S.NO COURT

. VIDYA
IPRAKASH/ SH,|
ISANJEEV KUMAR
IAGGARWAL,
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

DISTRICT COURT ROOM

1301, Extension|
Block, Tis Hazaril
Courts, Delhi

IST OF CASES WHICH WERE E-FILED DURING THE MONTH OF SEPTEMBER 2025

CASE TYPE

[TRADEMARK

CASE NUMBER

ICS COMM-958/2025

DATE
REGISTRATION

01.09.2025

OFPETITIONER

NAME
RESPONDENT NAME

INIKE INNOVATE C.V. AND ANR|
VS ASHOK KUMAR AND ORS

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

011-26843455

ADVOCATE EMAILDATE OF E-
ID FILING

JUNITEDMARK@UN [30.09.2025
ITEDANDUNITED.C
OM

Courts, Delhi

IMANAGEMENT  SOCIETY AND
ORS. VS. DAV PUBLIC SCHOOL

301, ExtensionRecovery CS COMM-980/2025 08.09.2025 RAJ LAKSHMI METALS PVT. LTDG.S TIWARI &09818195977 IGSTIWARIADVOCA (06.09.2025
Block, Tis Hazari VS M. R. ENGG WORKS PVT. LTDJANKUR DHALL TE@GMAIL.COM

Courts, Delhi JAND ORS.

301, ExtensionRecovery ICS COMM-990/2025 10.09.2025 DINESH JAIN VS VINOD KUMAR |[HARSH GOYAL 9711513525 IGOYAL.HARSH345 [09.09.2025
Block, Tis Hazaril @GMAIL.COM

Courts, Delhi

301, ExtensionRecovery ICS COMM-996/2025 11.09.2025 IATUL JAIN VS ARVIND[UJJWAL PARTI 9818744993 JUJJWALPARTI@GM [10.09.2025
Block, Tis Hazaril ISRIVASTAVA JAIL.COM

Courts, Delhi

301, ExtensionRecovery ICS COMM-997/2025 11.09.2025 BANK OF BARODA VS SABHAPATISHAILENDER (8130237770 ISHAILENDER.SISO [10.09.2025
Block, Tis Hazaril KAMATI SINGH DIA@GMAIL.COM

Courts, Delhi SISODIA

301, ExtensionRecovery CS COMM-1009/2025 15.09.2025 [UNION BANK OF INDIA VSKAMALJIT 0890410729 kamalsinghranot@g [12.09.2025
Block, Tis Hazaril SHUBHAM BABBAR SINGH RANOT Imail.com

Courts, Delhi

301, ExtensionRecovery ICS COMM-1010/2025 15.09.2025 D.C. BOOKS PVT. LTD. VSTATVA LAW|9455160761 TATVALAWLLP@G {12.09.2025
Block, Tis Hazaril [TELEGRAM FZ LLC LLP IMAIL.COM

Courts, Delhi

301, ExtensionTRADEMARK CS COMM-1015/2025 16.09.2025 LEVI STRAUSS & CO. VS ASHOKISHRAVAN 6211970125 JUNITEDMARK@UN [15.09.2025
Block, Tis Hazaril KUMAR AND ANR. KUMAR ITEDANDUNITED.C

Courts, Delhi BANSAL lOM

301, Extension)TRADEMARK ICS COMM-1024/2025 18.09.2025 IDAYANAND ANGLO VEDICJURAL 0210107303 [THEJURALSOLUTI {17.09.2025
Block, Tis Hazaril ICOLLEGE TRUST AND|SOLUTIONS INOS@GMAIL.COM




S.NO COURT

DISTRICT

COURT ROOM

301, Extension|
Block, Tis Hazaril
Courts, Delhi

CASE TYPE

TRADEMARK

CASE NUMBER

ICS COMM-1025/2025

DATE
REGISTRATION

18.09.2025

OFPETITIONER

NAME VS
RESPONDENT NAME

IADIDAS AG VS GAGAN AND ANR.

ADVOCATE

SHARMA

ADVOCATE
MOBILE
NUMBER

0810481016

ADVOCATE EMAILDATE OF E-
ID FILING

IMAIL@THELEGIST.
ICOM

17.09.2025

Block, Tis Hazaril
Courts, Delhi

GEETA DEVI

JARORA

301, ExtensionRecovery CT CLAIM-48/2025 18.09.2025 M/S MISHRO CONSTRUCTION[ROHIT GOEL [9312248785 ROHITGOEL1975@Gl17.09.2025
Block, Tis Hazaril [PVT. LTD. VS KALU RAM IMAIL.COM
Courts, Delhi
301, ExtensionRecovery CS COMM-1029/2025 19.09.2025 M/s JAI NARAIN RADHE SHYAM|SIDDHANT 9999369931 ISIDDHANTBANGAO [18.09.2025
Block, Tis Hazari IAND CO. PVT. LTD.VS. KAPILBANGA h@GMAIL.COM
Courts, Delhi IMALHOTRA
301, ExtensionRecovery CS COMM-1030/2025 19.09.2025 MAHENDER KUMAR VS RITUKAUSHLENDE 9873578142 IGaurassociates.singh [18.09.2025
Block, Tis Hazaril SHARMA R SINGH (@gmail.com
Courts, Delhi
301, ExtensionRecovery ICS COMM-1031/2025 19.09.2025 [UCO BANK VS S G ENTERPRISES[SUNIL KUMAR 9971955807 ISUNILKUMARSIMP (18.09.2025
Block, Tis Hazaril [THROUGH ITS PARTNERS IALg9@GMAIL.COM
Courts, Delhi
301, ExtensionRecovery CS COMM-1037/2025 20.09.2025 ZARAR AHMAD VS MUNICIPALJVIDYA SAGARB279971561 JADVOCATEVIDYASA[19.09.2025
Block, Tis Hazari ICORPORATION OF DELHI SHARMA IGAR94@GMAIL.CO
Courts, Delhi M
301, ExtensionRecovery CS COMM-1051/2025 25.09.2025 IUNION BANK OF INDIA VSR KSINHA 0968076150 RAKESHSINHA24@ [24.09.2025
Block, Tis Hazaril INATASHA MALHOTRA IGMAIL.COM
Courts, Delhi
301, ExtensionRecovery ICS COMM-1055/2025 26.09.2025 PREM COLOR CHEM PVT. LTD. VSIARUN KUMAR9810768996 JARUNYADAV1131@ [25.09.2025
Block, Tis Hazaril IGOKUL MAULI SUGARS LTD. IYADAV IGMAIL.COM
Courts, Delhi
301, ExtensionMISC PETITION IMISC DJ-685/2025 03.09.2025 IVIPIN KHANDELWAL VS SHALINJAABHAS 9810808725 ISSSLAWCHAMBERS 02.09.2025
Block, Tis Hazaril ISHUKLA IDAHIYA, @GMAIL.COM
Courts, Delhi INITISH

DAHIYA
301, ExtensionMISC PETITION IMISC DJ-688/2025 04.09.2025 ISHIVAKRITI AGRO PVT. LTD VSSIDHARTH 0839211111 ISIDHARTHARORA@|03.09.2025

LIVE.COM




S.NO COURT

DISTRICT

COURT ROOM

301, Extensio
Block, Tis Hazaril
Courts, Delhi

CASE TYPE

IMISC PETITION

CASE NUMBER

IMISC DJ-690/2025

DATE
REGISTRATION

06.09.2025

OFPETITIONER

RESPONDENT NAME

RAJEEV JINDAL VS U & G
[TRADING COMPANY

NAME VSADVOCATE

SHARVAN DEV

ADVOCATE
MOBILE
NUMBER

7703894232

ADVOCATE EMAILDATE OF E-
ID FILING

ISDEV9213295609@
IGMAIL.COM

04.09.2025

Block, Tis Hazaril
Courts, Delhi

IConciliation Act, 1996

301, Extension]MISC PETITION IMISC DJ-691/2025 06.09.2025 IM/s. SHELLZ INDIA PVT. LTD. VSINAMIT SURI 9582410211 IMAIL@LEXINDIS.C [04.09.2025
Block, Tis Hazaril M/s. CRESCENT DOTS N LINE OM

Courts, Delhi [PVT. LTD.

301, ExtensionMISC PETITION IMISC DJ-694/2025 08.09.2025 M/s. CAPRSO FINANCE LTD. VSJAYA GOEL 0811131012 JAYAGOEL@NEOJU 06.09.2025
Block, Tis Hazari DIN DAYAL AGRAWAL HUF RIS.COM

Courts, Delhi

301, ExtensionMISC PETITION IMISC DJ-709/2025 12.09.2025 IM/s RAJDHANI PAPERSG.S GANGWAR (0120-4961761 IGANGWAR@GSGAN|11.09.2025
Block, Tis Hazaril INDUSTRIES PVT. LTD. VS M/s IGWAR.COM

Courts, Delhi IOLYMPICS CARDS LTD.

301, Extension]MISC PETITION IMISC DJ-739/2025 24.09.2025 IM/s RAJDHANI PAPERSG.S GANGWAR [0120-4961761 IGANGWAR@GSGAN|[23.09.2025
Block, Tis Hazaril INDUSTRIES PVT. LTD. VS M/s IGWAR.COM

Courts, Delhi (OLYMPICS CARDS LTD.

301, ExtensionMISC PETITION IMISC DJ-744/2025 25.09.2025 M/s. LOKDHUN TELEMEDIA PVT[PAWAN 0811217760 IMANISHBATRA777 [24.09.2025
Block, Tis Hazari LTD. VS M/s SHREE DURGAKUMAR @GMAIL.COM

Courts, Delhi IMULTI-TRADE PVT LTD. & ORS. [KASHYAP

301, Extension]MISC PETITION IMISC DJ-756/2025 27.09.2025 M/s JATI GURUJI TRADINGRAVINDER 0871335082 ITYAGIRAVINDERK [26.09.2025
Block, Tis Hazaril COMPANY VS M/s BINDAITYAGI @GMAIL.COM

Courts, Delhi SMELTING PVT. LTD.

301, Extension[Petition U/s 9 of Arbitration andOMP(I) COMM- 775/2025  [03.09.2025 [TATA CAPITAL LTD. VS BRJESHJANISH BHOLA (9811452022 JANISH_BHOLA17@ [02.09.2025
Block, Tis HazarilConciliation Act, 1996 KUMARPAL IYAHOO.COM

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration andOMP(I) COMM- 789/2025 [04.09.2025 [TATA CAPITAL LTD. VS AKASH|SACHIN 011-26211488 LEGAL@KATYALAS [03.09.2025
Block, Tis HazariConciliation Act, 1996 ISAXENA KATYAL ISOCIATES.COM

Courts, Delhi

301, Extension|Petition U/s 9 of Arbitration andOMP(I) COMM- 812/2025  [17.09.2025 [TATA CAPITAL LTD. VS SUNIL JANISH BHOLA (9811452022 JANISH_BHOLA17@ [16.09.2025

IYAHOO.COM




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

301, Extension|Petition U/s 9 of Arbitration andOMP(I) COMM- 813/2025  [17.09.2025 TATA CAPITAL LTD. VSIANISH BHOLA (9811452022 JANISH_BHOLA17@ [16.09.2025
Block, Tis HazarifConciliation Act, 1996 RAJENDRA KUMAR BANJARA IYAHOO.COM

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration andOMP(I) COMM- 814/2025  [17.09.2025 [TATA CAPITAL LTD. VS SETUANISH BHOLA [9811452022 JANISH_BHOLA17@ [16.09.2025
Block, Tis HazarilConciliation Act, 1996 ISINGH RAWAT IYAHOO.COM

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration andOMP(I) COMM- 820/2025 [18.09.2025 [TATA CAPITAL LTD. VS SANTOSHIANISH BHOLA (9811452022 JANISH_BHOLA17@ [17.09.2025
Block, Tis HazariConciliation Act, 1996 JONWAL IYAHOO.COM

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration andOMP(I) COMM- 821/2025 [18.09.2025 [TATA CAPITAL LTD. VS SOHANANISH BHOLA (9811452022 JANISH_BHOLA17@ {17.09.2025
Block, Tis HazarifConciliation Act, 1996 LAL MEGHWAL IYAHOO.COM

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration andOMP(I) COMM- 832/2025 [19.09.2025 DCB BANK LTD. VS MAHMOODJANISH BHOLA [9811452022 JANISH_BHOLA17@ [18.09.2025
Block, Tis HazarilConciliation Act, 1996 IALO IYAHOO.COM

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration andOMP(I) COMM- 834/2025 [19.09.2025 [TATA CAPITAL LTD. VS RAMAIANISH BHOLA (9811452022 JANISH_BHOLA17@ [18.09.2025
Block, Tis HazariConciliation Act, 1996 IGRAND CEREMONIAL LLP 2563 IYAHOO.COM

Courts, Delhi

301, Extension[Execution Petition [EX COMM 428/2025 06.09.2025 ICICI BANK VS MANDEEP KUMAR [DEEPAK 0818030800 INDUSLEGALIA@G [04.09.2025
Block, Tis Hazaril [KAUSHIK IMAIL.COM

Courts, Delhi

301, Extension[Execution Petition [EX COMM 434/2025 00.09.2025 M/s GOLDY CONSTRUCTIONSATYAJIT 9555215464 ICINMOYASSOCIATE|08.09.2025
Block, Tis Hazaril COMPANY VS MUNICIPAJKUMAR S@GMAIL.COM

Courts, Delhi ICORPORATION OF DELHI

301, ExtensionlExecution Petition [EX COMM 443/2025 15.09.2025 SURENDER KAUSHIK VS RIKESH[VINIT KALRA (9999274724 IVINITKALRALEGAL [12.09.2025
Block, Tis Hazaril KUMAR RAM @GMAIL.COM

Courts, Delhi

301, Extension[Execution Petition [EX COMM 459/2025 20.09.2025 IASHOK BISHNOI VS HINDUSTANRAKESH GARG (9990333933 IECOLAWCHAMBER {19.09.2025
Block, Tis Hazaril IAEROSYSTEMS PRIVATE LIMITED| IS@GMAIL.COM

Courts, Delhi




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

301, Extension[Execution Petition [EX COMM 460/2025 20.09.2025 IKOTAK MAHINDRA PRIME LTD/[SAGAR 7053284188 ISAGARMISHRA2490(19.09.2025
Block, Tis Hazaril IVS SHALU DAHIYA IMISHRA @GMAIL.COM
Courts, Delhi
301, Extension[Execution Petition [EX COMM 467/2025 23.09.2025 KUNDAN LAL AND SONS VS RANIJASHUTOSH 9999666398 JASHUTOSHNAGAR [22.09.2025
Block, Tis Hazaril IALANKAR JEWELLERS PVT. LTD. [NAGAR @ANALAW.IN
Courts, Delhi
301, ExtensionlExecution Petition [EX COMM 468/2025 24.09.2025 SATYA PRAKASH & BROS PVTIASEEM 0811062351 IMEHROTRA_ASEE [23.09.2025
Block, Tis Hazari LTD. VS MUNICIPAJMEHROTRA IM@YAHOO.CO.IN
Courts, Delhi ICORPORATION OF DELHI
ISH. RAJESH KUMAR|CENTRAL [|306 ICS (COMM) CS (COMM)/960/2025 02-09-2025 ISANJAY KUMAR GOYAL Vs JSM[Manish 9717359631 laavyapandey6@gmail|30.08.2025
IGOEL, DISTRICT] INDAUSTRIES kumar(P), .com
JUDGE
(COMMERCIAL
ICOURT)-02
306 ICS (COMM) CS (COMM)/961/2025 02-09-2025 TRUSTLENDERS CAPITAL PVIAMIT KUMAR| lkmpspartner@gmail. [08.08.2025
LTD Vs ABHISHEK KUMAR SINHA(P), lcom
306 ICS (COMM) CS (COMM)/962/2025 02-09-2025 M/S B R AGROTECH LTD Vs |Deepak [deepakyadavadvocate[29.08.2025
IVIVEK SINGLA IYadav(P), (@gmail.com
306 [Execution (Comm) [Execution (Comm)/427/2025(04-09-2025 IALANKIT ASSIGNMENTS LTD VSABHISHEK ladvocate.abhishekku [02.09.2025
IM/S ESS AAR MOTORS KUMAR Imar@gmail.com
1306 IOMP) (COMM) OMP (COMM)/45/2025 06-09-2025 VEETU Vs KOTAK MAHINDRAASHOK lashokalegalservices@ [03.09.2025
PRIME LTD KUMAR(P), omail.com
1306 JOMP (I) (COMM) OMP (I) (COMM)/797/2025 [06-09-2025 IDFC FIRST BANK LTD Vs [MAYANK Imayank_mahajanos [03.09.2025
IMEENU GULSHAN IMAHAJAN(P), (@yahoo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

306 IOMP (I) (COMM) OMP (I) (COMM)/798/2025 [06-09-2025 [TATA CPITAL LIMITED Vs [KARTIK 011-26211488 legal @katyalassociate|02.09.2025
IPRAMOD KUMAR [KUMAR(P), s.com

306 ICS (COMM) CS (COMM)/981/2025 08-09-2025 DAYANAND ANGLO VEDICMILIND 9210107303 thejuralsolutions@g [06.09.2025
ICOLLEGE TRUST AND|SRIVASTAVA(P Imail.com
IMANAGEMENT SOCIETY Vs DR)),
DEV RAJ DAV SR SEC PUBLIC
ISCHOOL

306 ICS (COMM) CS (COMM)/982/2025 08-09-2025 IAYUSH BANSAL Vs KAVITHAHitesh 0811059395 puris_1@yahoo.co.in [04.09.2025
KANWAR IChhabra(P),

306 ICS (COMM) CS (COMM)/985/2025 09/09/25 SUNNY GOEL Vs DEV SHAKTISUMMIT 0810313802 summitkaushal @gmal06.09.2025
ISTONE CRUSHER PVT LTD [KAUSHAL fil.com

306 [Ex (Comm) Award by Arb, Comm. [Ex (Comm) Award by Arb,11-09-2025 IKOTAK MAHINDRA PRIME LTD  [RITU RANA lcodelegalconsultants [09.09.2025

Comm./46/2025 Vs NARESH KUMAR (@gmail.com

306 ICS (COMM) CS (COMM)/1007/2025 12-09-2025 INEO HY LAMINATES PVT LTD RAHUL VERMA| [djain5857@gmail.co [10.09.2025
Vs MR KUNAL CHOUDHARY Prop| Im
IHIND TRADERS

306 ICS (COMM) ICS (COMM)/1019/2025 16-09-2025 INIKE INNOVATE C V Vs GAGANPRAMOD laastha@thelegist.comf12.09.2025
JAND ANR [KUMAR SINGH

306 [Execution (Comm) [Execution (Comm)/448/2025[16-09-2025 M/S THE REFRIGERATION|NIPUN 9958799788 15.09.2025
IHOUSE Vs M/S AIRCON INDIA INCBHUSHAN ladv.nipunbhushan@g|
IAND ORS Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 IOMP (I) (COMM) OMP (I) (COMM)/817/2025 [17-09-2025 [TATA CAPITAL LIMITED Vs |ANISH 0811452022 lanish_bhola17@yaho [15.09.2025
INISHA JHANWAR BHOLA(P), lo.com

306 IM Ex IM Ex/702/2025 18-09-2025 ISANTOSHI GOLD PVT LTD Vs (deepak 0811104015 lakchopra_adv@yaho [11.09.2025
ISAGAR AGGARWAL chopra(P), lo.in

306 JOMP (I) (COMM) OMP (I) (COMM)/823/2025 [18-09-2025 [TATA CAPITAL LTD Vs |JANISH 0811452022 lanish_bhola17@yaho [15.09.2025
RANAJEET SINGH TANWAR BHOLA(P), lo.com

306 IOMP (I) (COMM) OMP (I) (COMM)/824/2025 [18-09-2025 [TATA CAPITAL LTD Vs MOHITANISH 0811452022 lanish_bhola17@yaho 15.09.2025
RAJ RAO BHOLA(P), lo.com

1306 [Execution (Comm) [Execution (Comm)/458/2025[19-09-2025 IMANISH  SUKHIJA Vs  [satyendra 0811161525 sksingh116 @gmail.co [17.09.2025
IMUNICIPAL CORPORATION OHkumar singh(P), Im
DELHI

1306 IOMP (I) (COMM) OMP (I) (COMM)/841/2025 [19-09-2025 [TATA CAPITAL LTD Vs VIJAYANISH 0811452022 lanish_bhola17@yaho 15.09.2025
ISINGH BUDANIA BHOLA(P), lo.com

306 IOMP (I) (COMM) IOMP (1) (COMM)/842/2025 [19-09-2025 DCB BANK LTD Vs GAZE SINGH |ANISH 0811452022 lanish_bhola17@yaho [17.09.2025

BHOLA(P), lo.com

306 ICS (COMM) CS (COMM)/1041/2025 22-09-2025 WITENDER UJLA Vs ADITYAM L SHARMA [0810318865 imlsharmas20@outlo [19.09.2025

SHARMA lok.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

1306 [Execution (Comm) [Execution (Comm)/470/2025[25-09-2025 ISATISH BANSAL Vs TECHNOMACVIDIT 9910995511

IPOWER PROJECT PVT LTD IGUPTA(P),

lag45defcol@gmail.co [18.09.2025
m

306 ICS (COMM) CS (COMM)/1052/2025 25-09-2025 DAYANAND ANGLO-VEDICMILIND 0210107303 thejuralsolutions@g [22.09.2025
ICOLLEGE TRUST AND|SRIVASTAVA(P Imail.com
IMANAGMENT SOCIETY Vs NEW]|
DAV PUBLIC SCHOOL

’

306 M Ex IM Ex/707/2025 26-09-2025 RAGHAV INDUSTRIAL PRODUCTS [KESHAV lakumar@knm.in 24.09.2025
Vs PARAGON PAPER INDUSTRIES[SINGH SAINI
LLP




S.NO COURT

3 S.
IKUMAR
IDISTRICT

ICOURT-03

DEVENDER

SHARMA,
JUDGE,

ICOMMERCIAL

DISTRICT

ICENTRAL

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VS

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

303, Extension|U/S 9 OMP (I)COMM/776/2025 [03.09.2025 [TATA CAPITAL LIMITED VS SHRIANISH BHOLA (9811452022 JANISH_BHOLA17@ [02.09.2025
Block, Tis Hazaril SHYAM CONSTRUCTION| IYAHOO.COM

Courts, Delhi ICOMPANY

303, Extension|U/S 9 OMP (I)COMM/777/2025 03.09.2025 IPNB HOUSING FINANCE LTD. VSANISH BHOLA (9811452022 JANISH_BHOLA17@ [02.09.2025
Block, Tis Hazaril IMS BALAJI STEELS AND PIPES IYAHOO.COM

Courts, Delhi

303, Extension|U/S 9 OMP (I)COMM/791/2025 04.09.2025 TATA CAPITAL LTD VS MUNESH|KARTIK 011-26211488 LEGAL@KATYALAS [02.09.2025
Block, Tis Hazaril ISAINT KUMAR ISOCIATES.COM

Courts, Delhi

303, Extension|U/S 9 OMP (I)COMM/807/2025  [11.09.2025 [TATA CAPITAL LIMITED VS AMITIRAHUL 0891009515 LEXPACIFIC03@GM[10.09.2025
Block, Tis Hazaril SAHAY [KASHYAP IAIL.COM

Courts, Delhi

303, Extension[EXECUTION [EX(COMM)/438/2025 11.09.2025 IM/S OP & SONS TRADERS PVIMANJU JAIN [9818321621 IMANJUJAIN3.97@G [10.09.2025
Block, Tis Hazaril .LTD VS M/S DAKSH FAB & ANR. IMAIL.COM

Courts, Delhi

303, ExtensionMISC DJ 9 RULE 9 IMISC DJ/ 707/2025 12.09.2025 BANK OF BARODA VS ANUPANANT RAO (9718618928 IGOVIND19FEB@GM {11.09.2025
Block, Tis Hazari ISAMADDER JAIL.COM

Courts, Delhi

303, Extension[U/S 34 OF ARBITRATION ANDOMP /COMM/47/2025 15.09.2025 ISH. TANJIT SINGH GHAI & ANRJSONAL 0811101222 ISANAND@ASA- 11.09.2025
Block, Tis HazariCONCILIATION ACT, 1996 VS M/S KOTAK MAHINDRAANAND PARTNERS.COM

Courts, Delhi IPRIME LTD.

303, ExtensionMISC DJ IMISC DJ/714/2025 15.09.2025 IMR. RAJEEV BANSAL VS M/SSATYAWAN 8527857002 ISWSADV2252@GMA|[11.09.2025
Block, Tis Hazaril PURUSHOTTAM DASS ANDJATTRI [L.COM

Courts, Delhi INIRANJAN LAL

303, Extension|U/S 9 OMP (I)COMM/815/2025  [17.09.2025 [TATA CAPITAL LIMITED VS M/SANISH BHOLA [9811452022 JANISH_BHOLA17@ [12.09.2025
Block, Tis Hazaril WAZIR MOHD IYAHOO.COM

Courts, Delhi

303, Extension|U/S 9 OMP (I)COMM/816/2025  [17.09.2025 [TATA CAPITAL LIMITED VSANISH BHOLA (9811452022 JANISH_BHOLA17@ [12.09.2025
Block, Tis Hazaril ISHIVAM CONSTRUCTION| IYAHOO.COM

Courts, Delhi ICOMPANY

303, Extension|U/S 9 OMP (I)COMM/833/2025 [19.09.2025 DCB BANK LTD VS SUKHDEVJANISH BHOLA (9811452022 JANISH_BHOLA17@ [18.09.2025
Block, Tis Hazaril ISINGH IYAHOO.COM

Courts, Delhi

303, Extension|U/S 9 OMP (I)COMM/835/2025 [19.09.2025 IDCB BANK LTD VS ROHIT SAINI |ANISH BHOLA 9811452022 JANISH_BHOLA17@ [18.09.2025
Block, Tis Hazaril IYAHOO.COM

Courts, Delhi

303, ExtensionlU/S 9 OMP (I)COMM/836/2025 [19.09.2025 IAXTS FINANCE LTD. VSASHISH 0507805205 IAMIT@ANSLEGAL.I [18.09.2025
Block, Tis Hazari DURGAPRASAD KAUSIKBHAIKUMAR SINGH] IN

Courts, Delhi TRIVEDI




S.NO COURT

DISTRICT

COURT ROOM
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303, Extension|U/S 9 OMP (I)COMM/837/2025 [19.09.2025 [TATA CAPITAL LTD VS VIKRAMIANISH BHOLA (9811452022 JANISH_BHOLA17@ [18.09.2025
Block, Tis Hazaril SINGH IYAHOO.COM
Courts, Delhi
303, Extension|U/S 9 OMP (I)COMM/890/2025 [25.09.2025 TATA CAPITAL LTD. VS PRADEEPANISH BHOLA (9811452022 JANISH_BHOLA17@ [24.09.2025
Block, Tis Hazaril IYADAV 9000 IYAHOO.COM
Courts, Delhi
303, Extension|U/S 9 OMP (I)COMM/891/2025 [25.09.2025 [TATA CAPITAL LTD. VS PRADEEPANISH BHOLA (9811452022 JANISH_BHOLA17@ [24.09.2025
Block, Tis Hazari IYADAV 8999 YAHOO.COM
Courts, Delhi
303, Extension|U/S 9 OMP (I)COMM/892/2025 [25.09.2025 IDFC FIRST BANK LIMITED VSRAHUL 0891009515 LEXPACIFIC03@GM|[24.09.2025
Block, Tis Hazaril JASKARAN SINGH [KASHYAP IAIL.COM
Courts, Delhi
303, Extension|U/S 9 OMP (I)COMM/893/2025 [25.09.2025 TATA CAPITAL LTD. VSJANISH BHOLA [9811452022 JANISH_BHOLA17@ [24.09.2025
Block, Tis Hazaril INIWANSHU SHARMA 2081 YAHOO.COM
Courts, Delhi
303, Extension|U/S 9 OMP (I)COMM/894/2025  [25.09.2025 [TATA CAPITAL LTD. VS UNIQUEANISH BHOLA (9811452022 JANISH_BHOLA17@ [24.09.2025
Block, Tis Hazari ICRANE SERVICES 8384 IYAHOO.COM
Courts, Delhi
IMS ANIL KUMAR|CENTRAL |[304 JARBITRATION OMP I (COMM)767/2025 01.09.2025 TATA CAPITAL LTD V/SIANISH BHOLA [9811452022 JANISH_BHOLA17@ [01.09.2025
ISISODIA, DISTRICT] IMAHAKALESHWAR INFRATECH] IYAHOO.COM
JUDGE, [PVT LTD
ICOMMERCIAL
ICOURT-04 304 IARBITRATION OMP I (COMM)768/2025  [01.09.2025 TATA  CAPITAL LTD  V/SANISH BHOLA [9811452022 IANISH_BHOLA17@ [01.09.2025
IMAHAKALESHWAR INFRATECH IYAHOO.COM
IPVT LTD
304 JARBITRATION OMP I (COMM)769/2025 01.09.2025 TATA CAPITAL LTD V/SJANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.09.2025
IMAHAKALESHWAR INFRATECH] IYAHOO.COM
IPVT LTD
304 JARBITRATION OMP I (COMM)770/2025 01.09.2025 TATA CAPITAL LTD V/SIANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.09.2025
IMAHAKALESHWAR INFRATECH] IYAHOO.COM
IPVT LTD
304 IRECOVERY CS (COMM)969/2025 04.09.2025 IM/S PREM COLOR CHEM PVT LTDIARUN KUMAR (810768996 INA 04.09.2025
V/S AJAY KUMAR
304 IRECOVERY CS (COMM)987/2025 00.09.2025 IDOSHI PHARMACEUTICALS V/SAMIT TALWAR (9911000928 [TALWAR- 04.09.2025
TRI GLOBAL LIFE SCIENCES OP(| IAMIT@REDIFFMAI
[PVT LTD L.COM
304 [EXECUTION [EX (COMM)437/2025 10.09.2025 IRANVEER SINGH V/SMOHIT BATRA 9811893100 IADV.BATRA@GMAI (04.09.2025
IMEENAKSHI L.COM
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304 IRECOVERY CS (COMM)1012/2025 15.09.2025 IAVADHUT SATHE TRADINGTATWA LLP 0455160761 TATVALAWLLP@G {10.09.2025
IACADEMY PVT LTD AND ANR V/§ IMAIL.COM
TELEGRAM FZ LLC

304 IRECOVERY CS (COMM)1018/2025 16.09.2025 ILEVI STRAUSS AND CO. V/SSHARAVAN 0650682928 [UNITEDMARK@UM [14.05.2025
IASHOK KUMAR KUMAR INITEDANDUNITED.

ICOM

304 [EXECUTION [EX (COMM)450/2024 17.09.2025 IANUJ KANSAL V/S R.N.RICE MILI/MOHISH 9136777700 IADVMOHISHBANSA[17.09.2025.
IAND ORS BANSAL L@GMAIL.COM

304 JARBITRATION OMP (I) (COMM)-826/2025 [18.09.2025 [TATA CAPITAL LTD. VS. NARAYAN|SH. ANISH[9811452022 JANISH_BHOLA17@ [15.09.2025
IDAS BHOLA IYAHOO.COM

304 IEXECUTION [EX (COMM)-453/2025 18.09.2025 IMAHENDER KUMAR GUPTA VS/SH. VIKAS9871-242-753 6587@YAHOO.COM [18.09.2025
IQBAL SINGH CHHACHI IGUPTA

304 [EXECUTION [EX (COMM)-454/2025 18.09.2025 IBANK OF BARODA VS. M/S NITYA|SH. ERAM[9717-099-220 [ERAMADV@GMAIL. 18.09.2025
REALTECH PVT. LTD. KHAN ICOM

304 JARBITRATION OMP (I) (COMM)-851/2025 [19.09.2025 TATA CAPITAL LTD. VS. RAMAISH. ANISH[9811452022 JANISH_BHOLA17@ [15.09.2025
GRAND CEREMONIAL LLP BHOLA IYAHOO.COM

304 JARBITRATION IOMP (I) (COMM)-852/2025 [19.09.2025 TATA CAPITAL LTD. VS|SH. ANISH[9811452022 JANISH_BHOLA17@ [15.09.2025
DEVENDRA SINGH SHEKHAWAT [BHOLA IYAHOO.COM

304 JARBITRATION OMP (I) (COMM)-853/2025 [19.09.2025 [TATA CAPITAL LTD. VS. WAZID|SH. ANISH9811452022 ANISH_BHOLA17@ (17.09.2025.
IALL BHOLA IYAHOO.COM

304 JARBITRATION OMP (I) (COMM)-854/2025 [19.09.2025 [TATA CAPITAL LTD. VS. MANOJ|SH. ANISH9811452022 JANISH_BHOLA17@ [15.09.2025
IMALIK BHOLA IYAHOO.COM

304 JARBITRATION IOMP (I) (COMM)-855/2025 [19.09.2025 [TATA CAPITAL LTD. VS. BANSHISH. ANISH9811452022 ANISH_BHOLA17@ [15.09.2025
ILAL DHAKAR BHOLA IYAHOO.COM

304 RECOVERY CS (COMM)-1032/2025 19.09.2025 UCO BANK VS. M/S YASH|SH. SUNIL9971955807 sunilkumarsimpalgg [16.09.2025
GENERAL STORE KUMAR (@gmail.com

304 RECOVERY CS (COMM)-1033/2025 19.09.2025 IAMIT GUPTA VS. DEEPAK GUPTA|SH. TARUN(9810202014 Imcllawoffices@gmail.[18.09.2025
& Ors SINGLA lcom
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304 RECOVERY CS (COMM)-1034/2025 20.09.2025 PUNJAB & SIND BANK VS. M/S 9560026079 ramniwasadav.4717@ [25.08.2025
IMAURYANSH MAURYA PVT. LTD. [NIWAS lgmail.com
304 RECOVERY CS (COMM)-1038/2025 20.09.2025 IASHISH PAPERS PVT. LTD. VS/SH. S.M.9810235448 lsmgupta@gmail.com [18.09.2025
IANIL GARG IGUPTA
304 IRECOVERY CS (COMM)-1039/2025 20.09.2025 IZARAR AHMAD VS. MCD SH. VIDYA9891-826-827 JADVOCATEVIDYASAI20.09.2025
SAGAR IGAR94@GMAIL.CO
SHARMA IM
304 JARBITRATION OMP (I) (COMM)-875/2025 [22.09.2025 [TATA CAPITAL LTD. VS. RAMESH|SH. KARTIK011-26214888 legal @katyalassociate[20.09.2025
CHOUDHARY KUMAR s.com
304 JARBITRATION OMP (1) (cOMM)-876/2025 [22.09.2025 [TATA CAPITAL LTD. VS. JAGDISH|SH. KARTIK011-26214888 legal @katyalassociate[20.09.2025
IPRASAD KUMAR s.com
304 JARBITRATION OMP (I) (COMM)-882/2025 [22.09.2025 IAXIS BANK LTD. MANISHSH. VIBHOR9Q811-326407 support@arvlawcham|20.09.2025
CHAUDHARY IMATHUR bers.com
304 JARBITRATION IOMP (I) (COMM)-883/2025 [22.09.2025 IAXIS BANK LTD. VIKRAM SINGH |SH. VIBHOR9811-326407 support@arvlawcham|20.09.2025
IMATHUR bers.com
304 JARBITRATION OMP(I) (COMM)-884/2025 [22.09.2025 IJAXIS BANK LTD. VS. AJAY SINGH [SH.  VIBHOR9811-326407 support@arvlawcham|20.09.2025
IMATHUR bers.com
304 [EXECUTION EX (COMM)-462/2025 22.09.2025 ILLUMIX LED LIGHTING PVT,SH. AKASH[9999-130-571 ladvakashverma@gmal20.09.2025
LTD. VS. M/S VISION MEDIAVERMA fil.com
INDIA AND ANRS.
304 [TRADE MARK ICS (COMM)-1043/2025 23.09.2025 IM/S ASK AUTOMOTIVE VS/SH. AASTHA{9718209970 laastha@thelegi st23.09.2025
IASHOK KUMAR SHARMA .com
304 IRECOVERY CS (COMM)1046/2025 24.09.2025 INOBLE PAHWA V/S RISHABH|SH. MUKUL9899000289 IMUKUK.RAWAL@Y [18.09.2025
GUPTA IGUPTA IAHOO.COM
304 IRECOVERY CS (COMM)-1047/2025 24.09.2025 RADHEY SHYAM V/S MCD ROBIN 9560905884 IROBINBHARDWAJ5 (18.09.2025
BHARDWAJ M@GMAIL.COM
304 JARBITRATION OMP I (COMM)906/2025  [25.09.2025 TATA CAPITAL LTD V/SANISH BHOLA (9811452022 JANISH_BHOLA17@ [18.09.2025
IDHARMESH BAHADUR SINGH IYAHOO.COM
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1304 IARBITRATION OMP I (COMM)904/2025 25.09.2025 [TATA CAPITAL LTD V/S NAVEENIANISH BHOLA (90811452022 JANISH_BHOLA17@ {18.09.2025
GUPTA IYAHOO.COM

304 RECOVERY CS (COMM)1056/2025 26.09.2025 IDAYANAND ANGLO VEDIC TRUST|VIVEK 0210107303 [THRJURELSSOLUTI18.09.2025
IV/S DAV SRIVASTAVA ION@GMAIL.COM

304 [EXECUTION EX (COMM)-475/2025 26.09.2025 IM/S SHIVA ENTERPRISED VS. MS(SH. RAJESH|810909134 Flathngara@y 26.09.2025
IKRAFT INTERNATIONAL LATHIGARA lahoo.co.ipn
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5 SH. MANOJ KUMAR| 305 JARBITRATION IOMP (I) (COMM)/782/2025 [03-09-2025 TATA CPITAL LIMITED Vs |ANISH 0811452022 lAnishbholal7@yahoo.[28.08.2025
IDISTRICT JUDGE IPRADEEP KUMAR BHOLA(P), lcom
(COMMERCIAL
ICOURT)-05
305 JARBITRATION IOMP (1) (COMM)/784/2025 |03-09-2025 [TATA CAPITAL LTD Vs [ANISH 0811452022 JAnishbholal7@yahoo.[28.08.202
IMAHAKALESHWAR INFRATECHBHOLA(P), lcom
IPVT LTD 7951
305 JARBITRATION IOMP (I) (COMM)/783/2025 |03-09-2025 TATA CAPITAL LIMITED Vs |ANISH 0811452022 Anishbholal7@yahoo.[28.08.202
IMAHAKALESHWAR INFRATECH[BHOLA(P), lcom
IPVT LTD 7609
305 ICOUNTER CLAIM Counter Claim/45/2025 01-09-2025 RAJENDER GHANSHYAM]|Sh. anushasitj9o818977599 ladv.anushassitarya@ [01.09-2025
IMAHALE Vs JIWAT RAMfarya lgmail.com
IPURSWANI
305 IRECOVERY CS (COMM)/1003/2025 11-09-2025 R D CONSTRUCTION COMPANY [Neeraj 0811267045 info@juslawoffices.co01.09.2025
Vs M/S SAGITTAL INFRAGupta(P),
IPROJECTS
305 [EXECUTION Execution (Comm)/452/2025(17-09-2025 SHREE NATH JI AGRO PRODUCT|Urmila(P), 99999 44920 ladvmohisbansal @gm [03-09-2025
IPVT LTD Vs RN Rice Mill lail.com
305 [EXECUTION [Execution (Comm)/471/2025 [20-09-2025 |Axis Bank Ltd Vs Devender Shobha 0811192158 shobhagupta74@gma15-09-2025
IGupta(P), lil.corn
305 JARBITRATION OMP (I) (COMM)/830/2025 [18-09-2025 [TATA CAPITAL LIMITED Vs SHIVIANISH 0811452022 Anishbholal7@yahoo.[15-09-2025
IRAJ BISHNOI BHOLA(P), lcom
305 JARBITRATION IOMP (I) (COMM)/831/2025 [18-09-2025 TATA CPITAL LIMITED Vs |ANISH 9811452022 Anishbholal7@yahoo.[15-09-2025
IDEEPAK NAHAR BHOLA(P), lcom
305 JARBITRATION IOMP (I) (COMM)/886/2025 [22-09-2025 [TATA CAPITAL LTD Vs DINESHANISH 0811452022 Anishbholal7@yahoo.[17-09-2025
KUMAR BHOLA(P), lcom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

305 JARBITRATION IOMP (I) (COMM)/910/2025 [25-09-2025 [TATA CAPITAL LIMITED Vs |ANISH 0811452022 lAnishbholal7@yahoo.[23-09-2025
IMOHAMMAD ALIM BHOLA(P), lcom
305 JARBITRATION IOMP (1) (COMM)/888/2025 [23-09-2025 IJAXIS BANK LTD Vs PIYUSH [Vibhor 081 t326407 suppor@arvlawcham [20-08-2025
IKUMAR Mathur(P), bers.co.in
305 [EXECUTION [Execution (Comm)/435/2025(09-09-2025 IVivek Bansal Vs Rajesh Kumar Hardik 7859984398 ladvocatehardikaggar [09-09-2025
Aggarwal(P), wal@ gmail.com
305 JARBITRATION OMP (I) (COMM)/887/2025 [22-09-2025 IDFC FIRST BANK LIMITED Vs [RAHUL 9891009515’ LEXPACIFIC03@GM|09-09-2025
IGHYASUDDIN SIDDIQUI [KASHYAP(P), JAIL.COM
305 IMISC. APPLICATION Misc DJ/710/2025 12-09-2025 IM/s Rajdhani Papers Convertors Vs |G S 9717211123 IGANGWAR@GS 10-09-2025
M /s Olympic Cards Limited IGANGWAR(P), IGANGWAR.COM
305 JARBITRATION OMP (I) (COMM)/810/2025 [15-09-2025 IMANAYV Vs IDFC FIRST BANK [Manoj 0811133644 IMANOJK.ADV@GM |[11-09-2025
[Kumar(P), JAIL.COM
305 JARBITRATION IOMP (I) (COMM)/885/2025 [22-09-2025 DCB BANK LTD Vs TAUSEEHANISH 0811452022 lAnishbholaly@yahoo.17-09-2025
RAHMAN BHOLA(P), lcom
305 IRECOVERY CS (COMM)-973/2025 04.09.2025 IPARIKSHIT SEHGAL VS. TATAVIJAY MISHRA 9136346788 IVIJAYMISHRA649@ [03-09-2025
[TELESERVICE LTD. IGMAIL.COM
305 JARBITRATION OMP (I) (COMM)-774/2025 [01.09.2025 ISHRIRAM TRANSFPORT VINANCESHEFALI 7742705005 shefalikishoreg3@gm|25-08-2025
CO LTD. VS. M/S AARZOO MUYAKISHORE lail.com
IKHAN AND ANR.
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410 ICS (COMM)/967/2025 CS (COMM)/967/2025 04-09-2025 BANK OF BARODA Vs ROHITIRAJNISH 0810872357 [Rajnish- 130.08.2025

IVICTOR KUMAR 122 @yahoo.com
BANYAL

410 ICS (COMM)/1014/2025 CS (COMM)/1014/2025 16-09-2025 IM/S YASH VALVES PVT LTD Vs [MOHIT 0911092666 lagarwalandco@gmail 01.09.2025
SANDEEP JAIN JAGARWAL .com

410 ICS (COMM)/968/2025 CS (COMM)/968/2025 04-09-2025 IM/S PREM COLOR CHEM PVT LTDARUN KUMAR/9810768996 larunyadavi131@gmail02.09.2025
Vs JAI KANTMANI TRIPATHI IYADAV(P), l.com

410 JOMP (I) (COMM)/889/2025 OMP (I) (COMM)/889/2025 [24-09-2025 TATA CAPITAL LIMITED Vs |SACHIN 011-26211488 legal @Katyalassociat [02.09.2025
GAURAV GUPTA [KATYAL les.com

410 ICS (COMM)/976/2025 CS (COMM)/976/2025 06-09-2025 M/S  WELCOME  ASSOCIATESROBIN 0560905884 [Robinbhardwaj529@ [03.09.2025
THROUGH ITS PROP SHBHARDWAJ lgmail.com
IASHWANI KUMAR Vs
IMUNICIPAL COPORATION OH
IDELHI

410 [Execution (Comm)/433/2025 [Execution (Comm)/433/2025/08-09-2025 KANWAL KANT CHAGTI Vs YESSURINDER 9891169348 madanjain5601@gmalo4.09.2025
BANK LTD JAIN fil.com

410 ICS (COMM)/1042/2025 CS (COMM)/1042/2025 23-09-2025 CANARA BANK Vs  SANGITAIANIL KUMAR9810288424 lanilsinghandCompan [06.09.2025
CHAWLA SINGH ly@gmail.com
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410 ICS (COMM)/1008/2025 CS (COMM)/1008/2025 15-09-2025 IDAYANAND ANGLO-VEDIQVIVEK 9210107303 thejuralsolutions@g [06.09.2025
ICOLLEGE TRUST ANDI|SRIVASTAVA Imail.com
IMANAGEMENT SOCIETY AND|
JANR Vs DAV HIGH SCHOOL

410 [ExXCOMM - Award by ArbExCOMM - Award by Arbi1-09-2025 ISTATE BANK OF INDIA Vs ANITA[PRANSHU 8383872404 10.09.2025

IComm/47/2025 Comm/47/2025 IVARSHNEY IVASHISHTH

410 [Execution (Comm)/464/2025 [Execution (Comm)/464/2025[23-09-2025 IBANK OF BARODA Vs PREETIGEETANJALI (8447833470 ladvocate.134@gmail. [16.09.2025
ISINGHAL SHARMA lcom

410 IOMP (I) (COMM)/857/2025 OMP (I) (COMM)/857/2025 [20-09-2025 [TATA CAPITAL LTD Vs HITESHANISH 0811452022 Anish_bhola1y@yaho(15.09.2025
JAIN BHOLA(P), lo.com

410 IOMP (I) (COMM)/856/2025 OMP (I) (COMM)/856/2025 [20-09-2025 [TATA CAPITAL LTD Vs RAMAANISH 0811452022 lAnish_bhola1y@yahol15.09.2025
IGRAND CEREMONIAL LLP 2564 [BHOLA(P), jo.com

410 IOMP (1) (COMM)/858/2025 IOMP (I) (COMM)/858/2025 [20-09-2025 [TATA CAPITAL LTD Vs RAMAANISH 0811452022 Anish_bhola17@yaho(15.09.2025
IGRAND CEREMONTIAL LLP 2561 BHOLA(P), jo.com

10 IOMP (I) (COMM)/859/2025 OMP (I) (COMM)/859/2025 [20-09-2025 [TATA CAPITAL LTD Vs RAMAANISH 0811452022 Anish_bhola1y@yaho(15.09.2025
IGRAND CEREMONIAL LLP 2562 [BHOLA(P), lo.com
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410 [Execution (Comm)/473/2025 [Execution (Comm)/473/2025[26-09-2025 IMAYANK GOEL Vs MUNICIPALS.K SINGH 0811161525 [D.sksingh116@gmail{17.09.2025
ICORPORATION OF DELHI AND| .com
IANR

410 [Execution (Comm)/472/2025 [Execution (Comm)/472/2025[26-09-2025 IANIL. KUMAR Vs MUNICIPALS.K SINGH 0811161525 [D.sksingh116 @gmail(17.09.2025
ICORPORATION OF DELHI .com

410 ICS (COMM)/1049/2025 CS (COMM)/1049/2025 25-09-2025 IM/S PREM COLOR CHEM PVT LTDARUN KUMAR/9810768996 arunyadavi131@gmai|17.09.2025
Vs SHREE MAROLI VIBHAG [YADAV(P), l.com
KHAND UDYOG SAHAKAR]]
IMANDLI LTD

410 ICS (COMM)/1044/2025 CS (COMM)/1044/2025 24-09-2025 ILEGEND POLYFOAMS PVT LTD VslVAIBHAV 0811848114 vaibhavarora@gmail. 17.09.2025
NOBLE ENTERPRISES JARORA lcom

410 ICS (COMM)/1048/2025 CS (COMM)/1048/2025 25-09-2025 INARESH MANGAL Vs SHWETA[Rakesh 9711771000 rakesh.advocate18@g[22.09.2025
IBANSAL [Kumar(P), Imail.com

410 IOMP (I) (COMM)/914/2025 OMP (I) (COMM)/914/2025 [26-09-2025 [TATA CAPITAL LTD Vs RAMAANISH 0811452022 Anish_bhola1y@yahol23.09.2025
GRAND CEREMONIAL LLP BHOLA(P), jo.com

10 IOMP (I) (COMM)/913/2025 OMP (I) (COMM)/913/2025 [26-09-2025 [TATA CAPITAL LTD Vs SURYAANISH 0811452022 JANISh_bhola1y@yah [23.09.2025
RMC BHOLA(P), loo.com
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10 IOMP (I) (COMM)/912/2025 OMP (I) (COMM)/912/2025 [26-09-2025 [TATA CAPITAL LTD JANISH 0811452022 JANTISh_bhola1y@yah [23.09.2025
I[ENGINEERS PVT LTD BHOLA(P), loo.com
410 JIOMP (I) (COMM)/911/2025 OMP (I) (COMM)/911/2025 [26-09-2025 [TATA CAPITAL LTD Vs KEANISH 0811452022 JANISh_bhola17@yah [23.09.2025
IENGINEERS PVT LTD BHOLA(P), loo.com
410 ICS (COMM)/1062/2025 CS (COMM)/1062/2025 27-09-2025 ISTATE BANK OF INDIA Vs HEM[SUCHITA 8896932838 lagnihotrisuchita@gm [25.09.2025
LATA DIXIT lail.com
410 IOMP (I) (COMM)/787/2025 OMP (I) (COMM)/787/2025 |04-09-2025 [TATA CAPITAL LTD Vs AJAYJANISH 0811452022 JANISh_bhola17@yah [29.08.2025
KUMAR BHOLA(P), loo.com
410 [Execution (Comm)/449/2025 [Execution (Comm)/449/2025[17-09-2025 IM/S S CHAND AND CO LTD Vs MS[RAJESH 0811389028 01.09.2025
IKAMLESH SHARMA [KUMAR(P),
410 ICS (COMM)/995/2025 CS (COMM)/995/2025 11-09-2025 IMOHAMMAD JALIS KHAN Vs [MOHD WASIQ9810920561 theghaziassociates@g|03.09.2025
IM/S FOUNDATION OF BHARATKHAN(P), Imail.com
I[EDUVERSITY
10 Misc DJ/702/2025 Misc DJ/702/2025 11-09-2025 LALIT CHADHA Vs M/SPJUJHAR 9711968186 jujharsinghadvocate [06.09.2025
IMAHANAGAR TELEPHONESINGH(P), (@gmail.com
INIGAM LTD
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410 ICS (COMM)/1001/2025 CS (COMM)/1001/2025 11-09-2025 [THE FEDERAL BANK LTD Vs ASIT[Kiran 0810472145 kiranmahajan60o@ya [09.09.2025
RAY [Mahajan(P), lhoo.com
410 ICS (COMM)/1000/2025 CS (COMM)/1000/2025 11-09-2025 THE FEDERAL BANK LTD Vs [Kiran 0810472145 kiranmahajan60o@ya [09.09.2025
LAXMAN SINGH IMahajan(P), lhoo.com
410 Misc DJ/741/2025 Misc DJ/741/2025 24-09-2025 PUMA SE Vs ANAMIKA BANSAL [PRACHI 9911703098 [Prachi.gupta@pamsle[24.09.2025
IGUPTA(P), lgal.com
410 Misc DJ/753/2025 Misc DJ/753/2025 27-09-2025 I[HAMDARD NATIONALSHIVENDRA  [9953394364 shivendra@theacmec [26.09.2025
IFOUNDATION INDIA Vs |PRATAP lo.com
ISTANDARD LABORATORIES SINGH(P),
410 IOMP (I) (COMM)/785/2025 OMP (I) (COMM)/785/2025 [11-09-2025 [TATA CAPITAL LIMITED Vs |SH. ANISH[9811452022 JANISh_ bhola17@yah |04-09-2025
IMAHAKALESHWAR INFRATECHBHOLA loo.com
PVT. LTD.
410 IOMP (I) (COMM)/786/2025 IOMP (I) (COMM)/785/2025 [11-09-2025 [TATA CAPITAL LIMITED Vs |SH. ANISH|9811452022 JANISh_bhola17@yah [04-09-2025
KAMLESH CHAND MEENA BHOLA joo.com
7 ISH. MUKESH|CENTRAL [COURT ROOM[CIVIL SUIT OMP(I) COMM 771/2025 01.09.2025 [TATA CAPITAL LTD. VSANISH BHOLA (9811452022 Anish_bhola1y@yaho[29.08.2025
UMAR GUPTA, 302 IMAHAKALESHWAR INFRATECH] lo.com
ISTRICT JUDGE, IPVT. LTD.
OMMERCIAL
OURT-07
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COURT ROOM[CIVIL SUIT OMP(I) COMM 772/2025 [01.09.2025 [TATA CAPITAL LTD. VSANISH BHOLA (9811452022 Anish_bhola17@yaho[29.08.2025
302 IMAHAKALESHWAR INFRATECH] lo.com

IPVT. LTD.
COURT ROOM[CIVIL SUIT OMP(I) COMM 773/2025 [01.09.2025 SHRIRAM TRANSPORT FINANCESHEFALI 7742705005 shefalikishoreg3@gm|[26.08.2025
302 ICO. LTD. VS MURSALEEN [KISHORE lail.com
COURT ROOMICIVIL SUIT ICS(COMM) 966/2025 03.09.2025 ISTATE BANK OF INDIA VS AKULA[TIRATH LALj9643228307 INA 02.09.2025
302 IPRASHANTH IYADAV
COURT ROOMICIVIL SUIT ICS(COMM) 978/2025 08.09.2025 IPUNJAB AND SIND BANK VS S SAWADHESH 9599950326 INA 03.09.2025
302 IAUTO PAINTS [KUMAR YADAYV]
COURT ROOM[CIVIL SUIT OMP(I)COMM 799/2025 08.09.2025 [TATA CAPITAL LTD. VSANISH BHOLA 9811452022 JAnish_bhola17@yaho|01.09.2025
302 IMAHAKALESHWAR INFRATECH] lo.com

IPVT. LTD.
COURT ROOM[CIVIL SUIT ICS(COMM) 989/2025 09.09.2025 IDOSHI PHARMACEUTICALS VSAMIT TALWAR 9911000928 talwar_amit@rediffm|08.09.2025
302 SHREE NAMO BIOTECH PVT. LTD. lail.com
COURT ROOM(CIVIL SUIT ICS(COMM) 1002/2025 11.09.2025 IPREM DUTT ARORA AND ORS. VS|G.P. SINGH 0811992006 lg.p.singh@hotmail.co10.09.2025
302 SHEETAL CHOPRA AND ANR. m
COURT ROOM[CIVIL SUIT ICS(COMM) 1005/2025 12.09.2025 ISMT. ANITA GUPTA VS M/S XSONIJATIN 9953283177 jka.legal@gmail.com [10.09.2025
302 SYSTEMS PVT. LTD. IAGGARWAL
COURT ROOMICIVIL SUIT CS(COMM) 1006/2025 12.09.2025 RAJESH KUMAR VS MCD IVIDYA SAGAR{8279971561 ladvocatevidyasagarg4{10.09.2025
302 SHARMA (@gmail.co
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ICOM

COURT ROOM(CIVIL SUIT OMP(I)COMM 809/2025 15.09.2025 [TATA CAPITAL LTD. VS MAHAVIRSACHIN INA INA 07.08.2025
302 SINGH [KATYAL
COURT ROOM[CIVIL SUIT CS(COMM) 1020/2025 16.09.2025 IM/S BLIR PVT. LTD. VS M/SRAKESH 9711771000 rakesh.advocate18@g|15.09.2025
302 IMANSA PACKAGING AND ORS. KUMAR Imail.com
COURT ROOM(CIVIL SUIT OMP(I)COMM 828/2025 18.09.2025 TATA CAPITAL LTD. VS TONUJANISH BHOLA (9811452022 Anish_ bhola17@yahof17.09.2025
302 SINGH lo.com
COURT ROOM[CIVIL SUIT IOMP(I)COMM 863/2025 20.09.2025 [TATA CAPITAL LTD. VS RAMAANISH BHOLA [9811452022 Anish_bhola1y@yaho[18.09.2025
302 IGRAND lo.com
COURT ROOM[CIVIL SUIT OMP(I)COMM 864/2025 20.09.2025 [TATA CAPITAL LTD. VS HARI RAMIANISH BHOLA 9811452022 Anish_bhola1y@yaho[18.09.2025
302 lo.com
COURT ROOM[CIVIL SUIT OMP(I)COMM 867/2025 20.09.2025 IMOONWALK INFRA PROJECTM/S 9910726902 rajeevadovocate81@g|[19.09.2025
302 IPVT. LTD. VS ONSTRUQMOONWALK Imail.com
INTERLAYER PVT. LTD. INFRA
PROJECT PVT,
LTD. VS|
JONSTRUQ
SH. GORAKH NATHI|CENTRAL |[308 [U/S 34 OF ARBITRATION ANDOMP (COMM)-44/2025 02-09-2025 IMAYA DEWEBEDI VS. THE VIASH[SUDHIR 0899063737 ISKSINGHADVO09899[25-08-2025
IPANDEY, DISTRICT] ICONCILIATION ACT CO OPERATIVE ADARSH BANKKUMAR SINGH 063737@GMAIL.CO
JUDGE, ILTD. AND ANR. IM
ICOMMERCIAL
ICOURT
308 IEXECUTION EXE. (COMM)-422/2025 02-09-2025 M/S JOIN PACK MACHINES PVTJATIN SETHI (88600 70760 28-08-2025
ILTD VS. M/S BALKRISHNA PAPER| jatinssethi@gmail.co
IMILLS LTD. Im
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-778/2025 [03-09-2025 [TATA CAPITAL LTD. VS. PRADEEPANISH BHOLA [9811452022 JANISH 29-08-2025
IKUMAR IBHOLA17@YAHOO.
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308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-779/2025 |03-09-2025 'ATA CAPITAL LTD. VS. PRADEEPANISH BHOLA [9811452022 IANISH 29-08-2025
KUMAR BHOLA17@YAHOO.
ICOM
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-780/2025 [03-09-2025 [TATA CAPITAL LTD. VSJANISH BHOLA 9811452022 JANISH 29-08-2025
ZAINABEE CREATIONS INDIA| BHOLA17@YAHOO.
IPVT. LTD. ICOM
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-781/2025 [03-09-2025 TATA CAPITAL LTD. VSJANISH BHOLA (9811452022 IANISH 29-08-2025
IMAHAKALESHWAR INFRATECH] IBHOLA17@YAHOO.
IPVT. LTD. ICOM
308 IMISC. APP. IMISC.DJ-689/2025 04-09-2025 [UNION OF INDIA VS. M/SSURINDER 0868280166 ISSHOODA65@GMAI |04-09-2025
IPREHARI PROTECTION SYSTEMSSINGH HOODA IL.COM
IPVT.LTD.
308 IRECOVERY CS (COMM)-974/2025 06-09-2025 IDIVYESH BHAGAT VS. SURESHIXIT MEHTA [NA IADV.MEHTADIXIT [03-09-2025
IKUMAR MITTAL @GMAIL.COM
308 [EXECUTION [EXE. (COMM)-429/2025 06-09-2025 IRAJNISH YADAV VS. MCD SATYAJIT 05552154645 30-08-2025
KUMAR cinmoyassociates@g
Imail.com
308 [EXECUTION [EXE. (COMM)-430/2025 06-09-2025 RITU THAREJA VS. MCD SATYAJIT 05552154645 130-08-2025
KUMAR cinmoyassociates@g
Imail.com
308 [EXECUTION [EXE. (COMM)-431/2025 06-09-2025 RITU THAREJA VS. MCD SATYAJIT 05552154645 130-08-2025
KUMAR cinmoyassociates@g
Imail.com
308 [EXECUTION [EXE. (COMM)-431/2025 08-09-2025 RACHNA SAGAR PVT. LTD. VS/GAURAV 9810940055 INA 30-05-2025
IPYARE LAL INDRESH CHANDRA |[KOCHHAR
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308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-801/2025 [09-09-2025 IADITYA BIRLA CAPITAL LTD. VS/ANANJAY 7455023130 ISINGH.ANANJAY@ [06-09-2025
IM/S HAYAT MEDICAL AND ORS. [SINGH IGMAIL.COM
308 TRADE MARK ACT CS (COMM)-991/2025 10-09-2025 IDAYANAND ANGLO VEDICMILIND 9210107303 thejuralsolutions@g [06-09-2025
ICOLLEGE TRUST ANDISRIVASTAVA Imail.com
IMANAGEMENT SOCIETY AND|
IJANR, VS. DAV PUBLIC SCHOOL
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-802/2025 [10-09-2025 IDFC FIRST BANK LTD. VSJRAHUL 9891009515 ILAXPACIFICo3@GM|08-09-2025
IDEEPAK KOHLI [KASHYAP AIL.COM
308 [EXECUTION [EXE. (COMM) AWARD BY[10-09-2025 KOTAK MAHINDRA PRIME LTDJ/SUNNY ARORA 9910574027 08-09-2025
IARB.COMM-45/2025 KAMLA R AND ANR. lalbuslawfirms @gmail
.com
308 IMISC. APP. IMISC.DJ-708/2025 12-00-2025 IAMBAY FOOTWEAR VS. JAY KAY|KESHAV 9716442809 IMUDGILKESHAV1@ [04-09-2025
IFOOTCARE IMUDGIL IGMAIL.COM
308 IRECOVERY CS (COMM)-1004/2025 12-09-2025 IRANI SETHI AND ANR. MADHUICHARAN GARG|9811061563 INA 08-09-2025
KHULLAR AND ORS.
308 [EXECUTION [EXE. (COMM)-441/2025 12-09-2025 ISHOBIT BANSAL VS. MCD IVIDYA SAGARBB279971561 IADVOCATEVIDYASAI10-09-2025
SHARMA IGAR94@GMAIL.CO
IM
308 IMISC. APP. IMISC.DJ-712/2025 15-09-2025 INAGESHWAR SHARMA VS. DUSIB [VINAY RATHI (9958799915 IADVVINAYRATHI65 [12-09-2025
@GMAIL.COM
308 IRECOVERY CS (COMM)-1016/2025 16-09-2025 IMPRESSIVE IMPRESSIONS PVT/[BHUPENDRA (9810695226 ladvocatebktyagi@gm [08-09-2025
LTD. VS. HYATT REGENCY[TYAGI lail.com
IGURGAON
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308 TRADE MARK ACT CS (COMM)-1021/2025 17-09-2025 OLIVEBOARD COMPTECH PVT|GAURAV 9455160761 tatvalawllp@gmail.co 16-09-2025
ILTD. VS. TELEGRAM PZ LLC IPATEL Im
308 [POSSESSION AND RECOVERY|CS(COMMo-1022/2025 17-09-2025 RAJEEV GUPTA VS. JAGDISH PAL [PP PAHUJA 0811297244 16-09-2025
IOF RENT rsprempaulahuja@g
Imail.com
308 [EXECUTION EXE. (COMM)-451/2025 17-09-2025 IHARSH CLEAN DHAN PVT. LTDJKAPLI KHER (9891072729 anilkher@gmail.com [28-07-2025
IVS. RAJ COPIER
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-819/2025 [18-09-2025 [TATA CAPITAL LTD. VS. OMIANISH BHOLA (9811452022 IANISH 16-09-2025
IPRAKASH IBHOLA17@YAHOO.
ICOM
308 TRADE MARK ACT CS (COMM)-1028/2025 19-09-2025 IUNDER ARMOUR INC VS. SUNNYJAASTHA 0810481016 mail @theleeist.com [17-09-2025
WAGGA SHARMA
308 IPOSSESSION AND RECOVERY|CS(COMMo-1035/2025 20-09-2025 KHUSHBOO GUPTA VS. M/SRISHI K|8527606415 17-09-2025
IOF RENT CHOKHEY LAL FASHION Pvt. LTDJAWASTHI rishikawasthi@yahoo
JAND ANR. .co.in
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-860/2025 [20-09-2025 TATA CAPITAL LTD. VSJANISH BHOLA (9811452022 IANISH 17-09-2025
IMAHENDRA KUMAR JANGID BHOLA17@YAHOO.
ICOM
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-861/2025 [20-09-2025 [TATA CAPITAL LTD. VSJANISH BHOLA 9811452022 IANISH 17-09-2025
IRAJENDRA SINGH IBHOLA17@YAHOO.
ICOM
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-862/2025 [20-09-2025 [TATA CAPITAL LTD. VSJANISH BHOLA (9811452022 JANISH 17-09-2025
ISUKHDEV BHOLA17@YAHOO.
ICOM
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308 ICONTEMPT PETITION CONTEMPT PETITION-{22-09-2025 IVINOD KUMAR VS. CANARA BANKISUMIT AHUJA (9899087461 19-09-2025
20/2025 JAND ORS.
308 IRECOVERY CS (COMM)-1040/2025 22-09-2025 VAMMU AND KASHMIR BANKANMOLJAIN [9971878760 legalconsultants.sa@ [18-09-2025
ILTD. VS. AMIT BAJAJ AND ANR. lgmail.com
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-877/2025 [22-09-2025 [TATA CAPITAL LTD. VS. RAMAIANISH BHOLA (9811452022 IANISH 18-09-2025
GRAND CEREMONIAL LLP IBHOLA17@YAHOO.
ICOM
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-878/2025 [22-09-2025 [TATA CAPITAL LTD. VS. HEMANTIANISH BHOLA 9811452022 IANISH 18-09-2025
KUMAR ANAND BHOLA17@YAHOO.
ICOM
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-879/2025 [22-09-2025 [TATA CAPITAL LTD. VSJANISH BHOLA (9811452022 IANISH 18-09-2025
KANARAM BHOLA17@YAHOO.
ICOM
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-880/2025 [22-09-2025 [TATA CAPITAL LTD. VS. ANUPANISH BHOLA [9811452022 JANISH 18-09-2025
SINGH BHOLA17@YAHOO.
ICOM
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-881/2025 [22-09-2025 IMOONWALK INFRA PROJECTSRAJEEV 9910726902 rajeevadvocateB1@g [19-09-2025
PVT. LTD VS. ONSTRUQKUMAR ImaiL.COM
INTERLAYER PVT. LTD AND ORS.
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-915/2025 [22-09-2025 [TATA CAPITAL LTD. VS. PRADEEPIANISH BHOLA (9811452022 IANISH 24-09-2025
YADAV BHOLA17@YAHOO.
ICOM
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-916/2025 [22-09-2025 [TATA CAPITAL LTD. VSJANISH BHOLA (9811452022 JANISH 24-09-2025
IGYANENDRA SINGH BHOLA17@YAHOO.
ICOM
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308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-917/2025 [22-09-2025 [TATA CAPITAL LTD. VS. NISHANTIANISH BHOLA (9811452022 ANISH 24-09-2025
IAGGARWAL IBHOLA17@YAHOO.
ICOM

1308 [EXECUTION EXE. (COMM)-474/2025 26-09-2025 IMANISH SUKHIJA VS. MCD SATYENDRA 9811161525 sksinghll6 @gmail.co [24-09-2025
KUMAR Im
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o SH. DEEPAK GARG,| 309 IEXECUTION Execution (Comm)/424/2025/02-09-2025 ATUL KUMAR PROP OF ATULSH. MOHISH/9136777700 ladvmohishbansal@g [31.08.2025
IDISTRICT JUDGE, KUMAR ANUJ KUMAR Vs R NBANSAL Imail.com
ICOMMERCIAL Rice Mill
ICOURT-09
309 IRECOVERY CS (COMM)/964/2025 03-09-2025 IMANTHAN CREATION Vs |SHASHANK 0560417636 shashanksharma.adv [01.09.2025
IVERSHA SHARMA SHARMA(P), locate@gmail.com
309 RECOVERY CS (COMM)/972/2025 04-09-2025 IGREAT WHITE GLOBAL PRIVATEShravan 9650682928 lunitedmark@uniteda [02.09.2025
ILIMITED Vs ASHOK KUMAR Bansal(P), Indunited.com
309 JARBITRATION OMP (I) (COMM)/790/2025 [04-09-2025 IDFC FIRST BANK LIMITED Vs [RAHUL 0891009515 ILEXPACIFICo3(2f [02.09.2025
INDRA BHAN MISHRA [KASHYAP(P), IGMAIL.COM
309 JARBITRATION OMP (COMM)/46/2025 09-09-2025 shiva industries Vs URGO CAPITALiManish 9911277043 08.09.2025
ILIMITED Kumar(P),
309 JARBITRATION IOMP (I) (COMM)/808/2025 [11-09-2025 IDFC FIRST BANK LTD Vs PARTHRAHUL 9891009515 = 00.09.2025
IKAUSHIK [KASHYAP(P), lexnaciftcQ3@gmail.c
om
309 ICOUNTER CLAIM Counter Claim/46/2025 12-09-2025 Shri Jitender Kumar Vs NeetulAbhay 9716104763 lImfifflbilfl) /230 I11.09.2025
Gupta Kumar(P), @gmail.com
309 IEXECUTION Execution (Comm)/444/2025(15-09-2025 IM/S STAR EDUCATIONAL BOOKSyogender 0810668042 yogendragautam.lega [11.09.2025
IDISTRIBUTOR PVT LTD Vs MSgautam(P), l@gmail.com
SHWETA JAIN
309 [EXECUTION [Execution (Comm)/447/2025[16-09-2025 IM/S GAURAV TRADING COMPANY|Rashid(P), 0868678933 14.09.2025
Vs SUNNY CHUGH
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309 JARBITRATION IOMP (I) (COMM)/822/2025 [18-09-2025 [TATA CAPITAL LTD Vs TOFIK IANISH 9811452022 lanishbhola17@gmail. [15.09.2025
BHOLA(P), lcom

309 JARBITRATION IOMP (I) (COMM)/840/2025 [19-09-2025 [TATA CAPITAL LTD Vs |ANISH 0811452022 lanishbhola17@gmail. [15.09.2025
ISURENDRA KUMAR MEEDAL BHOLA(P), lcom

309 JARBITRATION IOMP (I) (COMM)/839/2025 [19-09-2025 TATA CAPITAL LTD Vs AVINASHIANISH 0811452022 lanishbhola17@gmail. 15.09.2025
GURJAR BHOLA(P), lcom

309 JARBITRATION IOMP (I) (COMM)/838/2025 [19-09-2025 IDCB BANK LTD Vs MOHDANISH 9811452022 lanishbhola17@gmail. [15.09.2025
IRSHAD BHOLA(P), lcom

309 JARBITRATION IOMP (I) (COMM)/896/2025 [25-09-2025 TATA CAPITAL LTD Vs KEPARUL 0811452022 lanishbhola17@gmail. [23.09.2025
IENGINEERS PVT LTD 1176 BHOLA(P), lcom

309 JARBITRATION OMP (I) (COMM)/895/2025 [25-09-2025 IDFC FIRST BANK LIMITED Vs [RAHUL 989009545 ILEXPACIFIC03@GM[23.09.2025
IABDUL AZEEM [KASHYAP(P), AIL.COM

309 [EXECUTION ExCOMM - Award by Arbj26-09-2025 ILEVI STRAUSS AND COMPANY Vs [Shravan 6201970125 unitedmark@uniteda [24.09.2025

Comm/50/2025 HEMANT KHANNA Bansal(P), Indunited.com

309 ICOUNTER CLAIM Counter Claim/49/2025 27-09-2025 REEMU SETH BHAMBI Vs [Mohit 0810663997 imohitchaudhary2020[25.09.2025
IVIRENDER DAHIYA IChaudhary(P), (@gmail.com

309 [EXECUTION [Execution (Comm)/442/2025[12-09-2025 IMS MONGA SYNTHETICS PVT LTDAnish Sarna(P), 9811995505 ladvocateanishsarna@(10.09.2025
Vs MS NAYAN GARMENTS lgmail.com
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309 IEXECUTION Execution (Comm)/466/2025[23-09-2025 IHIMANSHU PROPRIETOR OF M S[Praduman 0311253631 lpradumansharmao3 [18.09.2025
HIMANSHU ENGINEERS Vs [Sharma(P), i @gmail.com
SAHNTI TRADING COMPANY|
THROUGH ITS PROPRIETOR
RAMESH CHAND SHARMA
309 [EXECUTION [Execution (Comm)/465/2025[23-09-2025 IMS ALLIED TUBES PVT LTDJAGRITI 8527506427, ILAWFIRM@UNSOL 19.09.2025
MHROUGH ITS DIRECTOR ARJAIN(P), IVEDLEGAL.COM
IRISHABH TANEJA Vs MS TULIKA|
[ENGINEERS PVT LTD THROUGH]
ITS DIRECTORS
10 SH. AJAY PANDEY,CENTRAL (307 ICivil CS (COMM)/963/2025 02-09-2025 ISANJAY KUMAR GOYAL Vs M/SManish kumar (9717359631 laavyapandey6@gmail{30.08.2025
IDISTRICT JUDGE, JJM INDUSTRIES .com
ICOMMERCIAL
ICOURT
307 ICivil OMP (I) (COMM)/804/2025 [10-09-2025 IDFC FIRST BANK LIMITED Vs [RAHUL 0891009515 [LEXPACIFIC03@GM|02.09.2025
IANTHONY PHILIPS [KASHYAP JAIL.COM
307 ICivil OMP (I) (COMM)/805/2025 [10-09-2025 IDFC FIRST BANK LIMITED Vs |RAHUL 0891009515 ILEXPACIFICo3@GM|02.09.2025
ISUJIT KUMAR [KASHYAP JAIL.COM
307 Civil OMP (I) (COMM)/806/2025 [10-09-2025 IDFC FIRST BANK LTD Vs |[RAHUL 9891009515 ILEXPACIFIC03@GM|[02.09.2025
RAJESHWAR LAL CHAUDHRY [KASHYAP AIL.COM
307 ICivil OMP (I) (COMM)/803/2025 [10-09-2025 ISh MANAV Vs IDFC FIRST BANK [Manoj Kumar (9811133644 IMANOJK.ADV@GM [08.09.2025
AIL.COM
307 Civil OMP (I) (COMM)/811/2025 [16-09-2025 [TATA CAPITAL LIMITED Vs [KARTIK 011-26211488 legal @katyalassociate|02.09.2025
IMANOJ KUMAR PARAKH KUMAR s.com
307 ICivil [Execution (Comm)/446/2025[15-09-2025 SMT DEEPA Vs SMT VANDANADEEPAK 9958816040 [deepakkhatrii818 @g [12.09.2025
YADAV AND ORS [KHATRI Imail.com
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307 Civil [Execution (Comm)/445/2025[15-09-2025 SH RAJEEV MONGA Vs  SH|Anish Sarna 0811995505 ladvocateanishsarna@{10.09.2025
IBHASKAR GUPTA ALIAS BUNTY lgmail.com

307 ICivil IOMP (I) (COMM)/829/2025 [18-09-2025 [TATA CAPITAL LTD Vs NARESHIANISH BHOLA [9811452022 lanish_bhola17@yaho 15.09.2025
KUMAR MANGTANI lo.com

307 ICivil OMP (I) (COMM)/869/2025 [20-09-2025 DCB BANK LTD Vs ADITJANISH BHOLA (9811452022 lanish_bhola17@yaho [17.09.2025
IRAMJANI lo.com

307 ICivil IOMP (1) (COMM)/868/2025 [20-09-2025 IDCB BANK LTD Vs SOMBIR SOANISH BHOLA 9811452022 lanish_bhola17@yaho [17.09.2025
KARISHANKUMAR lo.com

307 ICivil OMP (I) (COMM)/871/2025 [20-09-2025 [TATA CAPITAL LTD Vs MAHAVIRANISH BHOLA [9811452022 lanish_bhola17@yaho 15.09.2025
IPRASAD SHARMA lo.com

307 Civil OMP (I) (COMM)/870/2025 [20-09-2025 [TATA CAPITAL LTD Vs RANJEETANISH BHOLA [9811452022 lanish_bhola17@yaho [15.09.2025
SINGH lo.com

307 ICivil IOMP (I) (COMM)/909/2025 [25-09-2025 [TATA CAPITAL LTD Vs KEJPARUL BHOLA 9811452022 lanish_bhola17@yaho [23.09.2025
IENGINEERS PVT LTD 4674 lo.com

307 Civil IOMP (I) (COMM)/908/2025 [25-09-2025 [TATA CAPITAL LTD Vs GIRJESHIPARUL BHOLA (9891009515 ILEXPACIFIC03@GM|[23.09.2025
ISINGH 6950 JAIL.COM

307 ICivil OMP (I) (COMM)/918/2025 [27-09-2025 IDFC FIRST BANK LIMITED Vs |RAHUL 9891009515 ILEXPACIFIC03@GM[23.09.2025
UJJWAL KANT [KASHYAP AIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

307 OMP (I) (COMM)/919/2025 [27-09-2025 IDFC FIRST BANK LIMITED Vs 0891009515 ILEXPACIFICo3@GM

IDEEPAK DANGI KASHYAP AIL.COM

23.09.2025

307 ICivil IOMP (I) (COMM)/907/2025 [25-09-2025 [TATA CAPITAL LTD Vs UNIQUEPARUL BHOLA [9891009515 ILEXPACIFIC03@GM[23.09.2025
ICRANE SERVICES 7147 IAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ISH. S.S RATHI,| COURT ROOM 310[CS (COMM) CS (COMM)/959/2025 01-09-2025 REENA AGGARWAL Vs RAJ RANIHardik 7859984398 ladvocatehardikaggar [22.08.2025
IDISTRICT JUDGE,| CHADHA |Aggarwal wal@gmail.com
ICOMMERCIAL
ICOURT
COURT ROOM 310[EX (COMM) [Execution 03-09-2025 IM/s GLOBAL MEDIKIT LIMITEDNishi Ranjan[8447826804 nishiranjan_singh@y|02.09.2025
(Comm.)/426/2025 Vs M/s ZEUS HEALTHCARE INDIA [Singh lahoo.co.in
COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/792/2025 [04-09-2025 [TATA CAPITAL LTD. Vs SANTOSH|Anish Bhola 0811452022 Anish_bhola17@yaho|02.09.2025
IDEVI lo.com
COURT ROOM 3100MP (I) (COMM) IOMP (1) (COMM.)/793/2025 |04-09-2025 [TATA CAPITAL LTD Vs{Anish Bhola 09811452022 JAnish_bhola17@yaho[28.08.2025
IMAHAKALESHWAR INFRATECH] lo.com
IPVT LTD
COURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/794/2025 [04-09-2025 [TATA CAPITAL LTD Vs{Anish Bhola 0811452022 Anish_bhola17@yaho[28.08.2025
IMAHAKALESHWAR INFRATECH] lo.com
IPVT LTD
COURT ROOM 31000MP (I) (COMM) OMP (I) (COMM.)/795/2025 [04-09-2025 [TATA CAPITAL LTD VsAnish Bhola 0811452022 Anish_ bhola17@yaho[28.08.2025
IMAHAKALESHWAR INFRATECH] lo.com
PVT LTD
ICOURT ROOM 310[CS (COMM) CS (COMM)/972/2025 04-09-2025 IGREAT WHITE GLOBAL PRIVATEShravan Kumarn6201970125 lunitedmark@uniteda [02.09.2025
LIMITED Vs ASHOK KUMAR Bansal Indunited.com
COURT ROOM 310(CS (COMM) (CS (COMM)/979/2025 08-09-2025 IVINOD KUMAR BANSAL VsSatish  Kumarg810934875 = 02.09.2025
ISUMAN BANSAL Jain
COURT ROOM 310(CS (COMM) CS (COMM)/983/2025 08-09-2025 [UNION BANK OF INDIA VS[Kamaljit Singhl9890410729 lkamaljitsinghranot@ |04.09.2025
SHUBHAM BABBAR Ranot lgmail.com



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

S.NO COURT

DISTRICT COURT ROOM

COURT ROOM 310

CASE TYPE

[EX (COMM)

CASE NUMBER

[Execution (Comm.)/439/2025

DATE
REGISTRATION

11-09-2025

OFPETITIONER NAME VS

RESPONDENT NAME

M/s VEERA FRAGRANCES PVT]
ILTD Vs MD SHAHJAHAN

ADVOCATE

Sunira Jain

ADVOCATE
MOBILE
NUMBER

9711347119

ADVOCATE EMAILDATE OF E-
ID FILING

ladvsunirajain@gmail.
com

11.08.2025

COURT ROOM 310(CS (COMM) CS (COMM)/999/2025 11-09-2025 IM/s VASTRAM INDIA PVT LTD VgVikrant Jain 0811377679 ladvocatewidu@gmail 04.09.2025
ISANJAY KUMAR YADAV lcom

ICOURT ROOM 310[CS (COMM) CS (COMM)/1011/2025 15-09-2025 IMADANL LAL Vs CHANDERNitin Gupta 8860057314 lica.gupta@gmail.com|09.09.2025
BEHERA PRAKASH

COURT ROOM 310Misc DJ Misc DJ/720/2025 17-09-2025 IM/s BANWARI LAL ARORA ANDiSurinder Singh [8585948905 surinderadvocate1@g [16.09.2025
ISONS Vs M/s S R FOILS AND| Imail.com
IHYGIENE PVT LTD

COURT ROOM 310(CS (COMM) (CS (COMM)/1026/2025 19-09-2025 IDAYANAND ANGLO-VEDI(Vivek Srivstava 9210107303 thejuralsolutions@g [16.09.2025
ICOLLEGE TRUST AND| Imail.com
IMANAGEMENT SOCIETY AND|
JANR. Vs D AV SCHOOL

COURT ROOM 310(CS (COMM) CS (COMM)/1027/2025 10-09-2025 IKARNATAKA BANK LTD. Vs NIDHISandeep 8800892099 [dhariwalsandeep9os [14.09.2025
SAHANI Prop. of M/s Purnimal (@gmail.com
[Trading Company

ICOURT ROOM 310Misc DJ Misc DJ/726/2025 19-09-2025 SANJEEV KUMAR GARG VgNirdosh Sharma9g810060720 Inksadvocate3z@gmail.j04.08.2025
INARBADA IMPEX PVT LTD lcom

COURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/865/2025 20-09-2025 IDCB BANK LTD Vs SUNIL KUMAR|Anish Bhola 0811452022 JAnish_bhola1y@yaho(17.09.2025
[TRIPATHI lo.com

COURT ROOM 31000MP (I) (COMM) OMP (I) (COMM.)/866/2025 20-09-2025 [TATA CAPITAL LTD Vs RAMAAnish Bhola 0811452022 Anish_ bhola1y@yahol15.09.2025

IGRAND CEREMONIAL LLP 2559

j0.com



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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COURT ROOM 310(CS (COMM) CS (COMM)/1036/2025 20-09-2025 RITESH VERMA VsVishwendra 7683073187 verma.vishwendra@y(17.09.2025
INTERNATIONAL PRINT O PA(JVerma lahoo.co.in
LIMITED
COURT ROOM 31000MP (I) (COMM) OMP (I) (COMM.)/901/2025 25-09-2025 [TATA CAPITAL LTD Vs PARDEEP|Anish Bhola 0811452022 Anish_bhola1y@yahol23.09.2025
DALAL lo.com
ICOURT ROOM 310[CS (COMM) ICS (COMM)/1050/2025 25-09-2025 IPUNJAB AND SIND BANK Vs MSManish Shersia (9811833233 Imanishsheria26@gm 18.09.2025
IKOMAL SHARMA AND ANR lail.com
COURT ROOM 310[EX (COMM)-Award by Arb. Comm|[Ex.COMM - Award by Arb. Comm./51/27-09-2025 JAQUALITE INDUSTRIES PRIVATEArchit Singhal (9599043045 legal @sigmalegal.in [23.09.2025
ILIMITED Vs DEEPAK KESHWANI
COURT ROOM 310(CS (COMM) CS (COMM)/1057/2025 27-09-2025 IM/s ASHISH METALS Vs JAGATAmit Gupta 0810224624 lamitguptaadv366@g [24.09.2025
ISINGH Imail.com
COURT ROOM 310[EX (COMM) [Execution (Comm.)/457/2025 18-09-2025 IM/s GULSAHAN LAMEE PACK PVT|Prateek Lakra (9891995763 info@clergywiseman. {19.07.2025
LTD Vs M/s PEARL PRINT PACK lcom
PVT LTD
12 ISH. RAVINDER|CENTRAL [401 IMISC DJ 680/2025 09/02/25 WAI BHAGWAN JAIN V/S RASHMIHEMANT 9953740810 ICONTACT@CHAMB [31.08.2025
IBEDI, DISTRICT] TIWARI KUMAR ERSHK.IN
UUDGE,
ICOMMERCIAL
ICOURT
lho1 IOMP I COMM 788/2025 09/04/25 TATA CAPITAL LTD V/SANISH BHOLA (9811452022 ANISHBJOLA17@YA [02.09.2025
MANMANDER [HOO.COM
lho1 ICS COMM 975/2025 09/06/25 IMR. RAJEEV SHARMA PROP[KESHAV 9958987839 TIWAKESHAV@GM [01.09.2025
LAXMI STEELS INDIA V/S MR[TIWARI AIL.COM
IRAJU SHANKAR SINGH PROP|
REAL TRADING



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

lho1 ICS COMM 977/2025 09/08/25 IAKIF MOHAMMED ARIF DEHALV]| 0818610036 THEMACCOYGROU [27.08.2025
IPROPRIETOR OF SALMAISAXENA [P@YAHOO.COM
PERFUME EXHIBITION V/S Al
WIJAZ PERFUME

lho1 ICS COMM 084/2025 09/08/25 PRACHI (INDIA) PVT LTD V/SD.RJAIN 0871059347 DJAIN5857@GMAIL [05.09.2025
IARJUN SINGH .COM

401 ICS COMM 993/2025 09/10/25 TRUSTLRNDERS CAPITAL PVTAMIT KUMAR/9990659331 KMPSPARTNER@G (08.09.2025
ILTD. V/S ABHISHEK KUMAR SINHA IMAIL.COM

lto1 ICS COMM 992/2025 09/10/25 [UMA SHANKER GOEL HUF V/SKAPIL 0811330059 K18A12@GMAIL.CO [04.09.2025
SHUBHAM MITTAL SINGHAL M

lho1 ICS COMM 998/2025 09/11/25 IVARUN GUPTA V/S VIKAS JAIN  |[SACHIN 0811455868 JADVSACHINBANSA [06.09.2025

KUMAR L106@GMAIL.COM
BANSAL

lho1 ICS COMM 1017/2025 16/09/2025 [UCO BANK V/S SH. JEET SINGH|SUNIL KUMAR (9971955807 15.09.2025
(NOW DECEASED THROUGH HIS
LEGAL HEIRS

lho1 [EX COMM. AWARD BY ARB.48/2025 18/09/2025 DELHI TRANSCO LIMITED V/SJURISPERITUS 49514500 [E.ASHISHKUMAR@ [16.09.2025

ICOMM M.J. ENGINEERING WORKS PVTJLAW OFFICES JURISPERITUS.CO

ILTD. M

lho1 OMP I COMM 825/2025 18/09/2025 [TATA CAPITAL LTD V/S RUPESHANISH BHOLA [9811452022 JANISHBHOLA17@Y [15.09.2025
IVYAS AHOO.COM

401 OMP I COMM 827/2025 18/09/2025 [TATA CAPITAL LTD V/S PAWANIANISH BHOLA (90811452022 IANISHBHOLA17@Y [15.09.2025
KUMAR JAHOO.COM
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lho1 OMP I COMM 847/2025 19/09/2025 IDCB BANK LTD V/S KULDEEPANISH BHOLA 9811452022 IANISHBHOLA17@Y |[17.09.2025
ISARDAR SINGH AHOO.COM

lho1 IOMP I COMM 849/2025 19/09/2025 DCB BANK LTD V/S ANIL KUMAR |ANISH BHOLA (9811452022 IANISHBHOLA17@Y [17.09.2025

JAHOO.COM

lho1 IOMP I COMM 850/2025 19/09/2025 DCB BANK LTD V/S DAFATARANISH BHOLA (9811452022 IANISHBHOLA17@Y [17.09.2025
KHAN AHOO.COM

lto1 [EX COMM Kn61/2025 20/09/2025 ISH. NARINDER SINGH V/S SH/STUTI WASON (9811227766 IWASONANDWASON|29.07.2025
BALJEET SINGH ARORA @GMAIL.COM

lho1 IOMP I COMM 874/2025 22/09/2025 [TATA CAPITAL LTD V/S BARANSACHIN 011-26211488 LEGAL@KATYALAS [06.08.2025
ISINGH [KATYAL ISOCIATES.COM

lho1 IOMP I COMM 873/2025 22/09/2025 [TATA CAPITAL LTD V/S LALIT[SACHIN 011-26211488 LEGAL@KATYALAS [04.09.2025
KUMAR KHANDELWAL [KATYAL ISOCIATES.COM

lho1 IOMP I COMM 872/2025 22/09/2025 TATA CAPITAL LTD V/S|[SACHIN 011-26211488 LEGAL@KATYALAS [02.09.2025
IMOHAMMED RAZA [KATYAL ISOCIATES.COM

lho1 IMISC DJ 734/2025 23/09/2025 IYASHPAL. KHURANA V/S M/SSHAYUK 8595615868 JASH.ASSOCIATES@ [20.09.2025
INARULA & ORS KUMAR IOUTLOOK.COM

lho1 IMISC DJ 742/2025 25/09/2025 INITIN JAIN V/S AMIT PASRIJA  [GAURAV 0540818282 17.09.2025

IGUPTA
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REGISTRATION
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401 OMP I COMM 898/2025 25/09/2025 [TATA CAPITAL LTD V/SANISH BHOLA (9811452022 IANISHBHOLA17@Y [23.09.2025
INIWANSHU SHARMA JAHOO.COM

lho1 IOMP I COMM 900/2025 25/09/2025 [TATA CAPITAL LTD V/S GIRJESHIANISH BHOLA (90811452022 ANISHBHOLA17@Y [23.09.2025
ISINGH IAHOO.COM

lho1 ICS COMM 1053/2025 25/09/2025 IHERO INVEST CORP PVT LTD V/SPARMOD 9718209970 IMAIL@THELEGIST. [20.09.2025
IASHOK KUMAR (UNKNOWN) [KUMAR SINGH ICOM

lho1 ICS COMM 1054/2025 26/09/2025 JAYSON INDUSTRIES V/SM.K.MIGLANI [9811081980 IMAIL@WRBINDIA.C|19.09.2025
IMUKESH PLASTIC ENGINEERING OM
INDUSTRIES

lto1 ICS COMM 1061/2025 27.09.2025 IAMIT GARG V/S MANOJ BUBNA [TARUN VERMA|9871495838 ICSTARUNVERMA@ {19.09.2025

IGMAIL.COM

o1 IMISC DJ 757/2025 27/09/2025 IM/S SSG AUTOMOTIVER.K. THAKUR (9810267916 26.09.2025
ICOMPONENTS PVT LTD V/S M/S
ISEAHAWK LOGISTICS & ORS

lho1 ICS COMM 1061/2025 27/09/2025 ISHRAT FATMA V/SIANKIT VERMA (9899090382 19.09.2025
CHOLAMANDALAM MS GENERAL
INSURANCE COMP. LTD




S.NO COURT

13 SH. M.K NAGPAL,

IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT

DISTRICT COURT ROOM

CASE TYPE
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NAME VS
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MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ROOM[CIVIL SUIT OMP (I) (COMM.)/796/2025 [04-09-2025 [TATA CAPITAL LTD. Vs NANDANISH 0811452022 lanishbhola17@yaho0./02.09.2025
lho2 RAM SHARMA BHOLA(P), lcom
COURT ROOM[CIVIL SUIT CS (COMM)/970/2025 04-09-2025 IDAVINDER SINGH SETHI VsSAI MANIK|9990804704 sudsaimaniki1 @gmail.l03.09.2025
402 BURGER CLUB PVT. LTD. SUD lcom
COURT ROOM(CIVIL SUIT CS (COMM)/971/2025 04-09-2025 DIVYESH BHAGAT Vs NILOFAR  [DIXIT MEHTA [NA ladv.mehtadixit@gma [03.09.2025
402 fil.com
COURT ROOM[CIVIL SUIT Misc DJ/695/2025 08-09-2025 [Ramesh Brijlal Santani Vs SouravPAWAN 0873938816 Imittalpko8 @gmail.co|06.09.2025
402 Goyal KUMAR Im

IMITTAL
COURT ROOM[CIVIL SUIT OMP (I) (COMM.)/800/2025(08-09-2025 [TATA CAPITAL LTD. Vs RAHEESH|SACHIN 011-26211488 legal @katyalassociate|02.09.2025
402 RAHEESH [KATYAL s.com
COURT ROOMICIVIL SUIT CS (COMM)/986/2025 09-09-2025 [Satnam Kaur Vs Rahul IGARIMA 0818451905 lgarimainterpro@gma|06.09.2025
402 BHARADWAJ lil.com
COURT ROOM(CIVIL SUIT CS (COMM)/988/2025 09-09-2025 THE FEDERAL BANK LTD VSKIRAN 0810472145 kiranmahajan6o@ya [06.09.2025
o2 IADITYA SADH IMAHAJAN hoo.com
COURT ROOM[CIVIL SUIT CS (COMM)/994/2025 10-09-2025 VOGINDER YADAV Vs AMITRAJESH 0899565364 INA 09.09.2025
lho2 IKUMAR SHARMA KUMAR
COURT ROOM[CIVIL SUIT [Execution 11-09-2025 IM/S GOYAL BROTHERS[SURENDER 9999993833 surendersuparn@gm [08.09.2025
402 (Comm.)/440/2025 IPRAKASHAN Vs M/S NEW LAXMITYAGI lail.com
BOOK DEPOT




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

COURT ROOMICIVIL SUIT CS (COMM)/1013/2025 15-09-2025 IM/S SHREYSHREE JEWELLERSRAMAN 09899479539 ramanadvocate2601 [11.09.2025
lho2 IPVT. LTD. Vs YASH KUMAR SETH[KUMAR SINGH (@gmail.com

PROPRIETOR OF M/S SHREE

BALAJI JEWELLERS AND SISTER|

ICONCERN YASH ORNAMENT
COURT ROOM[CIVIL SUIT OMP (I) (COMM.)/818/2025 [17-09-2025 [TATA CAPITAL LTD Vs DUDHJANISH 0811452022 lanishbhola17@yahoo.|15.09.2025
402 IRATAN MILK FOOD PRODUCTS [BHOLA(P), lcom
COURT ROOM(CIVIL SUIT CS (COMM)/1023/2025 17-09-2025 KULDEEP FALODIYA Vs MOHANJAMIT POONIA 9899665895 hitepaperlawoffices [16.09.2025
402 LAL HARJAI (@gmail.com
COURT ROOMICIVIL SUIT [Execution 18-09-2025 PAPPU SETH Vs MUNICIPALJVIKAS 0810566116 ladvocatevikassharma [15.09.2025
lno2 (Comm.)/455/2025 ICORPORATION OF DELHI SHARMA i @gmail.com
COURT ROOM[CIVIL SUIT [Execution 18-09-2025 KEWAL RAM DASWANI VSTARUN 0871181397 lgahlotorama@gmail.c/15.09.2025
lto2 (Comm.)/456/2025 ISAMSHAD IGEHLOT lom
COURT ROOM[CIVIL SUIT IOMP (I) (COMM.)/843/2025 [19-09-2025 IDCB BANK LTD. Vs FAJAR MO JANISH 0811452022 lanishbhola17@yahoo.|[17.09.2025
402 BHOLA(P), lcom
COURT ROOM(CIVIL SUIT IOMP (I) (COMM.)/844/2025 [19-09-2025 DCB BANK LTD Vs BALVIR SINGH [ANISH 0811452022 lanishbhola17@yahoo.[17.09.2025
402 BHOLA(P), lcom
COURT ROOM[CIVIL SUIT IOMP (I) (COMM.)/845/2025 [19-09-2025 DCB BANK LTD Vs DEVI LAL JANISH 0811452022 lanishbhola17@yahoo.[17.09.2025
402 BHOLA(P), lcom
COURT ROOM[CIVIL SUIT IOMP (I) (COMM.)/846/2025 [19-09-2025 IDCB BANK LTD Vs RAJEEVANISH 0811452022 lanishbhola17@yahoo.[17.09.2025
402 KUMAR SHARMA BHOLA(P), lcom
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COURT ROOM[CIVIL SUIT IOMP (I) (COMM.)/848/2025 [19-09-2025 [TATA CAPITAL LTD JANISH 0811452022 lanishbhola17@yahoo.[15.09.2025
lho2 IMOHHAMAD SARIF BHOLA(P), lcom

COURT  ROOMICIVIL SUIT Ex.COMM - Award by ArbJe4-09-2025 INGRAM MICRO INDIA PVT LTDNISHANT 0810798564 INTL 18.09.2025
402 Comm./49/2025 Vs GURJEET SINGH JOSHI

COURT ROOM(CIVIL SUIT [Execution 24-09-2025 KIRAN ROADWAYS PVT LTD Vs[VARUN GUPTA [981046767 lgupta.varuni@gmail. [22.09.2025
402 (Comm.)/469/2025 ISOLID INDIA LTD lcom

COURT ROOMICIVIL SUIT CS (COMM)/1045/2025 24-09-2025 IM/s AKZONOBEL INDIA LIMITEDRR.K. RUHIL 8010074443 raj@ruhil.in 16.09.2025
402 Vs Krishna Trading Company

COURT ROOM[CIVIL SUIT IOMP (I) (COMM.)/897/2025 [25-09-2025 [TATA CAPITAL LTD Vs KISHANANISH 0811452022 lanishbhola17@yahoo.[23.09.2025
lto2 LAL BHOLA(P), lcom

COURT ROOM[CIVIL SUIT IOMP (I) (COMM.)/899/2025 [25-09-2025 [TATA CAPITAL LTD. Vs BIJANJANISH 0811452022 lanishbhola17@yahoo.[23.09.2025
402 ISHYAM LAL BHOLA(P), lcom

COURT ROOM(CIVIL SUIT IOMP (I) (COMM.)/902/2025 [25-09-2025 [TATA CAPITAL LTD Vs BHOOMIANISH 0811452022 lanishbhola17@yahoo.[23.09.2025
o2 IMINES AND CRUSHERS BHOLA(P), lcom

COURT ROOM[CIVIL SUIT IOMP (I) (COMM.)/903/2025 [25-09-2025 [TATA CAPITAL LTD Vs KEANISH 0811452022 lanishbhola17@yahoo.[23.09.2025
lho2 I[ENGINEERS PVT LTD 1179 BHOLA(P), lcom

COURT ROOM[CIVIL SUIT IOMP (I) (COMM.)/905/2025 [25-09-2025 [TATA CAPITAL LTD Vs UNIQUEANISH 0811452022 lanishbhola17@yahoo.[23.09.2025
402 ICRANE SERVICES 8383 BHOLA(P), lcom
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COURT ROOM[CIVIL SUIT OMP (COMM.)/48/2025 26-09-2025 IYUNUS Vs SRIRAM FINANCE LTD [ANJUM NAAZ [8287807074 noshumkhan@gmail. [22.09.2025
l4o2 lcom
COURT ROOM[CIVIL SUIT CS (COMM)/1058/2025 27-09-2025 CHIRAG GOEL Vs LAKSHMIANIL KUMAR (9313579493 ladv.anilsingh@gmail. [25.09.2025
402 IENGINEERING WORKS lcom
COURT ROOM(CIVIL SUIT CS (COMM)/1059/2025 27-09-2025 MS RRM TRADINGMUNISH 0811427955 munish.lawvohra@g [20.09.2025
402 INTERNATIONAL PVT LTD Vs MS[VOHRA Imail.com
IUNI SWIFT
14 ISH. ASHUTOSH|WEST 201 IOMP (1) IOMP (I) (COMM)/1093/2025/|01-09-2025 IAXIS BANK LTD Vs SONUADV. LALIT|8130383143 lalitpandeyadvassocia|30-08-2025
[KUMAR, DISTRICT] [Extn Block ICHOUDHARY IPANDEY(P), tes@gmail.com
JUDGE
(COMMERCIAL
ICOURT) IOMP (1) OMP (I) (COMM)/1098/2025/02-09-2025 IYES BANK LTD Vs RAHULADV. LALIT|I8130383143 lalitpandeyadvassociaj30-08-2025
ISHRIVASTAVA PANDEY(P), tes@gmail.com
IOMP (1) IOMP (1) (COMM)/1099/2025/|02-09-2025 Shriram Finance Ltd Vs HASARATManoj 0811133644 Imanojk.adv@gmail.c [30-08-2025
IALT [Kumar(P), lom
IOMP (1) OMP (I) (COMM)/1100/2025(02-09-2025 IAXIS BANK LIMITED Vs [ADV. LALIT|8130383143 lalitpandeyadvassocia|30-08-2025
KUTUBUDDIN IPANDEY(P), tes@gmail.com
IOMP (1) IOMP (I) (COMM)/1101/2025 [02-09-2025 IAXIS BANK LIMITED Vs [ADV. LALIT|8130383143 lalitpandeyadvassocia|30-08-2025
ICHANDRA PRAKASH SINGH PANDEY(P), tes@gmail.com
[EX [Execution (Comm)/294/2025/02-09-2025 IPUNJAB NATIONAL BANK Vs [PARAS 09810600656 parasaggarwaladv@g [30-08-2025
ISHIVAM BANSAL IAGGARWAL(P), Imail.com
ICS CS (COMM)/748/2025 03-09-2025 State Bank of India Vs Jitender Krishna K119315165656 ladvkrishnaiga@gmai 01-09-2025
Sharma(P), l.com
[EX [Exe/228/2025 04-09-2025 JAXIS BANK LTD Vs GEETA[Shobha 0811192158 srshobhagupta@gmailo2-09-2025
SHARMA Gupta(P), l.com
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CS (COMM)/750/2025 04-09-2025 [UNION BANK OF INDIA Vs [Sandeep.(P), [8800892099 [dharewalsandeep9os [03-09-2025
IKARTIK SIKKA SON OF DHARAM] (@gmail.com
IPAL SIKKA PROP OF GURNAMA
IENTERPRISES
ICS CS (COMM)/754/2025 06-09-2025 Ruchika Agarwal Vs KrishnalAnirudh 0811993041 Imail@anirudhgupta.clo4-09-2025
Sarwiya IGupta(P), o.in
ICS CS (COMM)/753/2025 06-09-2025 M/S PG CABS INDIA PVT LTD [RAJESH 0811992006 lg.p.singh@hotmail.co|03-09-2025
THROUGH ITS AR SHAILENDRAKUMAR Im
IKUMAR JHA Vs AMIT DHINGRA [PANDEY(P),
IOMP (1) OMP (I) (COMM)/1134/2025 |[09-09-2025 |Axis Bank Limited Vs RIYASAT JAMIT 8860939556 lamitkumar3294@red 06-09-2025
KUMAR(P), fiffmail.com
IOMP (1) IOMP (I) (COMM)/1173/2025 [10-09-2025 Hdfc Bank Limited Vs NAGENDERMANISH 0650810426 Imsvermachambers@ [08-09-2025
SHARMA SHANKER lgmail.com
IVERMA(P),
ICS CS (COMM)/759/2025 10-09-2025 IM/S  SARASWATI  CREATIONEKTA(P), 7838104247 ladv.amandkumargup [08-09-2025
MHROUGH ITS PROPRIETOR MS ta@gmail.com
DEEPALI BHARDWAJ Vs M/S
SHIVAM HOSIERY HOUSH
IOMP (1) IOMP (I) (COMM)/1170/2025 [10-09-2025 Hdfc Bank Limited Vs SUNIIMANISH 0650810426 Imsvermachambers@ [08-09-2025
IKUMAR SHANKER lgmail.com
IVERMA(P),
IOMP (1) IOMP (I) (COMM)/1172/2025 [10-09-2025 Hdfc Bank Limited Vs NAVITAMANISH 0650810426 Imsvermachambers@ [08-09-2025
RAIZADA SHANKER lemail.com
IVERMA(P),
[EX [Execution (Comm)/312/2025[10-09-2025 Kotak Mahindra Prime Ltd Vs [Sunny Arora(P),[9910574027 INot Mentioned 09-09-2025
INAVPREET KAUR
ICS CS (COMM)/767/2025 11-09-2025 IDDV Management Services PrivatelPankaj 0810103302 lpankajchawlag1@gm |08-09-2025
Limited Vs Dtwelve Spaces PrivateiChawla(P), lail.com
Limited
ICS CS (COMM)/768/2025 11-09-2025 BANK OF BARODA Vs SIMMIICHITRA 0212888057 chitramalhotrasabti@11-09-2025
IMADAN AND ORS IMALHOTRA(P), lemail.com
ICS CS (COMM)/766/2025 11-09-2025 Skyzed Management and[Pankaj 0810103302 lpankajchawlag1@gm [11-09-2025
Information Services Vs DtwelvelChawla(P), lail.com
Spaces Private Limited
ICS CS (COMM)/763/2025 11-09-2025 SUDHIR MALHOTRA-- Vs AGVASEEM 9336789789 INot Mentioned 11-09-2025
IOVERSEAS PVT LTD Mian(P),
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ICS CS (COMM)/772/2025 12-09-2025 IM/S GSV PRODUCTS THROUGH|DEEPAK 0899951645 bansalassociateslawfi [12-09-2025
ITS PROPRIETOR (PARVEENKUMAR rm@gmail.com
KUMAR GARG) Vs M/S QURESHIBANSAL(P),
INTL DS-MAX FNF CONSORTIUM]
ICS CS (COMM)/771/2025 12-09-2025 IM/S GARG ROADLINESDEEPAK 0899951645 bansalassociateslawfi [12-09-2025
MTHROUGH ITS PARTNERKUMAR rm@gmail.com
(PARVEEN KUMAR GARG) Vs [BANSAL(P),
IM/S RAHEJA DEVELOPERS LTD
IOMP (1) IOMP (I) (COMM)/1220/2025(15-09-2025 |Axis Bank Limited Vs MD MOSHIMAMIT 8860939556 lamitkumar.294@redi [11-09-2025
KUMAR(P), ffmail.com
IOMP (1) OMP (I) (COMM)/1221/2025 [15-09-2025 |Axis Bank Limited Vs RAJESH |AMIT 8860939556 lamitkumar.294@redi [11-09-2025
KUMAR KUMAR(P), ffmail.com
IOMP (1) OMP (1) (COMM)/1219/2025 [15-09-2025 IJAXIS BANK LIMITED Vs KOMALIADV. LALIT|8130383143 lalitpandeyadvassociaft1-09-2025
TIWARI PANDEY(P), tes@gmail.com
IMISC Misc DJ/893/2025 15-09-2025 [Pankaj Vohra Vs Anju Vohra JAMRITANAND (9971846694 lamritananda@csmch [10-09-2025
A lambers.com
ICHAKRAVORT
Y(P),
IOMP (1) OMP (I) (COMM)/1251/2025 [16-09-2025 Hdfc Bank Limited Vs ANKESHMANISH 9650810426 Imsvermachambers@ [13-09-2025
IKUMAR PANDEY SHANKER lgmail.com
IVERMA(P),
IOMP (1) OMP (I) (COMM)/1252/2025[16-09-2025 Hdfc Bank Limited Vs NAVEENMANISH 0650810426 Imsvermachambers@ [13-09-2025
KUMAR SHANKER lemail.com
VERMA(P),
IOMP (1) IOMP (I) (COMM)/1253/2025[16-09-2025 Hdfc Bank Limited Vs TOFIQMANISH 0650810426 Imsvermachambers@ [13-09-2025
KHAN SHANKER lgmail.com
IVERMA(P),
IOMP (1) OMP (I) (COMM)/1254/2025[16-09-2025 Hdfc Bank Limited Vs SHALUMANISH 0650810426 Imsvermachambers@ [13-09-2025
CHUGH SHANKER lgmail.com
VERMA(P),
IOMP (1) OMP (I) (COMM)/1255/2025[16-09-2025 Hdfc Bank Limited Vs HIMANSHUMANISH 0650810426 Imsvermachambers@ [13-09-2025
JAIN SHANKER lgmail.com
IVERMA(P),
IOMP (1) IOMP (I) (COMM)/1256/2025[16-09-2025 Hdfc Bank Limited Vs YAJNYMANISH 0650810426 Imsvermachambers@ [13-09-2025
ISINGH SHANKER lgmail.com
IVERMA(P),
ICS CS (COMM)/778/2025 16-09-2025 M/S HI TECH PACKAGINGYatendra Pal (9945441410 atendrasirohi@hotmf12-09-2025
INDUSTRIES Vs M/S KAPOORSirohi(P), lail.com
I[ENTERPRISES AND ANR
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PANDEY(P),

tes@gmail.com

CS (COMM)/777/2025 16-09-2025 IAPIS INDIA LTD Vs SURAJ SINGHMukund 8285202359 lharish@barahamilegali0-09-2025
IPROPRIETOR OF NIRMALA|Yadav(P), Iservices.com
IENTERPRISES
IOMP (1) IOMP (I) (COMM)/1248/2025[16-09-2025 Hdfc Bank Limited Vs MANANMANISH 0650810426 Imsvermachambers@ [13-09-2025
GARG SHANKER lgmail.com
IVERMA(P),
IOMP (1) IOMP (I) (COMM)/1249/2025[16-09-2025 Hdfc Bank Limited Vs SUNRRISEMANISH 0650810426 Imsvermachambers@ [13-09-2025
HITECH INDIA PVT LTD SHANKER lgmail.com
IVERMA(P),
IOMP (1) OMP (I) (COMM)/1250/2025[16-09-2025 Hdfc Bank Limited Vs HARISHMANISH 0650810426 Imsvermachambers@ [13-09-2025
IARORA SHANKER lgmail.com
IVERMA(P),
ICS ICS (COMM)/783/2025 17-09-2025 |Aqualite Industries Private Limited [ARCHIT 8130383143 lalitpandeyadvassociafi5-09-2025
Vs M/s Punjab Boot HouselSINGHAL(P), tes@gmail.com
(Through its Proprietor )
IOMP (1) OMP (I) (COMM)/1274/2025 17-09-2025 IYes Bank Ltd Vs KARAN NAGPAL [ADV. LALIT|8130383143 lalitpandeyadvassociajt5-09-2025
PANDEY(P), tes@gmail.com
IOMP (1) OMP (1) (COMM)/1275/2025 [17-09-2025 IYes Bank Ltd Vs RAVI KUMAR IADV. LALIT|8130383143 lalitpandeyadvassociali5-09-2025
PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/1276/2025 [17-09-2025 IYes Bank Ltd Vs MUNTAJIRADV. LALIT|8130383143 lalitpandeyadvassociaft5-09-2025
IAFZAAL PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/1312/2025 18-09-2025 IHDFC BANK LTD Vs GAURAV |ADV. LALIT|8130383143 lalitpandeyadvassociafl5-09-2025
KUMAR PANDEY(P), tes@gmail.com
IOMP (1) IOMP (I) (COMM)/1309/2025[18-09-2025 IYes Bank Ltd Vs PARVEEN DALJITIADV. LALIT|8130383143 lalitpandeyadvassocialt5-09-2025
PANDEY(P), tes@gmail.com
IOMP (1) IOMP (I) (COMM)/1307/2025[18-09-2025 IYes Bank Ltd Vs MOHAN KUMAR (ADV. LALIT|8130383143 lalitpandeyadvassociaf15-09-2025
PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/1308/2025(18-09-2025 IYes Bank Ltd Vs DINESH SINGH [ADV. LALIT|8130383143 lalitpandeyadvassocialt5-09-2025
PANDEY(P), tes@gmail.com
IOMP (1) IOMP (I) (COMM)/1311/2025 [18-09-2025 IHDFC BANK LTD Vs ROHIT |ADV. LALIT|8130383143 lalitpandeyadvassociaft5-09-2025
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IOMP (I) OMP (I) (COMM)/1313/2025 [18-09-2025 IHDFC BANK LTD Vs GAJRAM |ADV. LALIT|8130383143 lalitpandeyadvassociat5-09-2025
SINGH IPANDEY(P), tes@gmail.com
ICS CS (COMM)/791/2025 18-09-2025 CANARA BANK Vs JASMEETICHITRA 9212888057 chitramalhotrasobti@16-09-2025
SINGH M/S SONIAIMALHOTRA(P), lgmail.com
INTERNATIONAL
ICS CS (COMM)/790/2025 18-09-2025 ICANARA BANK Vs ROHIT|CHITRA 0212888057 chitramalhotrasobti@[16-09-2025
SRINIWAS PROP M/S SIMBAMALHOTRA(P), lgmail.com
IFASHION
ICS CS (COMM)/795/2025 19-09-2025 Bank of Baroda Vs M/S LUDHIANADeepa Gupta(P),9312292558 ladvocate.deepa.gupta [17-09-2025
IMART THROUGH ITS| (@gmail.com
IPROPRIETOR SACHIN SHARMA
ICS CS (COMM)/797/2025 19-09-2025 Under Armour Inc Vs ASHOK[Shravan 9201970125 lunitedmark @uniteda 17-09-2025
KUMAR TRADING AS PU-LION[Bansal(P), Indunited.com
IPVT LTD
ICS CS (COMM)/796/2025 19-09-2025 [UNION BANK OF INDIA Vs (Arun Kumar9312400295 connect@snslegal.in [17-09-2025
SHALINI SHARMA PROPRIETOR[Shukla(P),
OF M/S SHALINI CAFE
IOMP (1) IOMP (I) (COMM)/1326/2025[19-09-2025 IYes Bank Ltd Vs RACHIT MADAN (ADV. LALIT|8130383143 lalitpandeyadvassociaft7-09-2025
PANDEY(P), tes@gmail.com
ICS CS (COMM)/794/2025 19-09-2025 Bank Of Baroda Vs Amit Kumaramit 8275092500 rkumar.advig54@gm [16-09-2025
Gaba imahaliyan(P), lail.com
IOMP (1) OMP (I) (COMM)/1338/2025[20-09-2025 IYes Bank Ltd Vs VINOD KUMAR[ADV. LALIT|8130383143 lalitpandeyadvassociaft9-09-2025
IDHASMANA PANDEY(P), tes@gmail.com
IOMP (I) IOMP (I) (COMM)/1340/2025[20-09-2025 IYES BANK LTD Vs DEENU KHAN [KARTIK 011-26211488 legal @katyalassociate[t18-09-2025
KUMAR(P), s.com
IOMP (1) OMP (I) (COMM)/1339/2025[20-09-2025 IYes Bank Ltd Vs RUCHI RUCHI  [ADV. LALIT|8130383143 lalitpandeyadvassociaf19-09-2025
PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/1348/2025[22-09-2025 YES BANK LTD Vs DEEPA.K|KARTIK 011-26211488 legal @katyalassociate[19-09-2025
SHARMA KUMAR(P), s.com
IOMP (1) OMP (I) (COMM)/1361/2025 [23-09-2025 YES BANK LTD Vs RAHULKARTIK 011-26211488 legal @katyalassociate[20-09-2025
KUMAR KUMAR(P), s.com
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IDAYAL

KUMAR(P),

IOMP (1) IOMP (I) (COMM)/1362/2025[23-09-2025 IYES BANK LTD Vs HIMANIKARTIK 011-26211488 legal @katyalassociate[20-09-2025
IHIMANI [KUMAR(P), s.com
ICS CS (COMM)/802/2025 23-09-2025 ISIRS POLO ENTERPRISES PVTRajendra kumary838085278 bharani.law.chamber [22-09-2025
ILTD through its Director Somnath|Bharani(P), s@gmail.com
Hola Vs NEELKANTH IMPEX Prop|
Uyoti Khurana
IOMP (1) IOMP (I) (COMM)/1363/2025[23-09-2025 IYES BANK LTD Vs GURU DAYAL [KARTIK 011-26211488 legal @katyalassociate[20-09-2025
KUMAR(P), s.com
IOMP (1) OMP (I) (COMM)/1364/2025[23-09-2025 IYES BANK LTD Vs SATYANAND|KARTIK 011-26211488 legal @katyalassociate[20-09-2025
IARYA KUMAR(P), s.com
IOMP (1) IOMP (1) (COMM)/1365/2025[23-09-2025 IYES BANK LTD Vs BABITAKARTIK 011-26211488 legal @katyalassociate[20-09-2025
IAGGARWAL KUMAR(P), s.com
ICS CS (COMM)/800/2025 23-09-2025 GIRISH SETHI AND ORS Vs [amit vohra(P), [9958258255 lamitvohras6@gmail. [20-09-2025
FIITJEE e-School Private Limited| lcom
through its Director
IOMP (1) IOMP (I) (COMM)/1360/2025[23-09-2025 IYES BANK LTD Vs BRIJBIRKARTIK 011-26211488 legal @katyalassociate[19-09-2025
IBRAHM SINGH KUMAR(P), s.com
ICS CS (COMM)/806/2025 24-09-2025 [Punjab National Bank through its ajfAVADHESH  [9810362626 lakshakyao1gmail.com|22-09-2025
dhananjay Vs RAHUL ARORAKUMAR
IPROPRIETOR M/S AIR FLOW SHAKYA(P),
ICS CS (COMM)/807/2025 25-09-2025 INIKHIL JUNEJA PROPRIETORBHANU 0312432926 INot Mentioned 22-09-2025
M/S INTEGRAL INTERNATIONALMOHAN(P),
Vs PURSHOTTAM JHA|
IPROPRIETOR/ DIRECTOR OF M/S§
IOMP (1) IOMP (I) (COMM)/1398/2025[26-09-2025 |Axis Bank Limited Vs ANUP JAMIT 8860939556 lamitkumar.294@redi [23-09-2025
KUMAR(P), ffmail.com
IOMP (1) IOMP (I) (COMM)/1396/2025[26-09-2025 |Axis Bank Limited Vs DANISH JAMIT 8860939556 lamitkumar.294@redi [23-09-2025
KUMAR(P), ffmail.com
IOMP (1) OMP (I) (COMM)/1393/2025[26-09-2025 |Axis Bank Limited Vs PAWANAMIT 8860939556 lamitkumar.294 @redi|23-09-2025
KUMAR KUMAR(P), ffmail.com
IOMP (1) OMP (I) (COMM)/1394/2025[26-09-2025 |Axis Bank Limited Vs PARAMJEET [AMIT 8860939556 lamitkumar.294 @redi|23-09-2025

ffmail.com
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IOMP (1) OMP (I) (COMM)/1395/2025[26-09-2025 8860939556 lamitkumar.294@redi [23-09-2025
IMISHRA KUMAR(P), ffmail.com
IOMP (1) OMP (I) (COMM)/1397/2025 [26-09-2025 |Axis Bank Limited Vs BABAR ALI |AMIT 8860939556 lamitkumar.294@redi [23-09-2025
KUMAR(P), ffmail.com
IOMP (1) OMP (I) (COMM)/1407/2025[27-09-2025 IAXIS BANK LIMITED Vs NKGSSANJEEV 0717028845 litigaton @srcsiegal.col24-09-2025
INFRASTRUCTURE LIMITED IPATHAK(P), Im
IOMP (1) IOMP (I) (COMM)/1405/2025[27-09-2025 |Axis Bank Limited Vs FAISALAMIT 8860939556 lamitkumar.294@redi [25-09-2025
KHAN KUMAR(P), ffmail.com
[EX [Execution (Comm)/338/2025[27-09-2025 MS DHAWAN BOX SHEETANUBHAV(P), 9818977551 brijendra.adv7o@gm [23-09-2025
ICONTAINERS PVT LTD Vs MY lail.com
INSPIRE INFINITY PVT LTD
ICS CS (COMM)/815/2025 27-09-2025 RAHUL JAIN Vs M/s ManipalMahinder 0811031736 lashokpopli16 @yahoo.[25-09-2025
Cigna Health Insurance Co Ltd Kumar(P), fin
IOMP (1) OMP (I) (COMM)/1406/2025[27-09-2025 IAXIS BANK LIMITED Vs SARITA [SANJEEV 9717028845 litigaton @srcsiegal.col24-09-2025
IDEVI PATHAK(P), Im
15 IMS. VINEETAWEST 209 ICS/(COMM) 736/2025 01.09.2025 CANARA BANK VS. LOKESH[SANJAY 9811179171 legalyukti63@gmail.c|01.09.2025
IGOYAL, DISTRICT] [Extn Block KUMAR IJAGGARWAL om
WUDGE
(COMMERCIAL
ICOURT)-02 IOMP(I)(COMM) 1092/2025 01.09.2025 IAXIS BANK VS. DHANANJAY LALIT PANDEY [8130383143 lalitpandeyadv@gmailo1.09.2025
l.com
IOMP(I)(COMM) 1112/2025 02.09.2025 IAXIS BANK VS. RAJEEV KUMAR [LALIT PANDEY (8130383143 lalitpandeyadv@gmai|02.09.2025
l.com
IOMP(I)(COMM) 1113/2025 02.09.2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 Imanojk.adv@gmail.c [02.09.2025
INASEEM KUMAR jom
IOMP(I)(COMM) 1114/2025 02.09.2025 IAXIS BANK VS. DHANISH|LALIT PANDEY 8130383143 lalitpandeyadv@gmai|02.09.2025
CHAUDHARY l.com
IMISC.DJ 1115/2025 02.09.2025 IJAXTS BANK VS. ARNAV LALIT PANDEY 8130383143 lalitpandeyadv@gmai|02.09.2025

l.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICS/(COMM) 1116/2025 02.09.2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 Imanojk.adv@gmail.c [02.09.2025
IALEEM [KUMAR lom
ICS/(COMM) 1117/2025 02.09.2025 IAXIS BANK  VS. SUDAMA|LALIT PANDEY 8130383143 lalitpandeyadv@gmai|02.09.2025
ICHANDRA DAS l.com
ICS/(COMM) 744/2025 03.09.2025 SARAOGI SUPER SALES VSJ/VARUN BEDI (8285672608 ladvocatevarunbedi@ (03.09.2025
IMANOJ KUMAR SINGH lgmail.com
IOMP(I)(COMM) 1166/2025 10.09.2025 IHDFC BANK VS. SATPAL GOVINDMANISH 0650810426 Imsvermachambers@ [10.09.2025
SINGH SHANKAR lgmail.com
IOMP(I)(COMM) 1167/2025 10.09.2025 IHDFC BANK VS. SATPAL GAURAVMANISH 0650810426 Imsvermachambers@ [10.09.2025
INEGI SHANKAR lgmail.com
IOMP(I)(COMM) 1168/2025 10.09.2025 HDFC BANK VS. JAI PRAKSHMANISH 0650810426 Imsvermachambers@ [10.09.2025
[YADAV SHANKAR lemail.com
IOMP(I)(COMM) 1169/2025 10.09.2025 IAXIS BNAK VS. MOD. AADIL JAMIT KUMAR (8860939556 lamitkumar.294@redi10.09.2025
ffmail.com
IOMP(I)(COMM) 1171/2025 10.09.2025 ISHRI RAM FINANCE VS. RAKESHMANOJ 0811133644 Imanojk.adv@gmail.c {10.09.2025
KUMAR KUMAR om
IOMP(I)(COMM) 1174/2025 10.09.2025 ISHRI RAM FINANCE VS. SHOKIN [MANOJ 0811133644 Imanojk.adv@gmail.c 10.09.2025
KUMAR jom
IOMP(I)(COMM) 1175/2025 10.09.2025 ISHRI RAM FINANCE VS{MANOJ 0811133644 Imanojk.adv@gmail.c {10.09.2025
IMUSTAKIM KUMAR lom
ICS/(COMM) 762/2025 11.09.2025 BRAHM DEV SHRAMA VS/BABU LALj9312049415 blgupta282@gmail.cof11.09.2025
KANWAR KISHORE NAGPAL IGUPTA Im
ICS/(COMM) 764/2025 11.09.2025 IBANK OF MAHARASHTRA VS[BIJAY MOHAN[79015893669 ladvbmg2016@gmail. [11.09.2025
ISHANKAR JHA IGOSWAMI com
ICS/(COMM) 765/2025 11.09.2025 JASMIN SINGH ANAND VS|BIJAY MOHAN[79015893669 ladvbmg2016@gmail. [11.09.2025
IDARPAN DADU IGOSWAMI lcom
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IOMP(I)(COMM) 1186/2025 11.09.2025 IAXIS BANK VS. ADITYA RAJAMIT KUMAR (8860939556 lamitkumar.294@redi|11.09.2025
IANAND ffmail.com
ICS/(COMM) 770/2025 12.09.2025 GARG ROADLINES VS. M/SDEEPAK 0899951648 bansalassociateslawti 12.09.2025
INEELKANTHAM SYSTEMS PVTBANSAL Ime@gmail.com
LTD
IOMP(I)(COMM) 1203/2025 15.09.2025 IAXIS BANK VS. NEHA SARAF LALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1204/2025 15.09.2025 IJAXIS BANK VS. NOORUL HAQ LALIT PANDEY (8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1205/2025 15.09.2025 IAXIS BANK VS. MOHD PARVEJ LALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1206/2025 15.09.2025 IAXIS BANK VS. SABNAM ASRAF [LALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1207/2025 15.09.2025 IAXIS BANK VS. MANDEEP SINGH [LALIT PANDEY [8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1209/2025 15.09.2025 IAXIS BANK VS. SACHIN KUMAR [LALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1210/2025 15.09.2025 IAXTS BANK VS. MOHD|LALIT PANDEY [8130383143 lalitpandeyadv@gmai(12.09.2025
MUSTAQEEM l.com
IOMP(I)(COMM) 1210/2025 15.09.2025 IAXIS BANK VS. ANEESH AHMAD [LALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1211/2025 15.09.2025 IAXIS BANK VS. DEEPAK NAYAK |[LALIT PANDEY 8130383143 lalitpandeyadv@gmai(12.09.2025
l.com
IOMP(I)(COMM) 1212/2025 15.09.2025 IAXIS BANK VS. HIMANSHULALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
VERMA l.com
ICS/(COMM) 775/2025 16.09.2025 BEST TECH PIPES LLP VS. MFBSHAILENDERR 9999029218 shailnegi1i984@gmail 16.09.2025

CEOTECH PVT LTD

INEGI

.com
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CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER
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IOMP(I)(COMM) 1237/2025 16.09.2025 HDFC BANK VS. HERAMB ARORA [MANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR omail.com
IOMP(I)(COMM) 1238/2025 16.09.2025 I[HDFC BANK VS. IMAMUDDIN IMANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 1239/2025 16.09.2025 IHDFC BANK VS. SAROJ KAUSHIK [MANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 1240/2025 16.09.2025 IHDFC BANK VS. CHARAN SINGH [MANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 1241/2025 16.09.2025 [HDFC BANK VS. BRIJESH IMANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 1242/2025 16.09.2025 IHDFC BANK VS. SUSHIL JHA IMANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 1243/2025 16.09.2025 HDFC BANK VS. HIMSHIKHAMANISH 9650810426 Imsvermachambers@ [16.09.2025
CHOUDHARY SHANKAR lgmail.com
IOMP(I)(COMM) 1244/2025 16.09.2025 HDFC BANK VS. ARVINDERMANISH 0650810426 Imsvermachambers@ [16.09.2025
SINGH SHANKAR lemail.com
ICS/(COMM) [770/2025 12.09.2025 GARG ROADLINES VS. M/SDEEPAK 0899951648 bansalassociateslawti 12.09.2025
INEELKANTHAM SYSTEMS PVTBANSAL Ime@gmail.com
LTD
IOMP(I)(COMM) 1203/2025 15.09.2025 JAXIS BANK VS. NEHA SARAF LALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1204/2025 15.09.2025 IJAXIS BANK VS. NOORUL HAQ LALIT PANDEY 8130383143 lalitpandeyadv@gmai(12.09.2025
l.com
IOMP(I)(COMM) 1205/2025 15.09.2025 IAXIS BANK VS. MOHD PARVEJ LALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1206/2025 15.09.2025 IAXIS BANK VS. SABNAM ASRAF [LALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025

l.com
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IOMP(I)(COMM) 1207/2025 15.09.2025 IAXIS BANK VS. MANDEEP SINGH [LALIT PANDEY [8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1209/2025 15.09.2025 IAXIS BANK VS. SACHIN KUMAR |[LALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1210/2025 15.09.2025 IAXIS BANK VS. MOHD|LALIT PANDEY [8130383143 lalitpandeyadv@gmaif12.09.2025
IMUSTAQEEM l.com
IOMP(I)(COMM) 1210/2025 15.09.2025 IAXIS BANK VS. ANEESH AHMAD |[LALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1211/2025 15.09.2025 IAXIS BANK VS. DEEPAK NAYAK [LALIT PANDEY [8130383143 lalitpandeyadv@gmaif12.09.2025
l.com
IOMP(I)(COMM) 1212/2025 15.09.2025 IAXIS BANK VS. HIMANSHULALIT PANDEY 8130383143 lalitpandeyadv@gmaif12.09.2025
IVERMA l.com
ICS/(COMM) 775/2025 16.09.2025 BEST TECH PIPES LLP VS. MFBSHAILENDERR 9999029218 shailnegi1i984@gmail 16.09.2025
CEOTECH PVT LTD INEGI L.com
IOMP(I)(COMM) 1237/2025 16.09.2025 IHDFC BANK VS. HERAMB ARORA [MANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 1238/2025 16.09.2025 I[HDFC BANK VS. IMAMUDDIN IMANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 1239/2025 16.09.2025 IHDFC BANK VS. SAROJ KAUSHIK [MANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 1240/2025 16.09.2025 I[HDFC BANK VS. CHARAN SINGH [MANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 1241/2025 16.09.2025 IHDFC BANK VS. BRIJESH IMANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 1242/2025 16.09.2025 IHDFC BANK VS. SUSHIL JHA IMANISH 0650810426 Imsvermachambers@ [16.09.2025
SHANKAR lgmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IOMP(I)(COMM) 1243/2025 16.09.2025 HDFC BANK VS. HIMSHIKHAMANISH 0650810426 Imsvermachambers@ [16.09.2025
CHOUDHARY SHANKAR omail.com
IOMP(I)(COMM) 1244/2025 16.09.2025 HDFC BANK VS. ARVINDERMANISH 0650810426 Imsvermachambers@ [16.09.2025
ISINGH SHANKAR lgmail.com
16 ISH. RAGHUBIRWEST 203 ICS (COMM)/738/2025 01-09-2025 IPUNJAB NATIONAL BANK Vs [Parikshit 9868873986 Iprn ahip al0930.08.2025
ISINGH, DISTRICT] [Extn Block ISONU SHARMA Mahipal(P), @gmail. ¢ orn
JUDGE
(COMMERCIAL
ICOURT)-03 OMP (I) (COMM),/1094/2025/01-09-2025 JAXIS BANK LTD Vs WASEEMJADV. LALIT|8130383143 lalit[! 01-09-2025
KHAN PANDEY(P), landel'.advassociates(
la),l'mai I.com
OMP (I) (COMM)/1097/2025(01-09-2025 IAXIS BANK LTD Vs PRIYANKAJADV. LALIT|8130383143 llalit[! 01-09-2025
ISINGH RAGHUVANSHI PANDEY(P), landel'.advassociates(
la),l!mai I.com
IOMP (I) (COMM)/1095/2025/|01-09-2025 IAXIS BANK LTD Vs KETAN GARG [ADV. LALIT|8130383143 llalit[! 01-09-2025
PANDEY(P), landel'.advassociates(
a),l!mai I.com
OMP (I) (COMM)/1096/2025/01-09-2025 IAXIS BANK LTD Vs JASMEETJADV. LALIT|8130383143 llalit[! 01-09-2025
KOUR PANDEY(P), landel'.advassociates(
la),l!mai I.com
OMP (I) (COMM)/1122/2025 |02-09-2025 IAXIS BANK LTD Vs UMAADV. LALIT|8130383143 llalit[! 01-09-2025
SHANKAR MEHTA PANDEY(P), landel'.advassociates(
la),l'mai I.com
OMP (I) (COMM)/1121/2025 [02-09-2025 IJAXIS BANK LTD Vs RAHUL JADV. LALIT|8130383143 llalit[! 01-09-2025
PANDEY(P), landel'.advassociates(
la),l!mai I.com
IOMP (I) (COMM)/1120/2025|02-09-2025 Shriram Finance Ltd Vs ANKITManoj INot Mentioned INot Mentioned
INAYAK Kumar(P),
OMP (I) (COMM)/1119/2025 [02-09-2025 IAXIS BANK LTD Vs GURSEWAKADV. LALIT|8130383143 llalit[!
SINGH PANDEY(P), landel'.advassociates(
la),l'mai I.com
[Execution (Comm)/296/2025/02-09-2025 IPUNJAB NATIONAL BANK Vs M/slPARAS
ICBS Industries IAGGARWAL(P),
[Execution (Comm)/295/2025|02-09-2025 WIS HEAD LIGHT GLASS Vs oxilitejsarandeep
techno industries private limited singh(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

OMP (I) (COMM)/1118/2025 [02-09-2025 YES BANK LTD Vs INot Mentioned legal @Kat\alassociat |01-09-2025
MOHAMMAD KATYAL(P), les.com
CS (COMM)/747/2025 03-09-2025 IM/S GIPSKARTON INDIA PVT LTD [MAYANK
Vs CHANDER NARULA IAGGARWAL(P),
Misc DJ/855/2025 02-09-2025 WAGDISH SINGH DANGI Vs [yz(P),
IKESAVA ENGINEERS INDIA LLP|
ICO AND ORS
Execution (Comm)/303/2025/04-09-2025 SAN WUD SHOPPE PRIVATE[PANKAJ
ILIMITED Vs RITESH AGGARWAL |GUPTA(P),
CS (COMM)/755/2025 08-09-2025 ISH APS OBEROI Vs M/S BAKSHISHALU INot Mentioned INot Mentioned 06-09-2025
IMARK PVT LTD KUMARI(P),
CS (COMM)/757/2025 09-09-2025 |Aqualite Industries Private Limited [ARCHIT INot Mentioned  |[Not Mentioned 08-09-2025
Vs NATINGAL SHAMSHUDEEN  [SINGHAL(P),
OMP (I) (COMM)/1137/2025 [09-09-2025 |Axis Bank Limited Vs SUJAL |AMIT 18860939556. JAMITKUMAR.294@ [06-09-2025
KUMAR KUMAR(P), REDIFFMAIL.COM
OMP (I) (COMM)/1136/2025 [09-09-2025 |Axis Bank Limited Vs PARAS |AMIT 18860939556. JAMITKUMAR.294@ [06-09-2025
ISAINI KUMAR(P), REDIFFMAIL.COM
OMP (I) (COMM)/1135/2025 |09-09-2025 |Axis Bank Limited Vs KOSHINDERAMIT 18860939556. IAMITKUMAR.294@ [06-09-2025
KUMAR(P), REDIFFMAIL.COM
IOMP (I) (COMM)/1165/2025 [10-09-2025 Hdfc Bank Limited Vs ANOOJMANISH 9650810{26 Imsvermachambers(d [09-09-2025
ISURI SHANKER lgmail.com
IVERMA(P),
IOMP (I) (COMM)/1164/2025 [10-09-2025 Hdfc Bank Limited Vs RAJESHMANISH 0650810{26 Imsvermachambers(d [09-09-2025
KUMAR SHANKER lemail.com
IVERMA(P),
OMP (I) (COMM)/1163/2025 [10-09-2025 Hdfc Bank Limited Vs RAMPREETMANISH 9650810{26 Imsvermachambers(d [09-09-2025
ISAHNI SHANKER lgmail.com
IVERMA(P),
IOMP (I) (COMM)/1162/2025 [10-09-2025 [Hdfc Bank Limited Vs AMIT SAIN [MANISH 0650810{26 Imsvermachambers(d [09-09-2025
SHANKER lgmail.com
IVERMA(P),
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CHANDRA PANDEY

PANDEY(P),

OMP (I) (COMM)/1161/2025 [10-09-2025 Hdfc Bank Limited Vs KUTUMBHMANISH 0650810{26 Imsvermachambers(d [09-09-2025
ICARE PVT LTD SHANKER omail.com
IVERMA(P),
OMP (I) (COMM)/1159/2025 [10-09-2025 Hdfc Bank Limited Vs DEEPAKMANISH 0650810{26 Imsvermachambers(d [09-09-2025
IKALRA SHANKER lgmail.com
IVERMA(P),
IOMP (I) (COMM)/1160/2025[10-09-2025 Hdfc Bank Limited Vs VARUNMANISH 9650810{26 Imsvermachambers(d [09-09-2025
SEHGAL SHANKER lgmail.com
IVERMA(P),
[Execution (Comm)/311/2025 [10-09-2025 vineet kumar Vs PRADEEP RAWATManoj 09-09-2025
IGoswami(P),
OMP (I) (COMM)/1157/2025 [10-09-2025 |Axis Bank Limited Vs MANGILAL |AMIT 18860939556. JAMITKUMAR.294@ [09-09-2025
KUMAR(P), REDIFFMAIL.COM
OMP (I) (COMM)/1182/2025 [11-09-2025 IAXIS BANK LTD Vs SURESHHADV. LALIT|8130383143 llalit[! 10-09-2025

landel'.advassociates(
la),l'mai I.com

ISAHNI

KUMAR(P),

Execution (Comm)/315/2025 [11-09-2025 [Ram Mohan Murari Vs S Katyal IGulab Chandra| 10-09-2025
lYadav(P),
Misc DJ/890/2025 12-09-2025 ISARASWATI WOODS PVT LTD Vs [Randhir 11-09-2025
OM TIMBER TRADERS kumar(P),
OMP (I) (COMM)/1202/2025(15-09-2025 |Axis Bank Limited Vs AMIT BHATIAMIT 18860939556. IAMITKUMAR.294@ [11-09-2025
KUMAR(P), REDIFFMAIL.COM
OMP (1) (COMM)/1201/2025 [15-09-2025 |Axis Bank Limited Vs GAURAV [AMIT 18860039556. AMITKUMAR.294@ [11-09-2025
[YADAV KUMAR(P), REDIFFMAIL.COM
OMP (I) (COMM)/1200/2025(15-09-2025 |Axis Bank Limited Vs FOZIA JAMIT 18860939556. IAMITKUMAR.294@ [11-09-2025
KUMAR(P), REDIFFMAIL.COM
OMP (I) (COMM)/1198/2025 [15-09-2025 |Axis Bank Limited Vs FARJANA  [AMIT 18860939556. IAMITKUMAR.204@ [11-09-2025
KUMAR(P), REDIFFMAIL.COM
OMP (I) (COMM)/1197/2025 [15-09-2025 |Axis Bank Limited Vs DEEPU [AMIT 18860939556. AMITKUMAR.294@ [11-09-2025

REDIFFMAIL.COM
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OMP (I) (COMM)/1195/2025 [15-09-2025 |Axis Bank Limited Vs MOHAMAD| 18860939556. IAMITKUMAR.294@ [11-09-2025
IMRAN TYAGI [KUMAR(P), REDIFFMAIL.COM
OMP (I) (COMM)/1196/2025 [15-09-2025 |JAxis Bank Limited Vs MANOJAMIT 18860939556. IAMITKUMAR.294@ [11-09-2025
IKUMAR GUPTA KUMAR(P), REDIFFMAIL.COM
OMP (1) (COMM)/1194/2025 [15-09-2025 |Axis Bank Limited Vs RAVI |AMIT 18860939556. IAMITKUMAR.294@ [11-09-2025
ICHOUDHARY KUMAR(P), REDIFFMAIL.COM
OMP (I) (COMM)/1193/2025 [15-09-2025 IShriram Finance Ltd Vs SHOKIN [Manoj 11-09-2025
Kumar(P),
OMP (I) (COMM)/1192/2025 [15-09-2025 IAXIS BANK LTD Vs ABHISHEKADV. LALIT|8130383143 llalit[! 11-09-2025
IKUMAR TIWARI PANDEY(P), landel'.advassociates(
la),l!mai I.com
OMP (I) (COMM)/1191/2025 [15-09-2025 IAXIS BANK LTD Vs SANJAYADV. LALIT|8130383143 llalit[! 11-09-2025
KUMAR PANDEY(P), landel'.advassociates(
a),l!mai I.com
OMP (I) (COMM)/1190/2025 [15-09-2025 IAXIS BANK LTD Vs ANURADHAADV. LALIT|8130383143 llalit[! 11-09-2025
SINGH PANDEY(P), landel'.advassociates(
la),l!mai I.com
OMP (I) (COMM)/1189/2025 [15-09-2025 IAXIS BANK LTD Vs JAWAHARADV. LALIT|8130383143 llalit[! 11-09-2025
LAL GANDHI PANDEY(P), landel'.advassociates(
la),l'mai I.com
OMP (I) (COMM)/1188/2025 [15-09-2025 |Axis Bank Limited Vs ANIL YADAVIAMIT 18860939556. IAMITKUMAR.294@ [11-09-2025
KUMAR(P), REDIFFMAIL.COM
IOMP (I) (COMM)/1269/2025[16-09-2025 Hdfc Bank Limited Vs RAKESHMANISH 0650810426 Imsvermachambers@ [15-09-2025
JAIN SHANKER lgmail.com
IVERMA(P),
OMP (I) (COMM)/1268/2025[16-09-2025 Hdfc Bank Limited Vs SANJEEVIMANISH 0650810426 Imsvermachambers@ [15-09-2025
KUMAR SHANKER lemail.com
IVERMA(P),
[Execution (Comm)/318/2025[16-09-2025 MUKUL GUPTA MARKETING PvtMonica Goel(P), 15-09-2025
ILtd Vs MsUmesh Chander
OMP (I) (COMM)/1267/2025[16-09-2025 Hdfc Bank Limited Vs VOLTAICJMANISH 0650810426 msvermachambers@ [15-09-2025

IPOWER PRIVATE LIMITED

SHANKER
IVERMA(P),

lgmail.com
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OMP (I) (COMM)/1270/2025

DATE
REGISTRATION

17-09-2025

OFPETITIONER NAME VS

RESPONDENT NAME

IYes Bank Ltd Vs RAVI KUMAR

ADVOCATE

IADV. LALIT|8130383143

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

llalit[! 16-09-2025

IPANDEY(P), landel'.advassociates(
la),l!mai I.com
Misc DJ/904/2025 18-09-2025 ILONGLASST INC Vs  TOSHIHARISH
IAUTOMATIC SYSTEM PVT LTD KUMAR(P),

OMP (I) (COMM)/1306/2025

18-09-2025

HDFC BANK LTD Vs MUKESH
KUMAR

ADV. LALIT
[PANDEY(P),

8130383143

llalit[! 17-09-2025
landel'.advassociates(
la),l!mai I.com

OMP (I) (COMM)/1303/2025

18-09-2025

[HDFC BANK LTD Vs BALWAN
ISINGH

ADV. LALIT
PANDEY(P),

8130383143

llalit[! 17-09-2025
landel'.advassociates(
la),l'mai I.com

ICS (COMM)/789/2025 18-09-2025 |Aqualite Industries Private Limited [ARCHIT [Not Mentioned  [Not Mentioned 15-09-2025
Vs Edusphere Through its partners [SINGHAL(P),
CS (COMM)/788/2025 18-09-2025 [Kwality Polythreads Private Ltd Vs |Ashish INot Mentioned  |[Not Mentioned 16-09-2025
|JAmit Thapar Kapur(P),
IOMP (I) (COMM)/1302/2025[18-09-2025 IJAxis Bank Limited Vs |AMIT 18860939556. IAMITKUMAR.294@ [16-09-2025
IMOHAMMAD SHAKIR KUMAR(P), REDIFFMAIL.COM
CS (COMM)/787/2025 18-09-2025 ICANARA BANK Vs RAJESH SANJAY
IAGGARWAL(P),
OMP (I) (COMM)/1323/2025[19-09-2025 |Axis Bank Limited Vs AMIT JAMIT 18860939556. IAMITKUMAR.294@ [16-09-2025
KUMAR(P), REDIFFMAIL.COM
OMP (I) (COMM)/1322/2025[19-09-2025 |Axis Bank Limited Vs SHAGUN |AMIT 18860939556. JAMITKUMAR.294@ [16-09-2025
IAGGARWAL KUMAR(P), REDIFFMAIL.COM
OMP (I) (COMM)/1321/2025 [19-09-2025 |Axis Bank Limited Vs RIYASAT JAMIT 18860939556. IAMITKUMAR.294@ [16-09-2025
KUMAR(P), REDIFFMAIL.COM
IOMP (I) (COMM)/1320/2025[19-09-2025 |Axis Bank Limited Vs MOHD [AMIT 18860039556. AMITKUMAR.204@ [16-09-2025
IPARVEJ KUMAR(P), REDIFFMAIL.COM

[Execution (Comm)/327/2025

19-09-2025

Gold Plus Glags Industry Limiteds
Vs Krishna Electricals Drives and|
|JAutomation Anr

IMordhwaj
Singh(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

IOMP (I) (COMM)/1318/2025

DATE
REGISTRATION

19-09-2025

OFPETITIONER NAME

RESPONDENT NAME

IYes Bank Ltd Vs
ISURAJBHAN

VSADVOCATE

MUKESH|ADV. LALIT|8130383143

[PANDEY(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

llalit[!
landel'.advassociates(
la),l!mai I.com

18-09-2025

IOMP (I) (COMM)/1319/2025 [19-09-2025 IYes Bank Ltd Vs BIJENDERJADV. LALIT|8130383143 llalit[! 18-09-2025

[YADAV PANDEY(P), landel'.advassociates(
la),l!mai I.com

OMP (I) (COMM)/1337/2025 [20-09-2025 YES BANK LTD Vs SADDAMIKARTIK INot Mentioned legal @Katvalassociat [19-09-2025
[HUSAIN KUMAR(P), les.com

OMP (I) (COMM)/1336/2025[20-09-2025 IYES BANK LTD Vs FAZLURKARTIK INot Mentioned  [legal@Katvalassociat [19-09-2025
RAHMAN KUMAR(P), les.com

IOMP (1) (COMM)/1335/2025[20-09-2025 IYES BANK LTD Vs JAIPUR UPKARTIK INot Mentioned  [legal@Katvalassociat [19-09-2025
[TRANSPORT SERVICE KUMAR(P), les.com

IOMP (I) (COMM)/1334/2025[20-09-2025 YES BANK LTD Vs HIMANIKARTIK INot Mentioned legal @Katvalassociat 19-09-2025
HIMANI KUMAR(P), les.com

IOMP (I) (COMM)/1347/2025

22-09-2025

PANDEY(P),

IYes Bank Ltd Vs AMIT SINGH IADV. LALIT|8130383143

llalit[! 20-09-2025
landel'.advassociates(
la),l!mai I.com

IOMP (I) (COMM)/1346/2025[22-09-2025 IYES BANK LTD Vs AMIT KUMAR [KARTIK INot Mentioned legal @Katvalassociat [20-09-2025
KUMAR(P), les.com

[Execution (Comm)/329/2025[22-09-2025 HARSH SIKKA Vs DAVINDER/Dharam
ISINGH Dev(P),

IOMP (I) (COMM)/1354/2025[23-09-2025 YES BANK LTD Vs NITIN[KARTIK INot Mentioned legal @Katvalassociat [20-09-2025
KHANDELWAL KUMAR(P), les.com

IOMP (I) (COMM)/1355/2025[23-09-2025 IYES BANK LTD Vs ASHISH[KARTIK INot Mentioned  [legal @Katvalassociat [20-09-2025
KUMAR KUMAR(P), les.com

OMP (I) (COMM)/1353/2025[23-09-2025 Shriram Finance Ltd Vs SHYAMIManoj 22-09-2025
ISUNDER Kumar(P),

CS (COMM)/804/2025 24-09-2025 [Punjab National Bank through its ajRAVADHESH 23-09-2025

dhananjay Vs ASHISH
PROPREITOR OF M
[ECOMMERCE

SHARMAKUMAR
S  ABSSHAKYA(P),




S.NO COURT

DISTRICT COURT ROOM
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DATE
REGISTRATION

OFPETITIONER NAME
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VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

IOMP (I) (COMM)/1380/2025[25-09-2025 IYES BANK LTD Vs HIMANSHUANANJAY 7030378800 lasaplegalandadvocate25-09-2025
IPANJAWANI SINGH(P), s@gmail.com
Misc DJ/943/2025 26-09-2025 Shreeram Vanijya Global Exim[RAVI 26-09-2025
Private Limited Vs KRF LTD ICHAUHAN(P),
IOMP (I) (COMM)/1389/2025[26-09-2025 |Axis Bank Limited Vs MANISH |AMIT 18860939556. IAMITKUMAR.294@ [26-09-2025
GIRI KUMAR(P), REDIFFMAIL.COM
IOMP (I) (COMM)/1403/2025[27-09-2025 JAXIS BANK LIMITED Vs [SANJEEV 0717028845 Litigaton @srcslegal.c [27-09-2025
GURMEET KAUR PATHAK(P), jom
OMP (I) (COMM)/1404/2025[27-09-2025 IAXIS BANK LIMITED Vs VIPIN [SANJEEV 9717028845 Litigaton @srcslegal.c [27-09-2025
KUMAR PATHAK(P), lom
IOMP (I) (COMM)/1402/2025[27-09-2025 IJAXTS BANK LIMITED Vs MANOJSANJEEV 9717028845 Litigaton @srcslegal.c [27-09-2025
KUMAR MAURYA PATHAK(P), jom
17 ISH. SANJEEVIWEST 202 ICS (COMM) CS (COMM)/739/2025 02-09-2025 Sandeep Arora Vs RELIANCEMUKUL 9899000289 Imukul_rawal@yahoo [01.09.2025
IAGGARWAL, [Extn Block RETAIL LIMITED RAWAL .com
IDISTRICT JUDGE
(COMMERCIAL
ICOURT) IOMP (I) COMM OMP (I) (COMM.)/1110/2025/02-09-2025 SHRIRAM FINANCE LIMITED VsMANOJ 0811133644 Imanojkumaro7@gmalo1.09.2025
IASLAM KUMAR fil.com
IOMP (I) COMM IOMP (I) (COMM.)/1125/2025/02-09-2025 IAXIS BANK LTD Vs MUMTAJ LALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
@,gmail.com
IOMP (I) COMM OMP (I) (COMM.)/1126/2025|02-09-2025 IAXIS BANK LTD Vs JATINDER[LALIT PANDEY (8130383143 lalitpandevassociates [30.08.2025
SINGH @,gmail.com
IOMP (I) COMM OMP (I) (COMM.)/1127/2025/|02-09-2025 IAXIS BANK LTD Vs SHAKIR ALI  [LALIT PANDEY (8130383143 lalitpandevassociates (30.08.2025
@,gmail.com
IOMP (I) COMM OMP (I) (COMM.)/1128/2025/02-09-2025 IAXIS BANK LTD Vs SAMBHU[LALIT PANDEY (8130383143 lalitpandevassociates (30.08.2025
IDAYAL @,gmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

IOMP (I) COMM OMP (I) (COMM.)/1129/2025/|02-09-2025 IS BANK LTD Vs RAMESH|LALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
IKUMAR PANDIT @,gmail.com
IOMP (I) COMM OMP (I) (COMM.)/1130/2025/02-09-2025 IJAXIS BANK LTD Vs INDRAJEET |LALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
@,gmail.com
IOMP (I) COMM OMP (I) (COMM.)/1131/2025(02-09-2025 IAXIS BANK LTD Vs INDRAJEET|LALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
KUMAR @,gmail.com
IOMP (I) COMM OMP (I) (COMM.)/1132/2025/02-09-2025 IJAXIS BANK LTD Vs AJAM KHAN |[LALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
@,gmail.com
ICS (COMM) CS (COMM)/749/2025 04-09-2025 SHRI BALAJI MAT INDUSTRIESKESHAV 9716442809 IMODGILKESHAVI@ [01.09.2025
PVT LTD Vs SHREE PARASMUUGIL IGmail.com
TEXTILE
IOMP (I) COMM OMP (I) (COMM.)/1141/2025|09-09-2025 IANUMIT SWANI Vs  ALOK[TARA SHARMA|9871077171 22.09.2025
IPRAKASH tarasharma.advocate
@gmail.com
JOMP (I) COMM IOMP (I) (COMM.)/1177/2025[10-09-2025 Hdfc Bank Limited Vs SUMIKSHAMANISH 0650810426 Imsvermncham 09.09.2025
ISINGH SHANKER bersfalgmail.com
IVERMA
IOMP (I) COMM IOMP (I) (COMM.)/1178/2025[10-09-2025 Hdfc Bank Limited Vs MANOJMANISH 0650810426 Imsvermncham 09.09.2025
KUMAR BHATI SHANKER bersfalgmail.com
IVERMA
IOMP (I) COMM IOMP (I) (COMM.)/1179/2025[10-09-2025 Hdfc Bank Limited Vs SHUBHAMMANISH 0650810426 Imsvermncham 09.09.2025
[YADAV SHANKER bersfalgmail.com
IVERMA
IOMP (I) COMM OMP (D10-09-2025 Hdfc Bank Limited Vs INDERPALJMANISH 0650810426 Imsvermncham 00.09.2025
(COMM.)/1180/2025 ISINGH SHANKER bersfalgmail.com
IVERMA
IOMP (I) COMM (OMP (I) (COMM.)/1181/2025[10-09-2025 Hdfc Bank Limited Vs ARVINDMANISH 0650810426 Imsvermncham 09.09.2025
IAGARWAL SHANKER bersfalgmail.com
IVERMA
IOMP (I) COMM OMP (I) (COMM.)/1187/2025[12-09-2025 IAXIS BANK LTD Vs SHAHEEN|LALIT PANDEY (8130383143 lalitpandevassociates 10.09.2025
JAMAL @,gmail.com
ICS (COMM) CS (COMM)/774/2025 15-09-2025 BANK OF BARODA Vs ROHIT|GIRISH VERMAQ811135305 legal.gva@gmail.com [04.09.2025

IBANSAL PROP MS
GARMENTS

VIVAAN|




S.NO COURT

DISTRICT COURT ROOM
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CASE NUMBER

DATE
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ADVOCATE
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ADVOCATE EMAIL
ID

DATE OF E-

FILING

IOMP (I) COMM OMP 15-09-2025 0811133644 Imanojkumaroy@gmaf12.09.2025
(COMM.)/1222/2025 KUMAR KUMAR fil.com
IOMP (I) COMM OMP (Dp5-09-2025 IAXIS BANK LTD Vs MEENU LALIT PANDEY (8130383143 lalitpandevassociates [11.09.2025
(COMM.)/1225/2025 @,gmail.com
IOMP (I) COMM OMP (Dp5-09-2025 IAXIS BANK LIMITED Vs RASHMI [LALIT PANDEY (8130383143 lalitpandevassociates [11.09.2025
(COMM.)/1226/2025 TTWARI @,gmail.com
IOMP (I) COMM OMP (D6-09-2025 Hdfc Bank Limited Vs KAPIJMANISH 0650810426 Imsvermncham 15.09.2025
(COMM.)/1264/2025 GOYAL SHANKER bersfalgmail.com
IVERMA
JOMP (I) COMM OMP (Dp6-09-2025 Hdfc Bank Limited Vs DHRUVMANISH 0650810426 Imsvermncham 15.09.2025
(COMM.)/1265/2025 GUPTA SHANKER bersfalgmail.com
IVERMA
IOMP (I) COMM OMP (Dj16-09-2025 Hdfc Bank Limited Vs SANDEEPMANISH 0650810426 Imsvermncham 15.09.2025
(COMM.)/1266/2025 SHARMA SHANKER bersfalgmail.com
IVERMA
ICS (COMM) CS (COMM)/781/2025 17-09-2025 TRANS AIR STEEL Vs OM SAI RAMIR.M TIWARI 9810643066 IWINDSORASSOCIAT[15.09.2025
[TRADERS [ESOlL.GMAIL.COM
ICS (COMM) CS (COMM)/782/2025 17-09-2025 CANARA BANK Vs AMIT SINGH|CHITRA 9212888057 ICHITRAMALHOTRA 01.09.2025
IPROP M/S THE CLINIC IMALHOTRA ISOBTII@GMAIL.CO
IM
ICS (COMM) ICS (COMM)/784/2025 17-09-2025 IShraman Chemicals Vs Vikram Singh|SANJAY GUPTA|9811271968 sanjaygupta_advocat {16.09.2025
le@yahoo.co.in
IOMP (I) COMM OMP (I) (COMM.)/1277/2025[17-09-2025 IYes Bank Ltd Vs NAVEEN YADAV [LALIT PANDEY (8130383143 lalitpandevassociates {16.09.2025
@,gmail.com
IOMP (I) COMM OMP (Dp7-09-2025 IYes Bank Ltd Vs KAILASH JAGDEO |[LALIT PANDEY [8130383143 lalitpandevassociates [16.09.2025
(COMM.)/1278/2025 @,gmail.com
IOMP (I) COMM OMP (Dj18-09-2025 IYes Bank Ltd Vs AMIT BHATI LALIT PANDEY 8130383143 lalitpandevassociates 16.09.2025
(COMM.)/1289/2025 @,gmail.com
IOMP (I) COMM OMP (Dj18-09-2025 IYes Bank Ltd Vs DINESH KUMAR [LALIT PANDEY (8130383143 lalitpandevassociates {16.09.2025

(COMM.)/1290/2025

@,gmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER
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REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

Vs Twinkle Footline through its|
[proprietor Abdul Phathack

IOMP (I) COMM IOMP (I) (COMM.)/1291/2025[18-09-2025 IYes Bank Ltd Vs MANSUI TRADINGILALIT PANDEY [8130383143 lalitpandevassociates 16.09.2025
IPRIVATE LIMITED @,gmail.com
ICS (COMM) CS (COMM)/792/2025 19-09-2025 INARESH KUMAR BABBAR VSSAGAR 0810080834 reness@arenesslaw.c [16.09.2025
INITIN, PROP M/s HIT FIT GYM andAGGARWAL jom
IFITNESS STUDIO
IOMP (I) COMM OMP (I) (COMM.)/1327/2025[19-09-2025 IYes Bank Ltd Vs RAVI KASHYAP  |[LALIT PANDEY 8130383143 lalitpandevassociates 17.09.2025
@,gmail.com
IOMP (I) COMM OMP (D9-09-2025 IYes Bank Ltd Vs RAGHUVIR SINGH|LALIT PANDEY [8130383143 lalitpandevassociates [17.09.2025
(COMM.)/1328/2025 @,gmail.com
JOMP (I) COMM OMP (D9-09-2025 IHDFC BANK LTD Vs APURVA [LALIT PANDEY 8130383143 lalitpandevassociates [15.09.2025
(COMM.)/1329/2025 IAGNITHOTRI @,gmail.com
IOMP (I) COMM OMP (Dj20-09-2025 IYes Bank Ltd Vs VIKASH KUMAR [LALIT PANDEY (8130383143 lalitpandevassociates {17.09.2025
(COMM.)/1330/2025 @,gmail.com
IOMP (I) COMM OMP (I) (COMM.)/1331/2025[20-09-2025 IYes Bank Ltd Vs VEENA SHARMA |[LALIT PANDEY [8130383143 lalitpandevassociates 17.09.2025
@,gmail.com
IOMP (I) COMM OMP (Dj20-09-2025 IYes Bank Ltd Vs BHIM KUMAR[LALIT PANDEY (8130383143 lalitpandevassociates 17.09.2025
(COMM.)/1332/2025 GUPTA @,gmail.com
IOMP (I) COMM OMP (Di20-09-2025 HDFC BANK LTD Vs RITU |LALIT PANDEY 8130383143 lalitpandevassociates [15.09.2025
(COMM.)/1333/2025 GHILORIA @,gmail.com
IOMP (I) COMM IOMP (I) (COMM.)/1371/2025[23-09-2025 Shriram Finance Ltd Vs NARESHMANOJ 0811133644 Imanojkumaroy@gmal22.09.2025
ISINGH KUMAR lil.com
IOMP (I) COMM OMP (I) (COMM.)/1372/2025[23-09-2025 Shriram Finance Ltd Vs ALEEM IMANOJ 0811133644 Imanojkumaro7@gmaj?2.09.2025
KUMAR fil.com
IOMP (I) COMM IOMP (I) (COMM.)/1373/2025[23-09-2025 Shriram Finance Ltd Vs MUSTAK  [MANOJ 0811133644 manojkumaroy@gmal22.09.2025
KUMAR fil.com
ICS (COMM) CS (COMM)/810/2025 25-09-2025 |Aqualite Industries Private LimitedMr.UKSinghal |9599043045 Legal @sigmalegal.in [27.09.2025
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ID

FILING

(COMM.)/1388/2025

KUMAR

KUMAR

sbank.in

IOMP (I) COMM OMP (I) (COMM.)/1376/2025[25-09-2025 |Axis Bank Limited Vs ABHINAY [LALIT PANDEY 8130383143 lalitpandevassociates [06.09.2025
IPACHAURI @,gmail.com
IOMP (I) COMM IOMP (I) (COMM.)/1377/202525-09-2025 |Axis Bank Limited Vs NISHANT [LALIT PANDEY 8130383143 lalitpandevassociates [06.09.2025
BHARDWAJ @,gmail.com
IOMP (I) COMM OMP (I)j25-09-2025 |Axis Bank Limited Vs SAURABH [LALIT PANDEY 8130383143 lalitpandevassociates [06.09.2025
(COMM.)/1378/2025 IGOEL @,gmail.com
IOMP (I) COMM OMP (I) (COMM.)/1379/2025[25-09-2025 |Axis Bank Limited Vs HARISH [LALIT PANDEY 8130383143 lalitpandevassociates [06.09.2025
KUMAR @,gmail.com
ICS (COMM) CS (COMM)/811/2025 26-09-2025 ICANARA BANK Vs ANJU SINGH  [SANJAY 98111-79171 LEGALYUKTI63@G [17.09.2025
IAGGARWAL IMAIL.COM
IOMP (I) COMM OMP (I) (COMM.)/1381/2025[26-09-2025 |Axis Bank Limited Vs MOHD EKBALJLALIT PANDEY (8130383143 lalitpandevassociates {17.09.2025
QURAISHI @,gmail.com
JOMP (I) COMM OMP (D26-09-2025 |Axis Bank Limited Vs MOHD [LALIT PANDEY 8130383143 lalitpandevassociates 17.09.2025
(COMM.)/1382/2025 IAADIL @,gmail.com
IOMP (I) COMM OMP (Dj26-09-2025 |Axis Bank Limited Vs SABNAM [LALIT PANDEY 8130383143 lalitpandevassociates 17.09.2025
(COMM.)/1383/2025 IASRAF @,gmail.com
IOMP (I) COMM OMP (Dj26-09-2025 IAxis Bank Limited Vs TEJINDER[LALIT PANDEY 8130383143 llalitpandevassociates [11.09.2025
(COMM.)/1384/2025 IPAL SINGH @,gmail.com
IOMP (I) COMM OMP (Dj26-09-2025 |Axis Bank Limited Vs DHEERAJ [LALIT PANDEY 8130383143 lalitpandevassociates [11.09.2025
(COMM.)/1385/2025 CHAUDHARY @,gmail.com
IOMP (I) COMM OMP (D26-09-2025 YES BANK LTD Vs ANILKARTIK 0811669863 IMohnish.sharma@ye [19.09.2025
(COMM.)/1386/2025 ISUKHABIR KUMAR sbank.in
IOMP (I) COMM OMP (D26-09-2025 IYes Bank Ltd Vs GANESH KUMAR |[KARTIK 0811669863 IMohnish.sharma@ye {19.09.2025
(COMM.)/1387/2025 KUMAR lsbank.in
IOMP (I) COMM OMP (Dj26-09-2025 IYes Bank Ltd Vs AMRENDRAKARTIK 0811669863 IMohnish.sharma@ye [19.09.2025




S.NO COURT

SH. AJAY GUPTA,

IDISTRICT JUDGE
(COMMERCIAL
ICOURT)

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
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ADVOCATE EMAILDATE OF E-

ID

FILING

Kumar Singh

jom

210 IOMP (I) (COMM.)/1104/2025 IOMP (I) (COMM.)/1104/2025/02-09-2025 Shriram Finance Ltd Vs SADDAM  [Manoj Kumar (9811133644 IMANOJK.ADV@GM [02-09-2025
[Extn Block ATL.COM
JOMP (I) (COMM.)/1108/2025 OMP (Djp2-09-2025 IAXIS BANK LTD Vs RAJEEV|LALIT PANDEY 8130383143 legal @Katyalassociat [02-09-2025
(COMM.)/1108/2025 IKUMAR les.com
IOMP (I) (COMM.)/1109/2025 IOMP (I) (COMM.)/1109/2025/02-09-2025 IAXIS BANK LTD Vs CHANDER|LALIT PANDEY 8130383143 legal @Katyalassociat [02-09-2025
IKANTA les.com
IOMP (I) (COMM.)/1111/2025 OMP (I) (COMM.)/1111/2025 [02-09-2025 IJAXIS BANK LTD Vs AFSANA LALIT PANDEY (8130383143 legal @Katyalassociat |02-09-2025
les.com
ICS (COMM)/745/2025 ICS (COMM)/745/2025 03-09-2025 Manish Gupta Vs Mohit Clothing Co [Bhupendra 0810685226 ladvocatebktyagi@gm [03-09-2025
[Tyagi lail.com
[Execution (Comm.)/304/2025 [Execution 04-09-2025 charan singh Vs ujala aquatech indiaVikas Azad 9999234931 lazadassociate@gmail.l04-09-2025
(Comm.)/304/2025 pvt 1td lcom
[Execution (Comm.)/307/2025 [Execution 09-09-2025 ISUPRABHAT TEXTURE Pvt Ltd Vs|Alok Sinha 9811969215 ladvocataloksinha@g |09-09-2025
(Comm.)/307/2025 Kaplpit Aggarwal Imail.com
ICS (COMM)/756/2025 CS (COMM)/756/2025 09-09-2025 M S SMG PROFESSIONALSATEEQUE 9911016872 latiquealiq1562@redif |09-09-2025
[PRIVATE LIMITED Vs STATEAHMAD fmail.com
IBANK OF INDIA
IOMP (I) (COMM.)/1133/2025 OMP (I) (COMM.)/1133/202509-09-2025 |Axis Bank Limited Vs ANUJ SINGH |Amit Kumar 8860939556 IAMITKUMAR.294@ [09-09-2025
REDIFFMAIL.COM
[Ex.COMM - Award by Arb/Ex.COMM - Award by Arb.10-09-2025 IKOTAK MAHINDRA PRIME LTD Vs{Shalini 0899408618 shaliniupadhyay.advo[10-09-2025
IComm./61/2025 Comm./61/2025 IGAGAN THAGELA [Upadhyay cate@gmail.com
ICS (COMM)/758/2025 CS (COMM)/758/2025 10-09-2025 State Bank of India Vs NarendraR. N. Singh 0868523230 ladvrnarayan@gmail.cfl0-09-2025

IOMP (I) (COMM.)/1142/2025 OMP (I) (COMM.)/1142/2025[10-09-2025 Hdfc Bank Limited Vs AKHILESHManish Shankar9650810426 Imsvermachambers@ [10-09-2025
KUMAR Verma lgmail.com

IOMP (I) (COMM.)/1144/2025 IOMP (I) (COMM.)/1144/2025[10-09-2025 Hdfc Bank Limited Vs JYOTIManish Shankar9650810426 Imsvermachambers@ [10-09-2025
ISINDHI IVerma lgmail.com
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JIOMP (1) (COMM.)/1145/2025 IOMP (I) (COMM.)/1145/2025[10-09-2025 Hdfc Bank Limited Vs ATUIManish Shankarg650810426 Imsvermachambers@ (10-09-2025
IMISHRA Verma omail.com
JOMP (I) (COMM.)/1147/2025 OMP (I) (COMM.)/1147/2025[10-09-2025 [Hdfc Bank Limited Vs AMIT ARORA[Manish Shankarg650810426 Imsvermachambers@ [10-09-2025
Verma lgmail.com
IOMP (1) (COMM.)/1149/2025 IOMP (I) (COMM.)/1149/2025[10-09-2025 Hdfc Bank Limited Vs JAMEEIManish Shankar9650810426 Imsvermachambers@ [10-09-2025
KHAN Verma lgmail.com
IOMP (I) (COMM.)/1151/2025 OMP (I) (COMM.)/1151/2025[10-09-2025 [Hdfc Bank Limited Vs MOHD SIFAT[Manish Shankarjg650810426 Imsvermachambers@ [10-09-2025
IVerma lgmail.com
IOMP (I) (COMM.)/1153/2025 OMP (I) (COMM.)/1153/2025[10-09-2025 Shriram Finance Ltd Vs AMEENULManoj Kumar [9811133644 IMANOJK.ADV@GM [10-09-2025
HAQ IAIL.COM
IOMP (1) (COMM.)/1154/2025 IOMP (I) (COMM.)/1154/2025[10-09-2025 Shriram Finance Ltd Vs NASEEM  [Manoj Kumar [9811133644 IMANOJK.ADV@GM [10-09-2025
IAIL.COM
ICS (COMM)/769/2025 ICS (COMM)/769/2025 12-09-2025 Ozone Overseas Pvt Ltd Vs DezineMahesh 9810133604 tridentlaw@hotmail.c12-09-2025
Display Solutions Private Limited  [Katkayen om
ICS (COMM)/773/2025 CS (COMM)/773/2025 15-09-2025 State Bank Of India Vs JITENDRA[Ashok Kumar [9811896060 kumarashokadvocate [15-09-2025
KUMAR (@gmail.com
IOMP (I) (COMM.)/1213/2025 OMP (I) (COMM.)/1213/2025[15-09-2025 |Axis Bank Limited Vs SATISH|Amit Kumar 8860939556 AMITKUMAR.204@ [15-09-2025
ICHANDRA PANDEY REDIFFMAIL.COM
IOMP (I) (COMM.)/1214/2025 OMP (I) (COMM.)/1214/2025[15-09-2025 |Axis Bank Limited Vs GUDIYA [Amit Kumar 8860939556 IAMITKUMAR.204@ [15-09-2025
SHARMA REDIFFMAIL.COM
IOMP (I) (COMM.)/1215/2025 OMP (I) (COMM.)/1215/2025[15-09-2025 |JAxis Bank Limited Vs MUNEER |Amit Kumar 8860939556 IAMITKUMAR.204@ [15-09-2025
IALAM REDIFFMAIL.COM
IOMP (I) (COMM.)/1216/2025 OMP (I) (COMM.)/1216/2025(15-09-2025 |Axis Bank Limited Vs CHHAVIRAM [Amit Kumar 8860939556 AMITKUMAR.204@ [15-09-2025
REDIFFMAIL.COM
IOMP (I) (COMM.)/1217/2025 OMP (I) (COMM.)/1217/2025[15-09-2025 |Axis Bank Limited Vs SHAHAJAD [Amit Kumar 8860939556 AMITKUMAR.204@ [15-09-2025

REDIFFMAIL.COM
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JIOMP (1) (COMM.)/1218/2025 OMP (I) (COMM.)/1218/2025(15-09-2025 Axis Bank Limited Vs MANJEET [Amit Kumar 8860939556 IAMITKUMAR.294@ [15-09-2025
KUMAR REDIFFMAIL.COM
[Ex.COMM - Award by Arb[Ex.COMM - Award by Arb.16-09-2025 Kotak Mahindra Prime Ltd VSLALIT PANDEY 8130383143 legal @Katyalassociat 16-09-2025
IComm./63/2025 Comm./63/2025 IGOPAL SINGH les.com
ICS (COMM)/779/2025 CS (COMM)/779/2025 16-09-2025 IMS SHANKER ENTERPRISES VsSunny Kumar (9871294010 [ddsunnyd@gmail.co [16-09-2025
MS SALAUDDIN STEEL Im
IWORKSHOP
ICS (COMM)/780/2025 CS (COMM)/780/2025 16-09-2025 State Bank of India Vs M/s Kailash|Krishna Kumar9899000289 ladvkrishnai411@gmaf6-09-2025
Nath Sharma fil.com
IOMP (1) (COMM.)/1257/2025 OMP (I) (COMM.)/1257/2025[16-09-2025 Hdfc Bank Limited Vs SAVITRIManish Shankar9650810426 Imsvermachambers@ (16-09-2025
IDEVI Verma lgmail.com
IOMP (I) (COMM.)/1258/2025 OMP (Dj16-09-2025 Hdfc Bank Limited Vs OMVEERManish Shankar9650810426 Imsvermachambers@ [16-09-2025
(COMM.)/1258/2025 WAMUNA DAS Verma lemail.com
JOMP (1) (COMM.)/1259/2025 OMP (D6-09-2025 Hdfc Bank Limited Vs DELHIManish Shankar9650810426 Imsvermachambers@ [16-09-2025
(COMM.)/1259/2025 I[FOUNDRY PRIVATE LTD IVerma lgmail.com
IOMP (I) (COMM.)/1260/2025 OMP (Dj16-09-2025 IHdfc Bank Limited Vs RAJ KAMAL [Manish Shankarj9650810426 Imsvermachambers@ [16-09-2025
(COMM.)/1260/2025 Verma lemail.com
IOMP (1) (COMM.)/1261/2025 IOMP (I) (COMM.)/1261/2025[16-09-2025 Hdfc Bank Limited Vs HARDEEPManish Shankarg650810426 Imsvermachambers@ [16-09-2025
IVIJAY KUMAR Verma lgmail.com
IOMP (I) (COMM.)/1262/2025 OMP (Dj16-09-2025 Hdfc Bank Limited Vs PRINCEManish Shankar9650810426 Imsvermachambers@ [16-09-2025
(COMM.)/1262/2025 IYADAV Verma lgmail.com
IOMP (I) (COMM.)/1263/2025 OMP (Dp6-09-2025 IDFC FIRST BANK LIMITED VsSanjeev Pathak (9717028845 litigation@srcslegal.c [16-09-2025
(COMM.)/1263/2025 [RAJU GAURI SHANKER lom
IOMP (I) (COMM.)/1271/2025 OMP (I) (COMM.)/1271/2025[17-09-2025 IYes Bank Ltd Vs SONU SONU LALIT PANDEY 8130383143 legal @Katyalassociat [17-09-2025
les.com
IOMP (I) (COMM.)/1272/2025 OMP (I) (COMM.)/1272/202517-09-2025 IYes Bank Ltd Vs PANKAJ PANKAJ [LALIT PANDEY (8130383143 legal @Katyalassociat [17-09-2025
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IOMP (1) (COMM.)/1273/2025 OMP (I) (COMM.)/1273/2025(17-09-2025 IYes Bank Ltd Vs RAKESH SINGH|LALIT PANDEY [8130383143 legal @Katyalassociat [17-09-2025
GUJELA les.com
JOMP (I) (COMM.)/1282/2025 OMP (D8-09-2025 IHDFC BANK LTD Vs ANUBHAV [LALIT PANDEY 8130383143 legal @Katyalassociat 18-09-2025
(COMM.)/1282/2025 ILOHIYA les.com
JOMP (I) (COMM.)/1283/2025 OMP (D8-09-2025 IHDFC BANK LTD Vs RAM JI LALIT PANDEY 8130383143 legal @Katyalassociat 18-09-2025
(COMM.)/1283/2025 les.com
IOMP (I) (COMM.)/1284/2025 OMP (D8-09-2025 HDFC BANK LTD Vs MUDDIN[LALIT PANDEY 8130383143 legal @Katyalassociat 18-09-2025
(COMM.)/1284/2025 ISAHAB KHAN les.com
JOMP (1) (COMM.)/1285/2025 OMP (D18-09-2025 Hdfc Bank Limited Vs ANAND[Manish Shankar9650810426 Imsvermachambers@ (18-09-2025
(COMM.)/1285/2025 IKUMAR MITTAL IVerma lgmail.com
IOMP (I) (COMM.)/1286/2025 OMP (Dj18-09-2025 HDFC BANK LTD Vs PRADEEP [LALIT PANDEY 8130383143 legal @Katyalassociat 18-09-2025
(COMM.)/1286/2025 KUMAR les.com
JOMP (1) (COMM.)/1287/2025 OMP (D18-09-2025 IYes Bank Ltd Vs SAGAR GOYAL LALIT PANDEY 8130383143 legal @Katyalassociat [18-09-2025
(COMM.)/1287/2025 les.com
IOMP (I) (COMM.)/1288/2025 OMP (Dj18-09-2025 IYes Bank Ltd Vs SURAJ KUMAR[LALIT PANDEY (8130383143 legal @Katyalassociat [18-09-2025
(COMM.)/1288/2025 ISINGH les.com
IOMP (I) (COMM.)/1314/2025 IOMP (I) (COMM.)/1314/2025[19-09-2025 IAXIS BANK LIMITED Vs MOHD (Sanjeev Pathak |9717028845 litigation@srcslegal.c [19-09-2025
IVASEEM jom
IOMP (I) (COMM.)/1315/2025 IOMP (I) (COMM.)/1315/2025[19-09-2025 |Axis Bank Limited Vs ADITYA RAJ|Amit Kumar 8860939556 IAMITKUMAR.294@ [19-09-2025
IANAND REDIFFMAIL.COM
IOMP (I) (COMM.)/1316/2025 IOMP (I) (COMM.)/1316/2025[19-09-2025 IYes Bank Ltd Vs CHETRAM|LALIT PANDEY 8130383143 LALITPANDEYADV [19-09-2025
CHETRAM @GMAIL.COM
ICS (COMM)/798/2025 CS (COMM)/798/2025 20-09-2025 [Union Bank of India ErstwhileR k. Sinha 9968076150 rakeshsinha24@gmail20-09-2025
IAndhra Bank Vs Mini Sadana| l.com
Proprietor of M/s Shanee Beauty]
Parlor
IOMP (I) (COMM.)/1341/2025 OMP (I) (COMM.)/1341/2025[20-09-2025 IYES BANK LTD Vs DEVARAJSachin Katyal [011-26211488 legal@Katyalassociat [20-09-2025
IDEVARAJ les.com
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IDEVARAJ

IOMP (I) (COMM.)/1342/2025 OMP (I)j20-09-2025 IYES BANK LTD Vs NAVEEN BHATI [Sachin Katyal |011-26211488 legal @Katyalassociat [20-09-2025
(COMM.)/1342/2025 les.com

Misc DJ/924/2025 Misc DJ/924/2025 22-09-2025 Shri Ram Finance Ltd Vs KamallRavi Krishan/g711752002 ravikrishanchandna [22-09-2025

Kumar Singh IChandna @gmail.com

IOMP (1) (COMM.)/1349/2025 OMP (Dj22-09-2025 IYES BANK LTD Vs SHABNAM|Sachin Katyal |011-26211488 legal @Katyalassociat [22-09-2025
(COMM.)/1349/2025 SHABNAM les.com

IOMP (I) (COMM.)/1350/2025 OMP (D)22-09-2025 IYES BANK LTD Vs RUPESH[Sachin Katyal |011-26211488 legal @Katyalassociat [22-09-2025
(COMM.)/1350/2025 KUMAR SINHA les.com

IOMP (I) (COMM.)/1351/2025 OMP (I) (COMM.)/1351/2025[22-09-2025 IYES BANK LTD Vs DEVARAJ[Sachin Katyal |011-26211488 legal @Katyalassociat [22-09-2025

les.com

ICONSTRUCTION COMPANY

IOMP (I) (COMM.)/1356/2025 OMP (Dj23-09-2025 IYES BANK LTD Vs MAHIPALSachin Katyal |011-26211488 legal @Katyalassociat [23-09-2025
(COMM.)/1356/2025 SINGH les.com
IOMP (I) (COMM.)/1357/2025 OMP (I) (COMM.)/1357/2025[23-09-2025 IShriram Finance Ltd Vs ASIM [Manoj Kumar (9811133644 IMANOJK.ADV@GM [23-09-2025
AIL.COM
IOMP (1) (COMM.)/1358/2025 OMP (Dj23-09-2025 Shriram Finance Ltd Vs AKASHManoj Kumar [9811133644 IMANOJK.ADV@GM [23-09-2025
(COMM.)/1358/2025 BAGHEL JAIL.COM
JOMP (I) (COMM.)/1359/2025 OMP (D23-09-2025 IYES BANK LTD Vs ANIL KUMAR  [Sachin Katyal |011-26211488 llegal @Katyalassociat [23-09-2025
(COMM.)/1359/2025 les.com
ICS (COMM)/805/2025 CS (COMM)/805/2025 24-09-2025 IDeepak Jain Vs Mohammad Aslam [Mayank Gupta (8076753615 ladv.guptamayank@g [24-09-2025
Imail.com
ICS (COMM)/808/2025 CS (COMM)/808/2025 25-09-2025 Prachi Infra And Roads PrivateAjay Kumar 0891135775 lajayo8071971@gmail.[25-09-2025
limited Vs STRUC RITE METAL lcom
IBUILDING SYSTEM
ICS (COMM)/809/2025 CS (COMM)/809/2025 25-09-2025 Unimark  Healthcare Ltd  VsAnkit Batra 9911111179 sidak.law@gmail.com|25-09-2025
IVAISHNO PHARMA MACHINERY
[Execution (Comm.)/334/2025 [Execution 26-09-2025 IPARVEEN KUMAR GARGSunny Arora 9910574027 IALBUSLAWF1RMS@ [26-09-2025
(Comm.)/334/2025 IPROPRIETOR Vs VATS| IGMAIL.COM
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IOMP (1) (COMM.)/1390/2025 OMP (D26-09-2025 Axis Bank Limited Vs LALIT [Amit Kumar 8860939556 IAMITKUMAR.294@ [26-09-2025
(COMM.)/1390/2025 KUMAR REDIFFMAIL.COM
IOMP (I) (COMM.)/1391/2025 OMP (I) (COMM.)/1391/2025[26-09-2025 |Axis Bank Limited Vs RAMANDEEPAmit Kumar 8860939556 IAMITKUMAR.294@ [26-09-2025
ISINGH PABBI REDIFFMAIL.COM
IOMP (I) (COMM.)/1392/2025 OMP (D26-09-2025 |Axis Bank Limited Vs NIMBA RAM |Amit Kumar 8860939556 JAMITKUMAR.294@ [26-09-2025
(COMM.)/1392/2025 REDIFFMAIL.COM
[Execution (Comm.)/335/2025 [Execution 27-09-2025 |Aqualite Industries Private LimitedLALIT PANDEY 8130383143 legal @Katyalassociat [27-09-2025
(Comm.)/335/2025 Vs Abbash Ali les.com
ICS (COMM)/812/2025 ICS (COMM)/812/2025 27-09-2025 ISATISH KUMAR BHARTI Vs SuryaRahul Malhotra (9899218215 rahulssmalhotra@gm 27-09-2025
[Estates Pvt Ltd lail.com
ICS (COMM)/813/2025 CS (COMM)/813/2025 27-09-2025 State Bank of India Vs Raj Pati Krishna Kumar9899000289 ladvkrishnai411@gmal27-09-2025
Sharma lil.com
IOMP (I) (COMM.)/1400/2025 OMP (Dj27-09-2025 |Axis Bank Limited Vs MAMTA DEVIAmit Kumar 8860939556 JAMITKUMAR.294@ [27-09-2025
(COMM.)/1400/2025 REDIFFMAIL.COM
[Execution (Comm.)/293/2025 [Execution 01-09-2025 IABHISHEK GARG SOLE 01-09-2025
(Comm.)/293/2025 PROPRIETOR OF MS ALLURA
INTERNATIONAL Vs MOHD|
SALMAN SOLE PROPRIETOR OF
[Execution (Comm.)/316/2025 [Execution (Comm.)/316/2025[11-09-2025 Sanwud  Surfaces Vs MOHD 11-09-2025
FAHEEM KHAN
IOMP (I) (COMM.)/1102/2025 IOMP (I) (COMM.)/1102/2025/02-09-2025 Shriram Finance Ltd Vs AKSHITManoj Kumar [9811133644 IMANOJK.ADV@GM [02-09-2025
TYAGI ATL.COM
IOMP (I) (COMM.)/1103/2025 OMP (I) (COMM.)/1103/2025/02-09-2025 IShriram Finance Ltd Vs HARUN [Manoj Kumar (9811133644 IMANOJK.ADV@GM [02-09-2025
IAIL.COM
IOMP (I) (COMM.)/1106/2025 OMP (I) (COMM.)/1106/2025/02-09-2025 IJAXIS BANK LTD Vs MD NOMAN  [LALIT PANDEY 8130383143 legal @Katyalassociat [02-09-2025
les.com
IOMP (I) (COMM.)/1107/2025 OMP (I) (COMM.)/1107/2025/|02-09-2025 IYes Bank Ltd Vs MOHIT KUMAR  [LALIT PANDEY (8130383143 legal @Katyalassociat |02-09-2025

l£s.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

(Comm.)/309/2025

Industries Ltd

[Execution (Comm.)/322/2025 [Execution 18-09-2025 IDISHA ASSOCIATES Vs NKG 18-09-2025
(Comm.)/322/2025 INFRASTRUCTURE LIMITED
JOMP (I) (COMM.)/1317/2025 IOMP (I) (COMM.)/1317/2025[19-09-2025 IDFC FIRST BANK LIMITED VsSanjeev Pathak (9717028845 litigation@srcslegal.c 19-09-2025
INKG INFRASTRUCTURE LIMITED| jom
56
JOMP (1) (COMM.)/1105/2025 IOMP (I) (COMM.)/1105/2025|02-09-2025 Shriram Finance Ltd Vs NOORManoj Kumar [9811133644 IMANOJK.ADV@GM [02-09-2025
IHASAN ATIL.COM
19 ISH. NARESHWEST lho3 ICS (COMM)/737/2025 CS (COMM)/737/2025 01-09-2025 SH INDERJEET SINGH Vs SMTIPRAVEEN SURI|9810928188 IPRAVEENSURI73@ [30-08-2025
[KUMAR [Extn Block KAUSHALYA DEVI AND ORS IGMAIL.COM
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL [Execution (Comm.)/297/2025  |[Execution 02-09-2025 [PUNJAB NATIONAL BANK Vs SRB|
ICOURT) (Comm.)/297/2025 IGROUP OF COMPANY
ICS (COMM)/740/2025 CS (COMM)/740/2025 02-09-2025 M/S SKG PNEUMATICS INC VSANISH GUPTA |9560322297 JANISHGUPTA.ADV [30-08-2025
INEW VOLGA INDUSTRIES AND @GMAIL.COM
ICONSTRUCTIONS PVT LTD
ICS (COMM)/741/2025 CS (COMM)/741/2025 02-09-2025 M/S SKG PNEUMATICS INC VSANISH GUPTA |9560322297 JANISHGUPTA.ADV [30-08-2025
IBRAVIA TECHNO SOLUTIONS PVT] @GMAIL.COM
LTD
ICS (COMM)/742/2025 CS (COMM)/742/2025 02-09-2025 M/S SKG PNEUMATICS INC VSANISH GUPTA |9560322297 ANISHGUPTA.ADV |30-08-2025
IMANALI ENGINEERING INDIA @GMAIL.COM
ICS (COMM)/743/2025 ICS (COMM)/743/2025 02-09-2025 [PUNJAB NATIONAL BANK VSPANKSHIT 0868873986 PMAHIPAL0O9@GMA|30-08-2025
IVAIBHAV MAKROL IMAHIPAL IL.COM
ICS (COMM)/746/2025 CS (COMM)/746/2025 03-09-2025 SH INDERJEET SINGH Vs SMTJPRAVEEN SURI|9810928188 PRAVEENSURI73@ [02-09-2025
KAUSHALYA DEVI AND ORS IGMAIL.COM
ICS (COMM)/751/2025 CS (COMM)/751/2025 06-09-2025 RAJAN WAHI PROPRIETOR MSUPENDER 0810009729 JADVOCATERAJESH [04-09-2025
WAHI JEWELLERS Vs IDBI BANKIKUMAR ISAMANTRA@GMAI
THROUGH GM/ CEO L.COM
ICS (COMM)/752/2025 CS (COMM)/752/2025 06-09-2025 BANK OF BARODA Vs JAI OMIGIRISH VERMA/9811135305 LEGAL.GUA@GMAI |08-09-2025
IDAGAR PROP M/S AGARWAL L.COM
BHATTA COMPANY
[Execution (Comm.)/309/2025 [Execution 10-09-2025 [Professional Impex Pvt Ltd Vs Asis
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[Execution (Comm.)/310/2025 [Execution 10-09-2025 SH BAJRANG LAL Vs Sh Shri
(Comm.)/310/2025 [Prakash Gupta
IOMP (I) (COMM.)/1143/2025 OMP (I) (COMM.)/1143/2025[10-09-2025 |Axis Bank Limited Vs AMIT JOSHI [AMIT KUMAR [8860939556 IAMITKUMAR.294@ [08-09-2025
IGMAIL.COM
JOMP (1) (COMM.)/1148/2025 IOMP (I) (COMM.)/1148/2025[10-09-2025 HDFC Bank Limited Vs AVISHEKMANISH 0650810426 IMSVERMACHAMBE [08-09-2025
IPAL SHANKAR RS@GMAIL.COM
IVERMA
IOMP (I) (COMM.)/1150/2025 IOMP (I) (COMM.)/1150/2025[10-09-2025 |JAxis Bank Limited Vs MANISHA [AMIT KUMAR [8860939556 IAMITKUMAR.294@ [08-09-2025
ISAINT IGMAIL.COM
JIOMP (1) (COMM.)/1152/2025 IOMP (I) (COMM.)/1152/2025[10-09-2025 Hdfc Bank Limited Vs RAMBIR SOMANISH 0650810426 IMSVERMACHAMBE [08-09-2025
CHHATAR SHANKAR RS@GMAIL.COM
IVERMA
IOMP (I) (COMM.)/1155/2025 OMP (I) (COMM.)/1155/2025[10-09-2025 Hdfc Bank Limited Vs ASHOKMANISH 0650810426 IMSVERMACHAMBE (08-09-2025
KUMAR SHANKAR RS@GMAIL.COM
IVERMA
IOMP (I) (COMM.)/1156/2025 OMP (I) (COMM.)/1156/202510-09-2025 |JAxis Bank Limited Vs BHAGATIAMIT KUMAR [8860939556 JAMITKUMAR.294@ [06-09-2025
SINGH IGMAIL.COM
ICS (COMM)/761/2025 CS (COMM)/761/2025 11-09-2025 lParmod Kumar Aggarwal Vs PrakashiCHAKIT 9818613613 ICHAKITSINGHALLA[10-09-2025
IVishnuram Chowdhary SINGHAL IWOFFICES@GMAIL.
ICOM
JOMP (I) (COMM.)/1183/2025 IOMP (I) (COMM.)/1183/2025[11-09-2025 IJAXIS BANK LTD Vs VIKAS MALIK [LALIT PANDEY 8130383143 LALITPANDEYADV [10-09-2025
@GMAIL.COM
IOMP (I) (COMM.)/1184/2025 OMP (I) (COMM.)/1184/2025[11-09-2025 IAXIS BANK LTD Vs SUNILKUMAR [LALIT PANDEY (8130383143 LALITPANDEYADV [10-09-2025
@GMAIL.COM
IOMP (I) (COMM.)/1185/2025 IOMP (I) (COMM.)/1185/2025[11-09-2025 |Axis Bank Limited Vs RINKU JAMIT KUMAR (8860939556 IAMITKUMAR.294@ [08-09-2025
IGMAIL.COM
IOMP (I) (COMM.)/1223/2025 OMP (Djt5-09-2025 Shriram Finance Ltd Vs MUSTAKIM [MANOJ 0811133644 11-09-2025
(COMM.)/1223/2025 KUMAR
IOMP (I) (COMM.)/1224/2025 OMP (Djt5-09-2025 IAXIS BANK LTD Vs ANILLALIT PANDEY 8130383143 LALITPANDEYADV [10-09-2025
(COMM.)/1224/2025 SHIVHARE @GMAIL.COM
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IVERMA

IKUMAR CHAURASIA
JOMP (I) (COMM.)/1228/2025 OMP (Dp5-09-2025 |JAxis Bank Limited Vs VIJAYAMIT KUMAR [8860939556 IAMITKUMAR.294@ [11-09-2025
(COMM.)/1228/2025 IKUMAR SINGH IGMAIL.COM
IOMP (1) (COMM.)/1229/2025 OMP (Dp5-09-2025 |Axis Bank Limited Vs ABHAY RAJJAMIT KUMAR [8860939556 IAMITKUMAR.294@ [11-09-2025
(COMM.)/1229/2025 SINGH IGMAIL.COM
IOMP (I) (COMM.)/1230/2025 OMP (D5-09-2025 |Axis Bank Limited Vs KULDEEPJAMIT KUMAR [8860939556 IAMITKUMAR.294@ [11-09-2025
(COMM.)/1230/2025 IBHANDARI IGMAIL.COM
IOMP (I) (COMM.)/1231/2025 OMP (I) (COMM.)/1231/2025[15-09-2025 IAxis Bank Limited VSAMIT KUMAR (8860939556 JAMITKUMAR.294@ [11-09-2025
IRAGHVENDRA SINGH IGMAIL.COM
IOMP (I) (COMM.)/1232/2025 OMP (Dj15-09-2025 |Axis Bank Limited Vs JAISHRI [AMIT KUMAR (8860939556 AMITKUMAR.294@ [11-09-2025
(COMM.)/1232/2025 SINGH IGMAIL.COM
JIOMP (I) (COMM.)/1233/2025 OMP (Di15-09-2025 |JAxis Bank Limited Vs ANIS JAMIT KUMAR (8860939556 JAMITKUMAR.294@ [11-09-2025
(COMM.)/1233/2025 IGMAIL.COM
IOMP (1) (COMM.)/1234/2025 OMP (Djt5-09-2025 IAxis Bank Limited Vs NAZIRIAMIT KUMAR (8860939556 AMITKUMAR.294@ [11-09-2025
(COMM.)/1234/2025 IAHMAD KHAN IGMAIL.COM
JOMP (I) (COMM.)/1235/2025 OMP (Dp5-09-2025 |Axis Bank Limited Vs MUBIN JAMIT KUMAR (8860939556 IAMITKUMAR.294@ [11-09-2025
(COMM.)/1235/2025 IGMAIL.COM
IOMP (I) (COMM.)/1236/2025 OMP (Djt5-09-2025 |Axis Bank Limited Vs MOHD [AMIT KUMAR (8860939556 IAMITKUMAR.204@ [11-09-2025
(COMM.)/1236/2025 [FARMAN IGMAIL.COM
ICS (COMM)/776/2025 CS (COMM)/776/2025 16-09-2025 IM/S KAMLA ENTERPRISES Vs M/SRAJEEV 0811836813 IMAGNUSJURIS@G [12-09-2025
Sun Home Appliances Pvt Ltd andNARAYAN IMAIL.COM
ors
IOMP (I) (COMM.)/1245/2025 OMP (Dj16-09-2025 Hdfc Bank Limited Vs SHIVAMIMANISH 0650810426 IMSVERMACHAMBE [13-09-2025
(COMM.)/1245/2025 IMEHROTRA SHANKAR RS@GMAIL.COM
IVERMA
IOMP (I) (COMM.)/1246/2025 OMP (Dj16-09-2025 Hdfc Bank Limited Vs DIVYA JYOTIMANISH 0650810426 IMSVERMACHAMBE [13-09-2025
(COMM.)/1246/2025 IPATTANAYAK SHANKAR RS@GMAIL.COM
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IOMP (1) (COMM.)/1247/2025 OMP (D6-09-2025 Hdfc Bank Limited Vs SUNIIMANISH 0650810426 IMSVERMACHAMBE [13-09-2025
(COMM.)/1247/2025 IKUMAR RISHI SHANKAR RS@GMAIL.COM
IVERMA
IOMP (I) (COMM.)/1279/2025 OMP (D7-09-2025 IYes Bank Ltd Vs AJAY SINGH LALIT PANDEY (8130383143 LALITPANDEYADV [16-09-2025
(COMM.)/1279/2025 @GMAIL.COM
JOMP (I) (COMM.)/1280/2025 OMP (Dp7-09-2025 [Yes Bank Ltd Vs SEEMA KUMARI |LALIT PANDEY (8130383143 LALITPANDEYADV [16-09-2025
(COMM.)/1280/2025 @GMAIL.COM
IOMP (I) (COMM.)/1281/2025 OMP (I) (COMM.)/1281/2025[17-09-2025 IYes Bank Ltd Vs RAVINDRALALIT PANDEY 8130383143 LALITPANDEYADV [16-09-2025
KUMAR @GMAIL.COM
[Execution (Comm.)/323/2025 [Execution 18-09-2025 SKL Universal Ltd Vs Raj Kumar
(Comm.)/323/2025 [Daga
ICS (COMM)/785/2025 CS (COMM)/785/2025 18-09-2025 IKARNATAKA BANK LTD VSSANDEEP 8800892099 IDHARITWALSANDEP [14-09-2025
IAKHILESH JHA PROP OF A D l005@GMAIL.COM
INFOTECH SYSTEMS
ICS (COMM)/786/2025 CS (COMM)/786/2025 18-09-2025 State Bank Of India Vs VIMLA JASHOK 0811896060 KUMARASHOKADV [13-09-2025
KUMAR IOCATE@GMAIL.CO
IM
IOMP (1) (COMM.)/1293/2025 OMP (Dj18-09-2025 IYes Bank ILtd Vs SACHIN[LALIT PANDEY|[8130383143 LALITPANDEYADV [16-09-2025
(COMM.)/1293/2025 IAGGARWAL @GMAIL.COM
IOMP (I) (COMM.)/1294/2025 OMP (D8-09-2025 IYes Bank Ltd Vs VIJENDER KUMAR|LALIT PANDEY [8130383143 LALITPANDEYADV [16-09-2025
(COMM.)/1294/2025 SHARMA @GMAIL.COM
IOMP (I) (COMM.)/1295/2025 OMP (Dj18-09-2025 IYes Bank Ltd Vs RANA TRAVELS[LALIT PANDEY (8130383143 LALITPANDEYADV [16-09-2025
(COMM.)/1295/2025 IPRIVATE LIMITED @GMAIL.COM
IOMP (I) (COMM.)/1296/2025 OMP (D8-09-2025 IYes Bank Ltd Vs BABY|LALIT PANDEY [8130383143 LALITPANDEYADV [16-09-2025
(COMM.)/1296/2025 INOORJAHAN (@GMAIL.COM
IOMP (I) (COMM.)/1297/2025 OMP (Dj18-09-2025 HDFC BANK LTD Vs GUNJAN [LALIT PANDEY 8130383143 LALITPANDEYADV [18-09-2025
(COMM.)/1297/2025 GUPTA @GMAIL.COM
IOMP (I) (COMM.)/1299/2025 OMP (Dj18-09-2025 IHDFC BANK LTD Vs RAJENDRA [LALIT PANDEY 8130383143 LALITPANDEYADV [18-09-2025
(COMM.)/1299/2025 KUMAR @GMAIL.COM
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IOMP (I) (COMM.)/1300/2025 OMP (D18-09-2025 HDFC BANK LTD Vs AYUSH |[LALIT PANDEY 8130383143 LALITPANDEYADV [18-09-2025
(COMM.)/1300/2025 SHARMA @GMAIL.COM
IOMP (I) (COMM.)/1301/2025 OMP (I) (COMM.)/1301/2025018-09-2025 I[HDFC BANK LTD VSLALIT PANDEY 8130383143 LALITPANDEYADV [18-09-2025
IPUSHPENDRA NAGAR @GMAIL.COM
ICS (COMM)/793/2025 CS (COMM)/793/2025 19-09-2025 Kashish Chuhan Vs Sushil Sharma [ANJALI 8000580000 LEGALREFT@GMALI [17-09-2025
IVERMA L.COM
IOMP (I) (COMM.)/1324/2025 OMP (D9-09-2025 IYes Bank Ltd Vs RAJNEESH|LALIT PANDEY 8130383143 LALITPANDEYADV [17-09-2025
(COMM.)/1324/2025 KUMAR MISHRA @GMAIL.COM
JOMP (1) (COMM.)/1325/2025 OMP (D9-09-2025 |Axis Bank Limited Vs MANDEEP [AMIT KUMAR [8860939556 IAMITKUMAR.294@ [16-09-2025
(COMM.)/1325/2025 ISINGH IGMAIL.COM
ICS (COMM)/799/2025 CS (COMM)/799/2025 20-09-2025 STATE BANK OF INDIA VsPANKAJ 9716757382 [PUJADUBEY04@GM[18-09-2025
IMUKUND KUMAR KUMAR IAIL.COM
IOMP (I) (COMM.)/1343/2025 OMP (D]20-09-2025 IYES BANK LTD Vs MD SAMOON  [KARTIK 011-26211488 LEGAL@KATYALAS [18-09-2025
(COMM.)/1343/2025 KUMAR ISOCIATES.COM
IOMP (1) (COMM.)/1344/2025 OMP (Dj20-09-2025 IYES BANK LTD Vs JAHID KHAN |[KARTIK 011-26211488 LEGAL@KATYALAS [18-09-2025
(COMM.)/1344/2025 KUMAR ISOCIATES.COM
JOMP (I) (COMM.)/1345/2025 OMP (Di20-09-2025 IAXIS BANK LIMITED Vs VINEETISANJEEV 17-09-2025
(COMM.)/1345/2025 IKUMAR TYAGI [PATHAK
Misc DJ/926/2025 Misc DJ/926/2025 22-09-2025 IMEDAES Vs MEDAESX HEALTHMUKESH 19-09-2025
CARE PVT LTD BGARDWAJ
IOMP (I) (COMM.)/1352/2025 OMP (Dj22-09-2025 IYES BANK LTD Vs SUBHASH|KARTIK 011-26211488 LEGAL@KATYALAS [19-09-2025
(COMM.)/1352/2025 ISHANTI LAL KUMAR ISOCIATES.COM
ICS (COMM)/803/2025 CS (COMM)/803/2025 23-09-2025 GIRISH SETHI Vs FIITJEE EAMIT VOHRA [9958258255 20-09-2025
SCHOOL PVT LTD
IOMP (I) (COMM.)/1367/2025 OMP (I) (COMM.)/1367/2025[23-09-2025 IYES BANK LTD Vs AMIT KUMAR [KARTIK 011-26211488 LEGAL@KATYALAS [19-09-2025
KUMAR ISOCIATES.COM
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CENTRAL HEADQUARTERS

JOMP (I) (COMM.)/1368/2025 OMP (I)23-09-2025 YES BANK LTD Vs VIKASHKARTIK 011-26211488 LEGAL@KATYALAS [19-09-2025
(COMM.)/1368/2025 RANJAN PANDEY [KUMAR ISOCIATES.COM
IOMP (I) (COMM.)/1369/2025 OMP (D23-09-2025 IYES BANK LTD Vs TAMANJEETKARTIK 011-26211488 LEGAL@KATYALAS [19-09-2025
(COMM.)/1369/2025 SINGH KUMAR ISOCIATES.COM
IOMP (I) (COMM.)/1370/2025 OMP (I)23-09-2025 IYES BANK LTD Vs SALIM TULLIKARTIK 011-26211488 LEGAL@KATYALAS [19-09-2025
(COMM.)/1370/2025 KHAN KUMAR ISOCIATES.COM
[Ex.COMM - Award by ArbEx.COMM - Award by Arb.24-09-2025 I[UGRO CAPITAL LTD Vs AAR KAY|
IComm./64/2025 Comm./64/2025 IGRAPHICS
IOMP (I) (COMM.)/1374/2025 OMP (I) (COMM.)/1374/2025[24-09-2025 YES BANK LTD Vs MOHDKARTIK 011-26211488 LEGAL@KATYALAS [20-09-2025
JAHANGIR KUMAR ISOCIATES.COM
IOMP (1) (COMM.)/1375/2025 OMP (I) (COMM.)/1375/2025[24-09-2025 YES BANK LTD Vs MUKESHKARTIK 011-26211488 LEGAL@KATYALAS [20-09-2025
KUMAR KUMAR ISOCIATES.COM
JOMP (1) (COMM.)/1399/2025 OMP (D26-09-2025 |Axis Bank Limited Vs HIMVANT [AMIT KUMAR [8860939556 AMITKUMAR.204@ [23-09-2025
(COMM.)/1399/2025 SINGH IGMAIL.COM
[Execution (Comm.)/336/2025 [Execution 27-09-2025 MS DHAWAN BOX SHEET]
(Comm.)/336/2025 ICONTAINER PRIVATE LIMITED Vs
IMS BABA ENTERPRISES
[Execution (Comm.)/337/2025 [Execution 27-09-2025 INavigators Visa Global Logistics|
(Comm.)/337/2025 Limited Vs Rohtak Timber Private|
Limited
ICS (COMM)/814/2025 CS (COMM)/814/2025 27-09-2025 SIRCA PAINTS INDIA LTD VSPATH SHARMA| 24-09-2025
BHAGVATI TRADERS
IOMP (I) (COMM.)/1401/2025 IOMP (I) (COMM.)/1401/2025[27-09-2025 IAXIS BANK LIMITED Vs DILEEP [AMIT KUMAR [8860939556 AMITKUMAR.294@ [24-09-2025
KUMAR IGMAIL.COM
20 ISH. PULASTYAINEW DELHIi ICS(COMM) 681/2025 01.09.2025 IMANOJ KUMAR VS. HYTECH[DURGESH 0811217093 JADV.DURGESHGUP [23.08.2025
IPARAMCHALA, IDISTRICT IPRINTING SOLUTIONS PVT. LTD. |GUPTA TA@GMAIL.COM
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01 1 [EX COMM AWARD BY ARB.1/2025 02.09.2025 IM/S LOKSHAIL ENTERPRISES VS/SANJOY 9810288405, BHAUMIK.SANJOY [23.08.2025
ICOMM IAIRPORT AUTHORITY OF INDIABHAUMIK 0654355288 @GMAIL.COM
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IOMP(COMM) 137/2025 02.09.2025 UNION OF INDIA THROUGH THEB.C BHATT 0891237346 IADVBHUVAN@YAH {15.07.2025

IGENERAL MANAGER NORTHERN| 00.COM
RAILWAYS VS. M/S THE LATTICE
INTERIORS

1 ICS(COMM) 682/2025 02.09.2025 M/S DEV BHUMI COLD CHAINANKIT DANG &9958838583, IADVANKITDANG@ [26.08.2025
IPVT. LTD. VS. M/S BHAI FRUITS &RIYA SINGH [9971634469 IGMAIL.COM
CO. & ANR.

1 ICS(COMM) 685/2025 03.09.2025 ICOGOPORT PVT. LTD VSJUDAY KUMAR (8882303942, IADVUDAYKUMAR @ [28.08.2025
IMOMTAJ BIBI- PROPRIETOR M/S 0810868162 IGMAIL.COM
IMARBLE POINT

1 ICS(COMM) 686/2025 03.09.2025 ICOGOPORT PVT. LTD. VS. VIPINJUDAY KUMAR (8882303942, IADVUDAYKUMAR@ [28.08.2025
KUMAR SHARMA- PROPRIETOR| 0810868162 IGMAIL.COM
IABHISHEK OVERSEAS

it ICS(COMM) 689/2025 04.09.2025 IM/S FAITH MERCANTILE PVT/AYUSHI 9953767798 IAYUSHIC41@GMAIL|01.09.2025
LTD. VS. THREE STARICHUGH .COM
I[ENGINEERING WORKS PVT. LTD|
& ORS

1 IOMP(COMM) 144/2025 04.09.2025 IDINESH KUMAR GARG VS. M/SRAVIN RAO &9871644446, IOFFICE@RRPARTN [22.08.2025
SELAN EXPLORATIONJASSOCIATES (9250700001 ERS.CO.IN
TECHNOLOGY LIMITED

1 IOMP(COMM) 142/2025 04.09.2025 [UNION OF INDIA VS. M/SKARAN GOVEL 9899383271 JACGCKARANGOVEL[30.08.2025
IGIRDHARI LAL CHAUHAN & SONS @GMAIL.COM

1 IOMP(COMM) 146/2025 06.09.2025 M/S R.K. JAIN AND SONSABHINAV 9953264242 IADVASOFFICE@GM [28.08.2025
HOSPITALITY SERVICES(P) LTD/SHARMA AIL.COM
IVS. NEW DELHI MUNICIPAL
ICOUNCIL

1 [EX(COMM) 138/2025 06.09.2025 COLLEGEDUNIA WEB PRIVATEARIJEET 09717845387 JADV.BANERJEE.A@ [2308.2025
LIMITED VS. FIFTH GEARBANERJEE IGMAIL.COM
IVENTURES LIMITED

1 ICS(COMM) 690/2025 06.09.2025 ILA MODE FASHION PVT. LTD. VS|JKANWARPREE 9717489929 IADVKANWARPREE [02.09.2025
SHREE SIDDHI VINAYAKIT SINGH T@GMAIL.COM
ICLOTHES & CONCEPT & ANR.

1 IOMP(COMM) 145/2025 06.09.2025 KONCEPT RETAIL CO. VS. ATT[LAW  OFFICE9911998109 LAWYER.YASHPRE [05.08.2025
THAT JAZZ OF IET@GMAIL.COM

IYASHPREET
SINGH
1 [EX COMM AWARD BY ARB(74/2025 00.09.2025 IPARIVAR SEVA SANSTHA VSMAYANK 0810391946 INFO@LEGALCORP [13.08.2025
ICOMM IMINISTRY OF H EALTH ANDKUMAR JORATECORP.ORG,

[FAMILY WELFARE GOVERNMENT|[INDIAN LEGAL LEGALCORPORATE
(OF INDIA & ANR. IMANAGEMENT ICORP@GMAIL.COM

1 ICS(COMM) 701/2025 09.09.2025 IFARMART SERVICES PVT. LTDJ{SONDHI &011-41745180 Deepankur@sondhip [01.09.2025

IVS. CRAZY TREAT THROUGH IT¥|
IPROPRIETOR POONAM RANI

PARTNERS

lartners.com
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1 ICS(COMM) [700/2025 09.09.2025 I[FARMART SERVICE PVT. LTD. VS /SONDHI &011-41745180 IDeepankur@sondhip [01.09.2025
IMANoJ BANSAL [PARTNERS lartners.com
1 IOMP(COMM) 150/2025 090.09.2025 IMONICA ARORA VS. UMAKDHRUV 0836411111 DHRUVSURANA@G [01.09.2025
[HOSPITALITY PRIVATE LIMITED |[SURANA AND| IMAIL.COM
JARYA HARDIK
1 IOMP(COMM) 149/2025 09.09.2025 THRIBHUVANI LOKESH VS. M/S[PRATYUSH 9560071699 PRATYUSH@PRASA [29.08.2025
IGEARTRON TECHNOLOGIES PVT|PRASANNA, INNALAWCHAMBER
ILTD. & ORS. IMALVIKA IS.IN
[KULKARNI,
1 IOMP(COMM) 148/2025 09.09.2025 GENERAL MANAGER, TELECO .C. KOCHHAR9810162325 IMCKOCHHAR@GM [02.09.2025
IDEPARTMENT BSNL (KARNAL)& ASSOCIATES JAIL.COM
IVS. S. KUMAR CONSTRUCTION|
ICOMPANY
it ICS(COMM) 708/2025 10.09.2025 [T.V TODAY NETWORK LIMITED &RADHIKA 9958387755 IOFFICEOFRADHIKA[23.08.2025
IJANR. VS. DR/GUPTA IGUPTA@GMAIL.CO
RAJATSHRIVASTAVA & ANR. M
1 IOMP(I)COMM 205/2025 15.09.2025 TIPPING MR PINK PRIVATEHIRESH 9713868611 ISURBHI@CSLAWCH]|[11.09.2025
LIMITED VS. KRIVAICHOUDHARY/ JAMBERS.COM
ICORPORATION SURBHI
SHARMA/
1 IMISC DJ 1376/2025 15.09.2025 INUSARAT AHMED & ANR. VSJYASH ANANDQ810255469 IYASHANANDSC200 {12.09.2025
IVASIM AHMED & ORS. |& ASSOCIATES 0@YAHOO.COM
1 IOMP(COMM) 151/2025 16.09.2025 I[HANDICRAFT AND HANDLOOMSAKSHAY DEV/|8010027505 JAKSHAYLEGAL7@G |04.09.2025
[EXPORTS CORP. OF INDIA LTD/RISHABH IMAIL.COM/
IVS. PULIN COMTRADE LIMITED [RANA/ RISHABHAM@GMA
DEEPSHIKA [L.COM
1 IOMP(COMM) 152/2025 16.09.2025 RANVIR & ORS VS. M/S KOTAKUJATIN SAPRA &9312223345 UATIN.SAPRA150@G[05.09.2025
IMAHINDRA BANK LTD. JASSOCIATES IMAIL.COM
1 ICS(COMM) 719/2025 17.09.2025 M/S AGILUS DIAGNOSTICS LTD,SURI AND|9971357074 LITIGATION@SURI [16.09.2025
(FORMERLY KNOWN AS SRICOMPANY, ICO.IN
LIMITED) VS. M/S SPECTRUM|LAW FIRM
[ENGINEERS THROUGH ITS
1 ICS(COMM) 720/2025 17.09.2025 STATE BANK OF INDIA VSJRANI 0643680913, RBHARDWAJASSOC|11.09.2025
WAGPAL SINGH BHARDWAJ (8010410831 TATE@GMAIL.COM
1 ICS(COMM) 721/2025 17.09.2025 BANK OF INDIA VS. PRIMASAURABH 8882449168 ISKLAWNEXUS@G [09.09.2025
CREATION & ORS. [KUSHAWAHA IMAIL.COM
IOSK LEGAL
1 [EX COMM AWARD BY ARB.82/2025 17.09.2025 BHIKAJI MAINTENANCEMEENAKSHI (9999969923, IMSMKVERMA@GM |[17.09.2025
ICOMM ICOMBINE VS. MRS. BIRHMWATISOOD/ 0811758592 JAIL.COM

ISINGH

IMUKESH

KUMAR
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1 JOMP(I) COMM 207/2025 18.09.2025 IM/S BLINK FIX PVT. LTD. VS. M/SANAND 011-49059255, JANAND.JHA@ASJL [11.09.2025
RAO ENTERPRISES & ANR. SHANKAR 0899617989 [EGAL.IN
UHA/
IMEENAKSHI S.
1 IOMP(I)COMM 206/2025 18.09.2025 IM/S BLINK FIX PVT. LTD. VS|ANAND 011-49059255, IANAND.JHA@ASJL [11.09.2025
IMALA MANNA SHANKAR 0899617989 [EGAL.IN
UHA/
IMEENAKSHI 8.
1 IOMP(COMM) 153/2025 18.09.2025 IV.P SPACES PVT. LTD. & ORS. VS/MR. SARANG8806669021, ICHOWDHRYLAWOF|08.09.2025
[PUNIT ANEJA & ORS. ICOWDHRY, 8130944144 IFICESLLP@GMAIL.
IMR. ICOM
SHASHANK
1 ARB. A. (COMM) 14/2025 19.09.2025 POOJA RANI VS. M/S BAJAJATUL KUMAR [7838899913 IADVOCATEATUL407]17.09.2025
IFINANCE LTD. 3@GMAIL.COM
it IOMP(COMM) 155/2025 20.09.2025 [UNION OF INDIA VS. M/S ASLAMIANOOP 8527991359 INOT AVAILABLE 11.09.2025
IBUILDERS [KANDARI
1 ICS(COMM) 730/2025 20.09.2025 IMS ORIENT EXPRESS VS. M/SSANJEEV 0811623477, IMANCHANDASANJ [16.09.2025
IFRONTLINE (NCR) BUSINESSMANCHANDA (9911623477 EEV31@YAHOO.CO
ISOLUTION PVT. LTD. ASSOCIATES M
1 IOMP(I)COMM 211/2025 22.09.2025 IM/S CLIX CAPITAL SERVICES PVT.[RAVI 0718182038, JASSOCIATESRSGAR [18.09.2025
ILTD. VS. RNA HEALTHCARE PVT{[SHANKAR 0654121121 IGi@GMAIL.COM,
ILTD. & ORS. IGARG & JASSOCIATESRSGAR
IPUNEET RAJ| IG13@GMAIL.COM
1 ICS(COMM) 732/2025 22.09.2025 JETWAYS TRAVELS PVT. LTD/|RAJAT 9811556470 RAJAT.MATHUR@B 18.09.2025
THROUGH AUTHORIZEDMATHUR/ ISMLAWASSOCIATE
REPRESENTATIVE VS. TARUNAREEN IS@GMAIL.COM
[RASTOGI & ORS. IGULATI
1 ICS(COMM) 745/2025 23.09.2025 CANARA BANK VS. KAILASHKUNAL 0811575138 [KKUNALASHHRMA [17.09.2025
ICHAND BHATT & ANR. SHARMA LAW@GMAIL.COM
1 ICS(COMM) 744/2025 23.09.2025 CANARA BANK VS. MR. SARANSHIEKANT 8376841313 [EKANT23@GMAIL.C|17.09.2025
IMAHENDRU PROP: M/S JANNATILUTHRA OM
IGEMS AND JEWELS
1 ICS(COMM) 743/2025 23.09.2025 INETWAY INDIA PVT. LTD. VS| SAMYAK9827024444 ISAMYAKGANGWAL [19.09.2025
ISWATI KESKAN IGANGWAL (@GMAIL.COM
1 ICS(COMM) 742/2025 23.09.2025 M/S EVEREST PAPERYJSR &0811767023, PITINKR310@GMAI [18.09.2025
ICONVERTOR VS. M/S SINWOOWASSOCIATES (9873804774, L.COM
[PACK INDIA PVT. LTD. & ORS. 9868105476
1 ICS(COMM) 741/2025 23.09.2025 M/S SUNIL DIDDEE SECURITY|SNIGDHA 9953959471 SNIGDHA@JUSCON19.09.2025

IAGENCY VS. THE STATE TRADING|
ICORPORATION

DASH

RACTUS.COM
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1 ICS(COMM) 740/2025 23.09.2025 INETWAY INDIA PVT. LTD. VS/SAMYAK 0827024444 ISAMYAKGANGWAL [19.09.2025
ISANDEEP ARORA IGANGWAL (@GMAIL.COM
1 ICS(COMM) 739/2025 23.09.2025 INETWAY INDIA PVT. LTD. VS [SAMYAK 0827024444 ISAMYAKGANGWAL [19.09.2025
ICHANDRA PRAKASH SHARMA IGANGWAL & @GMAIL.COM
IMEGHNA
JANDU
1 ICS(COMM) 738/2025 23.09.2025 [EQUIPMENT PLANET VS. M/S R &SURESH 9958399658 JADV.SURESHKR.SI [08.09.2025
B INFRA PROJECT PVT. LTD. [KUMAR SINGH INGH@GMAIL.COM
1 ICS(COMM) 737/2025 23.09.2025 [EQUIPMENT PLANET VS. SH/[SURESH 0958399658 JADV.SURESHKR.SI (08.09.2025
IVIKAS SINGH KUMAR SINGH INGH@GMAIL.COM
1 ICS(COMM) 736/2025 23.09.2025 I[EQUIPMENT PLANET VS{SURESH 0058399658 JADV.SURESHKR.SI [08.09.2025
ISADHANA SATISH BALANNAVAR [KUMAR SINGH INGH@GMAIL.COM
1 ICS(COMM) 735/2025 23.09.2025 ICANARA BANK VS. AKASH DASH|[KUNAL 09811575138 [KKUNALASHHARM (17.09.2025
& ORS. SHARMA IALAW@GMAIL.COM]
1 [EX COMM AWARD BY ARB.84/2025 23.09.2025 IDINESH ARORA & ORS. VS[RAJIV K. GARG9810002830, IGARGRAJIV26@YA [19.09.2025
ICOMM CHETANYA BUILDCON PVT.LTD & ASHISH[9810602838 [HOO.CO.IN,
IGARG IADV.ASHISHGARG
(@GMAIL.COM
1 IOMP(COMM) 213/2025 23.09.2025 ISRANI ENTERTAINMENT INDIARRACHIT BATRAQ818383584 RACHITBATRAADV [23.09.2025
LIMITED VS. UNISYS| IOCATE@GMAILCO
INFOSOLUTIONS PVT. LTD. IM
1 [EX COMM AWARD BY ARB.85/2025 24.09.2025 IM/S ROYALE MERIDIAN (I) PVTA K9999448797, ASHISHCHAUHAN [20.09.2025
ICOMM ILTD. VS. UNION OF INDIA JASSOCIATES 9999468603 @AKASSOCIATES.O
RG.IN,
KUSHAGRABANSAL
1 ICS(COMM) 753/2025 24.09.2025 CYFUTURE INDIA PVT. LTD. VS|PANKAJ 0871441415 VALPALEGAL@GMA|19.09.2025
IMINISTRY OF HEALTH ANDBHAGAR & [L.COM
IFAMILY WELFARE SADRE ALAM
1 ICS(COMM) 757/2025 25.09.2025 IM/S KUSHAL KARYASHALA PVT. SR &0873804774, PITINKR310@GMAI [16.06.2025
ILTD. VS. M/S ATC LOGISTICALIASSOCIATES [9868105476 L.COM
ISOLUTION PVT. LTD.
1 [EX(COMM) 148/2025 26.09.2025 ISBI VS. SUNIL KUMAR [PRANSHU 0099737225 INOT AVAILABLE 22.08.2025
IVASHISHTH
IAND
JASSOCIATES
1 IMISC DJ 1425/2025 26.09.2025 M/S RINGZAA INFOMATICS PVTJADV. RAJAT9891554439 INOT AVAILABLE 23.09.2025

LTD. VS. M/S REDIANZ INDIA|
TECHNOLOGIES AND ORS.

JAIN
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1 ICS(COMM) 760/2025 26.09.2025 ISHRI PRAVIN SINGH VS. SHRIINDO LAW|9811604658 IATTORNEYAR@GM [25.09.2025
RAKESH KUMAR ICONSULTANCY]| ATL.COM
LLP
1 IOMP(COMM) 158/2025 26.09.2025 IM/S AMAR ENGINEERINGMANI KAUL  |971731898 IADVMANIKAUL@G [22.09.2025
COMPANY VS. SARENS HEAVY] IMAIL.COM
ILIFT INDIA PV.T LTD
1 JOMP(I) COMM 215/2025 26.09.2025 IADITYA BIRLA CAPITL LTD. VSMAHIP DATTA/9911481624 IMAHIPDATTA@GM [23.09.2025
IM/S UPRATE AUTO[PARASHAR ATIL.COM
ICOMPONENTS
1 IOMP(COMM) 157/2025 26.09.2025 S SAKTHIVEL ADMINISTRATORIR. 9718543899 IPRIYA.GOYAL.ADV [19.09.2025
IVS. SUMESH A & ORS. SUDHAKARAN, @GMAIL.COM
[PRIYA GOYAL
it ICS(COMM) 759/2025 26.09.2025 LOREAL SA VS. JATINKUMAR SHRAVAN9990605966 [UNITEDMARK(@UN|20.09.2025
IVINUBHAI KATHAROTIYA KUMAR ITEOANDUNITED
BANSAL ICOM
1 IOMP(I) COMM 218/2025 27.09.2025 IM/S AXIS FINANCE LIMITED VS. AMIT KUMARJ9507805205 AMIT@ANSLEGAL.I 24.09.2025
IMOKILLA RAJINIKANTH AND|SINGH IN,
JANR. PALAK@ANSLEGAL.
N
1 JOMP(I) COMM 217/2025 27.09.2025 IM/S AXIS FINANCE LIMITED VSJAMIT KUMAR09507805205 IAMIT@ANSLEGALL.I [24.09.2025
[TADAKALURI NARESH AND ANR. [SINGH IN,
IPALAK@ANSLEGAL.
IN
1 IOMP(I) COMM 216/2025 27.09.2025 IM/S AXIS FINANCE LIMITED VSJAMIT KUMARJ9507805205 IAMIT@ANSLEGALL.I [24.09.2025
ISURESH HIRALAL KANNAUJIYASSINGH IN,
JAND ANR. PALAK@ANSLEGAL.
N
21 ISH. BALWANT RAINEW DELHI}25 ICS (COMM)/675/2025 CS (COMM)/675/2025 01-09-2025 ICOGOPORT PVT LTD DELHI Vs |[Uday Kumar(P),[9810868162 ladvudaykumar@gmai23.08.2025
IBANSAL, DISTRICTDISTRICT ISD EXPRESS l.com
JUDGE ILOGISTICS PVT LTD
(COMMERCIAL
ICOURT) o5 [ExXCOMM - Award by Arb 01-09-2025 M/S ENKAY ENTERPRISES Vs [ishan 9871300094 lishanlegalaid@gmail. [26.08.2025
IComm/70/2025 [UNION OF INDIA lsachdeva(P), lcom
25 ICS (COMM)/676/2025 CS (COMM)/676/2025 01-09-2025 ICOGOPORT PVT LTD DELHI Vs |[Uday Kumar(P),[9810868162 ladvudaykumar@gmai23.08.2025
IDILIP KUMAR l.com
SARKAR PROPRIETOR OM|
IMARBLE
25 ICS (COMM)/677/2025 CS (COMM)/677/2025 01-09-2025 IM/S SPACE4 BUSINESS SOLUTIONJAmit kumar(P), [9811217093 Adv.durgeshgupta@g [25.08.2025
IPVT LTD Imail.com
Vs NEW DELHI MUNICIPAL
ICOUNCIL
25 IOMP (I) (COMM)/195/2025 OMP (I) (COMM)/195/2025 [01-09-2025 IHERO FINCORP LTD Vs SHAIKHMAYANK 9873347330 mayank mahajanos [22.08.2025
IAASIF IMAHAJAN(P), @yahoo.com
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25 ICS (COMM)/674/2025 CS (COMM)/674/2025 01-09-2025 SIMPLY LOGISTICS PRIVATEASHWINI 0811514844 = 25.08.2025
ILIMITED Vs IMISHRA(P), lashwini.mishrai@yah|
THE CHAIRMAN/MANAGING| oo.co.in
DIRECTORS

25 IOMP (I) (COMM)/197/2025 OMP (I) (COMM)/197/2025 [02-09-2025 IKOTAK MAHINDRA PRIME LTD [Kushal 7009793548 Rishabh.eruditelegal [28.07.2025
Vs KUSUM Kumar(P), @gmail.com
DEVI AND ANR

25 IOMP (I) (COMM)/196/2025 OMP (I) (COMM)/196/2025 |02-09-2025 IKOTAK MAHINDRA PRIME LTD [Kushal 7009793548 Rishabh.eruditelegal [28.07.2025
Vs Kumar(P), @gmail.com
SATENDAR KUMAR

25 [ExXCOMM - Award by 04-09-2025 [UPPAL ENGINEERING CO PVTRitesh 9899891989 rk@petitiuris.in 02.09.2025

Arb Comm/72/2025 ILTD Vs Khatri(P),

IUNION OF INDIA NORTHER
RAILWAY

25 [Execution (Comm)/137/2025 Execution (Comm)/137/2025 [04-09-2025 IPRIMATEL FIBCOM LIMITED Vs [Brijesh 8826643151 Imail @gandhipartners|02.09.2025
GAIL (INDIA) LIMITED [Tiwari(P), L.com

25 [ExCOMM - Award by Arb 04-09-2025 M/s R K GOEL ABHEY KUMARAvinash Kumar9871441764 laktrivedilawoffices@g30.08.2025

IComm/73/2025 JAIN Vs [Trivedi(P), Imail.com

IDELHI STATE INDUSTRIAL AND
INFRASTRUCTURE

25 ICS (COMM)/692/2025 CS (COMM)/692/2025 06-09-2025 PRATIBHA TIWARI Vs SANJUBASANT KR/NOT PROVIDED [NOT PROVIDED 29.08.2025
[TALWAR SINGH

25 IOMP (I) (COMM)/199/2025 OMP (I) (COMM)/199/2025 [06-09-2025 IM/s Clix Capital Services Pvt Ltd Vs|Ravi  Shankarg718182038 lassocratesrsgargl@gr [26.08.2025
IAmir Garg(P), Inai 1. com
Hospital Pvt Ltd

25 ICS (COMM)/691/2025 CS (COMM)/691/2025 06-09-2025 ICOGOPORT PVT LTD DELHI Vs |[Uday Kumar(P),[9810868162 ladvudaykumar@gmai23.08.2025
IKAMLA l.com
IDEVI PROPRIETOR ACHI INDIA|
IAMBROSIA

25 ICS (COMM)/698/2025 CS (COMM)/698/2025 08-09-2025 Kurz India Private Limited Vs [vikrant 8882366999 ladvmukulkatyal@gm [26.08.2025
IStamp Foils lpachnanda(P), lail.com
Private Limited

25 ICS (COMM)/697/2025 CS (COMM)/697/2025 08-09-2025 IARKS INTERTRADE LLP Vs [NITIN 0958986363 linfo@,knowlex.in 26.08.2025
IGANGOTRI IGARG(P),
I[ELECTRONICS PRIVATE LIMITED

25 IOMP (I) (COMM)/200/2025 OMP (I) (COMM)/200/2025 [08-09-2025 IHERO FINCORP LTD Vs RAJESH [MAYANK 9873347330 mayank_mahajanos [22.08.2025
RAMDAS KAWDE IMAHAJAN(P), (@yahoo.com

25 ICS (COMM)/699/2025 CS (COMM)/699/2025 08-09-2025 [Hamdard National = FoundationSHIVENDRA (9953394363 shivendra@theacmec [01.09.2025
( India ) And PRATAP lo.com

IAnr Vs Vicky Mahalwani Trading as

ISwami

SINGH(P),
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25 Misc DJ/1361/2025 Misc DJ/1361/2025 09-09-2025 IMOHD TAHIR Vs ATTREE HIRE[Kulvinder INOT PROVIDED [NOT PROVIDED 130.08.2025
IPURCHASE singh(P),
LEASING CO PVT LTD

25 ICS (COMM)/706/2025 CS (COMM)/706/2025 09-09-2025 ICANARA BANK Vs KAMRUDDINAJAY KUMARI8882449168 sk.lawnexus@gmail.c [27.08.2025
IAND ORS SAINI(P), jom

25 IOMP (I) (COMM)/201/2025 OMP (I) (COMM)/201/2025 [10-09-2025 I[HERO FINCORP LTD Vs ISOFINEMAYANK 09873347330 Imayank_mahajanos [22.08.2025
[PRIVATE IMAHAJAN(P), (@yahoo.com
LIMITED

25 IOMP (I) (COMM)/203/2025 OMP (I) (COMM)/203/2025 [11-09-2025 IADITYA BIRLA CAPITAL LIMITED [MAHIP DATTA 9911481624 Imahipdatta@gmail.c {10.09.2025
Vs PYTEX PARASHAR(P), jom
IMPEX PRIVATE LIMITED AND|
IORS

25 ICS (COMM)/709/2025 CS (COMM)/709/2025 12-09-2025 BANK OF INDIA Vs SHIKHAJAJAY KUMAR{8882449168 sk.lawnexus@gmail.c [27.08.2025
SEHDEV SAINI(P), jom

25 IOMP (1) (COMM)/204/2025 OMP (I) (COMM)/204/2025 [12-09-2025 I[HERO FINCORP LTD Vs SACHIN [MAYANK 9873347330 Imayank_mahajanos [22.08.2025
JANARDHAN KAMBLE IMAHAJAN(P), @yahoo.com

25 ICS (COMM)/710/2025 CS (COMM)/710/2025 12-09-2025 [UNION BANK OF INDIA Vs Sunil 0312872882 INOT PROVIDED 05.09.2025
JEMIMA SOLOMON IChoudhary(P),

25 ICS (COMM)/712/2025 CS (COMM)/712/2025 15-09-2025 STATE BANK OF INDIA Vs [VARUN 0818365119 chambersofvaruncha [08.09.2025
IARSHAD ICHANDIOK(P), Indiok@gmail.com
IANWAR SOLE PROP REDVOX]
I[ENTERPRISES

25 ICS (COMM)/713/2025 CS (COMM)/713/2025 15-09-2025 State Bank Of India Vs HEMRAJVARUN 9818365119 kchambersofvaruncha [08.09.2025
SINGH ICHANDIOK(P), Indiok@gmail.com
SOLE PROP RR GARMENTS

25 [ExCOMM - Award by Arb 15-09-2025 TRANS IMAGE CORPORATION Vs [Viren Bansal(P),[8368255490 Raymon.singh@kred-(06.09.2025

Comm/80/2025 IPRASAR jure.in

IBHARATI BROADCASTING
ICORPORATION

25 [Execution (Comm)/143/2025 [Execution (Comm)/143/2025 15-09-2025 M/S ROYAL SCAFFOLDINGlArihant Jain(P), 0811799646 arihant1992 @hotmail26.08.2025
SYSTEMS Vs .com
IM/S AKASVA INFRASTRUCTURE
PVT LTD

25 ICS (COMM)/718/2025 CS (COMM)/718/2025 16-09-2025 IMS LOGITRUST XPRESS PVT LTD RAMAN(P), 8076225938 ramanvats29@gmail. 11.09.2025
Vs lcom
[TIBETAN HANDICRAFTS

25 ICS (COMM)/717/2025 CS (COMM)/717/2025 16-09-2025 ILOGITRUST XPRESS PVT LTD Vs [RAMAN(P), 8076225938 ramanvats29@gmail. [11.09.2025
KALEEN INTERNATIONAL lcom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

FILING

25 ICS (COMM)/716/2025 CS (COMM)/716/2025 16-09-2025 Metaphor Creators Private Limited [Harsh Yadav(P),/9717063659 unny@metaphorcre [06.10.2025
Vs M/S ators.com
CHAKR INNOVATION PRIVATH
LIMITED
25 [Execution (Comm)/145/2025 [Execution (Comm)/145/2025 17-09-2025 [Professional Couriers Network Ltd [Matloob 0810276875 Imatloob 11.09.2025
Vs |Alam(P), ladv@yaboo.com
Irshad Ahmad
25 ICS (COMM)/727/2025 CS (COMM)/727/2025 18-09-2025 TRIVENI HOUSEHOLD ITEMS JAnkur 0873489278 lankur.sangal @khaita 15.09.2025
IMANUFACTURERS PRIVATESangal(P), Inco.com
LIMITED
Vs MR PRATEEK SHARMA
25 ICS (COMM)/729/2025 CS (COMM)/729/2025 19-09-2025 ILEA ASSOCIATES SOUTH ASIA[ARCHIT 0599043045 legal @asigmalegal.in [15.09.2025
PVT LTD Vs SINGHAL(P),
CHETAK ENTERPRISES LIMITED|
IAND ORS
25 IOMP (I) (COMM)/209/2025 OMP (I) (COMM)/209/2025 [19-09-2025 [HERO FINCORP LTD Vs |[MAYANK 9873347330 Imayank_mahajanos [22.08.2025
ISODAROCKS IMAHAJAN(P), (@yahoo.com
HOSPITALITY LLP
25 IOMP (I) (COMM)/208/2025 OMP (I) (COMM)/208/2025 [19-09-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990649331 kmpspartner@gmail. {15.09.2025
Vs SINHA(P), lcom
IPANKAJ SINGH
25 ICS (COMM)/731/2025 CS (COMM)/731/2025 20-09-2025 crystal crop protection ltd Vs [Sunill 0818256885 snlkmr588 @gmail.co [15.09.2025
[Ranjitha Bonda Kumar(P), Im
25 IOMP (I) (COMM)/210/2025 OMP (I) (COMM)/210/2025 [22-09-2025 IM/s Clix Capital Services Pvt Ltd Vs|Ravi  Shankarg718182038 lassocratesrsgargl@gr [26.08.2025
RNA Healthcare Pvt Ltd Garg(P), Inai 1. com
25 IOMP (I) (COMM)/212/2025 OMP (I) (COMM)/212/2025 [23-09-2025 KOTAK MAHINDRA PRIME LTD AMIT KUMAR(9990649331 kmpspartner@gmail. [17.09.2025
Vs SINHA(P), lcom
NKG INFRASTRUCTURE LTD
25 Misc DJ/1413/2025 Misc DJ/1413/2025 23-09-2025 IV K JAIN AND SONS THROUGHRAJESH INOT PROVIDED [NOT PROVIDED 15.09.2025
ITS AR KUMAR
TILAK RAJ Vs SANJAY KUMARSINGLA(P),
IPANDEY
25 ICS (COMM)/751/2025 CS (COMM)/751/2025 24-09-2025 ISTATE BANK OF INDIA Vs RAJSHALINI INOT PROVIDED |NOT PROVIDED 16.09.2025
KAMAL [UPADHYAY(P),
25 ICS (COMM)/752/2025 CS (COMM)/752/2025 24-09-2025 IDOMS INDUSTRIES LIMITED Vs |Ankur 0873489278 lankur.sangal @khaita [17.09.2025
SHREE Sangal(P), Inco.com
IGANESH PEN STORES AND ORS
25 ICS (COMM)/754/2025 CS (COMM)/754/2025 24-09-2025 DOMS INDUSTRIES LIMITED Vs |Ankur 9873489278 lankur.sangal @khaita 17.09.2025
MS SAURAV ENTERPISE ANDfSangal(P), Inco.com
IANR
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25 IOMP (1) (COMM)/214/2025 IOMP (I) (COMM)/214/2025 [24-09-2025 IM/s CLIX CAPITAL SERVICES PVTRavi  Shankarjg718182038 lassocratesrsgargl@gr [26.08.2025
ILTD Vs arg(P), nail. com
M/S ACE EMBEDDED INTENS
CARE
25 ICS (COMM)/758/2025 CS (COMM)/758/2025 25-09-2025 Hero InvestCorp Private Limited Vs jaastha 0810481016 Imail @thelegist. com [20.09.2025
|Ashok harma(P),
Kumar Unknown
25 [ExCOMM - Award by Arb 26-09-2025 collagedunia web pvt Itd Vs PDM|[Kamal(P), 9971989333 bhardwajlawsolutions22.09.2025
IComm/86/2025 [University @gmail.com
25 IOMP (I) (COMM)/220/2025 OMP (I) (COMM)/220/2025 [27-09-2025 IJAXIS FINANCE LIMITED Vs MR[Ashish kumar9507805205 lamit@anslegal.in 15.09.2025
JUBER singh(P),
INASIR KHAN AND ANR
25 IOMP (I) (COMM)/219/2025 OMP (I) (COMM)/219/2025 [27-09-2025 HERO FINCORP LTD Vs [MAYANK 09873347330 Imayank_mahajanos [22.08.2025
SHAHTHA IMAHAJAN(P), (@yahoo.com
TRADERS AND ORS
25 [Execution (Comm)/149/2025 [Execution (Comm)/149/2025[27-09-2025 K T C India Limited Vs YogiGhanshyam 9716662014 lgssharmalawchamber{12.09.2025
[Edutransit Sharma(P), s@gmail.com
Private Limited
25 [Execution (Comm)/140/2025 Execution (Comm)/140/2025[12-09-2025 IAmbience Commercial DevelopersfRishabh 8285230770 Office@pkagrawaladv|05.09.2025
Pvt Ltd and Anr [Tomar(P), locates.com
Vs Kwals Kitchen Technologies Pvi]
ILtd
25 [Execution (Comm)/141/2025 [Execution (Comm)/141/2025 [15-09-2025 STP LTD Vs MAYUR SONWANEVIJAYENDER (9818950925 [dandvlegal @gmail.co [09.09.2025
MAYUR KUMAR(P), Im
IVASNAT SONAWANE
25 ICS (COMM)/709/2025 CS (COMM)/709/2025 12-09-2025 BANK OF INDIA Vs SHIKHAAJAY KUMARIB882449168 sk.lawnexus@gmail.c [27.08.2025
SEHDEV SAINI(P), jom
25 ICS (COMM)/713/2025 CS (COMM)/713/2025 15-09-2025 State Bank Of India Vs HEMRAJ[VARUN 0818365119 chambersofvaruncha [08.09.2025
SINGH ICHANDIOK(P), Indiok@gmail.com
ISOLE PROP RR GARMENTS
22 IMA. HIMANINEW DELHIj27 ISUIT FOR RECOVERY CS (COMM)/680/2025 01-09-2025 IMANOJ KUMAR Vs M/S ABHAY|Amit kumar(P), [0811766971 lamitlal.adv@gmail.co19-08-2025
IMALHOTRA, IDISTRICT IPRINT AND SOLUTION Im
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-03
27 ISUIT FOR RECOVERY CS (COMM)/678/2025 01-09-2025 KOTAK MAHINDRA PRIME LTD JAMIT KUMAR9999814620 INOT AVAILABLE  |25-08-2025
Vs GOYAL SUGAR TRADERSSINHA(P),
(BORROWER)
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27 ISUIT FOR RECOVERY ICS (COMM)/679/2025 01-09-2025 ICOGOPORT PVT LTD Vs SHALIAlUday Kumar(P),[9810868162 ladvudaykumar@gmail23-08-2025
[EXPORT AND IMPORT PVT LTD l.com
27 OBJECTION U/S 34 OFOMP (COMM)/139/2025 02-09-2025 ICWICK (IMPORT|Anuj Kumar(P), 9818474551 ladv.anujkumar@gma [20-08-2025
IARBITRATION & CONCILIATION| ICONSOLIDAATIONS) PVT LTD Vs fil.com
ACT INSTITUTE OF LIVER AND|
BILIARY SCIENCES
27 JOBJECTION U/S 34 OFOMP (COMM)/138/2025 02-09-2025 IM/S HIM CABLEWAYS Vs THESHAURYA INOT AVAILABLE [NOT AVAILABLE 23-08-2025
JARBITRATION & CONCILIATION| IDIRCETOR GENERAL BORDERICHOURASIYA(
ACT ROADS BORDER ROADSP),
IORGANISATION GOVERNMENT]
OF INDIA
27 OBJECTION U/S 34 OFROMP (COMM)/140/2025 02-09-2025 IM/S PAYAL CONSTRUCTOR LLP [NIKUNJ INOT AVAILABLE [NOT AVAILABLE  [29-08-2025
JARBITRATION & CONCILIATION| Vs M/S NIPPON KANPO INDIAJAIN(P),
ACT IPVT LTD
27 ISUIT FOR RECOVERY CS (COMM)/683/2025 02-09-2025 Canara Bank Vs SUNITA IMANOJ 0811254078 Imanvakil378 @gmail. [28-08-2025
KUMAR lcom
JARORA(P),
o7 ISUIT FOR RECOVERY ICS (COMM)/684/2025 02-09-2025 IBANK OF INDIA Vs BALJINDERWYaspreet 0899641617 lisbassociates.office@ [26-08-2025
SINGH Singh(P), lgmail.com
27 JOBJECTION u/s 34 OFOMP (COMM)/141/2025 03-09-2025 M/S GA RENEW ABLE ENERGYpuneet bajaj(P), 9711166242 INOT AVAILABLE 22-08-2025
JARBITRATION & CONCILIATION| PVT LTD Vs M/S ADVIT
ACT IVENTURES PVT LTD
27 ISUIT FOR RECOVERY CS (COMM)/688/2025 03-09-2025 ICOGOPORT PVT LTD Vs MAUNIUday Kumar(P),[9810868162 ladvudaykumar@gmai23-08-2025
IMOON MULTI-TECHNOLOGIES l.com
IPVT LTD
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27 [EXECUTION PETITION [Execution (Comm)/136/2025|03-09-2025 INCUBIS CONSULTANTSJAvsi Malik(P), (9871921015 INOT AVAILABLE 29-08-2025
(INDIA)PVT LTD Vs CYBIZ]
IBRIGHTSTAR RESTAURANTS PVT]
ILTD AND ANR
27 ISUIT FOR RECOVERY CS (COMM)/687/2025 03-09-2025 STATE BANK OF INDIA Vs [Shiv Tyagi(P), [NOT AVAILABLE [NOT AVAILABLE |01-09-2025
SUMAN PROPRIETOR M/S NEW|
IDIVINE MAKEOVER
27 JOBJECTION U/S 34 OFOMP (COMM)/143/2025 04-09-2025 MS OCTAVIUS TEA AND|Vikas Sethi(P), 9891788743 sethilawoffices@gmai|28-07-2025
JARBITRATION & CONCILIATION| INDUSTRIES LTD Vs UNION OH l.com
ACT INDIA
27 IPETITION u/s 9 OFOMP (I) (COMM)/198/2025 |04-09-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9999814620 INOT AVAILABLE  [30-08-2025
JARBITRATION Vs NEERAJ MANN SINHA(P),
27 ISUIT FOR RECOVERY CS (COMM)/694/2025 06-09-2025 COGOPORT PVT LTD Vs NURUday Kumar(P),[9810868162 ladvudaykumar@gmail23-08-2025
IALAM PROP NUR TRADING l.com
27 ISUIT FOR RECOVERY CS (COMM)/696/2025 06-09-2025 ICOGOPORT PVT LTD Vs EINDHAJUday Kumar(P),[9810868162 ladvudaykumar@gmail23-08-2025
IGRANITE PVT LTD l.com
o7 ISUIT FOR RECOVERY ICS (COMM)/695/2025 06-09-2025 ICOGOPORT PVT LTD Vs VIJAY|Uday Kumar(P),[9810868162 ladvudaykumar@gmail23-08-2025
IVISHWANATH PROP ATW]| l.com
ILOGISTICS SOLUTIONS
27 ISUIT FOR RECOVERY CS (COMM)/693/2025 06-09-2025 COGOPORT PVT LTD Vs [Uday Kumar(P),(9810868162 ladvudaykumar@gmai23-08-2025
IALOLYMPUS MARKETING AND| l.com
[TRADING PVT LTD
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27 IAPPLICATION U/S 151 CPC Misc DJ/1351/2025 06-09-2025 INTECH ENGINEERS Vs PARMAR[Ashima 0582613039 INOT AVAILABLE 01-09-2025
ICONSTRUCTION COMPANY Gupta(P),

27 OBJECTION U/S 34 OFOMP (COMM)/147/2025 08-09-2025 [UNION OF INDIA Vs M/SRAM 0810634209 ram.kawar@yahoo.co(06-09-2025

IARBITRATION & CONCILIATION| IASHOKA ENTERPRISES KAWAR(P), Lin
ACT

27 ISUIT FOR RECOVERY CS (COMM)/702/2025 09-09-2025 I[FARMART SERVICES PVT LTD Vs [DEEPANKUR (7017361501 sondhiandpartner@g [26-08-2025
BREAK FAST THROUGH ITSSONDHI(P), Imail.com
IPROPRIETOR AZAD

27 ISUIT FOR RECOVERY CS (COMM)/704/2025 09-09-2025 IFARMART SERVICES PVT LTD Vs [DEEPANKUR (7017361501 sondhiandpartner@g [26-08-2025
INIRANJAN AND ASSOCIATESSONDHI(P), Imail.com
MTHROUGH ITS PROPRIETOR GAL]
INIRANJAN

27 ISUIT FOR RECOVERY CS (COMM)/705/2025 09-09-2025 IFARMART SERVICES PVT LTD Vs DEEPANKUR (7017361501 sondhiandpartner@g [27-08-2025
RAMU FOOD INDUSTRIESSONDHI(P), Imail.com
THROUGH ITS PROPRIETOR
IPARANTHAMAN RANAGARA
IMANUJAM

27 ISUIT FOR RECOVERY CS (COMM)/703/2025 09-09-2025 IFARMART SERVICES PVT LTD Vs DEEPANKUR (7017361501 sondhiandpartner@g [28-08-2025
IDAKHINAKALI STORE THORUGH|SONDHI(P), Imail.com
ITS PROPRIETOR DHIRENDRA
IPATRA

o7 ISUIT FOR RECOVERY CS (COMM)/707/2025 09-09-2025 Deutsche Bank AG Vs  MDG|Gurvinder 09871692197 litigation@surico.in |03-09-2025
ICONSULTANTS PVT LTD Suri(P),

27 [EXECUTION PETITION Execution (Comm)/139/2025|09-09-2025 ISUSHMA SINGH Vs Riya Impex [Vinod 9999976632 ladvocatekumarvinod |04-09-2025

Kumar(P), h11@gmail.com
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27 I[EXECUTION PETITION ExCOMM - Award by Arbj10-09-2025 ICHANDER SINGH Vs. MTNL 0818096859 INOT AVAILABLE 03-09-2025
Comm/75/2025 Kaur(P),
o7 [EXECUTION PETITION ExCOMM - Award by Arbii-09-2025 JArya Exhibition and ConferenceSahil Talwar(P), 9711592772 ISAHIL.TALWAR®@Y |07-09-2025
Comm/77/2025 Services Vs Indian Council of Food| JAHOO.COM
land Agriculture
27 IPETITION U/S OFOMP (I) (COMM)/202/2025 [11-09-2025 IKOTAK MAHINDRA PRIME LTD JAMIT KUMAR{Q999814620 INOT AVAILABLE 08-09-2025
IARBITRATION Vs NKG INFRASTRUCTURE LTD [SINHA(P),
27 ISUIT FOR RECOVERY CS (COMM)/711/2025 12-09-2025 IDEUTSCHE BANK AG Vs RISHIGurvinder 0871692197 litigation@surico.in [26-08-2025
ICONTROLS ANDSuri(P),
INSTRUMENTATION PVT LTD
27 IEXECUTION PETITION ExCOMM - Award by Arbj12-09-2025 RSB PROJECTS PVT LTD Vs [Rashmeet 0818096859 INOT AVAILABLE 05-09-2025
Comm/78/2025 IWAPCOS LTD Kaur(P),
27 IEXECUTION PETITION ExCOMM - Award by Arbj12-09-2025 ROYALE BLUE CLUB PRIVATERahul Dubey(P),9717760551 rahuldubey.17@gmail|08-09-2025
Comm/79/2025 LIMITED Vs OYO HOTELS AND| .com
IHOMES PRIVATE LIMITED
27 [EXECUTION PETITION [Execution (Comm)/142/2025 [15-09-2025 ISTP LTD Vs TARMAT LTD IVIJAYENDER (9810911816 vkumar2576 @gmail.cl09-09-2025
KUMAR(P), lom
27 ISUIT FOR RECOVERY CS (COMM)/714/2025 15-09-2025 STATE BANK OF INDIA Vs [VARUN 0818365119 INOT AVAILABLE  (08-09-2025
TUSHAR OBEROI SOLE PROPICHANDIOK(P),
.GANDHI STORE
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27 ISUIT FOR RECOVERY CS (COMM)/715/2025 15-09-2025 STATE BANK OF INDIA Vs [VARUN 0818365119 INOT AVAILABLE  |08-09-2025
RAMAN KUMAR GUPTA SOLECHANDIOK(P),
IPROP VEER TRADING AND|
IMANUFACURING ENTERPRISES

o7 [EXECUTION PETITION ExCOMM - Award by Arbji5-09-2025 Mohinder Goel deceased Throughivikas 0212416114 chhabravikas440@g |06-09-2025

Comm/81/2025 Bharat Goel and Rashmi Goel Vs [chhabra(P), Imail.com

Rahul Tanwar Prop Ms Meenakshil
Sanitary and Hardware store

27 [EXECUTION PETITION [Execution (Comm)/144/2025 [16-09-2025 CANARA BANK Vs ANTONYARUN 0811024490 arunduggal@yahoo.i [04-08-2025
KUMAR DUGGAL(P), In

27 ISUIT FOR RECOVERY CS (COMM)/723/2025 17-09-2025 [FMS FR MEYERS SOHN INDIA[Kanishk 9999966252 INOT AVAILABLE  [29-08-2025
PVR LTD Vs EARTH CRUSTAgarwal(P),
I[EXPORTS

27 ISUIT FOR RECOVERY CS (COMM)/725/2025 17-09-2025 ILAL SAI STEEL Vs  DARSH[Kanishk 9999966252 INOT AVAILABLE 03-09-2025
RENEWABLES PVT LTD |Agarwal(P),

27 ISUIT FOR RECOVERY CS (COMM)/724/2025 17-09-2025 CANARA BANK Vs M/S AADIAJAY KUMAR9212916661 INOT AVAILABLE 04-09-2025
IENTERPRISES SAINI(P),

27 ISUIT FOR RECOVERY CS (COMM)/722/2025 17-09-2025 PHPGURUKUL LLP Vs MRIArun 7042386733 tarunsharmag9999@g [11-09-2025
INAMAN JAIN PROP OF WWW[Upadhyay(P), Imail.com
IFILEMARKRCOM

27 ISUIT FOR RECOVERY CS (COMM)/726/2025 18-09-2025 M/S VALVOLINE CUMMINS PVT|Sahil 9999801601 sharma.shail1795@g [11-09-2025
LTD Vs M/S TALWAR AUTOSharma(P), Imail.com
IGARAGES PVT LTD AND ORS
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27 IAPPLICATION U/S 151 CPC Misc DJ/1382/2025 18-09-2025 mritunjay kumar Vs anand rathitanu singhal(P), 9999739937 ladvocatetanusinghal [15-09-2025
shares and stocks (@gmail.com
27 ISUIT FOR RECOVERY CS (COMM)/728/2025 19-09-2025 |Avi Kapoor Vs Biryani Mall |Akshit INOT AVAILABLE [NOT AVAILABLE  [12-09-2025
lAggarwal(P),
27 JOBJECTION U/S 34 OFOMP (COMM)/154/2025 19-09-2025 IM/S DS PIPELINE PROJECT LTD [Mohit Yadav(P),[7385424029 Adv.mohit111093@g [13-09-2025
JARBITRATION & CONCILIATION| Vs ABHISHEK INFRA Imail.com
ACT
27 IAPPLICATION U/S 151 CPC Misc DJ/1394/2025 19-09-2025 sunrise freight forwarders pvt Itd Vs|Gagan 9891693600 lgaganchawla83@gma16-09-2025
IM/S GLOBAL STONES PVT LTD  [Chawla(P), fil.com
27 IAPPLICATION U/S 151 CPC Misc DJ/1393/2025 19-09-2025 ISUNRISE FRIEGHT FORWARDERSGagan 9891693600 lgaganchawla83@gma16-09-2025
PVT LTD Vs M/S GLOBALChawla(P), lil.com
ISTONES PVT LTD
27 [EXECUTION PETITION ExCOMM - Award by Arb20-09-2025 IPRASAR BHARATI Vs M/s[Tushar Giri(P), [8390754169 tushargirilegal @gmai 12-09-2025
Comm/83/2025 ICINEMA VISION INDIA l.com
27 JOBJECTION u/s 34 OFOMP (COMM)/156/2025 22-09-2025 IM/s PARINITA PROJECTS PVT [NITISH INOT AVAILABLE [NOT AVAILABLE 18-07-2025
JARBITRATION & CONCILIATION| LTD Vs M/s SUNTECH INFRAVISHWAKARM
ACT SOLUTIONS PVT LTD InfraA(P),
Solutions Pvt Ltd
27 ISUIT FOR RECOVERY CS (COMM)/733/2025 22-09-2025 DEEPANSHU ELECTRICAL ANDNEERAJ(P), (9990906211 INOT AVAILABLE  {17-09-2025
MTELECOM SYSTEMS Vs ACH
INRATECH
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27 ISUIT FOR RECOVERY CS (COMM)/734/2025 22-09-2025 ISANJAY SONI Vs MADHYASSANJAY 0312219064 skumaradv212@gmai18-09-2025
IPRADESH STATE TOURISMIKUMAR(P), l.com
IDEVELOPMENT CORPORATION
27 ISUIT FOR RECOVERY CS (COMM)/748/2025 23-09-2025 CANARA BANK Vs ARYANKUNAL 0910200911 ksalegal1i6 @gmail.co [15-09-2025
SHARMA SHARMA(P), m
27 ISUIT FOR RECOVERY CS (COMM)/746/2025 23-09-2025 CANARA BANK Vs [Ekant 8376841313 ekant23@gmail.com [15-09-2025
IHARINARAYAN Luthra(P),
27 ISUIT FOR RECOVERY CS (COMM)/747/2025 23-09-2025 ICANARA BANK Vs RAJNISETHI |[KUNAL 9910200911 ksalegali6@gmail.co [17-09-2025
SHARMA(P), Im
27 ISUIT FOR RECOVERY CS (COMM)/750/2025 23-09-2025 IMONIKA JAIN Vs MANTU|RAMESH 0911461665 Imishrarameshk@gmal18-09-2025
KUMAR KUMAR lil.com
IMISHRA(P),
27 ISUIT FOR RECOVERY CS (COMM)/749/2025 23-09-2025 INETWAY INDIA PRIVATESamyak INOT AVAILABLE [NOT AVAILABLE 18-09-2025
LIMITED Vs MS MANSI VASAL  |Gangwal(P),
o7 ISUIT FOR RECOVERY ICS (COMM)/756/2025 24-09-2025 Vikram Wadhawan Vs RelianceDEPUTY 9810504107 ladvvikassharma1978 [12-09-2025
General Insurance Co Ltd LAL(P), @gmail.com
27 ISUIT FOR RECOVERY CS (COMM)/755/2025 24-09-2025 Shreya Infra Construction Pvt Ltd [MD INOT AVAILABLE [NOT AVAILABLE  [19-09-2025
Vs M/S SRI BALAJEE[SHAKEELUR
I[ENTERPRISES RAHMAN(P),
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27 ISUIT FOR RECOVERY CS (COMM)/761/2025 26-09-2025 IMANOJ KUMAR Vs M/S MEDIAAmit kumar(P), 9811766971 lamitlal.adv@gmail.coft1-09-2025
IPARTNERS Im
o7 [EXECUTION PETITION ExCOMM - Award by Arb6-09-2025 INIPPON KONPO INDIA PVT LTD [Amandeep 9711570956 laman @dexterjuris.co [22-09-2025
Comm/87/2025 Vs PAYAL CONTRACTORS LLP Singh(P), Im
27 ISUIT FOR RECOVERY CS (COMM)/762/2025 26-09-2025 INARAIN SINGH Vs  DINESH|Shivansh INOT AVAILABLE [NOT AVAILABLE 22-09-2025
IKUMAR SONI Srivastava(P),
27 [EXECUTION PETITION [Execution (Comm)/150/2025[27-09-2025 WAQUAR AND COMPANY PVT LTD [Aditya Gaur(P), 9999397097 jurist.adityagaur@gmf12-09-2025
Vs M S MAHESHWARI TRADING; lail.com
COMPANY
27 ISUIT FOR RECOVERY CS (COMM)/763/2025 27-09-2025 INEXXA COMPOUNDS PVT LTD Vs|ATUL 0810862405 INOT AVAILABLE 22-09-2025
IGANGOTRI ELECTRONICS PVT|GUPTA(P),
LTD
23 IMS. SAVITA RAO,SOUTH 12, New Court[Execution Petition ExCOMM - Award by Arbo1-09-2025 IAXIS BANK LTD Vs RAM NIWAS [Shobha 0811192158 srshobhagupta@gmail30-08-2025
IDISTRICT Block-1 Comm/42/2025 IGupta(P), l.com
WUDGE(COMMERCI
AL COURT)
12, New CourtiCIVIL CASES CS (COMM)/413/2025 02-09-2025 [Emu Lines Private Limited Vs |Uday Kumar(P),[8882303942 ladvudaykumar2gmail|o1-09-2025
Block-1 IYASHWANT SANKAPPASHETTY .com
PROPRIETOR YASH SOLUTIONS
INC
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6374/2025/02-09-2025 IAXIS BANK LTD Vs AMIT lavinash 011-41513189 lavinash.adv@gmail.c [01-09-2025
Block-I IConciliation Act kumar(P), lom
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/6373/2025/02-09-2025 JAXIS BANK LTD Vs SATYA DEVIfavinash 011-41513189 lavinash.adv@gmail.c |01-09-2025
Block-I IConciliation Act TIVARI lkumar(P), lom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6375/2025/02-09-2025 IAXIS BANK LTD Vs GEETAV lavinash 011-41513189 lavinash.adv@gmail.c [01-09-2025
Block-1 IConciliation Act lkumar(P), lom
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6376/2025/02-09-2025 Axis Bank Ltd Vs PRASHANTMAYANK 0873347330 Imayank_mahajanos |[01-09-2025
Block-1 IConciliation Act IKUMAR 5387 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6377/2025/02-09-2025 IJAxis Bank Ltd Vs PRASHANTIMAYANK 9873347330 Imayank_mahajanos |[01-09-2025
Block-1 IConciliation Act KUMAR 2021 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6378/2025/02-09-2025 |Axis Bank Ltd Vs KLERMAYANK 0873347330 Imayank_mahajanos |01-09-2025
Block-1 IConciliation Act IENTERPRISES 1605 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6379/2025/02-09-2025 JAxis Bank Ltd Vs WASEEMMAYANK 0873347330 Imayank_mahajanos |01-09-2025
Block-1 IConciliation Act IAKRAM 4823 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (Djo2-09-2025 |Axis Bank Ltd Vs IMARAN KHANMAYANK 9873347330 Imayank_mahajanos |01-09-2025
Block-I IConciliation Act (COMM)/6380/2025 9038 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6435/2025/03-09-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [02-09-2025
Block-1 IConciliation Act IMANOJ SP MOTIRAM 6649 IMAHAJAN(P), @yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6432/202503-09-2025 KOTAK MAHINDRA BANK Vs RAJMAYANK 9873347330 Imayank_mahajanos |02-09-2025
Block-1 IConciliation Act ISINGH 1955 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6433/202503-09-2025 JAXIS BANK LTD Vs  VINODjavinash 011-41513189 lavinash.adv@gmail.c |02-09-2025
Block-I IConciliation Act KUMAR lkumar(P), jom

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6436/2025/03-09-2025 IAXIS BANK LTD Vs JARNAILjavinash 011-41513189 lavinash.adv@gmail.c [02-09-2025
Block-1 IConciliation Act ISINGH lkumar(P), lom

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6431/2025/03-09-2025 IJAxis Bank Ltd Vs SAMRATIMAYANK 0873347330 Imayank_mahajanos [02-09-2025
Block-1 IConciliation Act TRADING COMPANY 7332 IMAHAJAN(P), @yahoo.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6434/2025/03-09-2025 IAXIS BANK LTD Vs RAHUL lavinash 011-41513189 lavinash.adv@gmail.c [02-09-2025
Block-1 IConciliation Act kumar(P), lom

12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/6430/2025003-09-2025 IAXIS BANK LTD Vs ZAKIRfavinash 011-41513189 lavinash.adv@gmail.c |02-09-2025
Block-1 IConciliation Act HUSAIN lkumar(P), lom

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6429/2025/03-09-2025 IAXIS BANK LTD Vs HARISHjavinash 011-41513189 lavinash.adv@gmail.c [02-09-2025
Block-1 IConciliation Act KUMAR lkumar(P), jom
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6427/2025/03-09-2025 IS BANK LTD Vs  SUNILavinash 011-41513189 avinash.adv@gmail.c |02-09-2025
Block-1 IConciliation Act IKUMAR lkumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6428/2025/03-09-2025 IAXIS BANK LTD Vs DHEERAJjavinash 011-41513189 lavinash.adv@gmail.c |02-09-2025
Block-1 IConciliation Act IBATRA lkumar(P), lom
12, New CourlU/s 9 of the Arbitration &OMP (I) (COMM)/6473/2025/04-09-2025 IAXIS BANK LTD Vs HARJEETfavinash 011-41513189 lavinash.adv@gmail.c |03-09-2025
Block-1 IConciliation Act IKAUR kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6472/2025/04-09-2025 IAXIS BANK LTD Vs  NITINjavinash 011-41513189 lavinash.adv@gmail.c |03-09-2025
Block-1 IConciliation Act KUMAR VARSHNEY kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6471/2025/04-09-2025 JAXIS BANK LTD Vs PANKAJjavinash 011-41513189 lavinash.adv@gmail.c |03-09-2025
Block-1 IConciliation Act KUMAR kumar(P), lom
12, New CourtfExecution Petition [Execution (Comm)/125/2025 |01-09-2025 M/S HONEY YARNS Vs M/S GD|Himanshu 9910037222 lhimanshubuttan@gm|30-08-2025
Block-1 IMANGALAM EXIM PVT LTD Buttan lail.com
12, New CourtiCIVIL CASES ICS (COMM)/418/2025 06-09-2025 Canara Bank Vs Sunil IMADHU 8700759584 ladvocatemadhutalwa [04-09-2025
Block-1 ITALWAR(P), r@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6531/2025/08-09-2025 Shikha Thakur Vs Nitisha NandaNishant Das(P),[9899385987 nishantdas@ndassoci|06-09-2025
Block-1 IConciliation Act and Ors lates.in
12, New CourtiCIVIL CASES CS (COMM)/420/2025 09-09-2025 WKR TECHNO ENGINEERS PVTANUJ 0811551781 sinhaanujk@gmail.co 08-09-2025
Block-1 LTD Vs MANI SQUARE LTD SINHA(P), Im
12, New CourtiCIVIL CASES CS (COMM)/421/2025 09-09-2025 IVIKAS GHAI Vs CASA2 STAYSASHISH 0999183119 lashish@agcpartners.cl08-09-2025
Block-1 IPRIVATE LIMITED (FAB HOTELS) [KUMAR lo.in
IGUPTA(P),

12, New CourtiCIVIL CASES CS (COMM)/422/2025 09-09-2025 [Union Bank of India Vs DeepikafJitendra 0810197621 jitendragargadv@gm [08-09-2025
Block-1 [Tyagi Garg(P), lail.com
12, New CourU/s 9 of the Arbitration &OMP (COMM)/46/2025 10-09-2025 IMRS SARITA AGARWAL Vs CNHMohit 0731915285 ladmin@naiknarendr [09-09-2025
Block-1 IConciliation Act INDUSTRIAL CAPITAL (INDIA)Agarwal(P), lan.com

PRIVATE LIMITED
12, New CourtfExecution Petition [EX/209/2025 12-09-2025 IAXIS BANK LTD Vs RAVI|Shobha 0811192158 srshobhagupta@gmaifto-09-2025
Block-1 SHANKAR IGupta(P), l.com
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12, New CourtlExecution Petition ExXCOMM - Award by Arbj10-09-2025 JAXIS BANK LTD Vs RAGHUVEER|Shobha 0811192158 srshobhagupta@gmail09-09-2025
Block-1 Comm/49/2025 ISINGH MOOND upta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6574/2025[10-09-2025 CNH Industrial Capital India Pvt LtdRAJESH 9958726491 [delhi.jangraadvocate [09-09-2025
Block-1 IConciliation Act Vs CITIES INNOVATIVE [JANGRA(P), (@gmail.com

IBIOFUELS PVT LTD
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6576/2025[10-09-2025 ICNH Industrial Capital India Pvt LtdRAJESH 9958726491 [delhi.jangraadvocate [09-09-2025
Block-1 IConciliation Act Vs DHARMVEER OM PRAKASH [PJANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6601/2025[11-09-2025 IFFCO KISAN FINANCE Vs |ASHISH 9999183119 lashish@agcpartners.cj10-09-2025
Block-1 IConciliation Act ISURESH MAHENDER KUMAR jo.in

IGUPTA(P),

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6595/2025(11-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [10-09-2025
Block-1 IConciliation Act INDIA LIMITED Vs INDRA HANSBhardwaj(P), lail.com

5240
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6596/2025[11-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [10-09-2025
Block-1 IConciliation Act INDIA LIMITED Vs RANJEET[Bhardwaj(P), lail.com

IPANDEY 7267
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6598/2025(11-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [10-09-2025
Block-1 IConciliation Act INDIA LIMITED Vs LATA RANIBhardwaj(P), lail.com

9799
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6599/2025[11-09-2025 IDHARA MOTOR FINANCE LTD Vs K YADAV(P), 9999855157 ladvjitenderyadav2017/10-09-2025
Block-I IConciliation Act MOHAMMAD SHAHID (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP 11-09-2025 Cnh Industrial Capital India Pvt Ltd [RAJESH 9958726491 [delhi.jangraadvocate (10-09-2025
Block-1 IConciliation Act (COMM)/6600/2025 Vs GURPREET SINGH JANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6594/2025[11-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 0958726491 [delhi.jangraadvocate [10-09-2025
Block-I IConciliation Act IVs SUDHIR SINGH UVANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6597/2025[11-09-2025 Cnh Industrial Capital India Pvt Ltd [RAJESH 0958726491 [delhi.jangraadvocate 10-09-2025
Block-1 IConciliation Act Vs VIJAY SINGH JANGRA(P), (@gmail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/6641/2025[12-09-2025 ICNH INDUSTRIAL CAPITAL INDIA|Kanika 0266434371 legali2@arenesslaw.c|11-09-2025
Block-1 IConciliation Act IPRIVATE LIMITED Vs SANTILATA[Baweja(P), lom

I[EARTH MOVERS
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6638/2025[12-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [11-09-2025
Block-1 IConciliation Act INDIA LIMITED Vs DILIP KUMAR[Bhardwaj(P), lail.com

SHUKLA 1633
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6640/2025[12-09-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gm [11-09-2025
Block-1 IConciliation Act INDIA LIMITED Vs NIDHIBhardwaj(P), lail.com

IVERMA 9609
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6639/2025[12-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [11-09-2025
Block-1 IConciliation Act INDIA LIMITED Vs RANA|Bhardwaj(P), lail.com

ISIMRAN SHILPESHKUMAR 9369
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6637/2025[12-09-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [10-09-2025
Block-1 IConciliation Act ILIMITED Vs Nitin Sharma JANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6670/2025[15-09-2025 |Axis Bank limited Vs UDAY SINGHNiraj Kumar(P), 9811306559 nirajkumar1976 @gm [12-09-2025
Block-1 IConciliation Act lail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6664/2025(15-09-2025 IAxis Bank limited Vs RAVI [Niraj Kumar(P),|90811306559 nirajkumar1976 @gm [12-09-2025
Block-1 IConciliation Act IMISHRA lail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6662/2025[15-09-2025 |Axis Bank limited Vs VED|Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [12-09-2025
Block-1 IConciliation Act PRAKASH lail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6666/2025(15-09-2025 |Axis Bank limited Vs ADIL [Niraj Kumar(P),[9811306559 nirajkumar1976 @gm [12-09-2025
Block-1 IConciliation Act IHUSSAIN lail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6667/202515-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 [delhi.jangraadvocate {12-09-2025
Block-I IConciliation Act Vs HARIRAM VIJAY SINGH UVANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6668/2025/15-09-2025 Cnh Industrial Capital India Pvt Ltd [RAJESH 9958726491 [delhi.jangraadvocate [12-09-2025
Block-1 IConciliation Act Vs KALLU ALLI JANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6669/2025[15-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 0958726491 [delhi.jangraadvocate {12-09-2025
Block-I IConciliation Act Vs DOGER CHANDERBHAN UVANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6663/2025]15-09-2025 Cnh Industrial Capital India Pvt Ltd [RAJESH 0958726491 [delhi.jangraadvocate [12-09-2025
Block-1 IConciliation Act Vs RAJESH SUNDER JANGRA(P), (@gmail.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/6661/2025(15-09-2025 IFFCO KISAN FINANCE Vs |JASHISH 0999183119 lashish@agcpartners.cj12-09-2025
Block-1 IConciliation Act WAGRAJ SINGH [KUMAR lo.in

IGUPTA(P),

12, New CourtilU/s 9 of the Arbitration &Execution (Comm)/131/2025 [16-09-2025 IMS TRANSLINK LOGISTICS PVIREEMA 0811129475 klmishraadvo@gmail.j15-09-2025
Block-1 IConciliation Act LTD Vs M/s Seetu Kohli ConceptssMISHRA(P), lcom

Pvt Ltd
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6771/2025 [17-09-2025 IJAXIS BANK Vs SONU Shobha 0811192158 srshobhagupta@gmaif16-09-2025
Block-1 IConciliation Act IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6770/2025[17-09-2025 JAXIS BANK LTD Vs PREMSAGAR|Shobha 0811192158 srshobhagupta@gmaif16-09-2025
Block-1 IConciliation Act CHAKRAWARTI IGupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6775/202517-09-2025 IJAXIS BANK LTD Vs OM PRAKASH [Shobha 0811192158 srshobhagupta@gmaif16-09-2025
Block-1 IConciliation Act IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6772/2025[17-09-2025 JAXIS BANK LTD Vs FAROOQM  [Shobha 0811192158 srshobhagupta@gmaif16-09-2025
Block-1 IConciliation Act IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6774/2025(17-09-2025 IAXIS BANK LTD Vs AMIT R lavinash 011-41513189 lavinash.adv@gmail.c [16-09-2025
Block-1 IConciliation Act kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6773/2025[17-09-2025 IJAXIS BANK LTD Vs KARNAILjavinash 011-41513189 lavinash.adv@gmail.c 16-09-2025
Block-1 IConciliation Act ISINGH lkumar(P), jom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6768/2025[17-09-2025 |Axis Bank Ltd Vs DHAN SINGH|ASHISH 9999183119 lashish@agcpartners.cf16-09-2025
Block-1 IConciliation Act MEENA KUMAR jo.in
IGUPTA(P),

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6769/202517-09-2025 |Axis Bank limited Vs RIYASAT ALI[Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [16-09-2025
Block-1 IConciliation Act lail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6767/2025[17-09-2025 IAXIS BANK LTD Vs SIDDHANT [SANJEEV 8285002845 Imanjul.sood @srcsleg [16-09-2025
Block-1 IConciliation Act PATHAK(P), lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6766/202517-09-2025 IAXIS BANK LTD Vs SHAWETA [SANJEEV 8285002845 Imanjul.sood @srcsleg [16-09-2025
Block-1 IConciliation Act IMADAN PATHAK(P), lal.com
12, New CourtiCIVIL CASES CS (COMM)/440/2025 17-09-2025 [Deep catering Vs AMIT DUA Sahil 0910666100 info@ygslegal.com [16-09-2025
Block-1 Siddiqui(P),
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/6760/2025(17-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 [delhi.jangraadvocate [16-09-2025
Block-1 IConciliation Act IFINANCE LIMITED Vs SANJEETJANGRA(P), (@gmail.com

IMANDAL
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6761/2025[17-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 [delhi.jangraadvocate (16-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs SYEDJANGRA(P), (@gmail.com

MOHD KASIM
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6762/2025(17-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [16-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs JASIRJANGRA(P), (@gmail.com

MOHMOOD
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6765/2025[17-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 [delhi.jangraadvocate [16-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs UMESHJANGRA(P), (@gmail.com

IMISHRA
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6759/2025(17-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 [delhi.jangraadvocate [16-09-2025
Block-1 IConciliation Act IFINANCE LIMITED Vs NAVNEETJANGRA(P), (@gmail.com

SINGH
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6764/2025[17-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [16-09-2025
Block-1 IConciliation Act IFINANCE  LIMITED Vs PJANGRA(P), (@gmail.com

INAHELABANU MEMON
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6763/2025(17-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 [delhi.jangraadvocate [16-09-2025
Block-1 IConciliation Act [FINANCE  LIMITED Vs PJANGRA(P), (@gmail.com

ISURENDRA SINGH YADAV
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6757/2025[17-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 [delhi.jangraadvocate [16-09-2025
Block-1 IConciliation Act IFINANCE LIMITED Vs SwapnilJANGRA(P), (@gmail.com

Waghmare
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6756/2025(17-09-2025 |Axis Bank Ltd Vs DIVYAMAYANK 9873347330 Imayank_mahajanos [16-09-2025
Block-1 IConciliation Act ICHHABRA 6483 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6758/202517-09-2025 |Axis Bank Ltd Vs AJAY TANWARMAYANK 9873347330 Imayank_mahajanos [16-09-2025
Block-I IConciliation Act 8631 IMAHAJAN(P), @yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6810/2025[18-09-2025 IJAxis Bank Ltd Vs RAM KRIPAJMAYANK 9873347330 mayank_mahajanos [17-09-2025
Block-1 IConciliation Act 3534 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (DP8-09-2025 |Axis Bank Ltd Vs RAJU 5019 IMAYANK 9873347330 Imayank_mahajanos [17-09-2025
Block-I IConciliation Act (COMM)/6802/2025 IMAHAJAN(P), @yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (DP8-09-2025 IAxis Bank Ltd Vs JATINDRAMAYANK 0873347330 Imayank_mahajanos [17-09-2025
Block-1 IConciliation Act (COMM)/6809/2025 PLASTIC INDS 3936 IMAHAJAN(P), (@yahoo.com
12, New CourfU/s 9 of the Arbitration &OMP (Dj18-09-2025 |Axis Bank Ltd Vs SURESH CHAND[MAYANK 0873347330 mayank_mahajanos [17-09-2025
Block-1 IConciliation Act (COMM)/6808/2025 JAT 9136 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6811/2025[18-09-2025 |JAxis Bank Ltd Vs PANNUMAYANK 0873347330 Imayank_mahajanos [17-09-2025
Block-1 IConciliation Act ROADLINES PRIVATE LIMITEDMAHAJAN(P), @yahoo.com

5440
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6814/2025(18-09-2025 |Axis Bank Ltd Vs VIKRAM SINGHMAYANK 0873347330 Imayank_mahajanos [17-09-2025
Block-1 IConciliation Act RAJPUT IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (D18-09-2025 |Axis Bank limited Vs MOHAMMADINiraj Kumar(P), 9811306559 nirajkumar1976 @gm [17-09-2025
Block-I IConciliation Act (COMM)/6806/2025 UMAR lail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6805/2025[18-09-2025 |Axis Bank limited Vs RIZWAN B [Niraj Kumar(P), 0811306559 nirajkumar1976 @gm [17-09-2025
Block-1 IConciliation Act lail.com
12, New CourtilU/s 9 of the Arbitration &OMP (DP8-09-2025 IAxis Bank limited Vs PAWANNiraj Kumar(P),|9811306559 nirajkumar1976 @gm [17-09-2025
Block-I IConciliation Act (COMM)/6804/2025 KUMAR lail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6812/2025(18-09-2025 |Axis Bank limited Vs MUKESH INiraj Kumar(P), 9811306559 nirajkumar1976 @gm [17-09-2025
Block-1 IConciliation Act lail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6813/2025[18-09-2025 IJAxis Bank limited Vs  [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [17-09-2025
Block-1 IConciliation Act DHARMENDRA PAL lail.com
12, New CourtlU/s 9 of the Arbitration &OMP (D8-09-2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 [delhi.jangraadvocate [17-09-2025
Block-1 IConciliation Act (COMM)/6803/2025 FINANCE LIMITED Vs MOHDJANGRA(P), (@gmail.com

SHAKIR
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6807/202518-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [17-09-2025
Block-I IConciliation Act IFINANCE  LIMITED Vs UVANGRA(P), (@gmail.com

IMONIKABEN PATEL
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6801/2025[18-09-2025 IAXIS BANK LTD Vs NITU JAINJADV 9871040589 lindolexlaw@gmail.co 17-09-2025
Block-1 IConciliation Act (0776) DHEERAJ(P), Im
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6796/202518-09-2025 IAXIS BANK LTD Vs SANTOSHIADV 0871040589 indolexlaw@gmail.co [17-09-2025
Block-1 IConciliation Act KUMAR DHEERAJ(P), Im
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6795/2025[18-09-2025 IAXIS BANK LTD Vs ASHISHADV 0871040589 lindolexlaw@gmail.co [17-09-2025
Block-1 IConciliation Act KANSAL (1379) DHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (DP8-09-2025 JAXIS BANK LTD Vs RAJINDERSunita Singh(P),|9871040589 lindolexlaw@gmail.co [17-09-2025
Block-1 IConciliation Act (COMM)/6800/2025 IMAKHIJA (7175) Im
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6798/2025[18-09-2025 IAXIS BANK Vs MANDEEP Shobha 0811192158 srshobhagupta@gmaifi7-09-2025
Block-1 IConciliation Act IGupta(P), l.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6799/2025(18-09-2025 IS BANK Vs  MAHAVEERShobha 0811192158 srshobhagupta@gmaift7-09-2025
Block-1 IConciliation Act IKATHAT IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6797/2025[18-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [17-09-2025
Block-I IConciliation Act INDIA LIMITED Vs RENU RANIBhardwaj(P), lail.com

5722
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6853/2025[19-09-2025 JAXIS BANK LTD Vs NAGENDRA JADV 0871040589 lindolexlaw@gmail.co [18-09-2025
Block-1 IConciliation Act (0692) DHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6920/202522-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [19-09-2025
Block-1 IConciliation Act IFINANCE  LIMITED Vs PJANGRA(P), (@gmail.com

Sagarkumar Gohel
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6921/2025[22-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 [delhi.jangraadvocate [20-09-2025
Block-1 IConciliation Act [FINANCE LIMITED Vs  RajatJANGRA(P), (@gmail.com

IKumar Sharma
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6918/2025[22-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 [delhi.jangraadvocate [20-09-2025
Block-1 IConciliation Act IFINANCE LIMITED Vs KirandeepJANGRA(P), (@gmail.com

Singh
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6919/2025[22-09-2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 [delhi.jangraadvocate [20-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs MOHDJANGRA(P), (@gmail.com

IBILAL
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6922/2025122-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 [delhi.jangraadvocate [20-09-2025
Block-I IConciliation Act IFINANCE LIMITED Vs Kanhiya LalJANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6916/2025[22-09-2025 IYES BANK LTD Vs APOORVAANANJAY 7030378800 lasaplegalandadvocate[20-09-2025
Block-1 IConciliation Act BEER SINGH SINGH(P), s@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6917/2025[22-09-2025 IYES BANK LTD Vs HAIDAR ALI |ANANJAY 7030378800 lasaplegalandadvocate[20-09-2025
Block-I IConciliation Act SINGH(P), ls@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6913/2025[22-09-2025 IYES BANK LTD Vs ANIL JAIN IANANJAY 7030378800 lasaplegalandadvocate[20-09-2025
Block-1 IConciliation Act SINGH(P), s@gmail.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/6915/2025[22-09-2025 IYES BANK LTD Vs VIJAY JANANJAY 7030378800 lasaplegalandadvocate[20-09-2025
Block-1 IConciliation Act SINGH(P), ls@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6914/2025[22-09-2025 IYES BANK LTD Vs ANIL BHATI [ANANJAY 7030378800 lasaplegalandadvocate[20-09-2025
Block-1 IConciliation Act SINGH(P), s@gmail.com




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6912/2025[22-09-2025 IAXIS BANK LTD Vs CHANDNIADV 0871040589 lindolexlaw@gmail.co [20-09-2025
Block-1 IConciliation Act (3551) [DHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6909/2025[22-09-2025 IAXIS BANK LTD Vs ROOPALI |ADV 9871040589 lindolexlaw@gmail.co [20-09-2025
Block-1 IConciliation Act (7231) DHEERAJ(P), Im
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6911/2025[22-09-2025 IYES BANK LTD Vs SHASHI TYAGI[ANANJAY 7030378800 lasaplegalandadvocate[20-09-2025
Block-1 IConciliation Act SINGH(P), ls@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP Dj22-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [20-09-2025
Block-1 IConciliation Act (COMM)/6908/2025 IFINANCE  LIMITED Vs PJANGRA(P), (@gmail.com

IPARAMESHWAR GALANDE
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6905/2025[22-09-2025 IFFCO KISAN FINANCE Vs |ASHISH 9999183119 lashish@agcpartners.cl20-09-2025
Block-I IConciliation Act Mangtu Meer KUMAR jo.in

IGUPTA(P),

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6910/2025[22-09-2025 IAxis Bank Ltd Vs BRAJENDRAMAYANK 0873347330 Imayank_mahajanos [20-09-2025
Block-1 IConciliation Act ISINGH YADAYV 4536 IMAHAJAN(P), @yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6906/2025122-09-2025 |Axis Bank Ltd Vs IRSHAD ANSARIMAYANK 9873347330 Imayank_mahajanos [20-09-2025
Block-1 IConciliation Act 0315 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6907/2025[22-09-2025 |Axis Bank Ltd Vs PEMARAM 9745 [MAYANK 9873347330 Imayank_mahajanos [20-09-2025
Block-I IConciliation Act IMAHAJAN(P), @yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6904/2025[22-09-2025 IAXIS BANK LTD Vs KISHAN PALjavinash 011-41513189 lavinash.adv@gmail.c [20-09-2025
Block-1 IConciliation Act ISINGH lkumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6899/202522-09-2025 |Axis Bank Ltd Vs ATUL PANDEYMAYANK 9873347330 Imayank_mahajanos [20-09-2025
Block-1 IConciliation Act 3139 IMAHAJAN(P), @yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6902/2025[22-09-2025 IAXIS BANK LTD Vs MANJUADV 0871040589 lindolexlaw@gmail.co [20-09-2025
Block-1 IConciliation Act ISHARMA (9232) DHEERAJ(P), Im
12, New CourfU/s 9 of the Arbitration &OMP Dj22-09-2025 IAXIS BANK LTD Vs CIVICADV 0871040589 lindolexlaw@gmail.co [20-09-2025
Block-1 IConciliation Act (COMM)/6900/2025 SERVICES HOLDING PVT LTDDHEERAJ(P), Im

(1977)
12, New CourtilU/s 9 of the Arbitration &OMP 22-09-2025 IAxis Bank Ltd Vs MAHENDRAMAYANK 0873347330 Imayank_mahajanos [20-09-2025
Block-1 IConciliation Act (COMM)/6898/2025 IGOUR 1459 IMAHAJAN(P), @yahoo.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6897/202522-09-2025 |Axis Bank Ltd Vs PRATAP SEEYOLMAYANK 0873347330 Imayank_mahajanos [20-09-2025
Block-1 IConciliation Act 5848 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6901/2025[22-09-2025 IAXIS BANK LTD Vs DEEPIKAJADV 9871040589 lindolexlaw@gmail.co [20-09-2025
Block-1 IConciliation Act ISETH (4891) DHEERAJ(P), Im
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6903/2025[22-09-2025 IJAXIS BANK LTD Vs ANJISH (3971)ADV 0871040589 lindolexlaw@gmail.co [20-09-2025
Block-1 IConciliation Act DHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7172/2025 [27-09-2025 IAXIS BANK LTD Vs ABHISHEKavinash 011-41513189 lavinash.adv@gmail.c [26-09-2025
Block-1 IConciliation Act KUMAR kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7174/2025 [27-09-2025 JAXIS BANK LTD Vs SHYAMijavinash 011-41513189 lavinash.adv@gmail.c [26-09-2025
Block-1 IConciliation Act IBIHARI RUSTOGI kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7173/2025 [27-09-2025 JAXIS BANK LTD Vs INDU TYAGI javinash 011-41513189 lavinash.adv@gmail.c [26-09-2025
Block-1 IConciliation Act lkumar(P), jom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7171/2025 [27-09-2025 JAXIS BANK LTD Vs ASHISH BEDI javinash 011-41513189 lavinash.adv@gmail.c [26-09-2025
Block-1 IConciliation Act kumar(P), lom
12, New CourtlExecution Petition [Execution (Comm)/136/2025 [23-09-2025 IM/s Perfect finsec pvt ltd Vs |[DIGVIJAY 0811539761 rana.digvijay1@gmail [22-09-2025
Block-1 Muzammil SINGH .com
RANA(P),

12, New CourtiCIVIL CASES CS (COMM)/445/2025 23-09-2025 Bradford Consultants LLP Vs [Akhil 0643292695 ladmin@diazlegal.in |22-09-2025
Block-1 INTERSTELLAR TESTING CENTREShankhwar(P),

PRIVATE LIMITED
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7170/202527-09-2025 JAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar.294 @redi|[26-09-2025
Block-I IConciliation Act OMPRAKASH AMARSINGKUMAR(P), fffmail.com

KUSHWAHA
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7005/2025[24-09-2025 |Axis Bank Ltd Vs SOJI GURJAR SOASHISH 9999183119 lashish@agcpartners.c23-09-2025
Block-1 IConciliation Act DAVKARAN GURJAR KUMAR jo.in

IGUPTA(P),

12, New CourtiCIVIL CASES CS (COMM)/446/2025 24-09-2025 IM/S SUPERFLY PRODUCTION Vs |Anit Kumarf7011981417 lanitkumarsinha.adv [23-09-2025
Block-1 IM/S DURA PLAST Sinha(P), (@gamil.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7004/2025[24-09-2025 IJAXIS BANK Vs SUNDER LAL Shobha 0811192158 srshobhagupta@gmaif23-09-2025
Block-1 IConciliation Act IGupta(P), l.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7034/2025126-09-2025 IAXIS BANK Vs YOGENDRA|Shobha 0811192158 srshobhagupta@gmail25-09-2025
Block-1 IConciliation Act SINGH IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7161/2025 [27-09-2025 IFFCO KISAN FINANCE Vs HARIASHISH 9999183119 lashish@agcpartners.cj25-09-2025
Block-1 IConciliation Act SINGH [KUMAR lo.in

IGUPTA(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7160/2025[]27-09-2025 IAxis Bank Ltd Vs  RCHANAMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act KUSHWAHA 2865 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7168/2025[27-09-2025 IAxis Bank Ltd Vs MANPREETIMMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act ISINGH JHAJ 0262 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7162/2025[27-09-2025 |Axis Bank Ltd Vs DASHAMI PAIJMAYANK 9873347330 Imayank_mahajanos [26-09-2025
Block-I IConciliation Act 3543 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7159/2025[27-09-2025 |Axis Bank Ltd Vs ASHISH KUMARMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act ISINGH 2651 IMAHAJAN(P), @yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7169/2025[27-09-2025 |Axis Bank Ltd Vs MOHD NAZIMMAYANK 9873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act 0643 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7165/2025 [27-09-2025 |Axis Bank Ltd Vs RAM PRAKASHMAYANK 9873347330 Imayank_mahajanos [26-09-2025
Block-I IConciliation Act 5887 IMAHAJAN(P), @yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7158/2025[27-09-2025 |Axis Bank Ltd Vs MOIN ALI KHANJMAYANK 9873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act 7316 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7164/2025]27-09-2025 |Axis Bank Ltd Vs FIROJ AHMADMAYANK 9873347330 Imayank_mahajanos [26-09-2025
Block-I IConciliation Act 8802 IMAHAJAN(P), @yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7163/2025[27-09-2025 |JAxis Bank Ltd Vs KAPTAN SINGHMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act RAJPOOT 4363 IMAHAJAN(P), (@yahoo.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/7166/2025[27-09-2025 |Axis Bank Ltd Vs ARUN KUMARMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act 5348 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7167/2025 [27-09-2025 |Axis Bank Ltd Vs SONU MAURAYMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act 7039 IMAHAJAN(P), @yahoo.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7033/202526-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [25-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs SACHINJANGRA(P), (@gmail.com

UTTARM SHELKE
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7032/2025[26-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 [delhi.jangraadvocate [25-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs THANJANGRA(P), (@gmail.com

SINGH
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7031/2025[26-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 [delhi.jangraadvocate [25-09-2025
Block-1 IConciliation Act IFINANCE LIMITED Vs KRISHANJANGRA(P), (@gmail.com

KUMAR
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7157/2025 [27-09-2025 IAXIS BANK LTD Vs KANWALJEETJavinash 011-41513189 lavinash.adv@gmail.c [26-09-2025
Block-1 IConciliation Act KAUR kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7003/2025[24-09-2025 IJAXIS BANK Vs SHYAMENDRA|Shobha 0811192158 srshobhagupta@gmaif23-09-2025
Block-1 IConciliation Act SINGH IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7156/2025[27-09-2025 IFFCO KISAN FINANCE Vs |ASHISH 9999183119 lashish@agcpartners.cj26-09-2025
Block-1 IConciliation Act HEMRAJ MEENA KUMAR lo.in

IGUPTA(P),

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7155/2025 [27-09-2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 9058726491 [delhi.jangraadvocate [26-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs ROHITJANGRA(P), (@gmail.com

IKAILASH
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7153/2025 [27-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [26-09-2025
Block-I IConciliation Act IFINANCE LIMITED Vs SHANKARJANGRA(P), (@gmail.com

LAL
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7154/2025[27-09-2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [26-09-2025
Block-1 IConciliation Act FINANCE  LIMITED Vs PJANGRA(P), (@gmail.com

IKHUSHBOO PALIWAL
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7152/2025 [27-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [26-09-2025
Block-I IConciliation Act IFINANCE LIMITED Vs VARSHA VJANGRA(P), (@gmail.com

S
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7029/202526-09-2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [25-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs ALPESHUANGRA(P), (@gmail.com

IBABUBHAI BHALALA
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/7030/2025[26-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 [delhi.jangraadvocate [25-09-2025
Block-1 IConciliation Act FINANCE  LIMITED Vs PJANGRA(P), (@gmail.com

ISURESHSINH RATHOD
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7028/2025/26-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 [delhi.jangraadvocate [25-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs PRINSJANGRA(P), (@gmail.com

KUMAR MISHRA
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7027/2025[26-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 [delhi.jangraadvocate [25-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs AMITJANGRA(P), (@gmail.com

[TOMAR
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7146/2025[27-09-2025 JAXIS BANK Vs RASHMI YADAV  [Shobha 0811192158 srshobhagupta@gmaif26-09-2025
Block-1 IConciliation Act IGupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7147/2025 [27-09-2025 IAxis Bank Ltd R KMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act ICONSTRUCTION GROUP 0263 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7144/2025[27-09-2025 IAXIS BANK LIMITED Vs DURGA |AMIT 8860939556 lamitkumar.294@redi [26-09-2025
Block-1 IConciliation Act KANWAR KUMAR(P), ffmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7148/2025[]27-09-2025 IAXIS BANK LIMITED Vs PINTU JAMIT 8860939556 lamitkumar.294 @redi|[26-09-2025
Block-1 IConciliation Act [YADAV KUMAR(P), ffmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7143/202527-09-2025 IAXIS BANK LTD Vs BHARAT|Shobha 0811192158 srshobhagupta@gmai26-09-2025
Block-1 IConciliation Act ISINGH KASHYAP IGupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7056/202526-09-2025 IJAXIS BANK LTD Vs MOHD IRFAN [Shobha 0811192158 srshobhagupta@gmail25-09-2025
Block-1 IConciliation Act IGupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7142/202527-09-2025 IAXIS BANK LTD Vs CHAKRESH|Shobha 0811192158 srshobhagupta@gmai26-09-2025
Block-I IConciliation Act KUMAR IGupta(P), l.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7141/2025 [27-09-2025 IAXIS BANK LTD SHAH|Shobha 0811192158 srshobhagupta@gmaif26-09-2025
Block-1 IConciliation Act ISHABBIR HUSAIN IGupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7140/2025[]27-09-2025 |Axis Bank Ltd Vs ANUJ KUMARMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act RANA 5942 IMAHAJAN(P), @yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7150/2025[27-09-2025 |JAxis Bank Ltd Vs ANAND KUMARMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act 2719 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/7151/2025 [27-09-2025 Axis Bank Ltd Vs RAMESHMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act KUMAR SINGH 3445 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7145/2025[27-09-2025 IAxis Bank Ltd Vs RAJNEESHMAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act KUMAR TRIPATHI 5522 IMAHAJAN(P), @yahoo.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7149/2025[27-09-2025 |Axis Bank Ltd Vs GYAN PRAKASH[MAYANK 0873347330 Imayank_mahajanos [26-09-2025
Block-1 IConciliation Act 4257 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7139/2025[27-09-2025 JAXIS BANK LTD Vs RANDEEPShobha 0811192158 srshobhagupta@gmaif26-09-2025
Block-1 IConciliation Act ISRIVASTAVA IGupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7136/202527-09-2025 IAXIS BANK LTD Vs DEEPAK|Shobha 0811192158 srshobhagupta@gmaif26-09-2025
Block-1 IConciliation Act PETER IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7137/2025 [27-09-2025 JAXIS BANK LTD Vs KULDEEPShobha 0811192158 srshobhagupta@gmaif26-09-2025
Block-1 IConciliation Act SINGH IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7138/2025[]27-09-2025 IJAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar.294@redi [26-09-2025
Block-1 IConciliation Act IMANZOOR AHMAD ZARGAR KUMAR(P), ffmail.com
12, New CourtiCIVIL CASES ICS (COMM)/448/2025 26-09-2025 OFG MANUFECTRING BUSINESS[Urvika Suri(P), [909101639446 p.srivastava@psalega [25-09-2025
Block-1 PRIVATE LIMITED Vs [IHITA| l.com

IENGINEERING SERVICES

ILIMITED
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7131/2025 [27-09-2025 IAXIS BANK LTD Vs RAHULSunita Singh(P),|0871040589 lindolexlaw@gmail.co [26-09-2025
Block-1 IConciliation Act IARORA Im
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7130/2025[]27-09-2025 JAXIS BANK LTD Vs NAVEEN[Sunita Singh(P),|0871040589 lindolexlaw@gmail.co [26-09-2025
Block-1 IConciliation Act KUMAR Im
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7132/2025[27-09-2025 IAXIS BANK Vs DADAR HUSSAIN [Shobha 0811192158 srshobhagupta@gmaif26-09-2025
Block-1 IConciliation Act IGupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7135/2025 [27-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 0958726491 [delhi.jangraadvocate [26-09-2025
Block-I IConciliation Act Vs SUBASH BECHAN UVANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7134/2025[27-09-2025 Cnh Industrial Capital India Pvt Ltd [RAJESH 0958726491 [delhi.jangraadvocate [26-09-2025
Block-1 IConciliation Act Vs RAJESH NAT RAM JANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7133/202527-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [delhi.jangraadvocate [26-09-2025
Block-1 IConciliation Act Vs KRISHAN MAHA BIR UVANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7025/2025[26-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 [delhi.jangraadvocate [25-09-2025
Block-1 IConciliation Act FINANCE LIMITED Vs PawanJANGRA(P), (@gmail.com

Kumar
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7026/2025126-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [25-09-2025
Block-1 IConciliation Act [FINANCE LIMITED Vs SandeepyANGRA(P), (@gmail.com

Kumar
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7122/2025[27-09-2025 IKOTAK MAHINDRA BANK LTD Vs|Arun Kumar (9990151720 gloriouslawassociate [26-09-2025
Block-1 IConciliation Act IDhanraj Ramdas Adc Sharma(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7127/2025 [27-09-2025 KOTAK MAHINDRA BANK LTD Vs|Arun Kumar (9990151720 gloriouslawassociate [26-09-2025
Block-1 IConciliation Act IDeepak Sakharam Sonawane Sharma(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7125/2025 [27-09-2025 IKOTAK MAHINDRA BANK LTD Vs[Arun Kumar (9990151720 lgloriouslawassociate [26-09-2025
Block-1 IConciliation Act Dnyaneshwar Bhaskar Patll Sharma(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7128/2025[]27-09-2025 IJAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar.294@redi [26-09-2025
Block-1 IConciliation Act HARPREET SINGH KUMAR(P), ffmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7123/2025[27-09-2025 JAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar.294@redi [26-09-2025
Block-1 IConciliation Act SUBHASH CHAND KUMAR(P), ffmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7126/2025[27-09-2025 IJAXIS BANK LIMITED Vs RAJEEV |AMIT 8860939556 lamitkumar.294@redi [26-09-2025
Block-1 IConciliation Act LOHAR [KUMAR(P), ffmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7129/2025[27-09-2025 IAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar.294 @redi|[26-09-2025
Block-1 IConciliation Act PRAVEEN KUMAR KUMAR(P), ffmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7124/2025[27-09-2025 IAXIS BANK LIMITED Vs TAUMARIAMIT 8860939556 lamitkumar.294@redi26-09-2025
Block-1 IConciliation Act VIRAPAL KUMAR(P), ffmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7121/2025 [27-09-2025 JAXIS BANK LTD Vs  VIVEKShobha 0811192158 srshobhagupta@gmai26-09-2025
Block-1 IConciliation Act KUMAR IGupta(P), l.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7036/2025/26-09-2025 IAxis Bank Ltd Vs SAURABH [MAYANK 0873347330 Imayank_mahajanos [25-09-2025
Block-1 IConciliation Act [TRIPATHI 1284 IMAHAJAN(P), (@yahoo.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/7035/2025[26-09-2025 Axis Bank Ltd Vs AVINASH [MAYANK 0873347330 mayank_mahajanos [25-09-2025
Block-1 IConciliation Act ISINGH 0259 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7042/202526-09-2025 |JAxis Bank Ltd Vs JOYTIMAYANK 0873347330 Imayank_mahajanos [25-09-2025
Block-1 IConciliation Act ICONSTRUCTION 0542 IMAHAJAN(P), @yahoo.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7043/2025126-09-2025 |Axis Bank Ltd Vs JODH SINGHMAYANK 0873347330 mayank_mahajanos [25-09-2025
Block-1 IConciliation Act 0808 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7045/2025[26-09-2025 |JAxis Bank Ltd Vs DEEPSHIKHA [MAYANK 9873347330 mayank_mahajanos [25-09-2025
Block-1 IConciliation Act IPANDEY 5402 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7041/2025[26-09-2025 |Axis Bank Ltd Vs JYOTI SINGHMAYANK 0873347330 Imayank_mahajanos [25-09-2025
Block-1 IConciliation Act 8631 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7037/2025[26-09-2025 JAxis Bank Ltd Vs DINESH [MAYANK 0873347330 mayank_mahajanos [25-09-2025
Block-1 IConciliation Act ICHANDRA 6412 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7039/2025126-09-2025 IAxis Bank Ltd Vs KAUSHAIMAYANK 9873347330 Imayank_mahajanos [25-09-2025
Block-1 IConciliation Act IKISHOR GUPTA 2633 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7044/2025[26-09-2025 |Axis Bank Ltd Vs PRIYA SINGHMAYANK 0873347330 mayank_mahajanos [25-09-2025
Block-1 IConciliation Act 9080 IMAHAJAN(P), @yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7040/202526-09-2025 IAxis Bank Ltd Vs GAURAV |[MAYANK 9873347330 Imayank_mahajanos [25-09-2025
Block-1 IConciliation Act KUMAR 4772 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7046/2025[26-09-2025 |Axis Bank Ltd Vs ARCHNA 4982 [MAYANK 9873347330 mayank_mahajanos [25-09-2025
Block-I IConciliation Act IMAHAJAN(P), @yahoo.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7038/2025[26-09-2025 |Axis Bank Ltd Vs RAHUL SINGHMAYANK 9873347330 Imayank_mahajanos [25-09-2025
Block-1 IConciliation Act 3316 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7120/2025[]27-09-2025 JAXIS BANK LTD Vs SUSHILA[Shobha 0811192158 srshobhagupta@gmai26-09-2025
Block-1 IConciliation Act IYADAV IGupta(P), l.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7119/2025 [27-09-2025 IAXIS BANK LTD Vs  VINAY|Shobha 0811192158 srshobhagupta@gmaif26-09-2025
Block-1 IConciliation Act KUMAR IGupta(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7049/2025[26-09-2025 JAXIS BANK LTD Vs  ASHOK|Sunita Singh(P),|0871040589 lindolexlaw@gmail.co [25-09-2025
Block-1 IConciliation Act KUMAR Im

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7050/2025[26-09-2025 JAXIS BANK LTD Vs BASANT[Sunita Singh(P),|0871040589 lindolexlaw@gmail.co [25-09-2025
Block-1 IConciliation Act TIWARI Im
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7051/2025[26-09-2025 IAXIS BANK Vs SHIV SINGH Shobha 0811192158 srshobhagupta@gmail25-09-2025
Block-1 IConciliation Act IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7117/2025 [27-09-2025 JAXIS BANK LTD Vs MONIKA|Shobha 0811192158 srshobhagupta@gmaif26-09-2025
Block-1 IConciliation Act SINGH IGupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7047/2025[26-09-2025 IAXIS BANK LTD Vs PARVAIZShobha 0811192158 srshobhagupta@gmail25-09-2025
Block-1 IConciliation Act IAHMED BHAT IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7048/2025[26-09-2025 IAXIS BANK Vs ROHITASH]|Shobha 0811192158 srshobhagupta@gmail25-09-2025
Block-1 IConciliation Act KUMAR IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7055/2025[26-09-2025 IAXIS BANK Vs SATENDER[Shobha 0811192158 srshobhagupta@gmail25-09-2025
Block-1 IConciliation Act IPRASHAD IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7052/2025[26-09-2025 IJAXIS BANK LTD Vs GURPREETJavinash 011-41513189 lavinash.adv@gmail.c [25-09-2025
Block-1 IConciliation Act KUMAR lkumar(P), jom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7053/2025[26-09-2025 JAXIS BANK LTD Vs KANWAUEETJavinash 011-41513189 lavinash.adv@gmail.c [25-09-2025
Block-1 IConciliation Act KAUR lkumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7118/2025 [27-09-2025 IJAXIS BANK LTD Vs LAXMANfvinash 011-41513189 lavinash.adv@gmail.c [26-09-2025
Block-I IConciliation Act ISINGH lkumar(P), jom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7054/2025[26-09-2025 IAXIS BANK LTD Vs JUGALjavinash 011-41513189 lavinash.adv@gmail.c [25-09-2025
Block-1 IConciliation Act KISHORE lkumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7116/2025 [27-09-2025 IAXIS BANK LIMITED Vs |AMIT 8860939556 lamitkumar.294@redi [26-09-2025
Block-I IConciliation Act OMPRAKASH AMARSINGKUMAR(P), fffmail.com

KUSHWAHA
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7115/2025 [27-09-2025 IAXIS BANK LIMITED Vs SITA BAIAMIT 8860939556 lamitkumar.294@redi [26-09-2025
Block-1 IConciliation Act KUMAR(P), ffmail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/7113/2025 [27-09-2025 IAXIS BANK LIMITED Vs ADESH JAMIT 8860939556 lamitkumar.294@redi|26-09-2025
Block-1 IConciliation Act R KUMAR(P), ffmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7114/2025 [27-09-2025 IAXIS BANK LIMITED Vs ROHITAMIT 8860939556 lamitkumar.294@redi [26-09-2025
Block-1 IConciliation Act INARANG KUMAR(P), fffmail.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7112/2025 [27-09-2025 IJAXTS BANK LIMITED Vs KESHAV JAMIT 8860939556 lamitkumar.294 @redi|26-09-2025
Block-1 IConciliation Act ISHARMA KUMAR(P), ffmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7111/2025 [27-09-2025 IAXIS BANK LIMITED Vs |AMIT 8860939556 lamitkumar.294@redi[26-09-2025
Block-1 IConciliation Act SHEKHAR RANA KUMAR(P), ffmail.com
12, New CourtiCIVIL CASES ICS (COMM)/450/2025 27-09-2025 INorth East center for technologyRAM 0818457380 ramkumaradvocate@ [26-09-2025
Block-1I application and reach Vs  ABKUMAR(P), lgmail.com

Composite pvt Ltd
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7106/2025[27-09-2025 IAXIS BANK LIMITED Vs |AMIT 8860939556 lamitkumar.294@redi [26-09-2025
Block-1 IConciliation Act PRAKASH CHANDRA SUKHWAL [KUMAR(P), ffmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7102/2025[]27-09-2025 JAXIS BANK LTD Vs RAVI (6540) |JADV 9871040589 lindolexlaw@gmail.co [26-09-2025
Block-1 IConciliation Act [DHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7104/2025[27-09-2025 JAXIS BANK LTD Vs SHIVAM GIRI [Sunita Singh(P),|0871040589 lindolexlaw@gmail.co [26-09-2025
Block-1 IConciliation Act [m
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7105/2025[]27-09-2025 JAXIS BANK LTD Vs SHAMSHULSunita Singh(P),|0871040589 lindolexlaw@gmail.co [26-09-2025
Block-I IConciliation Act HAQ Im
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7107/202527-09-2025 IAXIS BANK LTD Vs INDARJEET|Shobha 0811192158 srshobhagupta@gmai26-09-2025
Block-I IConciliation Act INAVIK IGupta(P), l.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7103/2025[27-09-2025 IAXIS BANK LTD Vs MAHIPAL Sunita Singh(P),|0871040589 lindolexlaw@gmail.co [26-09-2025
Block-1 IConciliation Act [m
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7109/2025[]27-09-2025 IJAXIS BANK LTD Vs LAKHBIR[Sunita Singh(P),|0871040589 lindolexlaw@gmail.co [26-09-2025
Block-1 IConciliation Act ISINGH Im
12, New CourtfExecution Petition ExCOMM - Award by Arbj27-09-2025 INDERJIT SINGH Vs CASEWELLBALVINDER [9818717198 balvinderbagga@gma [26-09-2025
Block-1 Comm/54/2025 DRILLINGS SERVICES PVT LTD SINGH fil.com

BAGGA(P),

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7108/2025[]27-09-2025 IAXIS BANK LTD Vs VISHALfavinash 011-41513189 lavinash.adv@gmail.c [26-09-2025
Block-1 IConciliation Act ISHARMA lkumar(P), lom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/7100/2025[27-09-2025 JAXIS BANK LTD Vs LALIT YADAV |[Anupam 0654926809 lanupamjsingh@gamili26-09-2025
Block-1 IConciliation Act Singh(P), .com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/7110/2025 [27-09-2025 IJAXIS BANK LTD Vs SUKHPREETfavinash 011-41513189 avinash.adv@gmail.c
Block-1 IConciliation Act ISINGH SODHI lkumar(P), lom

26-09-2025

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7101/2025 [27-09-2025 JAXIS BANK LTD Vs RAJ KUMAR [Anupam 0654926809 lanupamjsingh@gamilj26-09-2025
Block-1 IConciliation Act Singh(P), .com
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24 IMS. ANURADHA[SOUTH 6, New  CouriCommercial [Execution (Comm)/121/2025 [01-09-2025 Darshana agro through propritenAnis 0810182194 IGAGAN@KRISHNO [01.08.2025
SHUKLA Block-1 ahsish btra Vs m/s antidot thorughMohammad(P), IMICS.IN
[BHARDWAJ, its partner
IDISTRICT
WUDGE(COMMERCI 6, New CourtiCommercial OMP (I) (COMM)/6753/202517-09-2025 Tdfc First Bank Ltd Vs SurendefSANJEEV 09717028845 LITIGATION@SRCS [25.08.2025
AL COURT) Block-I Harish Kumar PATHAK(P), LEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6731/2025 [16-09-2025 IAXIS BANK LTD Vs ANIKA SANJEEV 0717028845 LITIGATION@SRCS [01.08.2025
Block-1 PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (I) (COMM)/6620/2025[11-09-2025 IAXIS BANK LTD Vs VIVEK [SANJEEV 0717028845 LITIGATION@SRCS [01.08.2025
Block-1 KAUSHIK PATHAK(P), LEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6730/2025[16-09-2025 IAXIS BANK LTD Vs ROHIT [SANJEEV 9717028845 LITIGATION@SRCS [01.08.2025
Block-1 KUMAR PATHAK(P), LEGAL.COM
6, New  CourtilCommercial IOMP (I) (COMM)/6729/2025[16-09-2025 IJAXIS BANK LTD Vs RAVI KUMAR|SANJEEV 0717028845 LITIGATION@SRCS [01.08.2025
Block-1 IYADAV PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (I) (COMM)/6619/2025[11-09-2025 IAXIS BANK LTD Vs MOHAMMAD|SANJEEV 0717028845 LITIGATION@SRCS [01.08.2025
Block-1 IASHHAD USMANI PATHAK(P), LEGAL.COM
6, New  CourtfCommercial OMP (I) (COMM)/6736/2025[16-09-2025 IAXIS BANK LTD Vs MALTI [SANJEEV 0717028845 LITIGATION@SRCS (01.08.2025
Block-1 ISINGH PATHAK(P), LEGAL.COM
6, New  CourtfCommercial IOMP (I) (COMM)/6735/2025[16-09-2025 IAXIS BANK LTD Vs AFJAL [SANJEEV 9717028845 LITIGATION@SRCS [01.08.2025
Block-1 IAHMAD PATHAK(P), LEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6733/2025[16-09-2025 IAXIS BANK LTD Vs ABHAYSANJEEV 0717028845 LITIGATION@SRCS (01.08.2025
Block-1 BASWANI PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (I) (COMM)/6618/2025[11-09-2025 IAXIS BANK LTD Vs GAUSIYA [SANJEEV 0717028845 LITIGATION@SRCS [01.08.2025
Block-1 KHANAM PATHAK(P), LEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6734/2025[16-09-2025 IAXIS BANK LTD Vs ARTI [SANJEEV 9717028845 LITIGATION@SRCS [01.08.2025
Block-1 KUMARI PATHAK(P), LEGAL.COM
6, New CourtilCommercial OMP (I) (COMM)/6616/2025[11-09-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 LITIGATION@SRCS [01.08.2025
Block-1 IMAYANK ENGINEERING PATHAK(P), LEGAL.COM
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6, New  CourtiCommercial IOMP (I) (COMM)/6555/2025/09-09-2025 |Axis Bank limited Vs SHOKAT ALI [Niraj Kumar(P), 9811306559 INIRAJKUMAR1976 [28.08.2025
Block-1 @GMAIL.COM
6, New  CourtiCommercial OMP (I) (COMM)/6524/2025/06-09-2025 |Axis Bank limited Vs MADA RAM [Niraj Kumar(P), 9811306559 INIRAJKUMAR1976 [20.08.2025
Block-1 @GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6732/2025[16-09-2025 IAXIS BANK LTD Vs RISHI [SANJEEV 0717028845 LITIGATION@SRCS [10.08.2025
Block-1 IMAGGO PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (I) (COMM)/6361/2025|01-09-2025 IAxis Bank limited Vs GOPALNiraj Kumar(P),|9811306559 INIRAJKUMAR1976 [20.08.2025
Block-1 SINGH @GMAIL.COM
6, New  CourtiCommercial OMP (I) (COMM)/6362/2025/01-09-2025 |Axis Bank limited Vs AMAR LAL  [Niraj Kumar(P), 9811306559 INIRAJKUMAR1976 [20.08.2025
Block-1 @GMAIL.COM
6, New  CourtilCommercial IOMP (I) (COMM)/6360/2025/01-09-2025 |Axis Bank limited Vs SABUTI W O[Niraj Kumar(P), 9811306559 INIRAJKUMAR1976 [10.08.2025
Block-1 IVIRJU MEENA @GMAIL.COM
6, New  CourtiCommercial IOMP (1) (COMM)/6523/2025/06-09-2025 |Axis Bank limited Vs VISHRAM|Niraj Kumar(P),|9811306559 INIRAJKUMAR1976 [15.08.2025
Block-1 IMEENA @GMAIL.COM
6, New  CourtiCommercial IOMP (1) (COMM)/6522/2025/06-09-2025 IAxis Bank limited Vs KALURAM|Niraj Kumar(P),|9811306559 INIRAJKUMAR1976 [15.08.2025
Block-1 GURJAR @GMAIL.COM
6, New  CourtfCommercial OMP (I) (COMM)/6553/2025/09-09-2025 JAXIS BANK LTD Vs BABALOO|Shobha 081192158 ISRSHOBHAGUPTA [16.08.2025
Block-1 IMAURYA IGupta(P), @GMAIL.COM
6, New CourfCommercial IOMP (I) (COMM)/6438/2025/03-09-2025 YES BANK LTD Vs BEERU BEERU [ANANJAY 7030378800 IASAPLEGALANDAD [16.08.2025
Block-I SINGH(P), VOCATES@GMAIL.C

oM
6, New  CourtiCommercial IOMP (I) (COMM)/6440/202503-09-2025 IYES BANK LTD Vs KIRAN GARG [ANANJAY 7030378800 IASAPLEGALANDAD [16.08.2025
Block-I SINGH(P), VOCATES@GMAIL.C

oM
6, New  CourtiCommercial OMP (I) (COMM)/6443/2025/03-09-2025 IPIRAMAL FINANCE LIMITED Vs |ANANJAY 7030378800 IASAPLEGALANDAD [16.08.2025
Block-1 IVINOD MUKHIYA SINGH(P), IVOCATES@GMAIL.C|

oM
6, New  CourtiCommercial IOMP (I) (COMM)/6356/2025|01-09-2025 JAXIS BANK LIMITED Vs [Rahul 9971891788 INFO@AUALEGAL.C[11.08.2025
Block-I PUSHPRAJ SINGH IChauhan(P), OM
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6, New  CouriCommercial OMP (I) (COMM)/6556/2025/09-09-2025 IJAXIS BANK LIMITED Vs RUBI [Rahul 0971891788 INFO@AUALEGAL.C[11.08.2025
Block-1 SINGH IChauhan(P), lOM

6, New  CourtiCommercial IOMP (I) (COMM)/6358/2025/01-09-2025 IAXIS BANK LTD Vs SUJEET|Shobha 081192158 ISRSHOBHAGUPTA [11.08.2025
Block-1 KUMAR IGupta(P), @GMAIL.COM

6, New  CourtiCommercial OMP (I) (COMM)/6538/2025/08-09-2025 JAXIS BANK LTD Vs DADAR|Shobha 081192158 ISRSHOBHAGUPTA [11.08.2025
Block-1 [HUSSAIN IGupta(P), @GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/6570/2025/09-09-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [16.08.2025
Block-1 IAMIT KUMAR 9773 IMAHAJAN(P), No5@YAHOO.COM

6, New  CourtiCommercial OMP (I) (COMM)/6571/2025|09-09-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 IMAYANK_MAHAJA [16.08.2025
Block-1 JAKARIYA 9506 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtilCommercial OMP (I) (COMM)/6572/2025/09-09-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.08.2025
Block-1 BADLU TAHIR 1846 IMAHAJAN(P), No5@YAHOO.COM

6, New  CourtiCommercial IOMP (I) (COMM)/6568/2025/09-09-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 IMAYANK_MAHAJA [10.08.2025
Block-1 IRAHIS 8351 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (1) (COMM)/6569/2025/09-09-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 IMAYANK _MAHAJA [10.08.2025
Block-1 IMUSHIR ALAM 8365 IMAHAJAN(P), INO5@YAHOO.COM

6, New  CourtfCommercial OMP (I) (COMM)/6357/2025/01-09-2025 IAXIS BANK LIMITED Vs KAMALRahul 9971891788 inFO@AUALEGAL.C [12.08.2025
Block-1 IPARKASH IChauhan(P), OM

6, New  CourtiCommercial OMP (I) (COMM)/6355/2025/01-09-2025 IAXIS BANK LIMITED Vs NISHAT [Rahul 9971891788 inFO@AUALEGAL.C [12.08.2025
Block-I BANO IChauhan(P), OM

6, New  CourtiCommercial OMP (I) (COMM)/6628/2025[11-09-2025 IAXIS BANK LIMITED Vs |Rahul 0971891788 inFO@AUALEGAL.C [12.08.2025
Block-1 IMAHENDRA KUMAR MEENA IChauhan(P), OM

6, New  CourtiCommercial OMP (I) (COMM)/6519/2025(06-09-2025 IAXIS BANK LTD Vs NEERAJ|Shobha 081192158 ISRSHOBHAGUPTA [15.08.2025
Block-1 TTIWARI IGupta(P), @GMAIL.COM

6, New CourtilCommercial OMP (I) (COMM)/6520/2025/06-09-2025 IAXIS BANK LTD Vs SUSHEELShobha 081192158 ISRSHOBHAGUPTA [15.08.2025

Block-1

KUMAR

IGupta(P),

@GMAIL.COM
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6, New  CourtiCommercial IOMP (I) (COMM)/6629/2025(11-09-2025 IAXIS BANK LTD Vs GOPALShobha 081192158 ISRSHOBHAGUPTA [15.08.2025
Block-1 IPATHEK IGupta(P), @GMAIL.COM
6, New  CourtiCommercial OMP (I) (COMM)/6617/2025[11-09-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 LITIGATION@SRCS [15.08.2025
Block-1 IMUKESH GULIA PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (I) (COMM)/6449/2025/03-09-2025 IAXIS BANK LTD Vs DINESH JAnupam 0654926809 lanupaisingh@gmail.c(11.08.2025
Block-1 Singh(P), lom
6, New  CourtiCommercial Misc DJ/185/2025 02-09-2025 IMAHAKALESHWAR INFRATECHMOHIT 0671594417 ladvankitsiwach@gmal11.08.2025
Block-1 PVT LTD THROUGH AMIT KUMARSIWACH(P), fil.com

Vs TATA CAPITAL LTD THROUGH]

SATENDER YADAV
6, New  CourtiCommercial Misc DJ/186/2025 02-09-2025 IMAHAKALESHWAR INFRATECHMOHIT 0671594417 ladvankitsiwach@gma(19.08.2025
Block-1 IPVT LTD THROUGH AMIT KUMARISIWACH(P), fil.com

Vs TATA CAPITAL THROUGH

ISATENDRA YADAV
6, New  CourtilCommercial OMP (I) (COMM)/6579/2025[10-09-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [15.08.2025
Block-1 IMUDEEM ALI 0982 IMAHAJAN(P), No5@YAHOO.COM
6, New  CourtiCommercial OMP (I) (COMM)/6583/2025[10-09-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 IMAYANK_MAHAJA [15.08.2025
Block-1 INDERJEET BASFOR 3961 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6577/2025[10-09-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 IMAYANK_MAHAJA [15.08.2025
Block-1 IMURSHAD ALI 0506 IMAHAJAN(P), INO5@YAHOO.COM
6, New  CourtfCommercial OMP (I) (COMM)/6585/2025[10-09-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 IMAYANK_MAHAJA [15.08.2025
Block-1 IMOHD SHUAIB 4165 IMAHAJAN(P), INO5@YAHOO.COM
6, New  CourtiCommercial OMP (I) (COMM)/6437/2025/03-09-2025 YES BANK LTD Vs SUNDARANANJAY 7030378800 IASAPLEGALANDAD [16.08.2025
Block-1 HASANU SINGH(P), IVOCATES@GMAIL.C|

oM

6, New  CourtiCommercial OMP (I) (COMM)/6630/2025[11-09-2025 JAXIS BANK LTD Vs MURSALIN [Shobha 081192158 ISRSHOBHAGUPTA [15.08.2025
Block-I IGupta(P), (@GMAIL.COM
6, New  CourtiCommercial OMP (I) (COMM)/6445/2025/03-09-2025 IAXIS BANK LTD Vs  SMITAAnupam 0654926809 lanupaisingh@gmail.c(15.08.2025
Block-1 MUKHERJEE KUMAR Singh(P), lom
6, New CourtilCommercial OMP (I) (COMM)/6354/2025/01-09-2025 IAXIS BANK LTD Vs SANTOSH|Anupam 0654926809 lanupaisingh@gmail.c[15.08.2025

Block-1

KUMAR

Singh(P),

jom
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6, New  CouriCommercial IOMP (I) (COMM)/6446/2025|03-09-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [09.08.2025
Block-1 INDIA LIMITED Vs SURAJ[Bhardwaj(P), lail.com
KARAN 6002

6, New  CourtiCommercial OMP (Dj15-09-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 LITIGATION@SRCS [09.08.2025
Block-1 (COMM)/6688/2025 IPRERNA BHOJWANI PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (I) (COMM)/6516/2025(06-09-2025 IJAXIS BANK LTD Vs KUSUM LATA |Anupam 0654926809 lanupaisingh@gmail.c{14.08.2025
Block-1 Singh(P), lom
6, New  CourtiCommercial OMP (I) (COMM)/6517/2025|[06-09-2025 JAXIS BANK LTD Vs MOHITAnupam 0654926809 lanupaisingh@gmail.c{14.08.2025
Block-1 KUMAR Singh(P), lom
6, New  CourtiCommercial OMP (I) (COMM)/6518/2025(06-09-2025 IAXIS BANK LTD Vs RAMJAnupam 9654926809 lanupaisingh@gmail.c{14.08.2025
Block-1 ISHANKAR Singh(P), lom
6, New  CourtilCommercial IOMP (I) (COMM)/6515/2025|06-09-2025 IJAXIS BANK LTD Vs DEEPAKAnupam 0654926809 lanupaisingh@gmail.c(11.08.2025
Block-1 IVERMA Singh(P), lom
6, New  CourtiCommercial OMP (I) (COMM)/6514/2025(06-09-2025 IAXIS BANK LTD Vs BHAJANAnupam 9654926809 lanupaisingh@gmail.c(11.08.2025
Block-1 SINGH Singh(P), lom
6, New  CourtiCommercial IOMP (1) (COMM)/6512/2025/06-09-2025 IJAXIS BANK LTD Vs IMRAN JAnupam 0654926809 lanupaisingh@gmail.c{11.08.2025
Block-1 Singh(P), lom
6, New  CourtfCommercial OMP (I) (COMM)/6513/2025(06-09-2025 IJAXIS BANK LTD Vs NITI ARORA |Anupam 9654926809 lanupaisingh@gmail.c(11.08.2025
Block-1 Singh(P), lom
6, New  CourtiCommercial CS (COMM)/432/2025 12-09-2025 State Bank Of India Vs SOMVEER |ADAITA 9999132159 lakroutadvocate@gmal15.08.2025
Block-1 [KUMAR lil.com

ROUT(P),
6, New  CourtiCommercial ExCOMM - Award by Arbl09-09-2025 KOTAK MAHINDRA PRIME LTD [Kushal 7009793548 ladvkaushal700@gma [23.08.2025
Block-1 Comm/48/2025 Vs KUNDAN BISHT Kumar(P), lil.com
6, New  CourtiCommercial IOMP (I) (COMM)/6590/2025[10-09-2025 |Axis Bank Ltd Vs HAJARI LAL JASHISH 9999183119 lanuj@agcpartners.co.{17.08.202
Block-1 [KUMAR lin

IGUPTA(P),
6, New CourtilCommercial OMP (I) (COMM)/6588/2025[10-09-2025 IAxis Bank Ltd Vs MASTRAMJASHISH 9999183119 lanuj@agcpartners.co.(17.08.202
Block-1 IMEENA SO MOTI LAL MEENA KUMAR lin

IGUPTA(P),
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6, New  CourtiCommercial OMP (I) (COMM)/6554/2025/09-09-2025 IAXIS BANK LTD Vs SAURABH|Sunita Singh(P),|90871040589 indolexlaw@gmail.co [17.08.202
Block-1 GUPTA Im
6, New  CourtiCommercial OMP (I) (COMM)/6632/2025[11-09-2025 IAXIS BANK LTD Vs  GAURIShobha 081192158 ISRSHOBHAGUPTA [10.08.2025
Block-1 ISHANKAR SRIVASTAVA IGupta(P), @GMAIL.COM
6, New  CourtiCommercial ExXCOMM - Award by Arbjo1-09-2025 ISUNDARAM FINANCE LTD Vs [NITIN 9877445480 ladvnitinmehta77@g [10.08.2025
Block-1 Comm/44/2025 [Prabhu dayal IMEHTA(P), Imail.com
6, New  CourtiCommercial IOMP (I) (COMM)/6552/2025/09-09-2025 IYES BANK LTD Vs BAL KISHAN |ANANJAY 7030378800 IASAPLEGALANDAD [10.08.2025
Block-1 SINGH(P), IVOCATES@GMAIL.C|

oM
6, New  CourtiCommercial OMP (I) (COMM)/6425/2025/02-09-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 LITIGATION@SRCS [15.08.2025
Block-1 IMUKESH KOTHARI PATHAK(P), LEGAL.COM
6, New  CourtilCommercial IOMP (I) (COMM)/6426/2025/02-09-2025 IDFC FIRST BANK LTD Vs [|[SANJEEV 0717028845 LITIGATION@SRCS [15.08.2025
Block-1 JACKSON JOY PATHAK(P), LEGAL.COM
6, New  CourtiCommercial IOMP (1) (COMM)/6654/2025[12-09-2025 IAXIX BANK LTD Vs AXAY KUMARjavinash 1141513189 lavinash.adv@gmail.c {19.08.2025
Block-1 kumar(P), lom
6, New  CourtiCommercial IOMP (I) (COMM)/6490/2025/04-09-2025 Walsa Ventures Pvt Ltd Vs AirconfAnkit Kumar(P),1141513189 lavinash.adv@gmail.c 19.08.2025
Block-I Systems India Pvt Ltd lom
6, New  CourtfCommercial CS (COMM)/415/2025 03-09-2025 Lucky Generators Pvt Ltd Vs OmaxeAbhinay 9999886478 labhinaygg11@gmail.c(19.08.2025
Block-1 India Through its Proprietor ShriGupta(P), lom

|Abhay Dubey

6, New  CourtiCommercial OMP (I) (COMM)/6567/2025/09-09-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 IMAYANK_MAHAJA [25.08.2025
Block-1 SHAKEEL 4873 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial OMP (I) (COMM)/6564/2025/09-09-2025 IJAxis Bank Ltd Vs PRASHANTMAYANK 0873347330 IMAYANK_MAHAJA [25.08.2025
Block-1 KUMAR 5500 IMAHAJAN(P), INO5@YAHOO.COM
6, New  CourtiCommercial OMP (I) (COMM)/6563/2025/09-09-2025 |Axis Bank Ltd Vs MANOJ KUMARMAYANK 0873347330 IMAYANK_MAHAJA [25.08.2025
Block-1 4250 IMAHAJAN(P), INo5@YAHOO.COM
6, New CourtilCommercial IOMP (I) (COMM)/6565/2025/09-09-2025 IAxis Bank Ltd Vs  ANKUSHMAYANK 0873347330 IMAYANK_MAHAJA [25.08.2025
Block-1 MEHENDRU 2147 IMAHAJAN(P), No5@YAHOO.COM
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IMAYANK_MAHAJA
INo5@YAHOO.COM

25.08.2025

6, New  CourtiCommercial CS (COMM)/416/2025 04-09-2025 Manash Lifestyle Private Limited Vs [NAGESHWAR (9818823289 linfo@deyandkumhar.[19.08.2025
Block-1 IDNS Retail KUMHAR(P), lcom

6, New  CourtiCommercial OMP (Djo4-09-2025 KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [17.08.2025
Block-I (COMM),6480/2025 ICHOOTE KHAN 2986 IMAHAJAN(P), No5@YAHOO.COM

6, New  CourtiCommercial OMP (I) (COMM)/6479/2025/04-09-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [17.08.2025
Block-1 PHURKAN ALI MOHD FURQANMAHAJAN(P), INo5@YAHOO.COM

IALAM 5440

6, New  CourtiCommercial IOMP (1) (COMM)/6625/2025(11-09-2025 JAXIS BANK LTD Vs POOJAjavinash 0818823289 linfo@deyandkumhar.|19.08.2025
Block-1 IDHINGRA kumar(P), lcom

6, New  CourtilCommercial IOMP (I) (COMM)/6484/2025(04-09-2025 |JAxis Bank Ltd Vs PANNUMAYANK 0873347330 IMAYANK_MAHAJA [17.08.2025
Block-I ROADLINES 5597 IMAHAJAN(P), No5@YAHOO.COM

6, New  CourtiCommercial OMP (I) (COMM)/6483/2025/04-09-2025 |Axis Bank Ltd Vs SAMRATIMAYANK 9873347330 IMAYANK_MAHAJA [17.08.2025
Block-1 [TRADING COMPANY 7330 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (1) (COMM)/6481/2025|04-09-2025 |Axis Bank Ltd Vs PRAVEEN SINGHMAYANK 9873347330 IMAYANK_MAHAJA [17.08.2025
Block-I 9607 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtfCommercial IOMP (I) (COMM)/6482/2025/04-09-2025 IAxis Bank Ltd Vs DEEPAK NAGARMAYANK 9873347330 IMAYANK_MAHAJA [17.08.2025
Block-1 5400 IMAHAJAN(P), INO5@YAHOO.COM

6, New  CourtiCommercial OMP (I) (COMM)/6485/2025/04-09-2025 IAxis Bank Ltd Vs AJIT KUMARMAYANK 9873347330 IMAYANK_MAHAJA [17.08.2025
Block-1 IMISHRA 8506 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (I) (COMM)/7073/2025[26-09-2025 IAXIS BANK LTD Vs  VIVEKjavinash 0818823289 info@deyandkumbhar.11.08.2025
Block-1 PRATAP SINGH kumar(P), lcom

6, New CourtiCommercial OMP (I) (COMM)/7072/2025[26-09-2025 IAXIS BANK LTD Vs SAGAR lavinash 0818823289 info@deyandkumbhar.|11.08.2025
Block-1 lkumar(P), lcom

6, New CourtilCommercial IOMP (I) (COMM)/7074/2025[26-09-2025 IAXIS BANK LTD Vs vinash 0818823289 info@deyandkumbhar.11.08.2025

Block-1

IMYREALGURU
IPRIVATE LIMITED

EDUCATIONkumar(P),

iIcom
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6, New CourtCommercial IOMP (1) (COMM)/7075/2025[26-09-2025 IAXIS BANK LTD Vs LALIT 0818823289 info@deyandkumhar.|11.08.2025
Block-1 lkumar(P), lcom
6, New  CourtiCommercial OMP (I) (COMM)/6530/2025/06-09-2025 JAica Laminates India Pvt Ltd Vs [Aditya Prakashl9953744141 ladv.adityaprakash41 [16.08.2025
Block-1 Runicha Enterprises |Arora(P), (@gmail.com
6, New  CourtiCommercial CS (COMM)/431/2025 12-09-2025 IM/S GAYATRI INTERIORS Vs |Amarpeet 0810822167 ladvocaterbsingh1962 16.08.2025
Block-1 IDANISH MIRZA Singh(P), (@gmail.com
6, New  CourtiCommercial ExCOMM - Award by Arb26-09-2025 IM/S MPS CONSTRUCTION[Kinnori 0810288405 ladvkinnorighosh@g [11.08.2025
Block-I Comm/53/2025 ICOMPANY Vs UNION OF INDIA |Ghosh(P), Imail.com
6, New  CourtiCommercial ExCOMM - Award by Arbji7-09-2025 JAXIS BANK LTD Vs LOKESH Shobha 081192158 ISRSHOBHAGUPTA [11.08.2025
Block-1 Comm/50/2025 IGupta(P), @GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6623/2025[11-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 jangraadvocate@gma [11.08.2025
Block-I Vs ANNI SAROHA UANGRA(P), fil.com
6, New  CourtiCommercial CS (COMM)/434/2025 15-09-2025 SANJAY GERA Vs MS RAHEJAMALKHAN 0810825922 Imssisodia332@gmail.j11.08.2025
Block-1 IDEVELOPERS LTD SINGH lcom
SISODIA(P),

6, New  CourtiCommercial OMP (1) (COMM)/6749/2025[17-09-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gm [11.08.2025
Block-I INDIA LIMITED Vs SUNIL OM[Bhardwaj(P), lail.com

PRAKASH 9388
6, New  CourtfCommercial ICS (COMM)/437/2025 16-09-2025 JAINSONS DEPARTMENTALJPUNEET 8852987490 lpuneetdhawanadvo1 [11.08.2025
Block-1 ISTORES Vs AMIT BHASIN DHAWAN(P), (@gmail.com
6, New  CourtiCommercial OMP (I) (COMM)/6678/2025[15-09-2025 ICNH INDUSTRIAL CAPITAL INDIA|Kanika 9955471400 kanikabawjao1@gmaif11.08.2025
Block-1 IPRIVATE LIMITED Vs KONA[Baweja(P), l.com

BIJAYA LAXMI RAO AND ANR
6, New CourtiCommercial OMP (I) (COMM)/6746/2025[17-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [11.08.2025
Block-1 INDIA LIMITED Vs BHATT|Bhardwaj(P), lail.com

HRUSHAB AVATARSINGH 7995
6, New  CourtiCommercial IOMP (I) (COMM)/6747/2025[17-09-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gm [11.08.2025
Block-1 INDIA LIMITED Vs DAUD KHAN|Bhardwaj(P), lail.com

6188
6, New  CourtiCommercial CS (COMM)/433/2025 15-09-2025 IArvind Chemi Synthectic Pvt Ltd Vs [Rahul Arya(P), [8376049807 ladvocateashok.1@gm 19.08.2025
Block-1 IAMIT KUMAR CHOUDHARY] lail.com

(SOLE PROPRIETOR) TWIN LIFT]

INDUSTRIES
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6, New  CouriCommercial IOMP (I) (COMM)/6728/2025[16-09-2025 IKOTAK MAHINDRA PRIMERAJESH 0058726491 jangraadvocate@gma [21.08.2025
Block-1 ILIMITED Vs Anurag Jain UJANGRA(P), lil.com

6, New  CourtiCommercial IOMP (I) (COMM)/6841/202518-09-2025 IAxis Bank limited Vs AVTAR [Niraj Kumar(P),|9811306559 INIRAJKUMAR1976 [19.08.2025
Block-1 SINGH @GMAIL.COM

6, New  CourtiCommercial OMP (I) (COMM)/6844/2025(18-09-2025 IAxis Bank limited Vs  [Niraj Kumar(P), 9811306559 INIRAJKUMAR1976 [11.08.2025
Block-1 RAHIMUDDIN @GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/6845/2025[18-09-2025 IAxis Bank limited Vs PAVAN [Niraj Kumar(P),|9811306559 INIRAJKUMAR1976 [22.08.2025
Block-1 KUMAR @GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/6723/2025[16-09-2025 KOTAK MAHINDRA PRIME[RAJESH 9958726491 jangraadvocate@gma [22.08.2025
Block-1 ILIMITED Vs Arun Tyagi JANGRA(P), fil.com

6, New  CourtiCommercial IOMP (I) (COMM)/6875/2025[20-09-2025 IAXIS BANK LTD Vs DEEPAK|Shobha 081192158 ISRSHOBHAGUPTA (06.08.2025
Block-1 [UPNEJA IGupta(P), @GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/6924/2025[22-09-2025 JAXIS BANK LTD Vs DEEPAKfavinash 88941515488 lavinash.adv@gmail.c [06.08.2025
Block-1 IBHASIN kumar(P), lom

6, New  CourtiCommercial IOMP (I) (COMM)/6990/2025[24-09-2025 IAxis Bank limited Vs MOHD [Niraj Kumar(P),|9811306559 INIRAJKUMAR1976 (06.08.2025
Block-1 USMAN @GMAIL.COM

6, New  CourtfCommercial OMP (Dj24-09-2025 IAxis Bank limited Vs JAVED [Niraj Kumar(P),|9811306559 INIRAJKUMAR1976 [06.08.2025
Block-1 (COMM)/6988/2025 MOHAMMAD @GMAIL.COM

6, New  CourtiCommercial OMP (I) (COMM)/6989/2025[24-09-2025 IAxis Bank limited Vs VISHAL [Niraj Kumar(P),|9811306559 INIRAJKUMAR1976 [06.08.2025
Block-1 SHOKEEN @GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/6993/2025[24-09-2025 |Axis Bank limited Vs KHETA RAM|Niraj Kumar(P), 9811306559 INIRAJKUMAR1976 [06.08.2025
Block-1 JAKHAR @GMAIL.COM

6, New CourtiCommercial IOMP (I) (COMM)/6992/2025[24-09-2025 |Axis Bank limited Vs RIYASAT ALI[Niraj Kumar(P),|90811306559 INIRAJKUMAR1976 [06.08.2025
Block-1 @GMAIL.COM

6, New CourtilCommercial IOMP (I) (COMM)/6847/202518-09-2025 IAxis Bank Ltd Vs PARMODMAYANK 0873347330 IMAYANK_MAHAJA (06.08.2025
Block-1 KUMAR 2164 IMAHAJAN(P), No5@YAHOO.COM
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6, New  CouriCommercial OMP (DP8-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 jangraadvocate@gma|01.08.2025
Block-1 (COMM)/6840/2025 IFINANCE LIMITED Vs YASH PAL PJANGRA(P), lil.com
6, New  CourtiCommercial IOMP (I) (COMM)/6839/2025[18-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gma |01.08.2025
Block-1 IFINANCE LIMITED Vs MUKESHJANGRA(P), lil.com

KUMAR
6, New  CourtiCommercial IOMP (I) (COMM)/6846/2025018-09-2025 |Axis Bank Ltd Vs JAGJEET SINGHMAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
Block-1 7452 IMAHAJAN(P), No5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6850/2025[18-09-2025 |JAxis Bank Ltd Vs SHREE SHYAMMAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
Block-1 BUILDCON 1878 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial OMP (I) (COMM)/6947/2025[23-09-2025 IAXIS BANK LTD Vs SUSHILJADV 0871040589 INDOLEXLAW @gma(09.08.2025
Block-1 KUMAR PANDEY (4433) DHEERAJ(P), il.com
6, New  CourtilCommercial OMP (DP8-09-2025 |Axis Bank Ltd Vs DURVIJAY 6184 [MAYANK 0873347330 IMAYANK_MAHAJA [11.08.2025
Block-I (COMM)/6848/2025 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6870/2025[19-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma (15.08.2025
Block-1 IFINANCE LIMITED Vs YOGESHYJANGRA(P), fil.com

GURAKHNATH SURASE
6, New  CourtiCommercial [Execution (Comm)/135/2025 [19-09-2025 [Punjab National Bank Vs ShakoyaMohinder 9910337392 JADVMKARORA@G [16.08.2025
Block-1 Life Sciences [Kumar IMAIL.COM

|Arora(P),

6, New  CourtfCommercial IOMP (I) (COMM)/6869/2025[19-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [08.08.2025
Block-1 IFINANCE LIMITED Vs Sujeeb S JANGRA(P), fil.com
6, New  CourtiCommercial OMP (I) (COMM)/6926/2025[22-09-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gm [17.08.202
Block-1 INDIA LIMITED Vs RAM SINGH[Bhardwaj(P), lail.com

BAGHEL 7286
6, New CourtiCommercial IOMP (I) (COMM)/6946/202523-09-2025 IAXIS BANK LTD Vs RAHULJADV 0871040589 INDOLEXLAW@gma(16.08.2025
Block-1 KUMAR DHEERAJ(P), fil.com
6, New CourtiCommercial IOMP (I) (COMM)/6943/2025[23-09-2025 JAXIS BANK LTD Vs PREETI (3699)ADV 0871040589 INDOLEXLAW@gmaf22.08.2025
Block-1 [DHEERAJ(P), lil.com
6, New CourtilCommercial IOMP (I) (COMM)/6872/2025[20-09-2025 JAXIS BANK Vs GAURAV DUBEY [Shobha 081192158 ISRSHOBHAGUPTA [25.08.2025

Block-1

IGupta(P),

@GMAIL.COM
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6, New  CouriCommercial OMP (I) (COMM)/6871/2025[20-09-2025 JAXIS BANK Vs DINESH YADAV [Shobha 081192158 ISRSHOBHAGUPTA [16.08.2025
Block-1 IGupta(P), @GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6944/2025[23-09-2025 JAXIS BANK LTD Vs FARHA[Sunita Singh(P),|0871040589 INDOLEXLAW@gma[18.10.2025
Block-1 IPARVEEN (6834) lil.com
6, New  CourtiCommercial IOMP (1) (COMM)/6925/2025[22-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [21.08.2025
Block-1 INDIA LIMITED Vs RAVI GURJARBhardwaj(P), lail.com

5250
6, New  CourtiCommercial CS (COMM)/442/2025 19-09-2025 IDEVKI DEVI FOUNDATION[SANJEEV 8376049807 ladvocateashok.1@gm [24.08.2025
Block-1 THROUGH ITS AR MR MANISH|SARASWAT(P), lail.com

CHAUHAN Vs PRADEEP SINGH]

RAJPUT
6, New  CourtiCommercial IOMP (1) (COMM)/6927/2025[22-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [22.08.2025
Block-1 INDIA LIMITED Vs ASHOK[Bhardwaj(P), lail.com

IKUMAR SAINI 3697
6, New  CourtilCommercial IOMP (I) (COMM)/6928/2025[22-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [22.08.2025
Block-1 INDIA LIMITED Vs AJAIB KAUR[Bhardwaj(P), lail.com

7866
6, New  CourtiCommercial OMP (Dj24-09-2025 KOTAK MAHINDRA BANK LTD Vs{Arun Kumar [9855418952 arunkumar8@gmail.cj15.08.2025
Block-1 (COMM)/6980/2025 BalaJI Shankar Lohakare Sharma(P), lom
6, New  CourtiCommercial CS (COMM)/444/2025 23-09-2025 [RAM KISHOR Vs GAURAV JAIN [PRADEEP 8654277780 pradeepkumar77@g [19.08.2025
Block-1 KUMAR Imail.com

DAGAR(P),

6, New  CourtfCommercial OMP (COMM)/49/2025 22-09-2025 DHANBAD MUNICIPALSANDEEP 895554720 sandeepjha88@gmail [22.08.2025
Block-1 ICORPORATION Vs CAYAUHA(P), L.com

ICONSTRUCTS
6, New  CourtiCommercial IOMP (I) (COMM)/6959/2025[23-09-2025 IAxis Bank Ltd Vs PRASHANTMAYANK 9873347330 IMAYANK _MAHAJA [01.08.2025
Block-1 KUMAR IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial CS (COMM)/449/2025 26-09-2025 IAVALON LABS PVT LTD Vs |APRATIM 0847221105 arpatima88@gmail.c [13.08.2025
Block-1 ISIDDHANT SHAH IANIMESH jom

ITHAKUR(P),

6, New  CourtiCommercial OMP (I) (COMM)/7188/2025[27-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [16.08.2025
Block-1 FINANCE LIMITED Vs RatneshJANGRA(P), lil.com

Verma
6, New CourtilCommercial IOMP (I) (COMM)/7078/2025[26-09-2025 IYES BANK LTD Vs SONU LOHIA [ANANJAY 7030378800 IASAPLEGALANDAD [11.08.2025
Block-1 SINGH(P), IVOCATES@GMAIL.C|

OM
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6, New  CouriCommercial IOMP (I) (COMM)/7082/2025[26-09-2025 YES BANK LTD Vs DEEPAKANANJAY 7030378800 IASAPLEGALANDAD (01.08.2025
Block-1 SHARMA SINGH(P), IVOCATES@GMAIL.C|

OM
6, New  CourtiCommercial IOMP (I) (COMM)/7079/2025[26-09-2025 IYES BANK LTD Vs HAIDAR ALI |ANANJAY 7030378800 JASAPLEGALANDAD [19.08.2025
Block-1 SINGH(P), IVOCATES@GMAIL.C|

oM
6, New  CourtiCommercial OMP (Dj26-09-2025 IYES BANK LTD Vs ABHISHEKANANJAY 7030378800 IJASAPLEGALANDAD [25.08.2025
Block-1 (COMM)/7080/2025 GANGWAR SINGH(P), IVOCATES@GMAIL.C|

lOM
6, New  CourtiCommercial IOMP (I) (COMM)/7081/2025[26-09-2025 IYES BANK LTD Vs DEEPAK IANANJAY 7030378800 JASAPLEGALANDAD [16.08.2025
Block-1 SINGH(P), IVOCATES@GMAIL.C|

oM
6, New  CourtiCommercial OMP (I) (COMM)/6984/2025[24-09-2025 IAXIS BANK LTD Vs RAVI JOSHIADV 0871040589 INDOLEXLAW@gma(18.10.2025
Block-1 (9157) [DHEERAJ(P), fil.com
6, New  CourtilCommercial OMP (I) (COMM)/7189/2025[27-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 jangraadvocate@gma |03.08.2025
Block-1 FINANCE LIMITED Vs DILIPJANGRA(P), lil.com

IBHANUSINGH PAWAR

6, New  CourtiCommercial IOMP (I) (COMM)/6956/2025[23-09-2025 |JAxis Bank Ltd Vs SAMASHU 8887 [MAYANK 9873347330 IMAYANK_MAHAJA [15.08.2025
Block-1 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6958/2025[23-09-2025 Axis Bank Ltd Vs JASWANTMAYANK 9873347330 IMAYANK_MAHAJA [19.08.2025
Block-I ISINGH 4120 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtfCommercial IOMP (I) (COMM)/6955/2025[23-09-2025 JAxis Bank Ltd Vs HARKESHMAYANK 9873347330 IMAYANK_MAHAJA [11.08.2025
Block-1 IBAHADUR 7460 IMAHAJAN(P), INO5@YAHOO.COM
6, New  CourtiCommercial OMP (I) (COMM)/6954/2025[23-09-2025 IAxis Bank Ltd Vs PANNUMAYANK 9873347330 IMAYANK_MAHAJA [15.08.2025
Block-1 ROADLINES 5552 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/6982/2025[24-09-2025 IAXIS BANK LTD Vs HEMANTADV 0871040589 INDOLEXLAW @gma(18.10.2025
Block-1 BHARDWAJ (2212) DHEERAJ(P), fil.com
6, New CourtiCommercial IOMP (I) (COMM)/6985/2025[24-09-2025 IAXIS BANK LTD Vs HARKAMALADV 0871040589 INDOLEXLAW@gma(21.08.2025
Block-1 WEET SINGH (4362) DHEERAJ(P), fil.com
6, New CourtilCommercial IOMP (I) (COMM)/6957/2025[23-09-2025 |Axis Bank Ltd Vs VAKEEL AHMADMAYANK 0873347330 IMAYANK_MAHAJA [24.08.2025
Block-I 4057 IMAHAJAN(P), INo5@YAHOO.COM
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6, New  CourtiCommercial IOMP (I) (COMM)/6986/2025[24-09-2025 IAXIS BANK LTD Vs BAVITAADV 9871040589 INDOLEXLAW @gma(16.08.2025
Block-1 (4890) [DHEERAJ(P), lil.com
6, New  CourtiCommercial OMP (I) (COMM)/7191/2025 [27-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 jangraadvocate@gma [18.10.2025
Block-1 FINANCE LIMITED Vs SURAJJANGRA(P), lil.com

GANESH GAYAKE
6, New  CourtiCommercial OMP (I) (COMM)/7190/2025[27-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gma |03.08.2025
Block-1 IFINANCE LIMITED Vs WASEEMPANGRA(P), fil.com

IAKRAM
6, New CourtlCommercial IOMP (I) (COMM)/7194/2025[27-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 jangraadvocate@gma [15.08.2025
Block-1 FINANCE LIMITED Vs KANUJIJANGRA(P), fil.com

IPRATAPJI THAKOR
6, New  CourtiCommercial ICS (COMM)/447/2025 26-09-2025 IYETI KNOWLEDGE PARTNERSRACHIT 9958726491 jangraadvocate@gma (19.08.2025
Block-1 ILLP Vs SAI GENERAIDEVGUN(P), fil.com

IENGINEERING WORKS
6, New  CourtiCommercial IOMP (I) (COMM)/7193/2025[27-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [11.08.2025
Block-1 FINANCE LIMITED Vs MOHDJANGRA(P), lil.com

INEMAT
6, New  CourtiCommercial OMP (I) (COMM)/7192/2025 [27-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma (15.08.2025
Block-1 FINANCE LIMITED Vs MEHAKJANGRA(P), fil.com

GANDHI
6, New  CourtiCommercial IOMP (I) (COMM)/7197/2025 [27-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 jangraadvocate@gma |03.08.2025
Block-I Vs JASPREET SINGH JANGRA(P), fil.com
6, New  CourtfCommercial OMP (I) (COMM)/7195/2025 [27-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 jangraadvocate@gma (15.08.2025
Block-1 [FINANCE LIMITED Vs Rohit BaggaJ ANGRA(P), fil.com
6, New  CourtiCommercial OMP (I) (COMM)/7196/2025 [27-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gma (19.08.2025
Block-1 IFINANCE LIMITED Vs MohdJANGRA(P), lil.com

IAdnan

25 ISH. SANDEEPSOUTH 17, New CourtiCommercial CS (COMM)/410/2025 01-09-2025 ISMALL FARMERS AGRI BUSINESSJATIN 0899818888 jatinjulkao7@outlook|21-08-2025
YADAV Block-I ICONSORTIUM Vs MS SHRIJULKA(P) .com

IRADHE FOODS PRODUCT
17, New CourCommercial ExXCOMM - Award by Arbo1-09-2025 IAXIS BANK LTD Vs ANJALIShobha 08911192158 srshobhagupta@gmai29-08-2025
Block-1 Comm/43/2025 THAPA IGupta(P) l.com
17, New CouriCommercial IOMP (I) (COMM)/6407/2025|02-09-2025 Axis Bank limited Vs RAVINiraj Kumar(P) [9811306559 nirajkumar1976 @gm [29-08-2025
Block-1 ISAXENA lail.com




S.NO COURT

DISTRICT

COURT ROOM

17, New Court
Block-1

CASE TYPE

ICommercial

CASE NUMBER

OMP (I) (COMM)/6403/2025|

DATE
REGISTRATION

02-09-2025

OFPETITIONER

NAME
RESPONDENT NAME

AHUJA

VSADVOCATE

|Axis Bank limited Vs SHAILENDERNiraj Kumar(P)

ADVOCATE
MOBILE
NUMBER

9811306559

ADVOCATE EMAILDATE OF E-
ID FILING

nirajkumar1976 @gm
lail.com

29-08-2025

17, New CourtiCommercial OMP (I) (COMM)/6410/2025/02-09-2025 IAXIS BANK LTD Vs ABDULjavinash 0811182985 lavinash.adv@gmail.c [29-08-2025
Block-1 IWAHID lkumar(P) lom

17, New CourtiCommercial OMP (I) (COMM)/6404/2025/02-09-2025 IAXIS BANK LTD Vs  [avinash 0811182985 lavinash.adv@gmail.c [30-08-2025
Block-1 RAGHVENDRA SINGH kumar(P) lom

17, New CourtiCommercial OMP (I) (COMM)/6411/2025 [02-09-2025 IAXIS BANK LTD Vs AMARJITavinash 0811182985 lavinash.adv@gmail.c {30-08-2025
Block-1 ISINGH lkumar(P) lom

17, New CourtiCommercial OMP (I) (COMM)/6401/2025/02-09-2025 IAXIS BANK LTD Vs TARUNMAYANK 9873347330 Imayank_mahajanos [29-08-2025
Block-I IYADAV 9594 IMAHAJAN(P) (@yahoo.com

17, New CourtlCommercial IOMP (I) (COMM)/6405/2025/02-09-2025 |Axis Bank Ltd Vs AMIT RAJ 2866 |[MAYANK 0873347330 Imayank_mahajanos [29-08-2025
Block-1 IMAHAJAN(P) @yahoo.com

17, New CourtiCommercial OMP (I) (COMM)/6406/2025/02-09-2025 |JAxis Bank Ltd Vs RAJ RANI 3219 |[MAYANK 9873347330 Imayank_mahajanos [29-08-2025
Block-1 IMAHAJAN(P) (@yahoo.com

17, New CourtiCommercial OMP (Djo2-09-2025 |Axis Bank Ltd Vs PANNUMAYANK 9873347330 Imayank_mahajanos [29-08-2025
Block-1 (COMM)/6408/2025 ROADLINES PRIVATE LIMITEDMAHAJAN(P) @yahoo.com

5369

17, New CourtiCommercial OMP (I) (COMM)/6402/2025/02-09-2025 IJAxis Bank Ltd Vs PANNUMAYANK 9873347330 Imayank_mahajanos [29-08-2025
Block-1 ROADLINES PRIVATE LIMITED [MAHAJAN(P) (@yahoo.com

17, New CourtiCommercial OMP (Djp2-09-2025 |Axis Bank Ltd Vs SHREE SHYAMMAYANK 9873347330 Imayank_mahajanos [29-08-2025
Block-I (COMM)/6400/2025 BUILDCON1867 IMAHAJAN(P) @yahoo.com

17, New CourtiCommercial IOMP (I) (COMM)/6399/2025/02-09-2025 |Axis Bank Ltd Vs SUDHIR KUMARMAYANK 0873347330 Imayank_mahajanos [29-08-2025
Block-1 0621 IMAHAJAN(P) (@yahoo.com

17, New CourCommercial OMP (I) (COMM)/6398/2025/02-09-2025 |Axis Bank Ltd Vs NIRMAL SINGHMAYANK 0873347330 Imayank_mahajanos [29-08-2025
Block-1 3024 IMAHAJAN(P) (@yahoo.com

17, New CourtiCommercial [Execution (Comm)/122/2025|03-09-2025 Canara Bank Vs Bhaskar Roadlines [MADHU 8700759584 ladvocatemadhutalwa [01-09-2025
Block-1 ITALWAR(P) r@gmail.com
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17, New Court

CASE TYPE

ICommercial

CASE NUMBER

(OMP (I) (COMM)/6439/2025

DATE
REGISTRATION

03-09-2025

OFPETITIONER NAME VS

RESPONDENT NAME

IKOTAK MAHINDRA BANK Vs

ADVOCATE

IMAYANK

ADVOCATE
MOBILE
NUMBER

9873347330

ADVOCATE EMAILDATE OF E-
ID FILING

Imayank_mahajanos |[01-09-2025

Block-1 JAGHINA CONSTRUCTION LLPMAHAJAN(P) (@yahoo.com

9035
17, New CourtiCommercial OMP (I) (COMM)/6454/2025/03-09-2025 IKOTAK MAHINDRA PRIME[RAJESH 9958726491 130-08-2025
Block-I LIMITED Vs MANAV S/o AJITJANGRA(P) jangraadvocate@gma

IMAKKAR fil.com
17, New CourtiCommercial OMP (I) (COMM)/6456/2025/03-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 01-09-2025
Block-1I FINANCE LIMITED Vs AAKIBJANGRA(P) jangraadvocate@gma

IANSARI lil.com
17, New CourtiCommercial OMP (I) (COMM)/6442/2025/03-09-2025 JAxis Bank Ltd Vs KLERMAYANK 0873347330 Imayank_mahajanos |01-09-2025
Block-1 [ENTERPRISES 1638 IMAHAJAN(P) (@yahoo.com
17, New CourtiCommercial IOMP (1) (COMM)/6441/2025|03-09-2025 |Axis Bank Ltd Vs SHREE SHYAMMAYANK 9873347330 Imayank_mahajanos |01-09-2025
Block-1 IBUILDCOM 1879 IMAHAJAN(P) (@yahoo.com
17, New CourtlCommercial IOMP (I) (COMM)/6447/2025/03-09-2025 |Axis Bank Ltd Vs SHIV SHANKARMAYANK 0873347330 Imayank_mahajanos |[01-09-2025
Block-1 ISTONE CRUSHER 2620 IMAHAJAN(P) @yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/6450/2025|03-09-2025 IAxis Bank Ltd Vs MEGHRAJMAYANK 9873347330 Imayank_mahajanos |01-09-2025
Block-1 ISINGH 5821 IMAHAJAN(P) (@yahoo.com
17, New CourtiCommercial IOMP (1) (COMM)/6452/2025/03-09-2025 |Axis Bank Ltd Vs ANIL 8069 IMAYANK 0873347330 Imayank_mahajanos |[01-09-2025
Block-I IMAHAJAN(P) @yahoo.com
17, New CourtiCommercial OMP (I) (COMM)/6497/2025/06-09-2025 IAXIS BANK LTD Vs GURPREETJavinash 0811182985 lavinash.adv@gmail.c [30-08-2025
Block-1 ISINGH lkumar(P) lom
17, New CourtiCommercial OMP (I) (COMM)/6495/2025/06-09-2025 JAXIS BANK LTD Vs SHEIKHjavinash 0811182985 lavinash.adv@gmail.c [30-08-2025
Block-I IAASSIF SIDDIQUI kumar(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/6499/2025/06-09-2025 IAXIS BANK LTD Vs REETIKAjavinash 0811182985 lavinash.adv@gmail.c [30-08-2025
Block-1 JAIN lkumar(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/6498/2025(06-09-2025 IAXIS BANK LTD Vs RAJNI lavinash 0811182985 lavinash.adv@gmail.c [30-08-2025
Block-1 kumar(P) lom
17, New CourtiCommercial OMP (I) (COMM)/6496/2025/06-09-2025 IAXIS BANK LTD Vs REEMAjavinash 0811182985 lavinash.adv@gmail.c [30-08-2025

Block-1

GUPTA

lkumar(P)

jom
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17, New CourtiCommercial ICS (COMM)/417/2025 06-09-2025 Canara Bank Vs Rounak Interior |[MADHU 8700759584 ladvocatemadhutalwa [04-09-2025
Block-1 ITALWAR(P) r@gmail.com
17, New CourtiCommercial CS (COMM)/424/2025 09-09-2025 Manash Lifestyle Private Limited Vs [NAGESHWAR (9818823289 info@deyandkumhar.|04-09-2025
Block-1 OG Beauty Private Limited KUMHAR(P) lcom
17, New CourtiCommercial ICS (COMM)/426/2025 11-09-2025 State Bank Of India Vs SIMERAJADAITA 9999132159 lakroutadvocate@gmalo4-09-2025
Block-1 IATHANG KOM ALIAS S ATHANGKUMAR fil.com
IKOM ROUT(P)
17, New CourtiCommercial IOMP (I) (COMM)/6613/2025[11-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 0958726491 04-09-2025
Block-I Vs BUTA SINGH JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (1) (COMM)/6611/2025 [11-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 04-09-2025
Block-I Vs CITIES INNOVATIVE BIOFUELJANGRA(P) jangraadvocate@gma
IPVT LTD lil.com
17, New CourCommercial IOMP (I) (COMM)/6612/2025(11-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 04-09-2025
Block-I Vs BHAGWAN  GOVINDAJANGRA(P) jangraadvocate@gma
CHOUDHARI fil.com
17, New CourtiCommercial IOMP (1) (COMM)/6614/2025(11-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 04-09-2025
Block-1 Vs SUKHDEEP SINGH JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial CS (COMM)/427/2025 11-09-2025 deepak sewani Vs bharti monga Bharat Ahja (P) [9810987109 bharatahuja72@yaho [10-09-2025
Block-I lo.com
17, New CourtiCommercial OMP (I) (COMM)/6624/2025[11-09-2025 DHARA MOTOR FINANCE LTD VsP KYADAV(P) (9999855157 ladvjitenderyadav2017/07-09-2025
Block-1 IDIAMOND INFRA THROUGHITS| (@gmail.com
IPARTNER SUNIL /GEETA Bo6 277
17, New CourtiCommercial OMP (I) (COMM)/6626/2025[11-09-2025 IDHARA MOTOR FINANCE LTD Vs}J KYADAV(P) (9999855157 ladvjitenderyadav2017/07-09-2025
Block-I DIAMOND INFRA THROUGH ITS (@gmail.com
PARTNER SUNIL/ GEETA Bo6 276
17, New CourtiCommercial IOMP (I) (COMM)/6627/2025(11-09-2025 DHARA MOTOR FINANCE LTD VsP KYADAV(P) (9999855157 ladvjitenderyadav201707-09-2025
Block-1 IAARIF ALI (@gmail.com
17, New CourCommercial OMP (I) (COMM)/6635/2025[11-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 04-09-2025
Block-1 Vs AMRITPAL AJAIB JANGRA(P) jangraadvocate@gma
lil.com
17, New CourtiCommercial IOMP (I) (COMM)/6636/2025[11-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 04-09-2025
Block-I Vs KAPOOR CHAND JANGRA(P) jangraadvocate@gma

fil.com
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17, New CourtiCommercial IOMP (I) (COMM)/6634/2025(11-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 04-09-2025
Block-I Vs BALJIT SINGH JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/6644/2025[12-09-2025 IAXIS BANK Vs AAMIR BHAT Shobha 08911192158 srshobhagupta@gmailo4-09-2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/6643/2025[12-09-2025 IJAXIS BANK Vs JYOTI DEM Shobha 08911192158 srshobhagupta@gmailo5-09-2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/6642/2025[12-09-2025 JAXIS BANK Vs KRITIKA KUMARI [Shobha 08911192158 srshobhagupta@gmailo5-09-2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial ICS (COMM)/436/2025 15-09-2025 [Union Bank of India Vs Mahendrapitendra 9810197621 jitendragargadv@gm |04-09-2025
Block-1 [Kumar IGarg(P) lail.com
17, New CourtlCommercial OMP (I) (COMM)/6713/2025 [15-09-2025 IAXIS BANK Vs SANJEEV SUMAN|Shobha 08911192158 srshobhagupta@gmailo5-09-2025
Block-1 JHA IGupta(P) l.com
17, New CourtiCommercial IOMP (1) (COMM)/6712/2025 [15-09-2025 IAXIS BANK Vs SAURABH]|Shobha 08911192158 srshobhagupta@gmailo5-09-2025
Block-1 ISRIVASTAVA IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/6710/2025(15-09-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 08-09-2025
Block-I LIMITED Vs Saurabh Ailawadi JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/6711/2025 [15-09-2025 Cnh Industrial Capital India Pvt Ltd [RAJESH 9958726491 04-09-2025
Block-I Vs SHER SINGH JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (I) (COMM)/6707/2025[15-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [09-09-2025
Block-I INDIA LIMITED Vs AMARJIT[Bhardwaj(P) lail.com
ISINGH DHALIWAL 5241
17, New CourtiCommercial IOMP (I) (COMM)/6708/2025[15-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [09-09-2025
Block-1 INDIA LIMITED Vs ABHISHEKBhardwaj(P) lail.com
IMISHRA 5473
17, New CourtiCommercial IOMP (I) (COMM)/6709/2025[15-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [09-09-2025
Block-1 INDIA LIMITED Vs JASWANT[Bhardwaj(P) lail.com
ISINGH 8258
17, New CourtiCommercial CS (COMM)/435/2025 15-09-2025 IFARMDELI INTERNATIONAL LLP [Nishant 0910352622 nishantmaidasani@g [10-09-2025
Block-1 Vs ALEAFIX IMPEX IMaidasani(P) Imail.com
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17, New CourtiCommercial IOMP (I) (COMM)/6690/2025(15-09-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 09-09-2025
Block-I ILIMITED Vs Simran Das JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/6689/2025[15-09-2025 IKOTAK MAHINDRA PRIME[RAJESH 9958726491 09-09-2025
Block-I LIMITED Vs Prabhjot Singh Batra PJANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial OMP (I) (COMM)/6693/2025(15-09-2025 IAxis Bank limited Vs JAGSIR[Niraj Kumar(P) [0811306559 nirajkumar1976 @gm |05-09-2025
Block-1 ISINGH SO SURJIT SINGH lail.com
17, New CourtiCommercial IOMP (I) (COMM)/6694/2025[15-09-2025 IAxis Bank limited Vs SANJAY [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm |05-09-2025
Block-1 ISINGH lail.com
17, New CourtiCommercial IOMP (1) (COMM)/6705/2025(15-09-2025 IAxis Bank limited Vs JAGSIR [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm |05-09-2025
Block-1 SINGH lail.com
17, New CourtlCommercial IOMP (I) (COMM)/6695/2025[15-09-2025 IAxis Bank limited Vs NAVEEN [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm |07-09-2025
Block-1 KUMAR lail.com
17, New CourtiCommercial IOMP (I) (COMM)/6696/2025(15-09-2025 |Axis Bank limited Vs KAMLESHNiraj Kumar(P) 9811306559 nirajkumar1976 @gm |07-09-2025
Block-1 IDEVI lail.com
17, New CourtiCommercial OMP (1) (COMM)/6697/2025[15-09-2025 |Axis Bank limited Vs ANITA RAKA [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm |07-09-2025
Block-1 lail.com
17, New CourtiCommercial IOMP (I) (COMM)/6698/2025[15-09-2025 |Axis Bank limited Vs UMESHPAL [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm [06-09-2025
Block-1 lail.com
17, New CourtiCommercial IOMP (I) (COMM)/6699/2025[15-09-2025 |Axis Bank limited Vs NAFEES INiraj Kumar(P) 9811306559 nirajkumar1976 @gm |07-09-2025
Block-1 lail.com
17, New CourtiCommercial IOMP (I) (COMM)/6706/2025[15-09-2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 09-09-2025
Block-1 LIMITED Vs Rohit Kumar JANGRA(P) jangraadvocate@gma

fil.com
17, New CourCommercial IOMP (I) (COMM)/6700/2025(15-09-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 11-09-2025
Block-1 LIMITED Vs Amit Sonker JANGRA(P) jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/6703/2025[15-09-2025 KOTAK MAHINDRA BANK Vs AlParv 0643646534 lparv.mahajanoo7@g |02-09-2025
Block-1 [TO Z LOGISTICS SOLUTIONS 423 [Mahajan(P) Imail.com
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17, New CourtiCommercial IOMP (I) (COMM)/6691/2025[15-09-2025 IDFC FIRST BANK LTD Vs AMITISANJEEV 9717028845 Litigaton @srcslegal.c [03-09-2025
Block-1 KUMAR PATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/6701/2025[15-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 04-09-2025
Block-1 Vs HARPAL SINGH JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial OMP (I) (COMM)/6692/2025[15-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 04-09-2025
Block-1I Vs LAKHVINDER SINGH JANGRA(P) jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/6702/2025[15-09-2025 IFFCO KISAN FINANCE Vs |ASHISH 9999183119, lashish@agcpartners.cl02-09-2025
Block-1 KULJEET SINGH KUMAR 0811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/6704/2025[15-09-2025 IFFCO KISAN FINANCE Vs |ASHISH 0999183119, lashish@agcpartners.cl02-09-2025
Block-1 IVIRENDER KUMAR KUMAR 0811517810 lo.in
IGUPTA(P)
17, New CourtlCommercial Misc DJ/193/2025 16-09-2025 ILive Wire Studios OPC Pvt Ltd Vs [Madhulika 0289072757 INot provided 02-09-2025
Block-1 Rakesh Kumar Sharma and SonsBhatnagar(P)
HUF
17, New CourtiCommercial IOMP (COMM)/48/2025 16-09-2025 IARUN KESHARWANI Vs Dr EfjJATIN 0899818888 jatinjulkao7@outlook{10-09-2025
Block-I Rajainderr Jaina alias RajenderJULKA(P) L.com
Jaina

17, New CourtiCommercial OMP (1) (COMM)/6791/2025 [17-09-2025 IAXIS BANK LTD Vs MOHDShobha 08911192158 srshobhagupta@gmailo2-09-2025
Block-I MOBEEN IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/6794/2025[17-09-2025 IAXIS BANK LTD Vs IRFAN Shobha 08911192158 srshobhagupta@gmaijo2-09-2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/6792/2025[17-09-2025 IAXIS BANK LTD Vs SANJEEV[Shobha 08911192158 srshobhagupta@gmailo2-09-2025
Block-I KUMAR SINGH IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/6788/2025[17-09-2025 IAXIS BANK LTD Vs  VIVEKShobha 08911192158 srshobhagupta@gmaijo2-09-2025
Block-1 KUMAR SINGH IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/6793/2025[17-09-2025 JAXIS BANK LTD Vs JUST SPORT Jjavinash 0811182985 lavinash.adv@gmail.c |08-09-2025
Block-1 kumar(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/6789/2025[17-09-2025 JAXIS BANK LTD Vs SURENDRAjavinash 0811182985 lavinash.adv@gmail.c [08-09-2025
Block-1 KUMAR CHAUDHARY lkumar(P) lom
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17, New CourtiCommercial IOMP (I) (COMM)/6787/2025[17-09-2025 JAXIS BANK LTD Vs DEEPAKfavinash 0811182985 avinash.adv@gmail.c |08-09-2025
Block-1 IBHASIN kumar(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/6790/2025[17-09-2025 IAXIS BANK LTD Vs RAJI SANJEEV 9717028845 Litigaton@srcslegal.c 08-09-2025
Block-1 PATHAK(P) lom
17, New CourtiCommercial OMP (I) (COMM)/6782/2025[17-09-2025 |Axis Bank Ltd Vs OM PRAKASH|ASHISH 0999183119, lashish@agcpartners.clo8-09-2025
Block-1 IAHIR [KUMAR 0811517810 lo.in
IGUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/6786/2025[17-09-2025 IAXIS BANK LTD Vs RAKESH [SANJEEV 0717028845 Litigaton@srcslegal.c 08-09-2025
Block-1 SHARMA PATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/6783/2025[17-09-2025 IAXIS BANK LTD Vs ANURAG SEN|SANJEEV 9717028845 Litigaton@srcslegal.c [08-09-2025

Block-1

PATHAK(P)

jom

17, New CourtlCommercial

Block-1

IOMP (I) (COMM)/6784/2025

17-09-2025

|JAxis Bank limited Vs AMAR
SINGH

INiraj Kumar(P)

0811306559

nirajkumar1976 @gm |07-09-2025
lail.com

17, New CourtiCommercial IOMP (I) (COMM)/6785/2025[17-09-2025 |Axis Bank limited Vs RIYASAT ALI[Niraj Kumar(P) [9811306559 nirajkumar1976 @gm [06-09-2025
Block-1 lail.com
17, New CourtiCommercial OMP (1) (COMM)/6781/2025[17-09-2025 IAXIS BANK LTD Vs AMAN SANJEEV 9717028845 Litigaton@srcslegal.c 08-09-2025
Block-I PATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/6780/2025[17-09-2025 IAXIS BANK LTD Vs ASHISH SANJEEV 9717028845 Litigaton@srcslegal.c [08-09-2025
Block-1 PATHAK(P) lom
17, New CourtiCommercial OMP (I) (COMM)/6779/2025[17-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 12-09-2025
Block-1 [FINANCE LIMITED Vs PRABHATJANGRA(P) jangraadvocate@gma
SINGH lil.com
17, New CourtiCommercial IOMP (I) (COMM)/6778/2025[17-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 12-09-2025
Block-1 FINANCE LIMITED Vs ROHITJANGRA(P) jangraadvocate@gma
KUSHWAHA fil.com
17, New CourCommercial OMP (I) (COMM)/6776/2025[17-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 13-09-2025
Block-1 [FINANCE LIMITED Vs RajeshJANGRA(P) jangraadvocate@gma
Vishwakarma lil.com
17, New CourtiCommercial IOMP (I) (COMM)/6777/2025[17-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 13-09-2025
Block-1 IFINANCE LIMITED Vs AMIT ASRIJANGRA(P) jangraadvocate@gma

fil.com
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17, New CourtiCommercial Misc DJ/195/2025 17-09-2025 IKASIF AHMED Vs M/s Tenax India 0811472444 sdeepmahapatra@gm16-09-2025
Block-1 IStone Products Pvt Ltd [KUMAR lail.com
IMAHAPATRA(P

17, New CourtiCommercial IOMP (I) (COMM)/6829/2025[18-09-2025 |Axis Bank limited Vs SUDHISH [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm |07-09-2025
Block-1 [YADAV lail.com
17, New CourtiCommercial IOMP (I) (COMM)/6828/2025[18-09-2025 IAxis Bank limited Vs ARVIND [Niraj Kumar(P) [0811306559 nirajkumar1976 @gm |07-09-2025
Block-1 ISINGH lail.com
17, New CourtiCommercial IOMP (I) (COMM)/6823/2025[18-09-2025 |Axis Bank limited Vs FURKAN INiraj Kumar(P) (9811306559 nirajkumar1976 @gm |07-09-2025
Block-1 lail.com
17, New CourtiCommercial IOMP (I) (COMM)/6824/2025018-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 13-09-2025
Block-I [FINANCE LIMITED Vs RoshanJANGRA(P) jangraadvocate@gma

Dattatray Karad fil.com
17, New CourtlCommercial OMP (DP8-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 13-09-2025
Block-1 (COMM)/6830/2025 [FINANCE LIMITED Vs RAHUIJANGRA(P) jangraadvocate@gma

SINGH fil.com
17, New CourtiCommercial IOMP (I) (COMM)/6825/2025[18-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 13-09-2025
Block-I FINANCE LIMITED Vs NITINJANGRA(P) jangraadvocate@gma

SHARMA fil.com
17, New CourtiCommercial IOMP (I) (COMM)/6826/2025[18-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 13-09-2025
Block-I [FINANCE LIMITED Vs HARISHJANGRA(P) jangraadvocate@gma

HARSANA fil.com
17, New CourtiCommercial IOMP (I) (COMM)/6827/2025(18-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 12-09-2025
Block-1 FINANCE LIMITED Vs BALASOJANGRA(P) jangraadvocate@gma

IBABAN SHINDE fil.com
17, New CourtiCommercial IOMP (I) (COMM)/6822/202518-09-2025 IJAXIS BANK LTD Vs RAJ KISHOR{Sunita Singh (P)|9871040589, lindolexlaw@gmail.co [08-09-2025
Block-1 IMISHRA 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/6821/2025[18-09-2025 IAXIS BANK LTD Vs DIL RAJ[Sunita Singh (P)|98710405809, lindolexlaw@gmail.co 08-09-2025
Block-1 (4573) 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/6816/2025[18-09-2025 JAXIS BANK LTD Vs MOHAMMAD(Sunita Singh (P)|9871040589, indolexlaw@gmail.co |08-09-2025
Block-1 IAIZAZ (7571) 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/6817/2025[18-09-2025 JAXIS BANK LTD Vs DEVANSHU[Sunita Singh (P)|98710405809, lindolexlaw@gmail.co 08-09-2025
Block-1 BERI (5676) 8920586266 Im
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17, New CourtiCommercial IOMP (I) (COMM)/6819/2025[18-09-2025 Vs CHAKRESH]|Shobha 08911192158 srshobhagupta@gmailo8-09-2025
Block-1 IKUMAR IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/6818/2025[18-09-2025 JAXTS BANK Vs BIKRAMJIT SINGH|Shobha 08911192158 srshobhagupta@gmail08-09-2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/6815/2025[18-09-2025 JAXIS BANK Vs  AMANDEEP[Shobha 08911192158 srshobhagupta@gmailo8-09-2025
Block-1 SINGH IGupta(P) l.com
17, New CourtiCommercial OMP (DP8-09-2025 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [13-09-2025
Block-1 (COMM)/6820/2025 INDIA LIMITED Vs ASHOK|[Bhardwaj(P) lail.com

KUMAR 0118
17, New CourtiCommercial [Execution (Comm)/133/2025 [18-09-2025 IDEEPAK KUMAR KHEMKA Vs [S.K. Bansal(P) (9650682928 unitedmark@uniteda 15-09-2025
Block-1 IGAURAV SINGHAL Indunited.com
17, New CourtlCommercial CS (COMM)/441/2025 19-09-2025 IRSPL LIMITED Vs SHOP KIRANAIANIL KUMAR9810134793 allipcare@gmail.com [17-09-2025
Block-1 IE TRADING PRIVATE LIMITED SAHU(P)
17, New CourtiCommercial IOMP (I) (COMM)/6854/2025[19-09-2025 JAXIS BANK LTD Vs KANHIYA LALjSunita Singh (P)|98710405809, lindolexlaw@gmail.co |06-09-2025
Block-1 (7671) 8920586266 Im
17, New CourtiCommercial IOMP (1) (COMM)/6855/2025[19-09-2025 IAXIS BANK LTD Vs MOHIT (3298)[Sunita Singh (P)|9871040589, lindolexlaw@gmail.co |06-09-2025
Block-1 8920586266 Im
17, New CourtiCommercial CS (COMM)/443/2025 22-09-2025 IDiya Kapur Vs Blue Balcony Pvt Ltd|Raghav 8178322908 raghav.kumar@lawch(19-09-2025
Block-1 [Kumar(P) lambers.in
17, New CourtiCommercial OMP (I) (COMM)/6923/2025[22-09-2025 IAxis Bank Ltd Vs KRISHANMAYANK 9873347330 Imayank_mahajanos |04-09-2025
Block-I KUMAR MEENA 5139 IMAHAJAN(P) @yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/6976/2025[23-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 13-09-2025
Block-I [FINANCE LIMITED Vs SanjayJANGRA(P) jangraadvocate@gma

[Rohidas Pagdhare fil.com
17, New CourCommercial OMP (I) (COMM)/6975/2025[23-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 13-09-2025
Block-1 [FINANCE LIMITED Vs SuhailJANGRA(P) jangraadvocate@gma

Khan lil.com
17, New CourtiCommercial IOMP (I) (COMM)/6974/2025[23-09-2025 JAXIS BANK LTD Vs RAJ SINGHfSunita Singh (P)|98710405809, lindolexlaw@gmail.co [16-09-2025
Block-1 (8048) 8920586266 Im
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17, New CourtiCommercial IOMP (I) (COMM)/6973/2025[23-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 12-09-2025
Block-I FINANCE LIMITED Vs IMRANJANGRA(P) jangraadvocate@gma

IHUSSAIN fil.com
17, New CourtiCommercial IOMP (I) (COMM)/6971/2025[23-09-2025 IAXIS BANK LTD Vs VINNILfSunita Singh (P)|98710405809, lindolexlaw@gmail.co 16-09-2025
Block-I IMARKAN (2451) 8920586266 Im
17, New CourtiCommercial IOMP (1) (COMM)/6968/2025[23-09-2025 IAXIS BANK LTD Vs  KAPIlfSunita Singh (P)|98710405809, lindolexlaw@gmail.co [13-09-2025
Block-1 [TEWATIA (8203) 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/6972/202523-09-2025 IFFCO KISAN FINANCE Vs |ASHISH 9999183119, lashish@agcpartners.cl02-09-2025
Block-1 ISUNITA JOGINDER KUMAR 0811517810 jo.in

IGUPTA(P)

17, New CourtiCommercial IOMP (I) (COMM)/6969/2025[23-09-2025 IAXIS BANK LTD Vs MAHESHSunita Singh (P)|9871040589, lindolexlaw@gmail.co [13-09-2025
Block-1 PRATAP SINGH (3589) 8920586266 m
17, New CourtlCommercial IOMP (I) (COMM)/6962/202523-09-2025 IJAXIS BANK LTD Vs VIJAY SINGH|Sunita Singh (P)|9871040589, lindolexlaw@gmail.co [12-09-2025
Block-1 (6300) 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/6963/2025[23-09-2025 IJAXIS BANK LTD Vs MANOHARSunita Singh (P)|98710405809, lindolexlaw@gmail.co [12-09-2025
Block-1 ICHAUDHARY (8027) 8920586266 m
17, New CourtiCommercial IOMP (I) (COMM)/6970/2025[23-09-2025 IAXIS BANK LTD Vs LASHKAR[Sunita Singh (P)|98710405809, lindolexlaw@gmail.co [12-09-2025
Block-1 ISINGH (9142) 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/6966/202523-09-2025 IAXIS BNNK LTD Vs KUNALfSunita Singh (P)|98710405809, lindolexlaw@gmail.co [12-09-2025
Block-1 ICHAUDARY (6709) 8920586266 Im
17, New CourtiCommercial OMP (I) (COMM)/6964/2025[23-09-2025 IJAXIS BANK LIMITED Vs GAURAVAMIT 8860939556 lamikumar.294@redif [15-09-2025
Block-I KUMAR MISHRA [KUMAR(P) fmail.com
17, New CourtiCommercial IOMP (I) (COMM)/6965/2025[23-09-2025 IAXIS BANK LTD Vs BHUMIKAfSunita Singh (P)|9871040589, lindolexlaw@gmail.co [12-09-2025
Block-1 ISHUKLA (6042) 8920586266 Im
17, New CourtiCommercial OMP (I) (COMM)/6967/2025[23-09-2025 JAXIS BANK LTD Vs ANKIT YADAV|Sunita Singh (P)|98710405809, lindolexlaw@gmail.co [12-09-2025
Block-1 (9241) 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/6961/2025[23-09-2025 JAXIS BANK LTD Vs SAMARfavinash 0811182985 lavinash.adv@gmail.c [02-09-2025
Block-1 BAHADUR SINGH kumar(P) jom
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17, New CourtiCommercial IOMP (I) (COMM)/6960/2025[23-09-2025 IAXIS BANK LTD Vs ABHAY RA 0811182985 avinash.adv@gmail.c |02-09-2025
Block-1 SINGH kumar(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/7001/2025[24-09-2025 IAxis Bank Ltd Vs TARGETMAYANK 0873347330 Imayank_mahajanos |[03-09-2025
Block-1 BUILDWELL INDIA PRIVATEMAHAJAN(P) (@yahoo.com

LIMITED
17, New CourtiCommercial OMP (Dj24-09-2025 |Axis Bank Ltd Vs LAKSHYA STONEMMAYANK 0873347330 Imayank_mahajanos |[03-09-2025
Block-1 (COMM)/7000/2025 ICRUSHER IMAHAJAN(P) (@yahoo.com
17, New CourtiCommercial OMP (I) (COMM)/7016/2025[25-09-2025 JAXIS BANK LTD Vs Raju puri lavinash 0811182985 lavinash.adv@gmail.c |04-09-2025
Block-1 lkumar(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/7018/2025[25-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 13-09-2025
Block-I [FINANCE LIMITED Vs SANKETJANGRA(P) jangraadvocate@gma

ISAYOG KHATU lil.com
17, New CourCommercial IOMP (I) (COMM)/7017/2025[25-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 16-09-2025
Block-I [FINANCE LIMITED Vs SASCHINJANGRA(P) jangraadvocate@gma

GANPAT BRAMHANE fil.com
17, New CourtiCommercial IOMP (I) (COMM)/7021/2025[25-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 16-09-2025
Block-1 IFINANCE LIMITED Vs RAHUIJANGRA(P) jangraadvocate@gma

LALSINGH RAJPUT fil.com
17, New CourtiCommercial OMP (I) (COMM)/7019/2025[25-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 16-09-2025
Block-I FINANCE LIMITED Vs NITINJANGRA(P) jangraadvocate@gma

KHARE fil.com
17, New CourtiCommercial IOMP (I) (COMM)/7020/2025[25-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 16-09-2025
Block-1 FINANCE LIMITED Vs SAJALJANGRA(P) jangraadvocate@gma

GUPTA fil.com
17, New CourtiCommercial IOMP (I) (COMM)/7022/2025[25-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 16-09-2025
Block-1 [FINANCE  LIMITED Vs  PJANGRA(P) jangraadvocate@gma

INARENDER SHARMA lil.com
17, New CourtiCommercial OMP (I) (COMM)/7023/2025[25-09-2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 16-09-2025
Block-1 FINANCE LIMITED Vs MANEESHUANGRA(P) jangraadvocate@gma

LODHI fil.com
17, New CourCommercial IOMP (I) (COMM)/7099/2025[26-09-2025 IAXIS BANK LIMITED Vs [AMIT 8860939556 lamikumar.294@redif|07-09-2025
Block-1 GURDIYAL SINGH [KUMAR(P) fmail.com
17, New CourtiCommercial IOMP (I) (COMM)/7098/2025[26-09-2025 |Axis Bank Ltd Vs SANTLAL NAI |ASHISH 9999183119, lashish@agcpartners.cl07-09-2025
Block-I [KUMAR 0811517810 lo.in

IGUPTA(P)
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17, New CourtiCommercial IOMP (I) (COMM)/7094/2025[26-09-2025 IAXIS BANK Vs VIJENDRA SINGH [Shobha 08911192158 srshobhagupta@gmailo5-09-2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/7096/2025[26-09-2025 IJAXIS BANK Vs VIJAY SHANKAR|Shobha 08911192158 srshobhagupta@gmailo5-09-2025
Block-1 PANDEY IGupta(P) l.com
17, New CourtiCommercial IOMP (1) (COMM)/7095/2025[26-09-2025 IAXIS BANK Vs DINESH SONI Shobha 08911192158 srshobhagupta@gmailo5-09-2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/7097/2025[26-09-2025 IFFCO KISAN FINANCE Vs |ASHISH 9999183119, lashish@agcpartners.cl05-09-2025
Block-1 KANHAIYA LAL GURJAR KUMAR 0811517810 jo.in
IGUPTA(P)

17, New CourtiCommercial OMP (I) (COMM)/7093/2025[26-09-2025 |JAxis Bank Ltd Vs NASEEM A 9958 [MAYANK 9873347330 Imayank_mahajanos [22-09-2025
Block-1 IMAHAJAN(P) (@yahoo.com
17, New CourtlCommercial IOMP (I) (COMM)/7084/2025[26-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 23-09-2025
Block-1 FINANCE LIMITED Vs MAHIPALJANGRA(P) jangraadvocate@gma

SINGH fil.com
17, New CourtiCommercial IOMP (I) (COMM)/7092/2025[26-09-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 23-09-2025
Block-I FINANCE LIMITED Vs KAMAIJANGRA(P) jangraadvocate@gma

KISHORE fil.com
17, New CourtiCommercial IOMP (I) (COMM)/7091/2025[26-09-2025 |Axis Bank Ltd Vs GUDDU YADAVIMAYANK 9873347330 Imayank_mahajanos [22-09-2025
Block-I 4899 IMAHAJAN(P) @yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/7089/2025[26-09-2025 IAxis Bank Ltd Vs AMIT GOYALJMAYANK 9873347330 Imayank_mahajanos [22-09-2025
Block-I 9473 IMAHAJAN(P) (@yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/7086/2025[26-09-2025 |Axis Bank Ltd Vs RAJESH KUMARMAYANK 9873347330 Imayank_mahajanos [22-09-2025
Block-I ISAH 1584 IMAHAJAN(P) @yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/7085/2025[26-09-2025 IJAxis Bank Ltd Vs SADDAMMAYANK 0873347330 Imayank_mahajanos [22-09-2025
Block-1 HUSSAIN 0520 IMAHAJAN(P) (@yahoo.com
17, New CourCommercial IOMP (I) (COMM)/7090/2025[26-09-2025 Axis Bank Ltd Vs ST XAVIERSMAYANK 0873347330 Imayank_mahajanos [22-09-2025
Block-1 SCHOOL AND EDUCATIONAIJMAHAJAN(P) (@yahoo.com

ISOCIETY
17, New CourtiCommercial IOMP (I) (COMM)/7087/2025[26-09-2025 IAxis Bank Ltd Vs ANIL SINGHMAYANK 0873347330 Imayank_mahajanos [22-09-2025

Block-1

BHADAURIYA 3685

IMAHAJAN(P)

@yahoo.com
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17, New CourtiCommercial IOMP (I) (COMM)/7088/2025[26-09-2025 |Axis Bank Ltd Vs ANUJ TYAGIMAYANK 0873347330 Imayank_mahajanos [22-09-2025

Block-1 3160 IMAHAJAN(P) (@yahoo.com

17, New CourtiCommercial [Execution (Comm)/140/2025[27-09-2025 BANK OF BARODA Vs AZAD|CHITRA 9212888057 chitramalhotra@gmaij16-09-2025

Block-1 KHAN IMALHOTRA(P) l.com

17, New CourtiCommercial IOMP (I) (COMM)/7227/2025[27-09-2025 IJAXIS BANK Vs RAJESH KUMAR [Shobha 08911192158 srshobhagupta@gmail09-09-2025

Block-1 IGupta(P) l.com

17, New CourtiCommercial OMP (I) (COMM)/7226/2025[27-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 16-09-2025

Block-1 FINANCE LIMITED Vs PIYUSHUANGRA(P) jangraadvocate@gma
IVITTHALBHAI SINOJIYA fil.com

17, New CourtiCommercial IOMP (1) (COMM)/7225/2025[27-09-2025 JAXIS BANK Vs OMPRAKASH|Shobha 08911192158 srshobhagupta@gmail09-09-2025

Block-1 GEHRILAL JOSHI IGupta(P) l.com

17, New CourtlCommercial IOMP (I) (COMM)/7222/2025/27-09-2025 IAXIS BANK Vs SHYAM SUNDAR [Shobha 08911192158 srshobhagupta@gmail09-09-2025

Block-1 IGupta(P) l.com

17, New CourtiCommercial IOMP (I) (COMM)/7221/2025[27-09-2025 IAXIS BANK Vs SHAH SHABBIR|Shobha 08911192158 srshobhagupta@gmail09-09-2025

Block-1 HUSAIN IGupta(P) l.com

17, New CourtiCommercial IOMP (1) (COMM)/7217/2025 [27-09-2025 IDHARA MOTOR FINANCE LTD Vs KYADAV(P) (9999855157 ladvjitenderyadav201719-09-2025

Block-I SHADAB (@gmail.com

17, New CourtiCommercial OMP (I) (COMM)/7216/2025 [27-09-2025 IAXIS BANK LIMITED Vs TELAMIT 8860939556 lamikumar.294 @redif[10-09-2025

Block-1 HARDAM PRIVATE LIMITED [KUMAR(P) fmail.com

17, New CourtiCommercial OMP (I) (COMM)/7218/2025[27-09-2025 IAXIS BANK LIMITED Vs RAMESHAMIT 8860939556 lamikumar.294@redif [10-09-2025

Block-I CHANDRA YADAV [KUMAR(P) fmail.com

17, New CourtiCommercial OMP (I) (COMM)/7219/2025 [27-09-2025 IAXIS BANK LIMITED Vs SANJAY |JAMIT 8860939556 lamikumar.294@redif [11-09-2025

Block-1 ISINGH [KUMAR(P) fmail.com

17, New CourCommercial OMP (I) (COMM)/7223/2025[27-09-2025 IAXIS BANK LTD Vs DIVYANSH|Shobha 08911192158 srshobhagupta@gmaift1-09-2025

Block-1 IMISHRA IGupta(P) l.com

17, New CourtiCommercial OMP (I) (COMM)/7224/2025[27-09-2025 IAXIS BANK LTD Vs TUSHAR|Shobha 08911192158 srshobhagupta@gmaifi1-09-2025

Block-1 BHATIA IGupta(P) l.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

17, New CourtiCommercial OMP (I) (COMM)/7220/202527-09-2025 IS BANK LTD Vs THAN SINGH]|Shobha 08911192158 srshobhagupta@gmaift1-09-2025
Block-1 KACHHAWAHA IGupta(P) l.com

17, New CourtiCommercial OMP (I) (COMM)/7215/2025 [27-09-2025 JAXIS BANK LTD Vs SATISH|Shobha 08911192158 srshobhagupta@gmaif11-09-2025
Block-1 KUMAR IGupta(P) l.com

17, New CourtiCommercial IOMP (1) (COMM)/7214/2025[27-09-2025 JAXIS BANK LTD Vs RASHMI|Shobha 08911192158 srshobhagupta@gmaifi1-09-2025
Block-1 [YADAV IGupta(P) l.com

17, New CourtiCommercial OMP (I) (COMM)/7213/2025 [27-09-2025 JAXIS BANK LTD Vs MANKIRTAN|Shobha 08911192158 srshobhagupta@gmaif11-09-2025
Block-1 ISINGH NAGPAL IGupta(P) l.com

17, New CourtiCommercial IOMP (1) (COMM)/7212/2025[27-09-2025 IAXIS BANK LTD Vs CHARAT[Sunita Singh (P)|90871040589, lindolexlaw@gmail.co [12-09-2025
Block-1 SHARMA 8920586266 Im

17, New CourtlCommercial OMP (I) (COMM)/7211/2025 [27-09-2025 IAXIS BANK LTD Vs AJEET YADAV[Sunita Singh (P)|9871040589, lindolexlaw@gmail.co [12-09-2025
Block-1 8920586266 Im

17, New CourtiCommercial OMP (I) (COMM)/7209/2025[27-09-2025 KOTAK MAHINDRA BANK LTD Vs{Arun Kumar [9990151720 lgloriouslawassociates [12-09-2025
Block-1 IBhagwan Rarnesh Dainbarc Sharma(P) (@gmail.com

17, New CourtiCommercial IOMP (I) (COMM)/7210/2025[27-09-2025 IJAXIS BANK LIMITED Vs MEENA JAMIT 8860939556 lamikumar.294@redif {12-09-2025
Block-1 KUMARI [KUMAR(P) fmail.com

17, New CourtiCommercial OMP (I) (COMM)/7204/2025[27-09-2025 IAXIS BANK LIMITED Vs |AMIT 8860939556 lamikumar.294 @redif[12-09-2025
Block-1 IBACHCHU SINGH [KUMAR(P) fmail.com

17, New CourtiCommercial OMP (I) (COMM)/7205/202527-09-2025 IAXIS BANK LIMITED Vs RAVI AMIT 8860939556 lamikumar.294@redif 12-09-2025
Block-I KUMAR [KUMAR(P) fmail.com

17, New CourtiCommercial CS (COMM)/451/2025 27-09-2025 union bank of india Vs SUNITA [Dhananjay 0312872882 INot provided 12-09-2025
Block-1 [Kumar (P)

17, New CourCommercial OMP (I) (COMM)/7206/202527-09-2025 IAXIS BANK LIMITED Vs [AMIT 8860939556 lamikumar.294@redif{12-09-2025
Block-1 IMOHAMMAD JAVED AKHTER [KUMAR(P) fmail.com

17, New CourtiCommercial OMP (I) (COMM)/7203/2025[27-09-2025 JAXIS BANK Vs SIMERJIT KAUR [Shobha 08911192158 srshobhagupta@gmaifi3-09-2025
Block-1 IGupta(P) l.com
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17, New CourtiCommercial OMP (I) (COMM)/7202/202527-09-2025 IAXIS BANK LTD Vs SONU Shobha 08911192158 srshobhagupta@gmaift7-09-2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/7208/2025[27-09-2025 IKOTAK MAHINDRA PRIME[RAJESH 9958726491 15-09-2025
Block-1 LIMITED Vs Saifuddin Malik JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/7207/2025[27-09-2025 JAXIS BANK LTD Vs PAWAN|Shobha 08911192158 srshobhagupta@gmaifi3-09-2025
Block-1 IKUMAR IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/7201/2025[27-09-2025 IAXIS BANK LTD Vs AMIT Sunita Singh (P)[98710405809, lindolexlaw@gmail.co [13-09-2025
Block-1 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/7200/2025[27-09-2025 IAXIS BANK LTD Vs SAMSIDA Shobha 08911192158 srshobhagupta@gmaif16-09-2025
Block-1 IGupta(P) l.com
17, New CourtlCommercial IOMP (I) (COMM)/7198/2025[27-09-2025 IAXIS BANK LTD Vs ASHISH|Shobha 08911192158 srshobhagupta@gmaif16-09-2025
Block-1 KUMAR DUBEY IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/7199/2025[27-09-2025 JAXIS BANK LTD Vs SATYAVIR|Shobha 08911192158 srshobhagupta@gmaif16-09-2025
Block-1 ISINGH SHARMA IGupta(P) l.com
26 ISH. SANJEEVISOUTH 29, New CourtiCommercial [Execution (Comm)/124/2025|03-09-2025 IAHUJA BUILDERS Vs CIFOST|Abhay 9999800518 labhay@mahajanandal01.09.2025
[KUMAR SINGH,,| Block-11 ICONSTRUCTION CO IMahajan(P), ssociates.in
ICOMMERCIAL
ICOURT.
29, New CourtfCommercial [Execution (Comm)/138/2025[25-09-2025 IAMAN TRAVELS LTD Vs |Vikrant 0990969164, ladv.vikranthudda@g [10.09.2025
Block-11 HOLIDAY BY SAHIBJI PVT LTD [Hudda(P), 8700602621 Imail.com
29, New CourtlCommercial [Execution (Comm)/139/2025 [26-09-2025 PUNEET CHITRA Vs HARSHAROHIT 0899886971 INOT PROVIDED 24.09.2025
Block-11 IVARDHAN REDDY IAGRAWAL(P),
27 ISH. LOKESHISOUTH 4o, New CourtiCommercial OMP (I) (COMM)/6365/2025/01-09-2025 PIRAMAL FINANCE LTD Vs AjadANANJAY 7455023130 lasaplegalandadvocate[27-08-2025
[KUMAR SHARMA| Block-11 Kumar SINGH(P), s@gmail.com
IDISTRICT
JUDGE(COMMERCI
AL COURT)
4o, New CourtiCommercial IOMP (I) (COMM)/6370/2025/01-09-2025 PIRAMAL FINANCE LTD Vs |JANANJAY 7455023130 lasaplegalandadvocatel27-08-2025
Block-11 Satender Mishra SINGH(P), s@gmail.com
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o, CourtiCommercial IOMP (I) (COMM)/6364/2025/|01-09-2025 PIRAMAL FINANCE LTD Vs |ANANJAY 7455023130 lasaplegalandadvocatel27-08-2025
Block-11 Sarabjeet Singh SINGH(P), s@gmail.com
4o, New CourtiCommercial CS (COMM)/412/2025 01-09-2025 IASHOK GIAN CHANDANI Vs [NIKHIL RANA (9870570037 INOTI GIVERN 25-08-2025
Block-11 IRAHUL SAMAHIYA AND ANR
4o, New CourtiCommercial OMP (I) (COMM)/6369/2025/01-09-2025 PIRAMAL FINANCE LTD Vs |JANANJAY 7455023130 lasaplegalandadvocate[27-08-2025
Block-11 [Himanshu Bhamare SINGH(P), s@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/6368/2025|01-09-2025 PIRAMAL FINANCE LTD Vs |ANANJAY 7455023130 lasaplegalandadvocate[27-08-2025
Block-11 IDinesh Sharma SINGH(P), ls@gmail.com
ho, New CourtiCommercial OMP (I) (COMM)/6367/2025/01-09-2025 IPIRAMAL FINANCE LTD Vs VikasANANJAY 7455023130 lasaplegalandadvocate[27-08-2025
Block-11 Masih Datta SINGH(P), s@gmail.com
4o, New CourtiCommercial OMP (I) (COMM)/6371/2025|01-09-2025 IYES BANK Vs SWAMI NATHANANJAY 7455023130 lasaplegalandadvocate[27-08-2025
Block-11 SHAH SINGH(P), s@gmail.com
4o, New CourtiCommercial OMP (I) (COMM)/6366/2025/01-09-2025 PIRAMAL FINANCE LTD Vs |JANANJAY 7455023130 lasaplegalandadvocate[27-08-2025
Block-11 Harish Kumar SINGH(P), ls@gmail.com
to, New CourtiCommercial OMP (I) (COMM)/6372/2025/01-09-2025 IKOTAK MAHINDRA PRIMERAJESH 0958726491 IDELHI.JANGRAADV[23-08-2025
Block-11 LIMITED Vs RAHUL KOHLI UJANGRA(P), IOCATE@GMAIL.CO

IM
4o, New CourtiCommercial OMP (I) (COMM)/6383/2025|02-09-2025 IAXIS BANK LIMITED Vs AMITIAMIT 8860939556 lamitkumar.294@redi20-08-2025
Block-11 KUMAR VERMA KUMAR(P), fffmail.com
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lno, CourtiCommercial OMP (I) (COMM)/6385/2025/02-09-2025 IAXIS BANK LIMITED Vs 8860939556 lamitkumar.294@redi [20-08-2025
Block-11 ISATVANTI AHLAWAT KUMAR(P), ffmail.com

4o, New CourtiCommercial CS (COMM)/414/2025 02-09-2025 IVIKAIR SYSTEMS Vs ANJ[SONAL 0810002285 sinhasonalo609@gm |01-09-2025
Block-11 [TURNKEY PROJECTS PVT LTD SINHA(P), lail.com

4o, New CourtiCommercial OMP (I) (COMM)/6397/2025/02-09-2025 IAXIS BANK LIMITED Vs |Rahul 9971891788 info@aualegal.com [28-08-2025
Block-11 SAMSHAD ALI IChauhan(P),

to, New CourtiCommercial OMP (I) (COMM)/6396/2025/02-09-2025 IJAXIS BANK LIMITED Vs BHIM [Rahul 9971891788 info@aualegal.com [28-08-2025
Block-11 ISHANKAR IChauhan(P),

to, New CourtilCommercial OMP (I) (COMM)/6395/2025/02-09-2025 IJAXIS BANK LIMITED Vs DHRUYV [Rahul 0971891788 info@aualegal.com [28-08-2025
Block-11 INATH IChauhan(P),

4o, New CourtiCommercial OMP (I) (COMM)/6394/2025/02-09-2025 IAXIS BANK LIMITED Vs RAJ |[Rahul 0971891788 info@aualegal.com [28-08-2025
Block-11 KISHOR IChauhan(P),

4o, New CourtiCommercial OMP (I) (COMM)/6393/2025/02-09-2025 IAXIS BANK LIMITED Vs SHANU [Rahul 9971891788 info@aualegal.com [28-08-2025
Block-11 IChauhan(P),

4o, New CourtiCommercial IOMP (I) (COMM)/6386/2025/02-09-2025 JAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar.294@redi [20-08-2025
Block-11 INAUSHAD AHMAD KUMAR(P), ffmail.com

4o, New CourtiCommercial OMP (I) (COMM)/6381/2025(02-09-2025 IAXIS BANK LIMITED Vs MEETU |JAMIT 8860939556 lamitkumar.294@redi [20-08-2025
Block-11 IPANDEY KUMAR(P), fffmail.com
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o, CourtiCommercial IOMP (I) (COMM)/6382/2025|02-09-2025 IJAXIS BANK LIMITED Vs TAJVIR] 8860939556 lamitkumar.294@redi [20-08-2025
Block-11 SINGH KUMAR(P), ffmail.com

4o, New CourtiCommercial IOMP (I) (COMM)/6384/2025/02-09-2025 IAXTS BANK LIMITED Vs RAJNISHAMIT 8860939556 lamitkumar.294@redi20-08-2025
Block-11 KUMAR YADAV [KUMAR(P), ffmail.com

4o, New CourtiCommercial OMP (I) (COMM)/6387/2025/02-09-2025 JAXIS BANK LTD Vs SONAM[Sunita Singh(P),|9871040589 indolexlaw@gmail.co [27-08-2025
Block-11 ISINGH GUSAIN m

4o, New CourtiCommercial IOMP (1) (COMM)/6388/2025/02-09-2025 IJAXIS BANK LTD Vs SHAHRUKH]|Sunita Singh(P),|0871040589 indolexlaw@gmail.co [27-08-2025
Block-11 KHAN Im

to, New CourtilCommercial OMP (I) (COMM)/6389/2025/02-09-2025 JAXIS BANK LTD Vs YOGESH|Sunita Singh(P),|0871040589 indolexlaw@gmail.co [27-08-2025
Block-11 IYADAV Im

4o, New CourtiCommercial IOMP (I) (COMM)/6390/2025/02-09-2025 JAXIS BANK LTD Vs REKHA DEVIfSunita Singh(P),|9871040589 lindolexlaw@gmail.co [27-08-2025
Block-11 JUJHARAM Im

4o, New CourtiCommercial OMP (I) (COMM)/6391/2025(02-09-2025 IAXIS BANK LTD Vs IRSHAD Sunita Singh(P),|9871040589 lindolexlaw@gmail.co [27-08-2025
Block-11 Im

4o, New CourtiCommercial IOMP (1) (COMM)/6392/2025/02-09-2025 JAXIS BANK LTD Vs ARSHAD ALI [Sunita Singh(P),|0871040589 indolexlaw@gmail.co [27-08-2025
Block-11 Im

4o, New CourtiCommercial IOMP (I) (COMM)/6464/2025|03-09-2025 IJAXIS BANK LIMITED Vs DINESH AMIT 8860939556 lamitkumar.294@redi20-08-2025
Block-11 KUMAR KUMAR(P), fffmail.com
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lno, CourtiCommercial OMP (I) (COMM)/6465/2025/03-09-2025 IAXIS BANK LIMITED Vs SANJU 8860939556 lamitkumar.294@redi [20-08-2025
Block-11 IDEVI KUMAR(P), ffmail.com

4o, New CourtiCommercial IOMP (I) (COMM)/6466/2025|03-09-2025 IAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar.294@redi20-08-2025
Block-11 SHAHWAZ BEG KUMAR(P), fffmail.com

4o, New CourtiCommercial OMP (I) (COMM)/6467/2025/03-09-2025 IAXIS BANK LIMITED Vs REKHA |AMIT 8860939556 lamitkumar.294@redi[20-08-2025
Block-11 GURJAR KUMAR(P), ffmail.com

to, New CourtiCommercial OMP (I) (COMM)/6468/2025/03-09-2025 IAXIS BANK LIMITED Vs |AMIT 8860939556 lamitkumar.294@redi [20-08-2025
Block-11 BHUPANDER SINGH [KUMAR(P), ffmail.com

ho, New CourtiCommercial OMP (COMM)/45/2025 03-09-2025 IM/S PUNEET CONSTRUCTIONSMIHIR 0899143739 contact@thelawlens.c|02-09-2025
Block-11 ICO Vs GOVT OF NCT OF DELHI  [GARG(P), lom

4o, New CourtiCommercial IOMP (I) (COMM)/6469/2025|03-09-2025 IAXIS BANK LIMITED Vs MOHD JAMIT 8860939556 amitkumar.294@redi20-08-2025
Block-11 KHASHIF KUMAR(P), ffmail.com

4o, New CourtiCommercial OMP (I) (COMM)/6470/2025/03-09-2025 IAXIS BANK LIMITED Vs SHIVAMIT 8860939556 lamitkumar.294@redi[20-08-2025
Block-11 KUMAR CHAHAR [KUMAR(P), ffmail.com

to, New CourtiCommercial ExCOMM - Award by Arbo3-09-2025 IKOTAK MAHINDRA BANK LTD Vs |DEEPJYOT 0811997661 [deepjyotsingh@yaho [26-08-2025
Block-11 Comm/45/2025 IMANISH KUMAR SINGH(P), lo.com

4o, New CourtiCommercial ExCOMM - Award by Arbo4-09-2025 IAXIS BANK LTD Vs PRABODH]|Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 Comm/46/2025 SINGH IGupta(P), l.com
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Block-11

GUPTA

PATHAK(P),

o, CourtiCommercial ExCOMM - Award by Arbo4-09-2025 IJAXIS BANK LTD Vs BHAGIRATH [Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 Comm/47/2025 IGupta(P), l.com

4o, New CourtiCommercial OMP (I) (COMM)/6487/2025/04-09-2025 IAXIS BANK LTD Vs RAM|Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 ICHANDRA SONKAR IGupta(P), l.com

4o, New CourtiCommercial OMP (Djo4-09-2025 IAXIS BANK LTD Vs RAM JANAM]|Shobha 0811192158 srshobhagupta@gmai{30-08-2025
Block-11 (COMM)/6488/2025 SINGH IGupta(P), l.com

4o, New CourtiCommercial OMP (1) (COMM)/6489/2025/04-09-2025 JAXIS BANK LTD Vs ATUL KUMAR|Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 IDWIVEDI IGupta(P), l.com

ho, New CourtiCommercial OMP (I) (COMM)/6474/2025/04-09-2025 IDFC FIRST BANK LTD Vs [|[SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 INAWAB KHAN PATHAK(P), lom

4o, New CourtiCommercial OMP (I) (COMM)/6475/2025/04-09-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 BHISAM PRATAP SINGH PATHAK(P), lom

4o, New CourtiCommercial OMP (I) (COMM)/6476/2025/04-09-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 HARVINDER KAUR PATHAK(P), lom

to, New CourtiCommercial OMP (I) (COMM)/6477/2025(04-09-2025 IDFC FIRST BANK LTD Vs MayankSANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 [Engineering PATHAK(P), lom

4o, New CourtiCommercial OMP (I) (COMM)/6478/2025/04-09-2025 IDFC FIRST BANK LTD Vs SWATISANJEEV 9717028845 litigation@srcslegal.c [28-08-2025

jom
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ko, CourtiCommercial IOMP (I) (COMM)/6493/2025|06-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9058726491 IDELHI.JANGRAADV|23-08-2025
Block-11 Vs SRI BUDDHA ENGINEERINGJANGRA(P), IOCATE@GMAIL.CO

JAND CONSTRUTION 4 IM
4o, New CourtiCommercial OMP (I) (COMM)/6491/2025(06-09-2025 IAXIS BANK LTD Vs JOGINDER|Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 SINGH IGupta(P), l.com
4o, New CourtiCommercial OMP (I) (COMM)/6492/2025/06-09-2025 IAXIS BANK LTD Vs RADHA|Shobha 0811192158 srshobhagupta@gmai{30-08-2025
Block-11 IGUPTA IGupta(P), l.com
4o, New CourtiCommercial IOMP (1) (COMM)/6507/2025/06-09-2025 |Axis Bank Litd Vs MONSOMAYANK 9873347330 Imayank_mahajanos [30-08-2025
Block-11 INFRATEC PRIVATE LIMITEDMAHAJAN(P), (@yahoo.com

7455
ho, New CourtiCommercial IOMP (I) (COMM)/6506/2025/06-09-2025 |Axis Bank Ltd Vs NAMIT RATHEE[MAYANK 0873347330 Imayank_mahajanos [30-08-2025
Block-11 7565 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/6494/2025|06-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 Vs SRI BUDDHA ENGINEERINGJANGRA(P), IOCATE@GMAIL.CO

JAND CONSTRUTION 2 M
4o, New CourtiCommercial OMP (I) (COMM)/6500/2025/06-09-2025 IJAxis Bank Ltd Vs BALKISHANMAYANK 9873347330 mayank_mahajanos [30-08-2025
Block-11 RAGHUVANSHI 5402 IMAHAJAN(P), @yahoo.com
4o, New CourtiCommercial IOMP (1) (COMM)/6501/2025|06-09-2025 |Axis Bank Ltd Vs MANOJ KUMARMAYANK 0873347330 Imayank_mahajanos [30-08-2025
Block-11 3809 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/6502/2025/06-09-2025 Axis Bank Ltd Vs PARMODMAYANK 0873347330 mayank_mahajanos [30-08-2025
Block-11 KUMAR 2164 IMAHAJAN(P), (@yahoo.com
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o, CourtiCommercial IOMP (I) (COMM)/6503/2025/06-09-2025 IAxis Bank Ltd Vs JATINDRAMAYANK 0873347330 Imayank_mahajanos [30-08-2025
Block-11 IPLASTIC INDS 3936 IMAHAJAN(P), (@yahoo.com

4o, New CourtiCommercial IOMP (I) (COMM)/6504/2025/06-09-2025 |Axis Bank Ltd Vs SHREE SHYAM[MAYANK 0873347330 Imayank_mahajanos [30-08-2025
Block-11 BUILDCOM 1878 IMAHAJAN(P), (@yahoo.com

4o, New CourtiCommercial OMP (I) (COMM)/6505/2025/06-09-2025 |JAxis Bank Ltd Vs RASHID KHANMAYANK 9873347330 mayank_mahajanos [30-08-2025
Block-11 7885 IMAHAJAN(P), (@yahoo.com

to, New CourtiCommercial OMP (I) (COMM)/6508/2025/06-09-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [30-08-2025
Block-11 IVIVEK KUMAR 8831 IMAHAJAN(P), (@yahoo.com

ho, New CourtiCommercial IOMP (I) (COMM)/6509/2025/06-09-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [30-08-2025
Block-11 IMOHD TAUKEER 9683 IMAHAJAN(P), (@yahoo.com

4o, New CourtiCommercial OMP (I) (COMM)/6510/2025/06-09-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 mayank_mahajanos [30-08-2025
Block-11 IMOHD REHAN 7607 IMAHAJAN(P), (@yahoo.com

4o, New CourtiCommercial OMP (I) (COMM)/6511/2025 [06-09-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [30-08-2025
Block-11 SANJEEV 5598 IMAHAJAN(P), @yahoo.com

to, New CourtiCommercial OMP (I) (COMM)/6533/2025(08-09-2025 IAXIS BANK LIMITED Vs |AMIT 8860939556 lamitkumar.294@redi [20-08-2025
Block-11 JAHENDRA YADAV [KUMAR(P), ffmail.com

4o, New CourtiCommercial OMP (I) (COMM)/6536/2025(08-09-2025 IAXIS BANK LIMITED Vs RAHUL |JAMIT 8860939556 lamitkumar.294@redi [20-08-2025
Block-11 IAGRAWAL KUMAR(P), fffmail.com
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lno, CourtiCommercial OMP (I) (COMM)/6532/2025(08-09-2025 IAXIS BANK LIMITED Vs 8860939556 lamitkumar.294@redi [20-08-2025
Block-11 SWINDER SINGH [KUMAR(P), ffmail.com
4o, New CourtiCommercial CS (COMM)/419/2025 08-09-2025 [Emu Lines Private Limited Vs AJAY|Uday Kumar(P),[8882303942 ladvudaykumar@gmaijo1-09-2025
Block-11 IARJUN NALAWADE PROPRIETOR l.com
RELIABLE GLOBAL SHIPPING
4o, New CourtiCommercial OMP (I) (COMM)/6535/2025(08-09-2025 IAXIS BANK LIMITED Vs RAJ |AMIT 8860939556 lamitkumar.294@redi[20-08-2025
Block-11 KUMAR KUMAR(P), ffmail.com
to, New CourtiCommercial OMP (I) (COMM)/6534/2025(08-09-2025 IAXIS BANK LIMITED Vs VINAY |JAMIT 8860939556 lamitkumar.294@redi [20-08-2025
Block-11 IARYA [KUMAR(P), ffmail.com
to, New CourtilCommercial OMP (I) (COMM)/6548/2025|09-09-2025 IAXIS BANK LTD Vs VIVEKRahul 0971891788 info@aualegal.com [28-08-2025
Block-11 IKUMAR MISHRA IChauhan(P),
4o, New CourtiCommercial OMP (I) (COMM)/6550/2025/09-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 IFINANCE  LIMITED Vs JANGRA(P), IOCATE@GMAIL.CO
INAYATHUSEN NASIBMIYA IM
IKURESHI
4o, New CourtiCommercial CS (COMM)/423/2025 09-09-2025 IM/S OFB TECH PRIVATE LTD Vs |[SAMEER 9953328394 lcontact@imnnovatusl|/o6-09-2025
Block-11 IM/S SUGAN AGRO Through it SoldABHYANKAR law.in
[Proprietor Kuldeep Chhallani Jain
to, New CourtiCommercial OMP (I) (COMM)/6546/2025/09-09-2025 IJAXIS BANK LTD Vs GYANENDRA [Rahul 9971891788 info@aualegal.com [28-08-2025
Block-11 RAMBHAVAN IChauhan(P),
4o, New CourtiCommercial OMP (I) (COMM)/6547/2025/09-09-2025 IAXIS BANK LTD Vs DHARM [Rahul 9971891788 info@aualegal.com [28-08-2025
Block-11 VEER IChauhan(P),
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lno, CourtiCommercial OMP (I) (COMM)/6549/2025/09-09-2025 IAXIS BANK LTD Rahul 9971891788 info@aualegal.com [28-08-2025
Block-11 ISURYAPRAKASH RAI IChauhan(P),
4o, New CourtiCommercial OMP (COMM)/47/2025 10-09-2025 IDELHI TOURISM ANDMayank 0873347330 Imayank_mahajanos [30-08-2025
Block-11 [TRANSPORTATION Bamniyal(P), (@yahoo.com

DEVELOPMENT CORPORATION|

LIMITED Vs M/S THERMAL

IENGINEERS AND INSULATORS

IPVT LTD
4o, New CourtiCommercial OMP (I) (COMM)/6580/2025[10-09-2025 IAXIS BANK LTD Vs MUKESHJavinash 1145596482 lavinash.adv@gmail.c 17-07-2025
Block-11 KUMAR lkumar(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/6581/2025[10-09-2025 JAXIS BANK LIMITED Vs SUNIL javinash 1145596482 lavinash.adv@gmail.c [17-07-2025
Block-11 kumar(P), lom
ho, New CourtiCommercial OMP (I) (COMM)/6582/2025[10-09-2025 JAXIS BANK LTD Vs BRIJRAJfavinash 1145596482 lavinash.adv@gmail.c 17-07-2025
Block-11 IYADAV kumar(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/6584/2025[10-09-2025 IAXIS BANK LTD Vs GUMANfvinash 1145596482 lavinash.adv@gmail.c [17-07-2025
Block-11 SINGH lkumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/6586/202510-09-2025 IAXIS BANK LIMITED Vs RAMjavinash 1145596482 lavinash.adv@gmail.c 17-07-2025
Block-11 IAGYA CHAUDHARY lkumar(P), lom
4o, New CourtiCommercial OMP (Dp1-09-2025 IAxis Bank Ltd Vs RAMSINGHJASHISH 9999183119 lashish@agepartners.cl26-08-2025
Block-11 (COMM)/6608/2025 GURJAR KUMAR jo.in

IGUPTA(P),

4o, New CourtiCommercial CS (COMM)/425/2025 11-09-2025 [EMU LINES PVTLTD Vs [Uday Kumar(P),[8882303942 ladvudaykumar@gmaio1-09-2025
Block-11 IEVERRENEW ENERGY PVT LTD l.com
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o, CourtiCommercial OMP (I) (COMM)/6609/2025(11-09-2025 IFFCO KISAN FINANCE Vs GIRJAASHISH 9999183119 lashish@agepartners.cl26-08-2025
Block-11 IDEVI [KUMAR jo.in

IGUPTA(P),
4o, New CourtiCommercial IOMP (I) (COMM)/6602/2025(11-09-2025 IAXIS BANK LTD Vs SHIPRAShobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 SHARMA IGupta(P), l.com
4o, New CourtiCommercial OMP (I) (COMM)/6603/2025[11-09-2025 IAXIS BANK LTD Vs HARI SINGH [Shobha 0811192158 srshobhagupta@gmai{30-08-2025
Block-11 IGupta(P), l.com
4o, New CourtiCommercial IOMP (I) (COMM)/6604/2025[11-09-2025 JAXIS BANK LTD Vs KARUNA|Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 ISHANKAR SHARMA IGupta(P), l.com
ho, New CourtiCommercial IOMP (I) (COMM)/6606/2025(11-09-2025 IAXIS BANK LTD Vs  ANKIT|Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 IAGARWAL IGupta(P), l.com
4o, New CourtiCommercial IOMP (I) (COMM)/6605/2025(11-09-2025 IAXIS BANK LTD Vs NAWALShobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 KISHORE SRIVASTAV IGupta(P), l.com
4o, New CourtiCommercial OMP (I) (COMM)/6607/2025[11-09-2025 |JAxis Bank Ltd Vs SOMDUTT SOASHISH 9999183119 lashish@agepartners.c[26-08-2025
Block-11 INANDPREM KUMAR lo.in

IGUPTA(P),
to, New CourtiCommercial OMP (I) (COMM)/6610/2025[11-09-2025 IFFCO KISAN FINANCE Vs |ASHISH 9999183119 lashish@agepartners.cl26-08-2025
Block-11 RAKESH RAM BHAROSE LAL KUMAR jo.in

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/6648/2025[12-09-2025 IJAXIS BANK LTD Vs ANIL KUMARI|SANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 PATHAK(P), lom
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lno, CourtiCommercial CS (COMM)/430/2025 12-09-2025 INSTITUTE FOR INNER STUDIESShravan 1126843455 rishi@unitedandunitei1-09-2025
Block-11 INC Vs SENTHILKUMAR A MiBansal(P), d.com
JAND ORS

4o, New CourtiCommercial CS (COMM)/429/2025 12-09-2025 STATE BANK OF INDIA Vs [RANI 0463680913 rbhardwajassociate@ [04-09-2025
Block-11 IPEHLWAN AGRO INDIA PVT LTD [BHARDWAJ(P), lgmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/6645/2025[12-09-2025 IAXIS BANK LTD Vs KARUNA [SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 SHARMA PATHAK(P), jom
to, New CourtiCommercial OMP (I) (COMM)/6646/2025[12-09-2025 IAXIS BANK LTD Vs WAZID [SANJEEV 0717028845 litigation@sreslegal.c [28-08-2025
Block-11 CHOUDHARY PATHAK(P), jom
ho, New CourtiCommercial IOMP (I) (COMM)/6647/2025[12-09-2025 IDFC FIRST BANK LTD Vs [|[SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 IPRATEEK DAING SHARMA PATHAK(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/6649/2025[12-09-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 SALMAN KHAN PATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/6650/2025[12-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 DELHI.JANGRAADV|[23-08-2025
Block-11 Vs HARPREET SINGH UANGRA(P), IOCATE@GMAIL.CO

IM
4o, New CourtiCommercial IOMP (I) (COMM)/6651/2025[12-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 IDELHIL.JANGRAADV 23-08-2025
Block-11 Vs GURSEWAK SINGH JANGRA(P), IOCATE@GMAIL.CO

IM
4o, New CourtiCommercial OMP (I) (COMM)/6652/2025[12-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 Vs PRAKASH KASHINATH PAWARPJANGRA(P), IOCATE@GMAIL.CO

IM
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o, CourtiCommercial IOMP (1) (COMM)/6655/2025[12-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 IDELHIL.JANGRAADV 23-08-2025
Block-11 Vs SAJAN SINGH JANGRA(P), IOCATE@GMAIL.CO

IM
4o, New CourtiCommercial IOMP (I) (COMM)/6656/2025[12-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 DELHI.JANGRAADV[23-08-2025
Block-11 Vs NAND RAM JANGRA(P), IOCATE@GMAIL.CO

IM
4o, New CourtiCommercial IOMP (I) (COMM)/6671/2025[15-09-2025 ICNH INDUSTRIAL CAPITAL INDIA[Kanika 90066434371 legali2@arensslaw.co|06-09-2025
Block-11 IPRIVATE LIMITED Vs AMRIKBaweja(P), m

SINGH

4o, New CourtiCommercial IOMP (1) (COMM)/6673/2025(15-09-2025 |Axis Bank limited Vs BALWINDER [Niraj Kumar(P), 0811306559 legalmindinternation [25-08-2025
Block-1II ISINGH lal@gmail.com
to, New CourtilCommercial IOMP (I) (COMM)/6674/2025[15-09-2025 |Axis Bank limited Vs ARIF ANSARI [Niraj Kumar(P), 0811306559 legalmindinternation [25-08-2025
Block-11 al@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/6677/2025[15-09-2025 |Axis Bank limited Vs SUMEET [Niraj Kumar(P),|9811306559 legalmindinternation [25-08-2025
Block-II INAYAK al@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/6676/2025[15-09-2025 IAxis Bank limited Vs  VIJAY[Niraj Kumar(P),|9811306559 legalmindinternation [25-08-2025
Block-11 ISAXENA lal@gmail.com
4o, New CourtiCommercial IOMP (1) (COMM)/6675/2025(15-09-2025 |Axis Bank limited Vs ARIF ANSARI [Niraj Kumar(P), 0811306559 legalmindinternation [25-08-2025
Block-11 al@gmail.com
4o, New CourtiCommercial OMP (I) (COMM)/6672/2025[15-09-2025 |Axis Bank limited Vs JAGDISH [Niraj Kumar(P),|90811306559 legalmindinternation [25-08-2025
Block-11 BANJARA al@gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

lno, CourtiCommercial [Execution (Comm)/132/2025 [16-09-2025 RISHI PACKAGINGTHROUGH ITSANUJ KUMAR[8486057784 csanujsolanki@gmail.l03-09-2025
Block-11 IPROPRIETOR SH VIKASH[SOLANKI(P), lcom

KESHRWANI Vs Acro Tech|

Infrastructure Private Limited
4o, New CourtiCommercial IOMP (I) (COMM)/6719/2025[16-09-2025 JAXIS BANK LTD Vs KAMLA DEVI [Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 IGupta(P), l.com
4o, New CourtiCommercial IOMP (I) (COMM)/6715/2025 [16-09-2025 IAXIS BANK LTD Vs RIZWAN ALI [SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 PATHAK(P), lom
to, New CourtiCommercial IOMP (I) (COMM)/6716/2025[16-09-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@sreslegal.c [28-08-2025
Block-11 IDEEPAK SAINI PATHAK(P), jom
to, New CourtilCommercial IOMP (I) (COMM)/6714/2025[16-09-2025 IAXIS BANK LTD Vs KAJAL SANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 PATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/6720/2025[16-09-2025 IAXIS BANK LTD Vs ABHAY|Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 IPACHAURI IGupta(P), l.com
4o, New CourtiCommercial IOMP (I) (COMM)/6718/2025[16-09-2025 IDFC FIRST BANK LTD Vs BMSANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 IWEARS PRIVATE LIMITED PATHAK(P), lom
to, New CourtiCommercial IOMP (I) (COMM)/6717/2025 [16-09-2025 IYES BANK LTD Vs SANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 IDINESHKUMAR HARCHARAN LAIJPATHAK(P), jom
4o, New CourtiCommercial IOMP (I) (COMM)/6721/2025 [16-09-2025 IDHARA MOTOR FINANCE LTD Vs K YADAV(P), 9999855157 ladvjitenderyadav2017/08-09-2025
Block-11 ISHADAB (@gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

lno, CourtiCommercial IOMP (I) (COMM)/6722/2025[16-09-2025 IDHARA MOTOR FINANCE LTD Vs}J KYADAV(P), (9999855157 ladvjitenderyadav2017/08-09-2025
Block-11 ISAKIV ALI (@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/6738/2025[17-09-2025 IAXIS BANK LTD Vs DEEPAK [SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 IMISHRA PATHAK(P), lom
4o, New CourtiCommercial ICS (COMM)/438/2025 17-09-2025 Sachin Vs Amiabh Kumar Chauhan [V. K. Singh 9999271095 Inot given 11-09-2025
Block-11
4o, New CourtiCommercial ICS (COMM)/439/2025 17-09-2025 Rampal Singh Vs Billo Devi Sanjive 9910633431 legalvision.india@gm [11-09-2025
Block-11 Singh(P), lail.com
ho, New CourtiCommercial IOMP (I) (COMM)/6737/2025[17-09-2025 IAXIS BANK LTD Vs KHURSHID [SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 IALAM PATHAK(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/6739/2025[17-09-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 LIMITED Vs Priya Kumari UJANGRA(P), IOCATE@GMAIL.CO

IM
4o, New CourtiCommercial OMP (I) (COMM)/6740/2025[17-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 DELHI.JANGRAADV|[23-08-2025
Block-11 Vs AJAY BALWAN JANGRA(P), IOCATE@GMAIL.CO

IM
4o, New CourtiCommercial OMP (1) (COMM)/6741/2025 [17-09-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 IDELHIL.JANGRAADV 23-08-2025
Block-11 Vs RAM KUMAR JANGRA(P), IOCATE@GMAIL.CO

IM
4o, New CourtiCommercial OMP (I) (COMM)/6742/2025[17-09-2025 IJAXIS BANK LTD Vs KHURSHID [SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 IALAM PATHAK(P), lom




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ko, CourtiCommercial OMP (I) (COMM)/6743/2025[17-09-2025 IAXIS BANK LTD Vs ANIKA SANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 PATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/6744/202517-09-2025 IAXIS BANK LTD Vs BOOTA [SANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 SINGH PATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/6835/2025[18-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV|[23-08-2025
Block-11 [FINANCE LIMITED Vs Usha Singh JANGRA(P), IOCATE@GMAIL.CO
IM

to, New CourtiCommercial IOMP (I) (COMM)/6836/2025018-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV[23-08-2025
Block-11 IFINANCE LIMITED Vs AkhileshJANGRA(P), IOCATE@GMAIL.CO

Balraj Khaparde M
to, New CourtilCommercial IOMP (I) (COMM)/6837/2025(18-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 IDELHI.JANGRAADV 23-08-2025
Block-11 [FINANCE LIMITED Vs GunjanJANGRA(P), IOCATE@GMAIL.CO

[Pravinbhai Dhameliya IM
4o, New CourtiCommercial OMP (I) (COMM)/6838/2025[18-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 IFINANCE  LIMITED Vs JANGRA(P), IOCATE@GMAIL.CO

IMUHAMMED ASLAM A M
4o, New CourtiCommercial IOMP (I) (COMM)/6831/2025[18-09-2025 IAxis Bank limited Vs VIMLESH [Niraj Kumar(P),9811306559 legalmindinternation [25-08-2025
Block-11 KUMARI lal@gmail.com
4o, New CourtiCommercial OMP (I) (COMM)/6832/2025[18-09-2025 |Axis Bank limited Vs RIYASAT ALI[Niraj Kumar(P),|0811306559 legalmindinternation [25-08-2025
Block-11 al@gmail.com
4o, New CourtiCommercial OMP (I) (COMM)/6833/2025[18-09-2025 |Axis Bank limited Vs RIYASAT ALI[Niraj Kumar(P),|0811306559 legalmindinternation [25-08-2025
Block-11 al@gmail.com




S.NO COURT

DISTRICT COURT ROOM

40, Court]
Block-11

CASE TYPE

ICommercial

CASE NUMBER

IOMP (I) (COMM)/6834/2025|

DATE
REGISTRATION

18-09-2025

OFPETITIONER NAME VS

RESPONDENT NAME

|Axis Bank limited Vs SOM NATH

ADVOCATE

INiraj Kumar(P),

ADVOCATE
MOBILE
NUMBER

9811306559

ADVOCATE EMAILDATE OF E-
ID FILING

legalmindinternation
al@gmail.com

25-08-2025

4o, New CourtiCommercial OMP (I) (COMM)/6859/2025[19-09-2025 IAxis Bank Ltd Vs EVERGREENMAYANK 0873347330 Imayank_mahajanos [30-08-2025
Block-11 INFRA SOLUCTION 2498 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial ExCOMM - Award by Arbj19-09-2025 Ritesh Verma Vs Red print pvtltd [Vishwendra 0871704611 erma.vishwendra@y[15-09-2025
Block-11 Comm/51/2025 IVerma(P), lahoo.com
4o, New CourtiCommercial [Execution (Comm)/134/2025[19-09-2025 IM/S SHATABDI CHEMICALS PVTRAJAT 9811556470 rajat. mathur@bsmla [11-09-2025
Block-11 LTD Vs SARAYA INDUSTRIESMATHUR(P), [wassociates.com
LTD
to, New CourtilCommercial OMP (I) (COMM)/6856/2025[19-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 IDELHI.JANGRAADV 23-08-2025
Block-11 IFINANCE LIMITED Vs KRINAJANGRA(P), IOCATE@GMAIL.CO
KRUSHNAKANT PRAJAPATI IM
4o, New CourtiCommercial IOMP (I) (COMM)/6857/2025[19-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 [FINANCE LIMITED Vs BIJAYYANGRA(P), IOCATE@GMAIL.CO
PATRA IM
4o, New CourtiCommercial IOMP (I) (COMM)/6858/2025[19-09-2025 IJAxis Bank Ltd Vs BALKISHANMAYANK 9873347330 Imayank_mahajanos [09-09-2025
Block-11 RAGHUVANSHI 5402 IMAHAJAN(P), @yahoo.com
to, New CourtiCommercial OMP (Djt9-09-2025 IAxis Bank Ltd Vs RUKMUDEENMAYANK 0873347330 Imayank_mahajanos [09-09-2025
Block-11 (COMM)/6860/2025 9247 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/6861/2025[19-09-2025 Axis Bank Ltd Vs ABHISHEKMAYANK 0873347330 Imayank_mahajanos [09-09-2025
Block-11 CHAUDHARY 9263 IMAHAJAN(P), (@yahoo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ko, CourtiCommercial OMP (I) (COMM)/6862/2025[19-09-2025 IAxis Bank Ltd Vs MAHAVEERMAYANK 09873347330 Imayank_mahajanos [09-09-2025
Block-11 ISINGH 8778 IMAHAJAN(P), (@yahoo.com

4o, New CourtiCommercial OMP (I) (COMM)/6863/2025[19-09-2025 IAxis Bank limited Vs  [Niraj Kumar(P), 9811306559 legalmindinternation [25-08-2025
Block-I1 DHARMENDRA SINGH PARIHAR al@gmail.com

4o, New CourtiCommercial IOMP (I) (COMM)/6864/2025[19-09-2025 IJAxis Bank limited Vs AJAY|Niraj Kumar(P), 9811306559 legalmindinternation [25-08-2025
Block-11 CHOUHAN lal@gmail.com

4o, New CourtiCommercial IOMP (I) (COMM)/6865/2025[19-09-2025 IAxis Bank limited Vs AVLESH [Niraj Kumar(P),|0811306559 legalmindinternation [25-08-2025
Block-1II IKUMAR lal@gmail.com

to, New CourtilCommercial OMP (I) (COMM)/6866/2025[19-09-2025 |Axis Bank limited Vs MOHD ISRAR[Niraj Kumar(P), 0811306559 legalmindinternation [25-08-2025
Block-11 al@gmail.com

4o, New CourtiCommercial OMP (Dj20-09-2025 IAXIS BANK LTD Vs NAVEEN|Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 (COMM)/6890/2025 KUMAR IGupta(P), l.com

4o, New CourtiCommercial OMP (I) (COMM)/6891/2025[20-09-2025 IAXIS BANK LTD Vs RAJBIR KAUR|Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 IGupta(P), l.com

4o, New CourtiCommercial IOMP (1) (COMM)/6879/2025[20-09-2025 |Axis Bank Ltd Vs MANOJ KUMARMAYANK 0873347330 Imayank_mahajanos [30-08-2025
Block-11 3809 IMAHAJAN(P), (@yahoo.com

4o, New CourtiCommercial IOMP (I) (COMM)/6892/2025[20-09-2025 IAXIS BANK LTD Vs SURESH|Shobha 081192158 srshobhagupta@gmailo3-09-2025
Block-11 ICHAND IGupta(P), l.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

Block-11

7885

IMAHAJAN(P),

o, CourtiCommercial OMP (I)]20-09-2025 |Axis Bank Ltd Vs SURAJ UDYOG |ASHISH 9999183119 lashish@agepartners.cl26-08-2025
Block-11 (COMM)/6880/2025 KUMAR lo.in
IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/6881/2025[20-09-2025 IFFCO KISAN FINANCE Vs ARJUNASHISH 9999183119 lashish@agepartners.cj26-08-2025
Block-11 JORA SINGH KUMAR lo.in
IGUPTA(P),

4o, New CourtiCommercial IOMP (I) (COMM)/6883/2025[20-09-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [10-09-2025
Block-11 INDIA LIMITED Vs ARUN GUPTABhardwaj(P), lail.com

8183
4o, New CourtiCommercial OMP (I)]20-09-2025 IJAXIS BANK LTD Vs VIJENDRA|Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 (COMM)/6886/2025 SINGH IGupta(P), l.com
ho, New CourtiCommercial IOMP (I) (COMM)/6887/2025[20-09-2025 IAXIS BANK LTD Vs PRAVESH|Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 KUMAR IGupta(P), l.com
4o, New CourtiCommercial OMP (Dj20-09-2025 IAXIS BANK LTD Vs HARJINDER|Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 (COMM)/6888/2025 SINGH IGupta(P), l.com
4o, New CourtiCommercial OMP (I) (COMM)/6878/2025[20-09-2025 |Axis Bank Ltd Vs BHAVYABHARATIMAYANK 9873347330 mayank_mahajanos |04-09-2025
Block-11 INFRASTRUCTURE IMAHAJAN(P), (@yahoo.com

ICONSTRUCTION PRIVATH

ILIMITED 4364
4o, New CourtiCommercial OMP (I)]20-09-2025 JAXIS BANK LTD Vs KAILASH|Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 (COMM)/6889/2025 IRAM BHAKHAR IGupta(P), l.com
4o, New CourtiCommercial OMP (I) (COMM)/6877/2025[20-09-2025 |Axis Bank Ltd Vs RASID KHANMAYANK 0873347330 Imayank_mahajanos [09-09-2025

(@yahoo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

o, CourtiCommercial IOMP (I) (COMM)/6882/202520-09-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [10-09-2025
Block-11 INDIA LIMITED Vs SAURABH|Bhardwaj(P), lail.com

IYADAV 9307
4o, New CourtiCommercial OMP (Dj20-09-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gm [10-09-2025
Block-11 (COMM)/6884/2025 INDIA LIMITED Vs TUBA[Bhardwaj(P), lail.com

WASEEM SHAIKH 8683
4o, New CourtiCommercial OMP (I) (COMM)/6885/2025[20-09-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [10-09-2025
Block-11 INDIA LIMITED Vs GNESH|[Bhardwaj(P), lail.com

IMANPOWER SERVICES PRIVATH

LIMITED 0083
4o, New CourtiCommercial IOMP (1) (COMM)/6896/2025[22-09-2025 JAXIS BANK Vs DEEPAK PETER  [Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 IGupta(P), l.com
ho, New CourtiCommercial IOMP (I) (COMM)/6930/2025[22-09-2025 |Axis Bank Ltd Vs AKSHAY VAIDMAYANK 0873347330 Imayank_mahajanos [09-09-2025
Block-11 0069 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/6932/2025[22-09-2025 |Axis Bank Ltd Vs SURESH KUMAR[MAYANK 0873347330 Imayank_mahajanos [09-09-2025
Block-11 2453 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/6931/2025[22-09-2025 IAxis Bank Ltd Vs MANMOHANMAYANK 9873347330 Imayank_mahajanos [09-09-2025
Block-11 0622 IMAHAJAN(P), @yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/6893/2025[22-09-2025 IJAXIS BANK Vs INDU Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 IGupta(P), l.com
4o, New CourtiCommercial IOMP (I) (COMM)/6894/2025[22-09-2025 IAXIS BANK Vs KULDEEP SINGH [Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 IGupta(P), l.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

o, CourtiCommercial IOMP (I) (COMM)/6895/2025[22-09-2025 Vs DURGESH]|Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 IKUMARI IGupta(P), l.com
4o, New CourtiCommercial IOMP (I) (COMM)/6929/2025[22-09-2025 |Axis Bank Ltd Vs ASHOK KUMARMAYANK 0873347330 Imayank_mahajanos [09-09-2025
Block-11 IYADAV 9449 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/6933/2025[22-09-2025 |JAxis Bank Ltd Vs DROPATI 6143 |MAYANK 9873347330 Imayank_mahajanos [09-09-2025
Block-11 IMAHAJAN(P), (@yahoo.com
to, New CourtiCommercial OMP (I) (COMM)/6937/2025[23-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV[23-08-2025
Block-11 [FINANCE LIMITED Vs Anup Singh JANGRA(P), IOCATE@GMAIL.CO
IM
to, New CourtilCommercial IOMP (I) (COMM)/6934/2025[23-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 IDELHI.JANGRAADV 23-08-2025
Block-11 IFINANCE LIMITED Vs PIYUSHUANGRA(P), IOCATE@GMAIL.CO
IVITTHALBHAI SINOJIYA IM
4o, New CourtiCommercial OMP (I) (COMM)/6935/2025[23-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 IFINANCE LIMITED Vs AniketJANGRA(P), IOCATE@GMAIL.CO
Pandharinath Waje IM
4o, New CourtiCommercial OMP (I) (COMM)/6936/2025[23-09-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 DELHI.JANGRAADV|[23-08-2025
Block-11 Vs REKHABAI VIJAY THARKUR PJANGRA(P), IOCATE@GMAIL.CO
IM
to, New CourtiCommercial IOMP (I) (COMM)/6938/2025[23-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 IDELHI.JANGRAADV 23-08-2025
Block-11 IFINANCE LIMITED Vs KARANJANGRA(P), IOCATE@GMAIL.CO
RAJAN SHAH IM
4o, New CourtiCommercial IOMP (I) (COMM)/6939/2025[23-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 FINANCE  LIMITED Vs JANGRA(P), IOCATE@GMAIL.CO
IMUKANDAR VAMAN GHODSE IM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

lno, CourtiCommercial IOMP (I) (COMM)/6940/2025[23-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 IDELHI.JANGRAADV[23-08-2025
Block-11 [FINANCE LIMITED Vs RajeshJANGRA(P), IOCATE@GMAIL.CO

Kumar IM
4o, New CourtiCommercial IOMP (I) (COMM)/6948/2025[23-09-2025 JAXIS BANK LIMITED Vs KUMUDfavinash 1145596482 lavinash.adv@gmail.c [17-07-2025
Block-11 IPRATAP SINGH kumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/6949/2025[23-09-2025 KOTAK MAHINDRA BANK Vs [parv 0663646534 lparv.mahajanoo7@g [28-05-2025
Block-11 RAJEEV KASHYAP Imahajan(P), Imail.com
to, New CourtiCommercial OMP (I) (COMM)/6950/202523-09-2025 IKOTAK MAHINDRA BANK Vs pparv 0663646534 parv.mahajanoo7@g [28-05-2025
Block-11 SHANU mahajan(P), Imail.com
ho, New CourtiCommercial OMP (I) (COMM)/6951/2025[23-09-2025 IKOTAK MAHINDRA BANK Vs Jparv 0663646534 lparv.mahajanoo7@g [28-05-2025
Block-11 IVIKESH VIKESH mahajan(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/6952/2025[23-09-2025 [Tata Capital Vs INAVEEN 9350519040 Inaveenkioia@yahoo. [31-05-2025
Block-11 IMAHAKALESHWAR INFRATECH|SHARMA(P), lcom

PVT LTD
4o, New CourtiCommercial IOMP (I) (COMM)/6953/2025[23-09-2025 IAXIS BANK LTD Vs JITENDRAJADV 0871040589 indolexlaw@gmail.co [31-05-2025
Block-11 ISINGH DHEERAJ(P), Im
4o, New CourtiCommercial IOMP (1) (COMM)/6941/2025[23-09-2025 IJAXIS BANK LTD Vs SUNDERSunita Singh(P),|0871040589 lindolexlaw@gmail.co |09-09-2025
Block-11 ISINGH (2176) Im
4o, New CourtiCommercial OMP (I) (COMM)/6942/2025[23-09-2025 IAXIS BANK LTD Vs ANILADV 0871040589 indolexlaw@gmail.co [31-05-2025
Block-11 DIVAKAR (2134) DHEERAJ(P), Im




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

40, CourtiCommercial IOMP (I) (COMM)/6999/2025[24-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 IDELHI.JANGRAADV 23-08-2025
Block-11 IFINANCE LIMITED Vs SUNIIJANGRA(P), IOCATE@GMAIL.CO

KUMAR IM
4o, New CourtiCommercial OMP (I) (COMM)/6979/2025[24-09-2025 IYES BANK Vs ANKIT CHATRATH [ANANJAY 7455023130 lasaplegalandadvocate[20-09-2025
Block-11 SINGH(P), s@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/6981/2025[24-09-2025 IYES BANK Vs MALKIYAT SINGH |ANANJAY 7455023130 lasaplegalandadvocate[20-09-2025
Block-11 SINGH(P), s@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/6983/2025[24-09-2025 IYES BANK Vs RAVI KUMAR IANANJAY 7455023130 lasaplegalandadvocate[20-09-2025
Block-11 SINGH(P), ls@gmail.com
ho, New CourtiCommercial IOMP (I) (COMM)/6987/2025[24-09-2025 IYES BANK Vs NISHAIANANJAY 7455023130 lasaplegalandadvocate[20-09-2025
Block-11 ICHAUDHARY SINGH(P), s@gmail.com
4o, New CourtiCommercial [Execution (Comm)/137/2025 [24-09-2025 IVIJAY KUMAR Vs EPOCH BRANDINITISH 0868597526 Inareshguptazi4@gm [29-08-2025
Block-11 ISERVICES IGUPTA(P), lail.com
4o, New CourtiCommercial OMP (I) (COMM)/6994/2025[24-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV|[23-08-2025
Block-11 [FINANCE LIMITED Vs RITESHJANGRA(P), IOCATE@GMAIL.CO

BHATI IM
to, New CourtiCommercial IOMP (I) (COMM)/6995/2025[24-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 IDELHI.JANGRAADV[23-08-2025
Block-11 [FINANCE LIMITED Vs RupeshJANGRA(P), IOCATE@GMAIL.CO

Sureshrao Sable IM
4o, New CourtiCommercial IOMP (I) (COMM)/6996/2025[24-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 IFINANCE LIMITED Vs PremlataJANGRA(P), IOCATE@GMAIL.CO

Nagda IM
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lno, CourtiCommercial IOMP (I) (COMM)/6997/2025[24-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 IDELHI.JANGRAADV[23-08-2025
Block-11 IFINANCE LIMITED Vs SatindefJANGRA(P), IOCATE@GMAIL.CO

Pal IM
4o, New CourtiCommercial IOMP (I) (COMM)/6998/2025[24-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV[23-08-2025
Block-11 IFINANCE LIMITED Vs VarindefJANGRA(P), IOCATE@GMAIL.CO

Singh IM
4o, New CourtiCommercial IOMP (I) (COMM)/6977/2025[24-09-2025 IAXIS BANK LTD Vs VIKASHADV 09871040589 lindolexlaw@gmail.co [31-05-2025
Block-11 (1258) [DHEERAJ(P), m
4o, New CourtiCommercial IOMP (1) (COMM)/6978/2025[24-09-2025 JAXIS BANK LTD Vs SARIKA (0144)ADV 9871040589 indolexlaw@gmail.co [31-05-2025
Block-11 DHEERAJ(P), Im
to, New CourtilCommercial OMP (I) (COMM)/6991/2025[24-09-2025 IYES BANK Vs SHADAB QURESHI |ANANJAY 7455023130 lasaplegalandadvocate[20-09-2025
Block-11 SINGH(P), s@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/7024/202525-09-2025 Axis Bank Ltd Vs HARPREET[MAYANK 0873347330 Imayank_mahajanos |04-09-2025
Block-11 ISINGH MANKOO 7689 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/7006/202525-09-2025 IJAxis Bank Ltd Vs SAYEDMAYANK 9873347330 mayank_mahajanos |04-09-2025
Block-11 IABDULLAH YASIR IMAHAJAN(P), @yahoo.com
to, New CourtiCommercial IOMP (I) (COMM)/7007/2025[25-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 IDELHI.JANGRAADV[23-08-2025
Block-11 IFINANCE LIMITED Vs MOHDJANGRA(P), IOCATE@GMAIL.CO

IZAHID IM
4o, New CourtiCommercial OMP (Djz5-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 (COMM)/7008/2025 IFINANCE LIMITED Vs KESHAJIJANGRA(P), IOCATE@GMAIL.CO

IPRAJAPATI IM
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ko, CourtiCommercial OMP (I) (COMM)/7009/2025[25-09-2025 |Axis Bank Ltd Vs EVERGREENMAYANK 09873347330 Imayank_mahajanos [09-09-2025
Block-11 INFRA SOLUCTION 2547 IMAHAJAN(P), @yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/7010/2025[25-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV[23-08-2025
Block-11 IFINANCE LIMITED Vs SHUBHAMPJANGRA(P), IOCATE@GMAIL.CO

KUMAR IM
4o, New CourtiCommercial IOMP (I) (COMM)/7011/2025 [25-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV|[23-08-2025
Block-11 IFINANCE LIMITED Vs SANDEEPJANGRA(P), IOCATE@GMAIL.CO

KUMAR IM
to, New CourtiCommercial IOMP (I) (COMM)/7014/2025[25-09-2025 IAXIS BANK LTD Vs PRADEEP [SANJEEV 0717028845 litigation@sreslegal.c [28-08-2025
Block-11 BHATI PATHAK(P), lom
ho, New CourtiCommercial IOMP (I) (COMM)/7015/2025[25-09-2025 IAXIS BANK LTD Vs MOHD ASIF [SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 PATHAK(P), lom
4o, New CourtiCommercial ExCOMM - Award by Arbj25-09-2025 R K DISTRIBUTORS Vs BONZOSANDEEP 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 Comm/52/2025 KIDS APPARELS PVT LTD KUMAR(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/7013/2025[25-09-2025 IAXIS BANK LTD Vs  ARUNjavinash 1145596482 lavinash.adv@gmail.c [30-08-2025
Block-11 KUMAR lkumar(P), lom
to, New CourtiCommercial IOMP (I) (COMM)/7012/2025[25-09-2025 JAXIS BANK LTD Vs PRANAVjavinash 1145596482 lavinash.adv@gmail.c [30-08-2025
Block-11 THAKUR lkumar(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/7083/2025[26-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 IFINANCE LIMITED Vs Aadil Khan JANGRA(P), IOCATE@GMAIL.CO

IM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

o, CourtiCommercial IOMP (1) (COMM)/7061/2025[26-09-2025 |Axis Bank Ltd Vs RAJEEV BHATIAMAYANK 0873347330 Imayank_mahajanos [09-09-2025
Block-11 6003 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/7062/2025[26-09-2025 Axis Bank Ltd Vs DHANARAMMAYANK 0873347330 Imayank_mahajanos [09-09-2025
Block-11 4895 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/7063/2025[26-09-2025 |Axis Bank Ltd Vs JASRAJ IMAYANK 9873347330 Imayank_mahajanos [09-09-2025
Block-11 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (1) (COMM)/7064/2025[26-09-2025 IJAXIS BANK LIMITED Vs MUKESHjavinash 1145596482 lavinash.adv@gmail.c [17-07-2025
Block-11 kumar(P), lom
ho, New CourtiCommercial IOMP (I) (COMM)/7065/2025[26-09-2025 IAXIS BANK LIMITED Vs Javinash 1145596482 lavinash.adv@gmail.c 17-07-2025
Block-11 RADHESHYAM kumar(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/7066/2025[26-09-2025 IJAXIS BANK LTD Vs RAVI SHAKYAfavinash 1145596482 lavinash.adv@gmail.c [17-07-2025
Block-11 lkumar(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/7067/2025[26-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV|[23-08-2025
Block-11 FINANCE LIMITED Vs ASADPJANGRA(P), IOCATE@GMAIL.CO

ULLAHA IM
to, New CourtiCommercial IOMP (I) (COMM)/7068/2025[26-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 IDELHI.JANGRAADV 23-08-2025
Block-11 IFINANCE LIMITED Vs KOOLOTHYJANGRA(P), IOCATE@GMAIL.CO

JUMANA HASEEN IM
4o, New CourtiCommercial IOMP (I) (COMM)/7069/2025[26-09-2025 IAXIS BANK LTD Vs MANOJ|Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 KUMAR IGupta(P), l.com
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o, CourtiCommercial IOMP (I) (COMM)/7070/2025[26-09-2025 IS BANK LTD Vs DEEPAK|Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 IKUMAR IGupta(P), l.com
4o, New CourtiCommercial OMP (I) (COMM)/7071/2025 [26-09-2025 IAXIS BANK LTD Vs ARCHANA Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 IGupta(P), l.com
4o, New CourtiCommercial IOMP (I) (COMM)/7057/2025[26-09-2025 IAXIS BANK LTD Vs MOHD [SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 ISABLU PATHAK(P), jom
to, New CourtiCommercial IOMP (I) (COMM)/7058/2025[26-09-2025 IAXIS BANK LTD Vs MANDEEP [SANJEEV 0717028845 litigation@sreslegal.c [28-08-2025
Block-11 SINGH PATHAK(P), jom
ho, New CourtiCommercial IOMP (I) (COMM)/7059/2025[26-09-2025 IAXIS BANK LTD Vs PRIYA SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 PATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/7060/2025[26-09-2025 IAXIS BANK LTD Vs MUKESH [SANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 KUMAR PATHAK(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/7187/2025 [27-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV|[23-08-2025
Block-11 IFINANCE LIMITED Vs SatendragANGRA(P), IOCATE@GMAIL.CO

[Kumar IM
4o, New CourtiCommercial IOMP (I) (COMM)/7186/2025[27-09-2025 IJAXIS BANK LTD Vs SURESH S Shobha 0811192158 srshobhagupta@gmail30-08-2025
Block-11 IGupta(P), l.com
4o, New CourtiCommercial OMP (I) (COMM)/7176/2025 [27-09-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[23-08-2025
Block-11 [FINANCE LIMITED Vs DeepuJANGRA(P), IOCATE@GMAIL.CO

[Vaishnav IM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

lno, CourtiCommercial OMP (I) (COMM)/7175/2025 [27-09-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 IDELHI.JANGRAADV[23-08-2025
Block-11 IFINANCE LIMITED Vs HarendefJANGRA(P), IOCATE@GMAIL.CO

Jai Bhagwan M
4o, New CourtiCommercial OMP (I) (COMM)/7185/2025 [27-09-2025 IAXIS BANK Vs PUKH RAJ JANGIR[Shobha 0811192158 srshobhagupta@gmai30-08-2025
Block-11 IGupta(P), l.com
4o, New CourtiCommercial OMP (I) (COMM)/7177/2025 [27-09-2025 IAXIS BANK LTD Vs GAURAV [SANJEEV 9717028845 litigation@srcslegal.c [28-08-2025
Block-11 INAGAR PATHAK(P), jom
to, New CourtiCommercial OMP (I) (COMM)/7178/2025 [27-09-2025 IAXIS BANK LTD Vs GURINDER [SANJEEV 0717028845 litigation@sreslegal.c [28-08-2025
Block-11 IKAUR PATHAK(P), jom
to, New CourtilCommercial OMP (I) (COMM)/7179/2025 [27-09-2025 IJAXIS BANK LTD Vs Jainav Khatun[SANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 PATHAK(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/7180/2025[27-09-2025 JAXIS BANK LTD Vs IRSHAD SANJEEV 0717028845 litigation@srcslegal.c [28-08-2025
Block-11 PATHAK(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/7181/2025 [27-09-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [16-09-2025
Block-11 INDIA LIMITED Vs RAGHU[Bhardwaj(P), lail.com

ISINGH RAJPUT 2774
to, New CourtiCommercial OMP (I) (COMM)/7182/2025[27-09-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [16-09-2025
Block-11 INDIA LIMITED Vs DARA SINGH|Bhardwaj(P), lail.com

7255
4o, New CourtiCommercial OMP (I) (COMM)/7183/2025[27-09-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gm [16-09-2025
Block-11 INDIA LIMITED Vs DAPINDERBhardwaj(P), lail.com

ISINGH 7057
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IFOREVER EXIM INDIA PVT LTD

o, New CourtiCommercial OMP (I) (COMM)/7184/2025[27-09-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gm [16-09-2025
Block-11 INDIA LIMITED Vs MUNENDRABhardwaj(P), lail.com
ISHARMA 6689
28 SH. LAL SINGH,SOUTH- 14 ICS(COMM) 702/2025 01-09-2025 BENTLEY SYSTEMS INC. ANDShantanu 0120-4059300 shantanu@anandand [22-08-2025
IDISTRICT JUDGE [EAST JANR. Vs GURUPRASAD CHINNARISahay& lanand.com
JAND ANR. Vareesha Irfan
[EX.(COMM) 309/2025 01-09-2025 M/s BT SOLDERS PRIVATEATULRATHI (9810540219 latulgnrathi@hotmail. |05-08-2025
LIMITED Vs THE MANAGEMENT| lcom
M/s GE T AND D INDIA LIMITED
JAND ANR.
[EX.COMM -AWARD BY|68/2025 02-09-2025 IAXIS BANK LTD Vs SHANKARMAYANK 09873347330 Imayank_mahajanos [18-08-2025
ARB.COMM ISARKAR IMAHAJAN (@yahoo.com
IJARB.A.(COMM) 04/2025 02-09-2025 GUDDI DEVI Vs YES BANK LTDINEERAJ 9958874062 INOT MENTIONED [31-08-2025
JAND ANR SHARMA
ICS(COMM) 716/2025 04-09-2025 IMUNISH GULATI VS SUSHMARAJSHREE 0871140932 bhatnagar2100@gma|01-09-2025
JAND ANR BHATNAGAR lil.com
[EX.COMM -AWARD BY[70/2025 06-09-2025 M/s TECTONICUS SERVICES(I)SRISHTY 0958810002 sc@juristrust.in 02-09-2025
ARB.COMM PVT. LTD. Vs M/s TECHNYSISPANDEY
I[ENGINEERING PVT. LTD.
ICS(COMM) 719/2025 06-09-2025 UNIQUE LOGISTICSSAMDARSHI  [9811585062 samdarshi.sanjay@g |03-09-2025
INTERNATIONAL (INDIA)SANJAY Imail.com
IPRIVATE LTD. Vs AVDEEP SINGH|
ISETHI AND ORS.
ICS(COMM) 721/2025 08-09-2025 M/S GOOD WOOD CRAFTS VSDANIYAL 0819600925 [daniyalk18 @gmail.co [03-09-2025
ISNNR PRIVATE LIMITED KHAN Im
[EX.COMM -AWARD BY[71/2025 09-09-2025 IANKITA AGRAWAL Vs AKANSHARAJIV RANJAN[8586087906 ladvocaterajivranjan@|01-09-2025
ARB.COMM IBHARGAVA [PRASAD lgmail.com
ICS(COMM) 730/2025 11-09-2025 BENTLEY SYSTEMS AND ANR. VSANKUR 9811809439 lankurkatyal@asklegal10-09-2025
IPOWERTREK UTILITY SERVICESKATYAL .co.in
IPRIVATE LIMITED AND ORS.
ICS(COMM) 731/2025 11-09-2025 M/s NUMBER ONE ADVERTISINGRAJEEV 9899785517 info@kandbpartners. |01-09-2025
IAND MARKETING CO. Vs M/sKAPOOR lcom
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ICS(COMM) 737/2025 15-09-2025 0811809439 lankurkatyal@asklegall11-09-2025
IMANSON’S PVT. LTD. [KATYAL .co.in
[EX.COMM -AWARD 73/2025 16-09-2025 M/s LAYBA MNS HEALTH ANDHEMANT 0891384449 choudhary.hemant@ [12-09-2025
JARB.COMM BEAUTY SPA PVT. LTD Vs INDIACHOUDHARY lhotmail.com
[TOURISM DEVELOPMENT]
ICORPORATION
ICS(COMM) 739/2025 16-09-2025 KSHETRESH KUMAR MISHRA VSPINTOO 9811116078 pintoothakuro369@g|02-09-2025
IZUBAIR AND ANR. [THAKUR & Imail.com
ISONU VIVEK
ICS(COMM) 746/2025 17-09-2025 STATE BANK OF INDIA VSAMITSINGH [7011848843 lamit.advocate13@gm [15-09-2025
IBALESHWAR lail.com
29 IMS. NIKHILJSOUTH- 14 ICOMMERCIAL SUIT ICS/COMM/708/2025 01.09.2025 IMANJU KAIN  VS. RAHULVISHAL 8447789392 IRANJANVISHAL@G (31.08.2025
ICHOPRA, DISSTRICTIEAST IMAKKAR RANJAN IMAIL.COM
JUDGE
CS/COMM/707/2025 01.09.2025 IM/S EAST INDIA ENGINEERS VS|RAJAT GUPTA (8178540999 JADVOCATERAJAT.L [31.08.2025
IM/S BUILDING PVT. LTD. [EGAL@GMAIL.COM
CS/COMM/710/2025 02.09.2025 [UNION BANK OF INDIA VS/DHANANJAY (9312872882 IN/A 01.09.2025
SHAMSHER ALI KUMAR
CS/COMM/732/2025 10.09.2025 STATE BNAK OF INDIA VSJVARUN 0818365119 ICHANDERSOFVARUJ|09.09.2025
ISATBIR SINGH ICHANDOK INCHANDIOK@GMA
[L.COM
CS/COMM/735/2025 12.09.2025 RAMANDEEP VS. LANDPARK[SUMIT 0873245548 IVIRMANILAWCO@ [11.09.2025
IAPARTMENT IVIRMANI IGMAIL.COM
ICS/COMM/736/2025 12.09.2025 IPATI PLATFORMS PVT. LTD. VSJANANT MALIK (9999998560 IANANT@AMAMTA [11.09.2025
ISAGARU PUNJABI RASOI IMLEGAL.COM
CS/COMM/740/2025 16.09.2025 ISTATE BANK OF INDIA VS. GEETA[DHARMENDER|8800784740 ISHUBHIL673@GMA [15.09.2025
SINGH [L.COM
ICS/COMM/742/2025 16.09.2025 [UNIQUE TOURISM PVT. LTD. VSHIMANSHU (8168060043 IADV.HIMANSHUMA15.09.2025
GLOBAL TECHNOLOGIES PVTMAKKAR KKAR@GMAIL.COM
LTD.
ICS/COMM/748/2025 17.09.2025 M/S KBC COMPUTECH PVT. LTD/GAURAV 9873377366 IGAURAVHARNAL@ [16.09.2025
IVS. KUSUMA BABULAL [HARNAL HOTMAIL.COM
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ICS/COMM/770/2025 23.09.2025 CANARA BANK VS. THEAMIT KUMAR[7838773507 ISINGHAMIT0071@G[22.09.2025
IDISCOUONT PHARMACY SINGH IMAIL.COM

ICS/COMM/778/2025 24.09.2025 IATUL MALHOTRA VS. SHIVAMAJIT KUMAR9810323655 IAJITGOLA2011@GM [23.09.2025
IKUNWAR IGOLA IAIL.COM

ICS/COMM/780/2025 25.09.2025 IM/S UNILINE ENERGY SYSTEMS[KARTIK 9999605495 ISGAA.LAW@GMAIL.[24.09.2025
IVS. M/S HEXXA GEO SYSTEMS ICOM

CS/COMM/792/2025 26.09.2025 INTEX TECHNOLOGIES VS/[KARAMVEER [9891396019 [KARAMVEER@LEK [25.09.2025
KHAJA BASHEER JANALYTICO.COM

ICS/COMM/788/2025 26.09.2025 IM/S SHRI HARI INDUSTRIES VS{ARUN SANJAY (90899500164 JARJUNSANJAY23@ [25.09.2025
IABHIMANYA KHANNA IGMAIL.COM

CS/COMM/796/2025 27.09.2025 IDUSYANT KUMAR VS. M/S N.SMARKENDAY [9250950582 IMARKANDAYGUPT [26.09.2025
IASSOCIATES IGUPTA A@YAHOO.COM

OMP (1)/COMM/83/2025 [18.09.2025 ISURJEET CHADHA VS. ASHIMARAMANA SINGH (9810182555 exalliance.vivek@gm [17.09.2025
HOUSING lail.com

OMP (I)/COMM/84/2025 [18.09.2025 SURJEET CHADHA VS. ASHIMARAMANA SINGH (9810182555 exalliance.vivek@gm [17.09.2025
HOUSING lail.com

OMP/COMM/59/25 18.09.2025 IDTV VS. AVNG INFRA IANJU 0810298766 ANJUBHUSHAN@H (17.09.2025

BHUSHAN IOTMAIL.COM

OMP(I)/COMM/90/25 24.09.2025 IDRIVEO ELECTRIC MOBILITY VS{SANJEEV 9717028845 litigation@srcslegal.c [23.09.2025

REINVENT AGROCHAIN PATHAK lom




S.NO COURT
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NUMBER
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IRANJANVISHAL@G (31.08.2025

IMAKKAR RANJAN IMAIL.COM
ICS/COMM/707/2025 01.09.2025 IM/S EAST INDIA ENGINEERS VS[RAJAT GUPTA (8178540999 IADVOCATERAJAT.L 31.08.2025
IM/S BUILDING PVT. LTD. I[EGAL@GMAIL.COM
CS/COMM/710/2025 02.09.2025 [UNION BANK OF INDIA VS/DHANANJAY (9312872882 IN/A 01.09.2025
SHAMSHER ALI KUMAR
CS/COMM/732/2025 10.09.2025 STATE BNAK OF INDIA VS[VARUN 0818365119 ICHANDERSOFVARU|09.09.2025
ISATBIR SINGH ICHANDOK INCHANDIOK@GMA
L.COM
CS/COMM/735/2025 12.09.2025 RAMANDEEP VS. LANDPARKISUMIT 0873245548 IVIRMANILAWCO@ {11.09.2025
IAPARTMENT IVIRMANI IGMAIL.COM
ICS/COMM/736/2025 12.09.2025 IPAI PLATFORMS PVT. LTD. VSJANANT MALIK (9999998560 IANANT@AMAMTA [11.09.2025
ISAGARU PUNJABI RASOI IMLEGAL.COM
ICS/COMM/740/2025 16.09.2025 ISTATE BANK OF INDIA VS. GEETA|DHARMENDER|8800784740 ISHUBHIL673@GMA [15.09.2025
SINGH IL.COM
CS/COMM/742/2025 16.09.2025 [UNIQUE TOURISM PVT. LTD. VSJHIMANSHU 8168060043 IADV.HIMANSHUMA|15.09.2025
GLOBAL TECHNOLOGIES PVTMAKKAR KKAR@GMAIL.COM
ILTD.
CS/COMM/748/2025 17.09.2025 M/S KBC COMPUTECH PVT. LTD.GAURAV 0873377366 IGAURAVHARNAL@ [16.09.2025
IVS. KUSUMA BABULAL [HARNAL [HOTMAIL.COM
ICS/COMM/770/2025 23.09.2025 CANARA BANK VS. THEAMIT KUMAR7838773507 ISINGHAMIT0071@G[22.09.2025
DISCOUONT PHARMACY SINGH IMAIL.COM
CS/COMM/778/2025 24.09.2025 IATUL MALHOTRA VS. SHIVAMIAJIT KUMAR09810323655 JAJITGOLA2011@GM [23.09.2025
KUNWAR IGOLA AIL.COM
ICS/COMM/780/2025 25.09.2025 M/S UNILINE ENERGY SYSTEMSKARTIK 9999605495 ISGAA.LAW@GMAIL.[24.09.2025
IVS. M/S HEXXA GEO SYSTEMS ICOM
CS/COMM/792/2025 26.09.2025 INTEX TECHNOLOGIES VS{KARAMVEER (9891396019 KARAMVEER@LEK [25.09.2025

KHAJA BASHEER

ANALYTICO.COM
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ICS/COMM/788/2025 26.09.2025 IM/S SHRI HARI INDUSTRIES VSJARUN SANJAY (9899500164 JARJUNSANJAY23@ [25.09.2025
IABHIMANYA KHANNA IGMAIL.COM
ICS/COMM/796/2025 27.09.2025 IDUSYANT KUMAR VS. M/S N.SMARKENDAY (9250950582 IMARKANDAYGUPT [26.09.2025
IASSOCIATES IGUPTA A@YAHOO.COM
OMP (1)/COMM/83/2025 [18.09.2025 ISURJEET CHADHA VS. ASHIMARAMANA SINGH (9810182555 exalliance.vivek@gm [17.09.2025
HOUSING lail.com
OMP (I)/COMM/84/2025 [18.09.2025 ISURJEET CHADHA VS. ASHIMARAMANA SINGH (9810182555 exalliance.vivek@gm [17.09.2025
HOUSING lail.com
OMP/COMM/59/25 18.09.2025 IDTV VS. AVNG INFRA IANJU 0810298766 IANJUBHUSHAN@H [17.09.2025
BHUSHAN IOTMAIL.COM
(OMP(I)/COMM/90/25 24.09.2025 IDRIVEO ELECTRIC MOBILITY VS{SANJEEV 9717028845 litigation@srcslegal.c [23.09.2025
REINVENT AGROCHAIN PATHAK jom
31 IMS. ANU GROVERSSOUTH- 21 IARBITRATION ANDIOMP (COMM.)/57/2025 01-09-2025 IDELHI DEVELOPMENT|Divij Soni 0810072693 divij24@live.com 28/08/25
IBALIGA [EAST ICONCILIATION ACT IAUTHORITY Vs HARDIK GUPTA
ICOMMERCIAL SUIT CS (COMM)/722/2025 08-09-2025 OUTLOOK PUBLISHING (INDIA)Devansh 09873109672 Imail@curarelegal.co [01/09/25
PRIVATE LIMITED Vs M/S Im
IBRANDFOSYS MEDIA AND|
[TECHNOLOGIES AND ORS.
ICOMMERCIAL SUIT CS (COMM)/723/2025 09-09-2025 IM/S DASS POLYMERS PVT. LTD./Saumitra 0818341523 saumitrasinghal@gm [01/09/25
Vs M/S SWASTIK BISCUIT PVT|Singhal lail.com
LTD
[EXECUTION PETITION [EXECUTION 09-09-2025 (ONEg7 COMMUNICATIONSNiraj Singh 9810009820 rns@rnslegal.in 02/09/25
(COMM.)/316/2025 ILIMITED Vs VIKTORIA CINEPLEX
IPVT LTD
[EXECUTION PETITION [EXECUTION 16-09-2025 STERLING TECHNOTRADE INDIAAjay Kumar 0212078802 lajay12255@gmail.co [26/08/25
(COMM.)/323/2025 IPVT LTD Vs M/S CHANDRALEKHA| m
ICONSTRUCTION PVT LTD
ICOMMERCIAL SUIT CS (COMM)/747/2025 17-09-2025 ISTATE BANK OF INDIA Vs SMTDharmender 8800784740 IN/A 03/09/25
Mukesh Chaudhary AND ORS. Singh
ICOMMERCIAL SUIT CS (COMM)/750/2025 18-09-2025 KIMSUK KRISHNA SINHA VsPratik Malik 0818199302 pratik@copm.in 12/09/25
IPRATAP DUBE AND ORS.
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[EXECUTION PETITION EXECUTION 18-09-2025 IM/s SHUBHAM GOLDIEE MASALES.K. Bansal 0650682928 lunitedmark@uniteda [15/09/25
(COMM.)/326/2025 IPVT LTD. Vs FMC ENTERPRISES Indunited.com
[EXECUTION PETITION EXECUTION 19-09-2025 IBANWARI LAL ARORA AND SONSRishabh Gupta (8586834657 rishabhgupta.lawyer [12/09/25
(COMM.)/336/2025 Vs SH RANJEET SAINI,| (@gmail.com
PROPRIETOR OF M/S RSM|
IENTERPRISES
ICOMMERCIAL SUIT CS (COMM)/755/2025 20-09-2025 [UNION BANK OF INDIA Vs MANAS|Arun Kumar9312400295 connect@snslegal.in [16/09/25
IKUMAR BEHERA AND ANR Shukla
[EXECUTION PETITION EXECUTION 22-09-2025 BIO VEDA ACTION RESEACH|Vipin Nandwani9899299404 jurixsolutionso2@gm{19/09/25
(COMM.)/330/2025 ICOMPANY Vs NORTH INDIA TOP| lail.com
ICOMPANY PVT LTD
[EXECUTION PETITION [EXECUTION 22-09-2025 [PUNJAB NATIONAL BANK VsRanjana Pathak (8744847805 ranjanapathak@gmai(16/09/25
(COMM.)/329/2025 IMOHD ALLAUDDIN l.com
ICOMMERCIAL SUIT CS (COMM)/774/2025 23-09-2025 IMUZAMMIL ANWAR AND ORS. VsM.K. Miglani (9811081980 mail@wrbindia.com [19/09/25
IGAURAV ENTERPRISES
ICOMMERCIAL SUIT CS (COMM)/779/2025 24-09-2025 ONE97 COMMUNICATIONS LTD|Rohit Jain 0811074162 rohitjin2003@gmail.c[16/09/25
Vs PERUMAL SARAVANAN| jom
INAINAR AND ANR.
[EXECUTION PETITION [EXECUTION 24-09-2025 ISTATE BANK OF INDIA Vs SHRISuchita Dixit  [8896932830 lagnihotrisuchita@gm|07/09/25
(COMM.)/337/2025 JARVIND KUMAR lail.com
ICOMMERCIAL SUIT CS (COMM)/793/2025 26-09-2025 IBANK OF BARODA Vs VIKRAM [Eram Khan 0717099220 leramadvocate2000@ [23/09/25
lgmail.com
32 ISH. BHUPESH|SOUTH- 22 ICOMMERCIAL SUIT CS (COMM)/631/2025 01-08-2025 IONE97 COMMUNICATIONS LTD [Hardik 8510004533 hardik@kdatta.in 15864
IKUMAR [EAST Vs VENNAVARAM PRADEEPAVashisht(P),
REDDY
ICOMMERCIAL SUIT CS (COMM)/630/2025 01-08-2025 INC MAINTENANCE SERVICE LLP [Shiva 0899067668 lawshivakhandelwal 45866
Vs ATUL GUPTA AND ANR Khandelwal(P), (@gmail.com
IMISC. APPLICATION Misc DJ/830/2025 01-08-2025 Oneg7 Communications Ltd Vs |Gaurav Jain(P), 9811074162 Inot provided Ku5866
IShVenkata Rama Rao Alapati
ICOMMERCIAL SUIT CS (COMM)/647/2025 05-08-2025 M/S PSA NITROGEN LIMITED[Devesh 9758321008 lawintotollp@gmail.c 45868
JAND ANR Vs WASI PSA SYSTEMS [Malan(P), jom
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ICOMMERCIAL SUIT ICS (COMM)/666/2025 13-08-2025 Berger Paints India Ltd (BritishPramanshi S(P),{9910539533 [pramansi@outlook.col45871
Paints Division) Vs Shilpil Im
Kesharawani Proprietor of M/S
Gauri Arnament And Hardware
ICOMMERCIAL SUIT ICS (COMM)/664/2025 14-08-2025 IM/S SHREE NURSINGSAHAY[Vidur Kamra(P),0818636833 office.advocate.sanjeel45876
IMUDUNGOPAL ENGINEERS PVT] v@gmail.com
LTD Vs M/S CONQUERENT]
ICONTROL SYSTEMS PVT LTD AND|
ICOMMERCIAL SUIT ICS (COMM)/665/2025 14-08-2025 IM/S Real Techno Energy and Gasrajendra 0312046733 vadavrazen@gmail.col45879
IPvt Ltd Vs V B Holding Pvt Ltd vadav(P), Im
ICOMMERCIAL SUIT CS (COMM)/680/2025 20-08-2025 IMODERN HEALTH CARE Vs M/SRohit 0560575319 lpnm.advi964@gmail.45883
INESTIVA MEDICARE AND ORS Mishra(P), lcom
ICOMMERCIAL SUIT CS (COMM)/679/2025 20-08-2025 ISTATE BANK OF INDIA Vs MRISuchita Dixit(P),[8896932838 lagnohotrisuchita@g 45884
ILALIT KUNAR Imail.com
ICOMMERCIAL SUIT CS (COMM)/684/2025 26-08-2025 [Eezpack Pvt Ltd Vs Shri AlokRAGHAV 9999462358 ragsar.saroop@gmail.45890
Kumar Ranjan SAROOP(P), lcom
ICOMMERCIAL SUIT CS (COMM)/687/2025 27-08-2025 IALASKA RUBBERS PVT LTD Vs [SIDDHARTHA (9810617275 sainassociates55@gm 45892
IM/S G B Tandon and Co SAIN(P), lail.com
I[EXECUTION PETITION EXECUTION 27-08-2025 MOHD SAMI Vs PARVEENPUBLIC not provided Inot provided KU5896
(COMM)/301/2025 KUMAR PROSECUTOR(
P)7
JARBITRATION ANDIOMP (COMM)/55/2025 28-08-2025 ISMT GUDDI DEVI Vs YES BANK|LALIT 0958874062 Inot provided k5894
ICONCILIATION ACT ILTD AND ANR IYADAV(P),
ICOMMERCIAL SUIT CS (COMM)/699/2025 20-08-2025 IKOTAK MAHINDRA PRIME LTD |Kushal 9958724670 kushal. kumar@erudit45894
Vs SHUBHAM CHAUDHARY[Kumar(P), lelegal.asia
(BORROWER) AND ANR
[EXECUTION PETITION ExCOMM - Award by Arbj29-08-2025 KOTAK MAHINDRA BANK LTD Vs |DEEPJYOT 0811997661 [deepjyot.singh@yaho {45894
Comm/67/2025 IMOHD ASIF SINGH(P), lo.com
33 MS. NEERASOUTH- Commercial Suit |[Commercial Suit EXECUTION 01-09-2025 IM/S SAI CREATION THROUGH ITS| ABHINAV|9711996530 legalabhinav@gmail. |01-09-2025
IBHARIHOKE, [EAST (COMM.)/312/2025 IPROPRIETOR RISHI MAHENDRU [TYAGI lcom
IDISTRICT Vs M/S A N TEXTILE THROUGH
WUDGE(COMMERCI ITS PARTNER AMIT KUMAR
AL COURT) CS (COMM)/700/2025 01-09-2025 IM/S UNION BANK OF INDIA rajendra yadav (9312046733 adavrazen@gmail.co29-08-2025
Vs SHRI RACHIT ARORA AND ANR| Im
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ILIMITED

ICS (COMM)/703/2025 01-09-2025 RENU DEVI Brijesh Kumarng899222783 lawsolutionpoint@g [30-08-2025
Vs M/S SIMPLEX|Sharma Imail.com
INFRASTRUCTURE LTD
EXECUTION 02-09-2025 SANJEEV ARORA PROP OFKAILASH 0810675135 kailashadv@gmail.co [28-08-2025
(COMM.)/311/2025 IMESSRS RAJ TIMBER TRADERS [CHANDRA m
Vs Harvinder Singh Sahni Prop of]
Messrs H S Builtech
Ex.COMM - Award by Arb.03-09-2025 BLIRPVTLTD Rakesh Kumar [9711771000 rakesh.advocatel8@g [29-08-2025
Comm./69/2025 Vs NAVEEN YADAV Imail.com
CS (COMM)/713/2025 03-09-2025 IM/S SHRI BAJRANG POWER AND| SUDARSHAN9810132015 legal @unitedworld.co|02-09-2025
ISPAT LIMITED BANSAL Lin
Vs M/S NOHAR CHAND LOHA
IBHANDAR AND ORS.
EXECUTION 04-09-2025 IMESSRS JBV Mobile Solution Pardeep Sharma8586906293 [dheeraj.sharma706@ [18-08-2025
(COMM.)/314/2025 Vs SERVICE AND| lgmail.com
ICOMMUNICATION SOLUTIONS
Misc DJ/952/2025 08-09-2025 INAND LAL praveen baisoya9g968212605 - 04-09-2025
Vs PAWAN AGGARWAL
EXECUTION 10-09-2025 IM/s VINAYAK OFFSET A.K. Singh 0811689661 ladvsinghakos@gmail [02-09-2025
(COMM.)/318/2025 Vs M/s Dynamic Print Grafix .com
CS (COMM)/724/2025 10-09-2025 BENTLEY SYSTEMS INC. ANDPUNEET 0120-4059300 05-09-2025
IANR. IAHUJA shantanu@anandand
Vs MR. ASHOK NARAYANASWAMY| lanand.com
JAND ANR.
CS (COMM)/725/2025 10-09-2025 IMR. TAJINDER SINGH SANDHU [TAJINDER 8700372637 3 03-09-2025
Vs KARUR VYSYA BANK LTD. SINGH
SANDHU
CS (COMM)/727/2025 11-09-2025 IMR ASHOK JHALANI Kailash Chandra9810202014 IMcllawoffices@gmail.[05-09-2025
Vs M/S RSPL LIMITED Joshi lcom
CS (COMM)/728/2025 11-09-2025 SYNAPSEINDIA  OUTSOURCINGBHUVANESH [810149006 - 09-09-2025
IPVT. LTD. AND ANR. SEHGAL
Vs INFO EDGE (INDIA) LTD.
Misc DJ/962/2025 11-09-2025 [Niraj Jain Brijesh Sharma |- - 04-09-2025
Vs Saanchit
OMP (COMM.)/60/2025 19-09-2025 BALAJI AGRO SOLUTIONS AND)]Sahil Kakkar (7838276040 16-09-2025
ORS ladv.sahilkakkar@gm
Vs TVS CREDIT SERVICES lail.com
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EXECUTION 19-09-2025 SANDEEP KUMAR AGGARWAL [PUBLIC 0266130562 19-09-2025
(COMM.)/328/2025 Vs HARJI ENGINEERING WORKSPROSECUTOR
IPVT LTD and Ors.
CS (COMM)/754/2025 20-09-2025 ICANARA BANK AMIT SINGH (8454059302 lamit.advocate13@gm [19-09-2025
Vs M/S RAJ STORE AND ANR. lail.com
CS (COMM)/756/2025 22-09-2025 IM/S RSPL LTD. JANIL. KUMARQ810134793 allipcare@gmail.com [17-09-2025
Vs ROZANA RURAL COMMERCESAHU
IPVT. LTD.
OMP (I) (COMM.)/85/2025 [23-09-2025 IM/S BHARTI AIRTEL LIMITED RAKESH 19-09-2025
Vs MR. RAMESH CHAUDHARYKUMAR
JAND ANR
CS (COMM)/764/2025 23-09-2025 ICENTRAL BANK OF INDIA RAKESH 9968076150 17-09-2025
Vs TARA CHAND AND ORS. KUMAR
OMP (I) (COMM.)/88/2025 [24-09-2025 IDRIVEO ELECTRIC MOBILITYSANJEEV 9717028845 litigation@srcslegal.c 10-09-2025
IPRIVATE LIMITED PATHAK jom
Vs REINVENT AGROCHAIN|
IPRIVATE LIMITED
EXECUTION 27-09-2025 IM/S Hair Master Salon Pvt Ltd Paspreet Singhi9650145159 jaspreet.kapur@gmai 01-09-2025
(COMM.)/344/2025 Vs Samita Wasandi Kapur l.com
CS (COMM)/795/2025 27-09-2025 INTEX TECHNOLOGIES (INDIA) KARMVEER(9891396019 karamveer@lexanaly [24-09-2025
LIMITED KARMVEER latico.com
Vs MR BISWAJIT ACHARYA
IPROPRIETOR OF M/S AMBIKA|
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ICS (comm) 704/2025 01.09.2025 Theta Investment v/s WilsonSushil Shukla |9582483990 ssalegal.09 @gmail.co [20.08.2025
[Engeeniring Im
ICS (comm) 705/2025 01.09.2025 IM/S Krishan Kariye v/s M/s PunjabiVipin Yadav 0625323394 vipinyadav3@gmail.c [26.08.2025
By Nature lom
ICS (comm) 718/2025 04.09.2025 IVinod kumar yadav v/s Raju Ram  [Dayanand 9971057511 ladvnpandey@gmail.c [230.08.2025
[Pandey om
ICS (comm) 726/2025 10.09.2025 IM/S Prakartik Samvardhan v/s BeluAbhinav Garg (9810196968 ladv.abhinavgarg@gm|05.09.2025
Devi lail.com
ICS (comm) 752/2025 18.09.2025 [Rakesh Jaina Vs M/S INT Solutions |Akshay Dhawan [9968305242 ladv.dhawan18@gmai [15.09.2025
l.com
ICS (comm) 757/2025 19.09.2025 Bank of India Vs Mr Suraj KumarKumar 9718909886 ladv.vishwajeet@gmai|11.09.2025
Muni Vishvajeet l.com
ICS (comm) kW70/2025 31.05.2025 One 97 Communication vs Prakash|Srishti 9910634753 s.dhoundiyal @saikris [29.05.2025
Chitra Mandira [Dhoundiyal lhnaassociates.com
ICS (comm) 785/2025 25.09.2025 IM/S Plus UV Solutions Pvt Ltd Satya 7763088371 satyaprakashsharan [23.09.2025
prakasharan & @gmail.com
Yashprakashara
In
ICS (comm) 786/2025 25.09.2025 IAdobe Incorporated vs Tushal Mittal [Ms Aarshia Behl|9818061242 laarsha@saikrishnaas [24.09.2025
sociates.com
JOMP (comm) 57/2025 01.09.2025 Delhi Development Authority VslRais and Soni  [9910072693 divij24@live.com 28.08.2025
[Hardik Gupta
JOMP (comm) 61/2025 19.09.2025 [Neetu Thakur Vs Yes Bank Ltd JAnupam 0891629964 lanupanadvsc@gmail. 10.09.2025
Dwivedi lcom
IOMP(I) (comm) 86/2025 23.09.2025 IM/S Bharti Airtel Ltd Vs Mrs BimlaKunwar Singh (9939181605 [KPSADVOCATES @G [19.09.2025
Devi IMAIL.COM
IOMP (comm) 87/2025 23.09.2025 IM/S Bharti Airtel Ltd Vs Kehar SinghlKunwar Singh 9939181605 [KPSADVOCATES@G [19.09.2025
IMAIL.COM
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ICHANDER MUNI

KATHAYAT

IOMP(I) (comm) 93/2025 27.09.2025 IM/S Intec Capital Ltd Vs KewPooja 0871169411 legal.poojachaudhary [23.09.2025
Precision Pvt Ltd. Chaudhary & @gmail.com
Pranav Goyal
[Exe (comm) 77/2025 17.09.2025 IM/S Metal Gems Vs Stesalit Ltd. KK Tiwari 999377994 kesharikumar.k@gm [20.08.2025
lail.com
Misc DJ 972/2025 15.09.2025 |Airtec Electro vision Vs Santosh IGovind Suri 8130909187 litigation@surico.in |05.09.2025
35 SH. RAJ KUMARSOUTH- 39 BlockIi IOMP (COMM.)/56/2025 01-09-2025 IVJULKA RUBBERS V/SPAWAN 9999989589 lpawankawrani@gmai|30.08.25
TRIPATHI, [EAST INDRAPRASTHA [KAWRANI l.com
IDISTRICT
JUDGE(COMMERCI
AL COURT)
[EXECUTION (COMM.)/310/2025 01-09-2025 JATIN RAJ TANWAR Vs SiyasafMANOHAR 9891836646 naagarmanohar@gm [18.08.25
Singh Bhola INAAGAR lail.com
ICS (COMM)/701/2025 01-09-2025 ISANDEEP MEHTA V/S SHARAD |ARJUN 9711285445 ladv.arjunbhaskar@g [19.08.25
BHASKAR Imail.com
ICS (COMM)/706/2025 02-09-2025 IFABKING SOLUTION V/S FLOTEK [PRABHU 0818485171 lprabhu.dayall.advoca [29.07.25
DAYAL te@gmail.com
ICS (COMM)/709/2025 02-09-2025 JAAYUSH DALMIA V/S KBCOBHIRUP 0319240201 lobhirupghosh@gmail [30.08.25
ICOMPUTECH IGHOSH .com
IOMP (COMM.)/58/2025 11-09-2025 IDEVENDER KUMAR KASHYAP VSINITIN SINGH|9818480105 luvsingh1964@gmail.|09.09.25

Icom
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ICS (COMM)/733/2025 12-09-2025 WD 40 Manufacturing Company VSSUDARSHAN (9810132015 legal @unitedworld.co[10.09.25
Maple Car Care Private Limited KUMAR Lin
BANSAL [Unitedip@unitedworl
id.co.in
ICS (COMM)/734/2025 12-09-2025 WYOTI Vs JAGDISH PRASADAMIT KUMAR9899911324 IAMPlegalsolutions@g08.09.25
SHARMA MONIKA| Imail.com
[KUMARI
[EXECUTION (COMM.)/322/2025 16-09-2025 IMS MODI INFOSOL PVT LTD VsABHISHEK 9811000519,97113 jsuruchi.m14@gmail.c|08.09.25
MS JOHAR COMPUTERS IGAUTAM &57001 jom
SURUCHI
IMITTAL
ICS (COMM)/743/2025 16-09-2025 M /s SUNRISE FREIGHTMANISH 0810055591 manishkohliandecom [22.08.25
I[FORWARDERS PVT. LTD. Vs M/s[KOHLI lpany2gmail.com
IADITYA BIRLA FINANCE LTD.
[Ex.COMM - Award by Arb| 17-09-2025 |Alankit Assignments Limited VSABHISHEK 0891138990 lavocate.abhishekkum [01.09.25
IComm./74/2025 |Adity Shankar Sales Private Limited [KUMAR ar@gmail.com
[EXECUTION (COMM.)/324/2025 18-09-2025 IBANK OF MAHARASHTRA Vs M/s[PRAMOD 8368401233 pramodtyagiio@gmail10.09.25
[Neha Fabric TYAGI l.com
[Ex.COMM - Award by Arb| 20-09-2025 G K VENTURES Vs KNOCKOUTVINEET KR.8800720165 ladvvineetyadav@gmal(19.09.25
IComm./78/2025 WELLNESS LABS LLP IYADAV fil.com
ICS (COMM)/767/2025 23-09-2025 Skil Travel Pvt Ltd Vs WinZO Games[Rishabh 8802003140 njaing1@rediffmail.c 10.09.25

Private Limited

Pain/Alok
[Kumar

jom
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ICS (COMM)/768/2025 23-09-2025 DR ER RAJAINDERR JAINA VsKANISHKA 9999457850 kanishk.kharbanda20[28.07.25
IDEA CELLULAR LIMITED KHARBANDA (@gmail.com

ICS (COMM)/772/2025 23-09-2025 INIKUNJ GOSWAMI Vs MOGLIRAJESH 7011125378 ladv.anand 09.09.25
ILABS INDIA PVT LTD JANAND rajesh@gmail.com

ICS (COMM)/773/2025 23-09-2025 Messrs Radha Silk Emporium VSPRATEEK Kl9981643606, prateekchadha@gmail29.08.25
[Prabhjot Singh ICHADHA 00324 46060 l.com

[Ex.COMM - Award by Arb| 25-09-2025 IAXIS BANK Vs RAJEEV KUMAR [SHOBHA 0811192158 srsobhagupta@gmail.{15.09.25

IComm./81/2025 IGUPTA lcom

[EXECUTION (COMM.)/338/2025 25-09-2025 ISURESH BHATTIA Vs ISHAAN SETH|VARUN 0810425246 ladv.nikhilmehra 03.07.25

SHARMA

[EXECUTION (COMM.)/339/2025 25-09-2025 M/S ELNOVA PRIVATE LIMITED[RAJIV NAYAN (9899396765 rajcevnavani.adv@g [23.09.25
Vs M/S. R.T. POWER SYSTEM Imail.com

[EXECUTION (COMM.)/340/2025 25-09-2025 OMB Perfect lens through it§DEEPAK 9711573242 [deepakjangralawoffic [22.09.25
proprietor Div Bhargava Vs MannatJANGRA les@gmail.com
Monga

IOMP (1) (COMM.) 91/2025 27-09-2025 DRIVEO ELECTRIC MOBILITY[SANJEEV 9717028845, litigation@sreslegal.c 10.09.25
IPRIVATE LIMITED Vs REINVENT|PATHAK jom
IAGROCHAIN PRIVATE LIMITED




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IOMP (I) (COMM.) 92/2025 27-09-2025 IDRIVEO ELECTRIC MOBILITY[SANJEEV 9717028845, litigation@srcslegal.c [10.09.25
PRIVATE LIMITED Vs LIGHTZIPPATHAK lom
[TECHNOLOGIES PRIVATH
LIMITED
ICS (COMM)/794/2025 27-09-2025 THE FEDERAL BANK LTD. Vs|KIRAN 0810472145 kiranmahajan6o@ya [17.09.25
IVINCY JOHN IMAHAJAN lhoo.com
[EXECUTION (COMM.)/342/2025 27-09-2025 IM/S. SSD INDUSTRIES v. LEELA[RAJESH MAINI|9315600985 ladvrajesh20211@gma(31.07.25
IFURNISHING fil.com
[EXECUTION (COMM.)/343/2025 27-09-2025 KULDEEP KALRA v. YOGESHABHISHEK 9582000430 labhisheksethiadvocat {11.09.25
CHANDOLA SETHI le@gmail.com
ICS (COMM)/797/2025 27-09-2025 IPUNTA INDIA v. BRIGHTEXKAPILYADAV 09811370721 legumperitum@gmail25.09.25
IENTERPRISES .com
ICS (COMM)/799/2025 27-09-2025 CANARA BANK v. AKHILESHKUNAL 0811575138 KKUNALASHHARM [25.09.25
SHARMA SHARMA ALAW@GMAIL.COM|
36 ISH. DEVENDER[EAST 209 ICS COMM 74 2375/2025 03-09-2025 SUNIL KUMAR MINDA VSSH HITESH|9779446402 ladv.hiteshg99g@gmal|03.09.25
[KUMAR, DISTRICT] IDNAYANESHWAR SHIPPINGTHAKUR fil.com
JUDGE ISERVICES PVT. LTD.
(COMMERCIAL
ICOURT) 209 ICS COMM 74 2376/2025 03-09-2025 SHASHI SAXENA VS RAJU SH JITENDRA(9811034053 lpancharia8associates [03.09.25
IPANCAHRIA (@gmail.com
209 ICS COMM 74 2423/2025 08-09-2025 RAJDHANI ENTERPRISES VSSH ADITYA8527002868 ladityakrsinghal @yah [08.09.25
REETA BHAYANA KUMAR joo.com
SINGHAL
209 ICS COMM 74 2429/2025 09-09-2025 BANK OF INDIA VS DEEPAKISH V. P|9990182901 vptiwariadvocate@g [09.09.25
IVERMA AND ORS TTWARI Imail.com
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IPROCESSORS AND SUPPLIERS

DUDEJA

209 ICS COMM 74 2451/2025 10-09-2025 [PANKAJ GUPTA VS LOCKSISHDR PRAVEEN/9958494162 lassociate.paa@gmail. [10.09.25
IDIGITECH INDIA P LTD. JALOK lcom
209 ICS COMM 74 2474/2025 11-09-2025 ISONIA DEWAN VS DRJ HEALTH|SH 0582461463 ladvshreshtha@gmail. 11.09.25
CARE PVT. LTD. SHRESHTHA lcom
[KUMAR
209 ICS COMM 74 2478/2025 11-09-2025 IAGMATEL INDIA PVT. LTD. VSMS SHWETA9818274143 shweta.d14@gmail.co(11.09.25
UMD PRECISION EQUIPMENTSGARG Im
IPVT. LTD.
209 ICS COMM 74 2533/2025 15-09-2025 IKRITUNAIRU BUILDER AND DEV|SH MOHIT|9811070701 15.09.25
IVS KAIZEN ENTERPRISES BHARDWAJ
209 ICS COMM 74 2586/2025 17-09-2025 SHAIL KUMAR GARG VSSH NARENDER(9313362890 Inbhandari2oo9@gm [17.09.25
IVISHWAMITRA DWIVEDI BHANDARI lail.com
209 ICS COMM 74 2696/2025 24-09-2025 I[ELPRON EXCHANGE WATERSH PRAMOD/9871724396 chauhanpramod833 [23.09.25
[ENGG PVT. LTD. VS PROGENTSINGH (@gmail.com
SERVICES PVT. LTD.
209 ICS COMM 74 2706/2025 27-09-2025 KHIZAR QURESHI VS ZOO FRESH|SH NOOR ULi9810209507 nuislam@rediffmail.c24.09.25
IFOODS PVT. LTD. ISLAM jom
209 ICS COMM 74 2712/2025 24-09-2025 ISDATA PLUS PLUSSH RAJEEV(9953145936 rajeevmishraclc@gm [24.09.25
TECHNOLOGIES PVT. LTD. VSKUMAR lail.com
IHARIGO TECHNOLOGIES IMISHRA
209 ICS COMM 74 2720/2025 26-09-2025 INIKITA KHANDELWAL VS BILALSH TARA9354193994 ladvocatetarachandgu [25.09.25
IALI SAIFI ICHAND GUPTA Ipta@gmail.com
209 ICS COMM 74 2740/2025 27-09-2025 PUNEET KUMAR SHARMA VSSH ANILj9999791120 saxenaassociatesg-  [27.09.25
IMANNAT SHARMA KUMAR I315@gmail.com
SAXENA
209 ICS COMM 74 2745/2025 27-09-2025 IVAALVE BATHWARE INDIA LTD.SH 0999147160 shubhankarsehgal@g [27.09.25
IVS BIPIN JOSHI SHUBHANKAR Imail.com
SEHGAL
37 IMS. RUBY ALKA[EAST 101 ICS COMM 74 2359/2025 02-09-2025 IMANMOHAN SINGH WADHWAISH 0811161525 sksingh116 @gmail.co [01.09.25
IGUPTA, DISTRICT] ICONSTRUCTION PVT. LTD. VSSATYENDRA Im
WUDGE INUQ ENERGY PVT. LTD. [KUMAR SINGH
(COMMERCIAL
ICOURT) 101 ICS COMM 74 2403/2025 08-09-2025 SAMEER AND COMAPANY VS ZED|SH VIKAS[9313828282 idhimitralawfirm@g [06.09.25

Imail.com
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IPVT. LTD. VS GURUJI INTERIOR

IAGGARWAL

.com

ICS COMM 74 2422/2025 12-09-2025 STATE BANK OF INDIA VSMS SUCHITA{8896932838 lagnihotrisuchita@gm |08.09.25

IHARENDRA PRASAD DIXIT lail.com

101 ICS COMM 74 2424/2025 09-09-2025 I[ENERGY BEVERAGES PVT. LTD,SH SHASHWAT}7903889268 shashwatadv@gmail. |08.09.25
IVS SK ENTERPRISES PARIHAR lcom

101 ICS COMM 74 2426/2025 09-09-2025 SUPREME INDUSTRIES LTD VSSH DEBASISH(9810083029 [debasishmoitra@gmal08.09.25
SUPREME PETRO FOAMIMOITRA fil.com
INDUSTRIES

101 ICS COMM 74 2449/2025 11-09-2025 IKAPRI CORP VS CENTRALSH ANKIT|9213225997 lanki.rajput@gmail.co 10.09.25
IELECTRONICS LTD SISODIA Im

101 ICS COMM 74 2461/2025 10-09-2025 RAM BILASH AGGARWAL VS MKCISH PARVEEN99873935534 laggarwal_parveenku [10.09.25
INFRASTRUCTURE LTD. KUMAR Imar@yahoo.co.in

IAGGARWAL

101 ICS COMM 74 2544/2025 18-09-2025 SHIV SHAKTI TRADERS VSSH RAJIVI9810066196 lcontact@dslawoffices [16.09.25
ISOUTH INDIAN BANK DALAL Lin

101 ICS COMM 74 2547/2025 16-09-2025 CANARA BANK VS PRATAPSH DEEPAK7985038524 [dsalsindia@gmail.co [16.09.25
IMEENA [KUMAR SINGH m

101 ICS COMM 74 2589/2025 19-09-2025 SACHIN BHARDWAJ VS OASISSH 0871704611 verma.vishwendra@y|(17.09.25
BUILDMART IVISHWENDRA lahoo.co.in

IVERMA

101 ICS COMM 74 2647/2025 20-09-2025 IDOT PRORENT FARMING PVT{SH RAUSHAN{8750877805 thevirtuallawyers@g [19.09.25
ILTD. VS PRAVEEN SHARMA KUMAR Imail.com

101 OMP COMM 78 2649/2025 22-09-2025 QUICK SMART WASH PVT. LTD/MS ANKITA{9873990065 lankitachaudhary.adv {19.09.25
VS BLUEBEAN LOGISTICS PVT/CHAUDHARY (@gmail.com
LTD.

101 ICS COMM 74 2688/2025 24-09-2025 PRAMILA BHARGAVA THRUMS SAUMITRA/9818341523 saumitra.singhal @gm22.09.25
SANJAY BHARGAVA VS NARESH|SINGHAL lail.com
IENTERPRISES THRU NARESH]
IKHUBWANI

101 ICS COMM 74 2709/2025 24-09-2025 STATE BANK OF INDIA VS AJAY|SH VIJAY|9810210832 24.09.25
IKUMAR PROP AST SHREEPRAKASH
[ENTERPRISES

101 ICS COMM 74 2752/2025 06-10-2025 BANSAL SALES CORPORATIONSH ABHISHEK|9810400291 lgnaggarwal.co@gmaili27.09.25
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38 . SANJEEVINORTH 201, New BuildinglC.S.(COMM) 115/2025 02-09-2025 IUNION BANK OF INDIA VsRAVIKUMAR (9911118926 ladvocateraviyg@gma [28-08-2025
IKUMAR [EAST KKD IMUKESH SHARMA lil.com
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL)-01 [—-do-- IC.S.(COMM) 116/2025 08-09-2025 [FIROZ Vs ANAS IMD. DANISH (9350221670 consultdaanish@gma |06-09-2025
lil.com
---do-- IC.S.(COMM) 117/2025 18-09-2025 BIMLESH Vs INDIA FIRST LIFEAJEET YADAV9718299477 office@ayalegal.in  [17-09-2025
INSURANCE COM. LTD. & ASSOCIATES
---do-- IC.S.(COMM) 118/2025 25-09-2025 ISARASWATI CHAUDHARI Vs BABADEVESH 0999814755 [devesh.adv@gmail.co [16-09-2025
CYLINDER TEST HOUSE & ORS. [PRATAP SINGH, Im
---do-- [EX. (COMM) 72/2025 06-09-2025 BINDAL SMELTING PVT LTDAMIT TEWARI [9818180025 atandaadv@gmail.co
MTHROUGH THEIR AUTHORISED| Im
REPRESENTATIVE MS KOMAL
GUPTA
---do-- [EX. (COMM) 73/2025 06-09-2025 IMS. NIRMALA JAIN R.G.D 8178109123 lgdsharmag8@gmail.clo4-09-2025
Vs SH. VINESH SHARMA DHARMA & jom
JASSOCIATES
---do-- [EX. (COMM) 74/2025 06-09-2025 IVIJAY COTSWIN PVT. LTD. R.G.D 8178109124 lgdsharmag8@gmail.clo4-09-2024
Vs VINESH SHARMA DHARMA & jom
IASSOCIATES
---do-- [EX. (COMM) 75/2025 08-09-2025 [UNION BANK OF INDIA L.S. RANUT 9890410729 krmanjeetsinghnaut
Vs VIVEK KUMAR TIWARI PROP| (@gmail.com
ISHRI HARI ENTERPRISES
---do---- [EX. (COMM) 76/2025 10-09-2025 IAFSAR KHAN SYED AJMAL9210470402 lhassann176 @gmail.c
Vs MR SANTOSH HASAN jom
---do---- [EX. (COMM) 77/2025 12-09-2025 IM/S CAPITAL HIND FINANCE LTD[SH. GAGAN871365547 ladv.gagan.jindal@gm 18-08-2025
Vs KARAN AND ANOTHER JINDAL lail.com
---do---- [EX. (COMM) 78/2025 15-09-2025 [UCO BANK DEVANSH 0999856476 [devansh.lawyer@gma(15-09-2025
Vs ANURAG GUPTA JAGARWAL fil.com
---do---- [EX. (COMM) 79/2025 17-09-2025 ILEVI STRAUSS AND CO SHRAVAN 8587924056 nitedmerk@uniteda 16-09-2025
Vs SHRI KAMAL KUMAR [KUMAR Indunited.com
BANSAL
---do---- [EX. (COMM) 80/2026 26-09-2025 IPARVES ANWAR Vs RAIS AHMED [MAYANK 9873347330 mayank.mahajano5@[26-09-2025
IMAHAJAN lyvahoo.com
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---do-- [EX.(COMM) AWARD 12/2025 04-09-2025 IKOTAK MAHINDRA PRIME[SETHI &011-41098291 sethiassociate @gmail [27-08-2025
LIMITED IASSOCIATE .com
Vs HANIF R

---do-- [EX.(COMM) AWARD 13/2025 04-09-2025 IKOTAK MAHINDRA PRIME LTD |[SETHI &{011-41098290 sethiassociate @gmail [28-08-2025
Vs CHOUDHRY MEHKAR SINGH |ASSOCIATE L.com

---do-- [EX.(COMM) AWARD 14/2025 04-09-2025 KOTAK MAHINDRA PRIME LTD  [SETHI &{011-41098289 sethiassociate @gmail [27-08-2025
Vs SUDHIR SINGH IASSOCIATE .com

---do-- [EX.(COMM) AWARD 15/2025 06-09-2025 WAI SHREE RADHEY SHYAM|VIBHUJAIN [9729615170 ladmin @vjlawoffice.injo4-09-2024
IENTERPRISES
Vs S S MANUFACTURERS AND|
[TRADERS

---do-- [EX.(COMM) AWARD 16/2025 08-09-2025 IAXIS BANK LTD SHOBHA 0811192158 srshobhagupta@gmai|o4-09-2024
Vs MOHD GULZAIB IGUPTA l.com

---do-- [EX.(COMM) AWARD 17/2025 22-09-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 kmpspatners@gmail. 16-09-2025
Vs MOHD NAZIM SINHA lcom

---do-- [EX.(COMM) AWARD 18/2025 22-09-2025 KOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659332 kmpspatners@gmail. 16-09-2024
Vs KHUSHBU DHAMA SINHA lcom

---do-- [EX.(COMM) AWARD 19/2025 22-09-2025 IKOTAK MAHINDRA PRIME LTD |JAMIT KUMAR{990659333 kmpspatners@gmail. 12-09-2023
Vs IMRAN HABIB SINHA lcom

---do-- [EX.(COMM) AWARD 20/2025 25-09-2025 KOTAK MAHINDRA PRIME LTD  [SAGAR 7053284188 sagarmishra2490@g [16-09-2024
Vs RIZWAN B IMISHRA Imail.com

---do-- IMISC DJ 315/2025 16-09-2025 RAJKUMAR GUPTA SIDHANT 7053284189 lantilsidhant89@gmaif12-09-2025
Vs ICICI HOME FINANCE CO LTDJANTIL l.com
MTHROUGH ITS AR

---do-- IMISC DJ 319/2025 18-09-2025 RESHMA COLLECTION INAEEM 0210386190 Inaeemadv2021@gma 18-09-2025
Vs NYSAA RETAIL VENTURE PVTJAHMED fil.com
ILTD.

---do-- IOMP (I) (COMM) 16/2025 03-09-2025 IPIRAMAL FINANACE LIMITED ANANJAY 7030378800 singh.ananjay@gmail 18-08-2025
Vs SANDEEP KUMAR SINGH .com
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139 . 301, New CourtiCS (COMMERCIAL ) 03-09-2025 CS (COMM)/533/2025 [B L AGRO INDUSTRIES LTD Vs S PRAJESH 0312400662 thecaltrade@gmail.co|30.08.2025
IKUMAR GARG,) Building INDUSTRY SHARMA, Im
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-01
301, New CourtiCS (COMMERCIAL ) 03-09-2025 CS (COMM)/534/2025 [SHUBHAM JAIN Vs MOHDKUSHAGRAGO 9711443294 KUSHAGRAGOEL1@(01.09.2025
Building INASEEM [EL IGMAIL.COM
301, New CourtiCS (COMMERCIAL ) 03-09-2025 CS (COMM)/535/2025 [NICE WEDDING CARDS PVT LTDIANUJGUPTA (9999936866 laga.justice~ gm(30.08.2025
Building Vs 3FATE TECHNOLOGIES PVT] lail.com
LTD
301, New CourtiCS (COMMERCIAL ) 04-09-2025 [Execution VEE PEE FABRIC PRIVATEKausik 0654713 565 linfo@kelellp.com 04.09.2025
Building (Comm.)/196/2025 ILIMITED Formerly known as MAPSChatterjec
Creation Private Limited Vs PH
IShahul Hameed
301, New CourtCS (COMMERCIAL) 04-09-2025 CS (COMM)/538/2025 JAI BHAWANI TRADING VSNEELAMMALI [7303296156 neelammalik@gmail. {19.08.2025
Building BHANWAR LAL LALANI K lcom
301, New CourtiCS/COMMERCIAL 04-09-2025 CS (COMM)/539/2025 WJAI BHAWANI TRADING Vs AMITINEELAMMALI [7303296156 neelammalik@gmail. {19.08.2025
Building KUMAR K lcom
301, New CourtiCS (COMMERCIAL ) 04-09-2025 CS (COMM)/540/2025 [Magnett  Enterprises Vs  DZGyanendra 8960381907 ladvaditigo@gmail.co [29.08.2025
Building Corporation Rathour Im
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301, New CourtCS (COMMERCIAL) 06-09-2025 CS (COMM)/545/2025 M/S NEWTRACKIAkhilesh Kumar|9717927002 Vedantlawfirm7@gm [06.09.2025
Building INTERNATIONAL AUTOMOTIVES lail.com

PVT LTD Vs ARUN KUMAR|

ISACHAN
301, New CourtCS (COMMERCIAL) 09-09-2025 CS (COMM)/548/2025 [PUNJAB NATIONAL BANK VSSAYAK 0818307300 sayank@gmail.co 20.08.2025
Building ISARITA CHAWLA BANDYOPADH

IYAY

301, New CourtiCS (COMMERCIAL) 10-09-2025 Ex. - Award by[KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 AMITSINHA@GMALI [26.08.2025
Building |Arb./31/2025 WOSHI S SINHA L.COM
301, New CourtlCS (COMMERCIAL) 10-09-2025 Ex. - Award  byKOTAK MAHINDRA PRIME LTD VSAMITKUMAR (9990659331 IAMITSINHA@GMALI [26.08.2025
Building |Arb./32/2025 SANJAY CHOPRA SNHA L.COM
301, New CourtCS (COMMERCIAL) 15-09-2025 CS (COMM)/558/2025 |GH AGENCIES INC Vs Late Deo RajKUSHAL 9910131155 laggarwalkushalgg@g [03.09.2025
Building Juneja IAGGARWAL Imail.com
301, New CourtiCS (COMMERCIAL) 16-09-2025 CS (COMM)/561/2025 [SUMEET GROVER Vs WM ENERGYMIHIR 0810424820 [Info@yas handass(06.09.2025
Building IAND LIGHTING PVT LTD AND ORSMALHOTRA lociates.com
301, New CourtiCS (COMMERCIAL) 17-09-2025 CS (COMM)/562/2025 M/s M K Roadlines Vs M/sPIYUSH 0560914949 piyushsharma3933@ [12.09.2025
Building Vishwashilpi Engineering SolutionfSHARMA cmail.com

Pvt Ltd
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301, New CourtCS (COMMERCIAL) 18-09-2025 CS (COMM)/564/2025 [Prem Kumar Bhutani Vs AsholSATISH 9899653006 satishchaudhary@gm|15.09.2025
Building Kumar ICHAUDHARY lailcom
301, New CourtiCS (COMMERCIAL) 19-09-2025 CS (COMM)/566/2025 M/S PREMIER HEAVY LIFI[SHIVNATH 0868334630 Imahantashivanath@gf13.09.2025
Building IPRIVATE LTD Vs M/S SATNAMMEHTA Imail.com

IGLOBAL INFRA PROJECTS LTD
301, New CourtiCS (COMMERCIAL) 20-09-2025 IMISC DJ/829/2025 PUNJAB NATIONAL BANK VSSAYAK 0818307300 sayank@gmail.co 15.00.2025
Building Sidharth Kumar Jain BANDYOPADH

IYAY

301, New CourtlCS (COMMERCIAL) 22-09-2025 IMISC DJ/830/2025 HDFC BANK LTD Vs RAMESHINEETU NAYYA (9811540237 INEETU@GMAIL.CO [16.09.2025
Building KUMAR GOYAL IM
301, New CourtCS (COMMERCIAL) 23-09-2025 CS (COMM)/570/2025 [VARSHA  JAIN Vs KOCHARGAURAVSUNE [9811109695 lgaurav.suneja88@gm(16.09.2025
Building [TRADERS JA lail.com
301, New CourtiCS (COMMERCIAL) 23-09-2025 CS (COMM)/571/2025 [Bank of Baroda Vs Pankaj JOSHI 9910568669 ladvumeshioshi@gma [20.09.2025
Building lil.com
301, New CourtlCS (COMMERCIAL) 25-09-2025 [Execution IVINOD KUMAR Vs BACCHUSAMIT CHAWAL[9818689708 lamitchawla@gmail.c [20.09.2025
Building (Comm.)/212/2025 [ENTERPRISES LTD. lom
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ROOM NO 208 [COMMERCIAL 06-09-2025 CS (COMM)/544/2025 [Manoj Kumar Goel Vs Sushil Gupta[GURUSHARAN [9868227610 lgurusharansingh7610(06-09-2025
SINGH(P), (@gmail.com

[ROOM NO 208 ICOMMERCIAL 06-09-2025 CS (COMM)/543/2025 [M/s Suresh Apparels Vs shubham[Bharat 9268300000 bharatguptarkca@gm|06-09-2025
garg Prakash(P), lail.com

[ROOM NO 208 ICOMMERCIAL 08-09-2025 CS (COMM)/547/2025 [PUNJAB NATIONAL BANK Vs [Sayak 0818307300 sayak law@gmail.co |08-09-2025
IANKIT CHAUDHARY Bandyopadhyay Im

(P),

[ROOM NO 208 ICOMMERCIAL 09-09-2025 CS (COMM)/550/2025 M S PRECIOUS WINDING WIRESAvnish 0871603366 lavnishshuklaadvocatej09-09-2025
[Through its proprietor partner sh{Shukla(P), (@gmail.com
Sanjay Goel Vs MS Ashok Electrical
ICo Through its proprietor Sh Sushill

[ROOM NO 208 ICOMMERCIAL 09-09-2025 CS (COMM)/549/2025 [VT POLY PACKS THROUGH ITS[VED PRAKASH|9654978867 [daljeetsingh9237@g |09-09-2025
IPROPRIETORS SH JITENDERSINGH(P), Imail.com
IPANDEY Vs GURUNAM SINGH]
JASPAL SINGH DIGWA

ROOM NO 208 [COMMERCIAL 10-09-2025 CS (COMM)/554/2025 |AZHAR AHMED Vs  RameshfHarmesh 0871070666 ladvnitinkrverma@gmf10-09-2025
ISharma Kumar(P), lail.com

[ROOM NO 208 ICOMMERCIAL 15-09-2025 CS (COMM)/557/2025 [MOHD ANWAR Vs M S K LJIMRAN 0818107715 ladvocatepradeepsaga [15-09-2025
IARORA CONSTRUCTION PVT LTDKHAN(P), r@gmail.com
ORS

[ROOM NO 208 ICOMMERCIAL 19-09-2025 CS (COMM)/565/2025 [PUNJAB NATIONAL BANK Vs [PARAS 9810600656 parasaggarwaladv@g [19-09-2025
Bishan Swaroop IAGGARWAL(P), Imail.com

[ROOM NO 208 ICOMMERCIAL 22-09-2025 CS (COMM)/567/2025 [Punjab National Bank Vs Hem RajfAjay Sharma(P),/9891399593 lajaysharma2635@gm [22-09-2025
Prop of Rashmi Fashion Jeans Wear lail.com

ROOM NO 208 [COMMERCIAL 22-09-2025 CS (COMM)/569/2025 [Mittal Fabrics Pvt Ltd Vs ROHIT[KAMAL 0560570576 Imailkamalgarg@gmaij22-09-2025
JAIN IGARG(P), l.com

ROOM NO 208 [COMMERCIAL 27-09-2025 CS COMM 576/2025 |[SHEETAL Vs KRISHNA RANISACHET 0871273111 ladvocatesachetsharm [27-09-2025
GUPTA SHARMA la@gmail.com

ROOM NO 208 [COMMERCIAL 01-09-2025 Ex - Award  byAXIS BANK LTD Vs MEHARBAN[Shobha 0811192158 srshobhagupta@gmailo1-09-2025

|Arb/30/2025 ISINGH SHAH IGupta(P), l.com
ROOM NO 208 [COMMERCIAL 01-09-2025 Ex - Award DbyAXIS BANK LTD Vs VISHALShobha 0811192158 srshobhagupta@gmaijp1-09-2025
|Arb/29/2025 TYAGI IGupta(P), l.com
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LTD VS PADMAVATI HANDLOOM|
PVT LTD

SHARMA

l.law811@gmail.com

ROOM NO 208 [COMMERCIAL 06-09-2025 [Execution Sh Kamal Jain Vs M/s YadavVIDIT 9910995511 lag45defcol@gmail.co |06-09-2025
(Comm)/200/2025 Wholesale IGUPTA(P), Im
[ROOM NO 208 ICOMMERCIAL 09-09-2025 [Execution State Bank of India Vs Rakesh Suchita Dixit(P),[8896932838 lagnihotrisuchita@gm |09-09-2025
(Comm)/202/2025 lail.com
[ROOM NO 208 ICOMMERCIAL 15-09-2025 [Execution ISETHI AGENCIES Vs INikhil 7876752880 [dhimannikhil160@g [15-09-2025
(Comm)/209/2025 IMEDILIVECARE Dhiman(P), Imail.com
IMANUFACTURING PRIVATH
LIMITED
[ROOM NO 208 ICOMMERCIAL 16-09-2025 [Ex - Award byKOTAK MAHINDRA PRIME LTD JAMIT KUMAR9990659331 kmpspartner@gmail. 16-09-2025
IArb/33/2025 Vs JITESH KHERA ISINHA(P), lcom
[ROOM NO 208 ICOMMERCIAL 06-09-2025 [Execution VEE PEE FABRIC PRIVATE SAMRIDHI 0654713565 ladvocate.simridhigg [06-09-2025
(Comm.)/201/2025 ILIMITED Formerly known as MAPSISAMRIDHI (@gmail.com
Creation Private Limited Vs Faqir
IChand Ravinder Arora
ROOM NO 208 [COMMERCIAL 17-09-2025 Ex - Award  byKOTAK MAHINDRA PRIME LTD [Sagar 7053284188 sagarmishra249o@g [17-09-2025
|Arb/34/2025 Vs UDAY UDAY CHOUHAN Mishra(P), Imail.com
[ROOM NO 208 ICOMMERCIAL 22-09-2025 [Execution INGB DIAGNOSTICS THROUGH]|Raj Kumarng811010286 rathore_rajkumar@y [22-09-2025
(Comm)/210/2025 RAKESH KUMAR MAURYA Vs [Rathore(P), lahoo.co.in
ISANDOR LIFE SCIENCES PRIVATEH
LIMITED
[ROOM NO 208 ICOMMERCIAL 24-09-2025 [Execution IREGAL PAINTS AND BRUSH PVT|Dinesh 9810626750 [dejurisig6@gmail.co [24-09-2025
(Comm)/211/2025 LTD Vs ARVIND MITTAL [Monga(P), Im
41 ISH. SANJAY|SHAHDARA EX AWARD ARB 28/2025 [01.09.2025 ISUNDARAM FINANCE LIMITEDINITIN MEHTA |9773667288 ladvocate.mehtaassoci26.08.2025
ISHARMA-II, IVS MASHI UR & ORS lateog @gmail.com
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT IMISC DJ 778/2025 01.09.2025 IM/S LAJ EXPORTS LTD VS GAGANABHINAV 9200744888 labhinavagnihotri5@g[21.08.2025
BHASIN JAGNIHOTRI Imail.com
ICS(COMM) 530/2025 02.09.2025 RISHABH JAIN VS MOHDKUSHAGRA (9711443294 kushagragoel1@gmaili01.09.2025
ISALMAN IDREESI IGOEL .com
EX(COMM) 195/2025 03.09.2025 JANKIT JAIN VS HITESH KUMAR |[DUSHYANT 8527734300 sisodiya_2004@redif|14.08.2025
SISODIYA fmail.com
ICS(COMM) 536/2025 03.09.2025 HARLA JI SONS PACKAGING PVIJYOTI 0310250694 liyoti 06.08.2025
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[EX(COMM) 197/2025 04.09.2025 IVEE PEE FABRIC PVT LTD VSSAMRIDDHI (9654713565 linfo@kelcllp.com 29.08.2025
RESHMA GULMOHAMMAD

ICS(COMM) 541/2025 04.09.2025 HARENDER SINGH TOMAR VSSUDHIR 0811736052 sksadv4u@gmail.com|30.08.2025
THBAS KUMAR

SHARMA

ICS(COMM) 542/2025 04.09.2025 IPREM PRINTERS VS M/S SHIVAMIARPIT JAIN 9811595800 case.law.advocates@g|03.09.2025
TRADING CO Imail.com

[EX(COMM) 203/2025 090.09.2025 IM/S NIRAJ INTENSIVE ANDR K GUPTA 9718555929 rajeshgupta.fiit@gma|04.09.2025
IANESTHESIA CARE PVT LTD V§ fil.com
IM/S UKAR HEALTHCARE PVT LTD
& ORS

ICS(COMM) 552/2025 09.09.2025 B L AGRO INDUSTRIES LTD VS[RAJESH 0312400662 thecaltrade@gmail.co|02.09.2025
IVANSH EDIBLES PVT LTD SHARMA Im

ICS(COMM) 551/2025 09.09.2025 CANARA BANK VS ADITYA[ESHU 9711275697 leshuadvocate@gmail.|04.09.2025
KUMAR ICHAUDHARY lcom

[EX(COMM) 204/2025 10.09.2025 BSES YAMUNA POWER LTD VSAKASH SWAMI 9354702054 ladhyaylawchambers [09.09.2025
IARMAX HEALTHCARE PVT LTD (@gmail.com

CS(COMM) 556/2025 11.09.2025 KAPIL KUMAR GAUTAM VS M/SSADDAM 90650016144 lasaddamhussaing654[10.09.2025
IGURU CONTRACTOR [HUSSAIN (@gmail.com

[EX(COMM) 205/2025 12.09.2025 ISAROGI SUPER SALES PVT LTD VSVARUN BEDI (8285672608 ladvocatevarunbedi@ [13.08.2025
IM/S TARACHAND & SONS lgmail.com

EX(COMM) 207/2025 12.09.2025 ISAROGI SUPER SALES PVT LTD VS[VARUN BEDI [8285672608 ladvocatevarunbedi@ (07.08.2025
INARESH KUMAR GUPTA lgmail.com

[EX(COMM) 206/2025 12.09.2025 ISAROGI SUPER SALES PVT LTD VSVARUN BEDI (8285672608 ladvocatevarunbedi@ [13.08.2025
UMASHANKAR PRASAD lgmail.com

[EX(COMM) 208/2025 15.09.2025 IADS SPIRITS PRIVATE LTD VSABHISHEK 9899787372 ladvabhishek@gmail.cl04.09.2025
RAMA OBEROI KUMAR m

[EX(COMM) 35/2025 19.09.2025 IAXTS BANK VS MOHIT KUMAR IOJASAVI 0811192158 shobhagupta74@gma(28.01.2025

lil.com
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IMISC DJ 832/2025 22.09.2025 Cyan Financial Solutions Pvt Ltd PRAKASH 0818119491 Ipcaryaadvocate@gma(19.09.2025
Vs Vivek Harivyasi ICHANDRA fil.com
JARYA
CS(COMM) 568/2025 22.09.2025 SANJEEV KUMAR BHARDWAJIATUL SINGH |9568808835 stssindiaandassociate
PROP OF M/S KC TUBEWELL s@gmail.com
IENGINEER VS M/S NK(|
INFRASTRUCTURE LTD
IMISC DJ 836/2025 23.09.2025 DEEPAK VS M/S AMO MOBILITY [SANJAY GUPTA9810262231 toshima2612@gmail. [20.09.2025
lcom
IMISC DJ 837/2025 23.09.2025 SAROJ DEVI GOYAL VS GTUSANJAY GUPTA/9810262231 toshima2612@gmail. [20.09.2025
INFRASTRUCTURE lcom
ICS(COMM) 572/2025 24.09.2025 ISTATE BANK OF INDIA VS REKHASIDDHARTH (9810021846 sagarandsagar@livwe[23.09.2025
SHARAMA & ANR BHARDWAJ L.com
[EX(COMM) 213/2025 27.09.2025 SHREE BHAGWATI TEXTILES VSCHAUDHARY (9654990349 ladv.ravinder.singh@g24.09.2025
BELA CREATIONS PVT LTD RAVINDER Imail.com
SINGH
42 ISH. PAWAN KUMARSHAHDARA|C. No. 304 ICOMMERCIAL CS (COMM)/529/2025 HAMILTON MEDICAL AG Vs [Atul 011-41636080 atul @atulnagarajan.ifo1.09.2025
IMATTO DJ (COMM-| Sanjay Saproo INagarajan(P),
04)
C. No. 304 ICOMMERCIAL CS (COMM)/531/2025 [Rishabh Jain vs Mohd Asad [Kushagra Goel [9711443294 goellawoffices@gmail|02.09.2025
ICOMMERCIAL CS (COMM)/532/2025 IM/S PCC Sales LLP vs M/S ShiArpit Jain 0811595800 arpitjain2099@gmail 2.09.2025
IShyam Textile
ICOMMERCIAL [Execution (Comm)/191/2025 ISARAOGI SUPER SALED PVT LTD [VARUN 8285672608 ladvocatevarunbedi@ [2.09.2025
Vs CHINTU TUTEJA BEDI(P), lgmail.com
ICOMMERCIAL [Execution (Comm)/192/2025 ISARAOGI SUPER SALES PVT LTD [VARUN 8285672608 ladvocatevarunbedi@ [2.09.2025
Vs RAKESH KUMAR BEDI(P), lgmail.com
ICOMMERCIAL [Execution (Comm)/193/2025 ISARAOGI SUPER SALES PVT LTD [VARUN 8285672608 ladvocatevarunbedi@ [2.09.2025
Vs MANOJ KEJRIWALA PROP OKBEDI(P), lgmail.com
ISHYAM COLLECTION
ICOMMERCIAL [Execution (Comm)/194/2025 ISARAOGI SUPER SALES PVT LTD [VARUN 8285672608 ladvocatevarunbedi@ [2.09.2025
Vs VIKRAM KUMAR PROPBEDI(P), lgmail.com

IKEJRIWAL H/L UDAKISHUNGANJ|



mailto:atul@atulnagarajan.in
mailto:goellawoffices@gmail.com
mailto:arpitjain2099@gmail.com

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

ICOMMERCIAL

CASE NUMBER

CS (COMM)/537/2025

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

Shri. Vinesh Jain Vs Shri. Neeraj
Jain

ADVOCATE

I0.P Aggarwal

ADVOCATE
MOBILE
NUMBER

9899695533

ADVOCATE EMAILDATE OF E-
ID FILING

03.09.2025

ICOMMERCIAL

OMP (I) (COMM) 81/2025

IM/S Ved Prakash Mithal and Sons
IVs Municipal Corporation of Delhi

Amit Punj

0810524966

lamit.punj@yahoo.con03.09.2025

ICOMMERCIAL

[EX (Comm.)/199/2025

IVEE PEE FABRIC PRIVATH
ILIMITED Formerly known as MAPS
Creation Private Limited Vs Santosh]|
Das Devang Vaishnav

[KAUSIK
ICHATTERJEE

9654713565

[Info@kclellp.com 04.09.2025

ICOMMERCIAL

[EX (Comm.)/198/2025

IVEE PEE FABRIC PRIVATE
LIMITED Formerly known as MAPS
Creation Private Limited Vs Suraj
Kumar Shaw

[KAUSIK
ICHATTERJEE

0654713565

linfo@kelellp.com 04.09.2025

ICOMMERCIAL

CS (COMM)/546/2025

PNB Vs SH. GURUCHARAN SINGH]
GULATI PROP OF GULATI AUTO|
IMPEX

SAYAK
BANDYOPADH
IYAY & PALLAV]
INIRMAL

9971021305

sayak.law@gmail.como06.09.2025

ICOMMERCIAL

ICS (COMM)/553/2025

SHRI BRIJESH GUPTA Vs SH,
IALTAF HUSSAIN

INEERAJ
KUMAR SHAH

0818606997

ladvneerajshah@gmailo9.09.2025

ICOMMERCIAL

CS (COMM)/555/2025

IVijay Kumar Vs Jai Bhagwan Saini|
land Ankit Saini P.v.t L.t.d

SUMAN DEVI

9953809991

sumanadvocate475@g10.09.2025

ICOMMERCIAL

CS (COMM)/560/2025

Vai Bajrangi Textile Vs MRS. USHA|
DEVI

IGAURAV
SHARMA

0811695953

- 15.09.2025

ICOMMERCIAL

CS (COMM)/559/2025

SANJEEV  SINGHAL Vs VIJAY|
KUMAR SHARMA

S.P SINGH &
[SHU KUMAR

0582366477

ladvocaterajputikr@g1115.09.2025

ICOMMERCIAL

CS (COMM)/563/2025

INAMAN JAIN Vs FARMAN

PITYUSH
KATYAL

8700925528

piyushkatyal198 @gmi17.09.2025

ICOMMERCIAL

IMISC DJ/ 838/2025

INIRMALA JAIN VS  BABITA|
SETHIA

H. REHMAN

0811238749

rehmanadv@gmail.co23.09.2025

ICOMMERCIAL

[Ex. - Award by Arb./36/2025

KOTAK MAHINDRA PRIME LTD,
VS MONU SHARMA

AMIT KUMAR|
SINHA

9990659331

kmpspartner@gmail.423.09.2025

ICOMMERCIAL

CS (COMM)/573/2025

SH. RAJBIR AGARWAL PROP OF
IM/S RAJ CHEMICAL CO. Vs M/S
ICONTINOUS DYEING AND|
IPRINTING MILLS

PARAS
IMANCHANDA

9910994357

lparasmanchandag1@g24.09.2025



mailto:amit.punj@yahoo.com
mailto:Info@kclellp.com
mailto:info@kclellp.com
mailto:sayak.law@gmail.com
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICOMMERCIAL [EX Award Arb./39/2025 IKOTAK MAHINDRA PRIME LTD SAGAR 7053284188 sagarmishra2490@gn25.09.2025
Vs MOHD AKHTER IMISHRA

ICOMMERCIAL [EX Award Arb./38/2025 IKOTAK MAHINDRA PRIME LTD[SAGAR 7053284188 sagarmishra2490@gn25.09.2025
VS ARUN SHARMA & ANR IMISHRA

ICOMMERCIAL [EX Award Arb./37/2025 KOTAK MAHINDRA PRIME LTD SAGAR 7053284188 sagarmishra2490@gn25.09.2025
IVS NARGIS BEGUM IMISHRA

ICOMMERCIAL CS (COMM)/574/2025 ISTATE BANK OF INDIA Vs SHRIKHUSHHAL [9868577284 kmohal @rediffmail.cd26.09.2025
IMAHENDER KUMAR MINNI IMOHAL

ICOMMERCIAL CS (COMM)/575/2025 IAPOLLO PIPES LIMITED VSSHRIHAR 0548888420 llegal@boostip.in 26.09.2025
IADVANCE INDIA PLASTICITRIPATHI
INDUSTRIES & ORS

ICOMMERCIAL [Ex - Award by Arb/40/2025 [UGRO CAPITAL LTD Vs RAMYABALRAJ 8130224461 ladv.bgautam@gmall. [26.09.2025
IPOLYMERS AND ORS IGAUTAM(P), lcom

ICOMMERCIAL CS (COMM)/578/2025 ISUMIT SAINI VS SANJAY KUMAR [NEELAM 7303296156 Ineelam.malik8512@gl27.09.2025

IMALIK

ICOMMERCIAL CS (COMM)/577/2025 FARHAN SHAIKH Vs MOHITJAYANT 0654425878 Payant Kumar 27.09.2025

BUDHI RAJA [KUMAR(P),



mailto:sagarmishra2490@gmail.com
mailto:sagarmishra2490@gmail.com
mailto:sagarmishra2490@gmail.com
mailto:kmohal@rediffmail.com
mailto:legal@boostip.in
mailto:neelam.malik8512@gmail.com

S.NO COURT

43 IMS.

IDISTRICT JUDGE,|
(COMMERCIAL
ICOURT)

DISTRICT COURT ROOM

PREETINORTH-

IAGARWAL GUPTA|WEST

406

CASE TYPE

Civil

CASE NUMBER

CS (COMM)/617/2025

DATE
REGISTRATION

01-09-2025

OFPETITIONER NAME
RESPONDENT NAME

IM/S RAM BILAS GOBIND KUMAR

Vs M/S SANGHVI BEAUTY ANDfrana(P),

VSADVOCATE

lanilkumar

ADVOCATE
MOBILE
NUMBER

0811141698

ADVOCATE EMAILDATE OF E-

ID

lanil.rana2020@yaho
lo.com

FILING

05-01-2026

Industries Ltd

IMITTAL(P),

[TECHNOLOGIES PVT LTD

CS (COMM)/620/2025 01-09-2025 [UNIION BANK OF INDIA Vs [Subhash Kumar 9810840045 skjhaassociates@yah [13-10-2025
PATAMU RANJIT PATRA Uha(P), joo.com

CS (COMM)/618/2025 01-09-2025 Tanuj Kalra Vs Prima FashionfABHISHEK 9999915051 labhishekg86 @gmail. [29-10-2025
Global Pvt Ltd IGUPTA(P), lcom

CS (COMM)/619/2025 01-09-2025 IM/S AMBA SAFETY Vs SANTOSHHARSH 99537 06868 lgoyal.harsh345@gma18-03-2026
KUMAR SINGH IGOYAL(P), fil.com

CS (COMM)/622/2025 02-09-2025 State Bank of India Vs Bhupendra [Siddharth(P), [9643524909 ladv.siddarth311992@ [23-03-2026

lgmail.com

CS (COMM)/623/2025 02-09-2025 UNION BANK OF INDIA Vs |Deepa Gupta(P),9312292558 ladvocate.deepa.gupta [16-03-2026
Surendar Kumar (@gmail.com

ICS (COMM)/625/2025 03-09-2025 Mahesh Chand Vs FUTURE INFOANKUR 8860802311 ICASADV2000(a)GM [26-03-2026
I[EDGE PVT LTD ICHAWLA(P), AIL.COM

CS (COMM)/631/2025 08-09-2025 |Ashish Gupta Vs Lachi Devi Dr Anil Kumang811449124 [ifofdelhi@gmail.com|o1-11-2025

IGupta(P),

CS (COMM)/636/2025 09-09-2025 IM/s Absound Overseas Through SPA[Puneet 9718302748 lagochiya2000@gmailf17-01-2026
Bimal Kishore Sharma Vs M/s[Kumar(P), .com
Ridhi Construction

CS (COMM)/633/2025 09-09-2025 IM/S Shivalik Enterprises Vs PINGBhawna 9810905600 bhawnaadv.17@gmail[29-01-2026
[TELEMATICS PVT LTD Pain(P), .com

CS (COMM)/634/2025 09-09-2025 [UNION BANK OF INDIA Vs RaviDeepa Gupta(P),9312292558 ladvocate.deepa.gupta [06-10-2025
Shankar and Anr @gmail.com

CS (COMM)/635/2025 09-09-2025 [UNION BANK OF INDIA Vs Vansh|Deepa Gupta(P),9312292558 ladvocate.deepa.gupta|06-10-2025
Chauhan and Anr (@gmail.com

CS (COMM)/643/2025 10-09-2025 Ms Niti Gupta Vs M/s OshoACHIN 0811112729 lachin.mittal13@gmail(18-03-2026

.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
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ADVOCATE EMAIL
ID

DATE OF E-
FILING

CS (COMM)/644/2025 11-09-2025 IM/S SWIFT SECURITAS PVT LTD [SUMAN 0540649131 ladvocatesuman82@g [01-11-2025

Vs M/S CAPITAL RETAIL PVT LTD [KUMAR Imail.com
SINGH(P),

ICS (COMM)/647/2025 12-09-2025 Kia Ora Enterprises Pvt Ltd Vs AgriSumesh 8585981369 ladv.sumeshgoyal@g [06-04-2026
Wunction One stop Shop IGoyal(P), Imail.com

CS (COMM)/648/2025 15-09-2025 IANL KUMAR SHARMA Vs |GURUSHARAN (9212647610 lgurusharansingh7610{13-10-2025
SUBHASH CHAND SINGH(P), (@gmai.com

CS (COMM)/650/2025 15-09-2025 IM/S GOYAL CHEMICALS Vs M/SRajeev 8377998979 lacquitylawassociates [30-03-2026
JAANH CNP INDIA PVT LTD Bansal(P), (@gmail.com

ICS (COMM)/651/2025 15-09-2025 IVINOD KUMAR GUPTA Vs [Rakesh 9711771000 rakesh.advocatel8@g [07-04-2026
ISAVALRAM PARAKAJI[Kumar(P), Imail.com
RAJPUROHIT

ICS (COMM)/649/2025 15-09-2025 TCS MARKETING Vs CHIRAG|Vagisha 0811126281 vagishakochar@gmail26-03-2026
THAKKAR PROPRIETOR  M/S[Kochar(P), .com
IMATRU ENTERPRISES

ICS (COMM)/654/2025 18-09-2025 IMANASH LIFESTYLE PVT LTD Vs [NAGESHWAR [9818823289 info@deyandkuinhar.|08-10-2025
IAMARDEEP SINGH [KUMHAR(P), lcom

CS (COMM)/655/2025 18-09-2025 INICHOLAS HEALTHCARE LTD Vs [Bhawna 9810905600 bhawnaadv.! 07-04-2026
Sandeep Kondiba Dhobale Jain(P), I7(@email.com

CS (COMM)/659/2025 19-09-2025 IVINIT KUMAR CHHAJER Vs |[VIJAY KUMAR{9350318555 vijayagg1962@yahoo. [15-11-2025
(OXYM CRAFT PVT LTD IAGGARWAL(P), lcom

CS (COMM)/658/2025 19-09-2025 BALA THROUGH HER DULYSUNIL 19-11-2025
ICONSTITUTED ATTORNEY MRISINGH(P),
SUBE SINGH HANSIWAL Vs
IANKUR JAIN

CS (COMM)/657/2025 19-09-2025 Rajesh Sharma Vs HDFC ERGOMohit 8430030132 rajatpathyan! 15-11-2025
IGENERAL INSURANCE CO LTD Kumar(P), (@gmail.com

CS (COMM)/665/2025 20-09-2025 IMS VALUE SQUARE ADVISORSSHASHAANK (9990951154 ladvocatehariprakash [29-11-2025
IPVT LTD AND ANOTHER Vs M/SSHARMA(P), (@gmail.com
I[ECOSURE PULMOLDING|
[TECHNOLOGIES LTD AND|

ICS (COMM)/664/2025 20-09-2025 IM/S ASSAM BROOM PACKERS Vs [GAUTAM 0810025038 luthrasids@gmailLco [28-10-2025
INARESH TRADING COMPANY SINGH(P), m
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ICS (COMM)/663/2025 20-09-2025 IM/s Mohraj Food Services Pvt Ltd [Maneesh 9911315304 lascentlawfirm@gmail{13-10-2025
Vs Pradeep Khari IGumber(P), .com

ICS (COMM)/667/2025 22-09-2025 RELAXO FOOTWEARS LIMITED MUKESH 0818149569 IADVMKJHA@GMALI [18-10-2025
Vs VIKAS KHANNA KUMAR L.COM

VHA(P),

ICS (COMM)/668/2025 22-09-2025 SHREENATH ENTERPRISES Vs [DIVYANSHU(P)lg711112752 unitedmark@uniteda [29-10-2025
IFAMILY FOOTWEAR AND ORS , ndunited.com

CS (COMM)/669/2025 22-09-2025 IDBI BANK LTD Vs VIJAY KUMAR[Vivek Kumar(P),0811867703 kumarvivekadv@gma|30-03-2026
IAND ANR fil.com

CS (COMM)/672/2025 23-09-2025 SHREENATH ENTERPRISES Vs [DIVYANSHU(P)lg711112752 lunitedmark@uniteda [25-10-2025
IFAMILY FOOTWEAR AND ORS , Indunited.com

CS (COMM)/675/2025 24-09-2025 [Punjab National Bank Vs AmijANJALI 9312520717 sharmasudesh590@g [18-10-2025
Kumar Jha INEHRA(P), Imail.com

ICS (COMM)/683/2025 27-09-2025 INEMA  KULFI GAJAK ANDMOHIT 7869279052 lankur @beinlegalllp.c |08-10-2025

IFALUDA Vs
INEEMA

PARV MUKESH]

SHARMA(P),

jom




S.NO COURT

44 ISH.VINOD YADAV

DISTRICT COURT ROOM

INORTH-
IWEST

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

205 ICivil CS(Comm.)/621/25 01.09.25 Vivek Travels (P) Ltd. Vs. NationallAmit 10871897844 savlawassociate@vive[27.08.25
Insurance [Maihan kgmail.com
CS(Comm.)/624/25 02.09.25 IDBI Bank Ltd. Vs. Ashish Overseas |V.K Singh & Co. (9811867703 kumarvivekadv@gmal19.08.25
lil.com
CS(Comm.)/626/25 03.09.25 JAmbika Footwear (P) Ltd. Vs|Trustlex Law|8800384404 trustlexlawfirm@gma|30.08.25
Randheer Kr. [Firm fil.com
CS(Comm.)/627/25 03.09.25 IDBI Bank Ltd. Vs. Vishal Jain IV.K Singh 0811867703 kumarvivekadv@gma|26.08.25
fil.com
CS(Comm.)/628/25 03.09.25 WJitin Narang Vs. Ashok Maggo IManinderjeet 9899989911 ladv.maninderjeetsing[28.08.25
Singh lh@gmail.com
CS(Comm.)/629/25 04.09.25 IPNB Vs. Shyam Lal Veerwani IM.L Meena 0868501599 mlmeenadci@gmail.c|29.08.25
lom
ICS(Comm.)/630/25 04.09.25 IM/s Vihaan Organics Vs. SheerajArun Khatri 09811821180 larunkhatrilawyer@g [30.08.25
Protects (P) Ltd. Imail.com
CS(Comm.)/632/25 08.09.25 [Harish Kumar Vs. Ravi Bhushan IN.K Verma 0643517980 ladv.nkverma@gmail. [29.08.25
lcom
ICS(Comm.)/637/25 00.09.25 Canara Bank Vs. Jitender Sharma  [Sanjeev Chopra 971142200 kchopra6791@gmail.c [27.08.25
lom
CS(Comm.)/638/25 09.09.25 Canara Bank Vs. Avneesh Kr/Sanjeev Chopra [971142200 chopra6791@gmail.c [01.09.25
ISharma lom
CS(Comm.)/639/25 09.09.25 INitin Kr. Vs. Silver Arrow Cargo (P)Gautam Mittal [9716662233 lgauravmittalo77@gm 03.09.25
Ltd. lail.com
CS(Comm.)/640/25 09.09.25 [Union Bank of India Vs. Amit Batra |Deepa Gupta (9312292558 [deepagupta@gmail.c {30.08.25
m
CS(Comm.)/641/25 09.09.25 Dinesh Goyal Vs. Silver Arrow Cargo(Gautam Mittal (9716662233 lgauravmittalo77@gm 03.09.25

(P) Ltd.

lail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS(Comm.)/642/25

DATE
REGISTRATION

09.09.25

OFPETITIONER NAME VS

RESPONDENT NAME

[Union Bank of India Vs. Vinod Kr.

ADVOCATE

Deepa Gupta

ADVOCATE
MOBILE
NUMBER

0312292558

ADVOCATE EMAILDATE OF E-

ID

[deepagupta@gmail.c
om

FILING

130.08.25

CS(Comm.)/645/25 11.09.25 JAshok Kr. Soni Vs. Prempal Ravi Tikania 9910362379 rktikania21@gmail.co|03.09.25
m
ICS(Comm.)/646/25 11.09.25 IM/s Nitin Plastic Vs. PINGBhawnaJain (9810905600 [Bhawna.Adv.17@gmal01.09.25
[Telematics (P) Ltd. lil.com
CS(Comm.)/652/25 17.09.25 IN.E Impex (P) Ltd. Vs. Earth Eco[Vishal Garg &9810171302 ladv.vishalgarg@gmai [29.08.25
Solutions (P) Ltd. |Associates l.com
CS(Comm.)/653/25 17.09.25 [Union Bank of India Vs. Rakesh Devi[Deepa Gupta 9312292558 [deepagupta@gmail.c 11.09.25
lom
CS(Comm.)/656/25 18.09.25 ISBI Vs. Anil (Sepoy) IMs. S.Sood 08117836067 Imsssoodadvocate@g [06.06.25
Imail.com
CS(Comm.)/660/25 19.09.25 ILevi Strauss & Co. Vs. Ashok Kr. Pramod Kr|9810481016 Imail@thelegist.com [12.09.25
Singh
CS(Comm.)/661/25 19.09.25 ILevi Strauss & Co. Vs. Ashok Kr. Pramod Kr(9810481016 Imail @thelegist.com [12.09.25
Singh
CS(Comm.)/662/25 19.09.25 ISunil Agarwal Vs. Yash Industries  |Lakshay Mangla|8178629988 lakshaymanglaadv@g02.09.25
Imail.com
CS(Comm.)/666/25 20.09.25 |Ankita Singh Vs. Deeksha Rawat Himanshu Dutt [7011586928 lhimanshuduttadv@g [18.09.25
Imail.com
CS(Comm.)/670/25 22.09.25 IDBI Bank Ltd. Vs. Suhail Anwar IV.K Singh 0811868677 kumarvivekadv@gma(19.09.25
fil.com
CS(Comm.)/671/25 22.09.25 Siddharth Gupta Vs. SSI Contractors|Vijaya Laxmi9717172611 lpanditmewara@gmai [01.09.25
(P) Ltd. IMewara l.com
CS(Comm.)/673/25 23.09.25 [Union Bank of India Vs. Mrs. Ruchi |Deepa Gupta 9312292558 [deepagupta@gmail.c [19.09.25

jom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS
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ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

CS(Comm.)/674/25 23.09.25 Plentlous Pharmaceutical Ltd. Vs/Gurbir Singhi9599195495 gurbircharya@gmail. [02.09.25
|Ashfaq Ali Khan harya lcom
CS(Comm.)/676/25 24.09.25 Oswal Poly Chem Vs. Paltech CoolingVijendra Kr. 0811669755 vijendrasuryan@gma [10.09.25
[Towers & Equipment Ltd. & Anr. fil.com
CS(Comm.)/677/25 24.09.25 Cogoport(P) Ltd. Vs. In & OutlUday Kr. 8882303942 ladvudaykumar@gmail16.09.25
Business Solutions l.com
CS(Comm.)/678/25 25.09.25 [Rohit jethani Vs. Aditya Birla HealthiSharad Chandra (9811454877 schandradvocate@g [18.09.25
Insurance Co. Ltd. Imail.com
ICS(Comm.)/679/25 26.09.25 Gulzar Ahmad Vs. Laxmi Kant{).K Srivastava (9891210660 jksrivastava16@yaho [20.09.25
Mishra o.com
CS(Comm.)/680/25 26.09.25 |Ajit Industries Vs. Matesh Jaiswal ~ [Kartik Dabas &9868414528 ladvocatekartikdabas [20.03.25
lYugansh (@gmail.com
Sharma
ICS(Comm.)/681/25 26.09.25 Dr. Saritha Shamsunder Vs. SBI IManmeet Kaur8800624624 Imanmeet@mkslaw.in[25.09.25
Sareen
CS(Comm.)/684/25 27.09.25 Bank of Baroda Vs. Mausmi Kar Sharma &0650501903 ladvhoneysharma28@[22.09.25
Associates lgmail.com
CS(Comm.)/685/25 27.09.25 IM/s Shiva Garments Vs. ApsharaMohit Thakur [8468951743 Imohitthakur816@gm [23.09.25
Garments lail.com
CS(Comm.)/686/25 27.09.25 IMohit Sharma Vs. Sanyam Shivhare |Anil Kr. Sahu 9810134793 JALLIPCARE@GMAI [23.09.25

L.COM




S.NO COURT

5

SH. AMIT KUMAR,
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT

DISTRICT COURT ROOM

INORTH

307

CASE TYPE

Civil

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER
RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[Execution 01-09-2025 LS CABLE INDIA PVT LTD VsBindra Rana(P),[NOT INOT MENTIONEDNOT
(Comm.)/208/2025 IMATRIXINDIA POWER SOLUTION| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRIVATE LIMITED SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by02-09-2025 IAxis Bank Ltd Vs S. S CARRYINGMMAYANK INOT INOT MENTIONEDNOT
|Arb.Comm/39/2025 ICORP IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by02-09-2025 IJAxis Bank Ltd Vs RANVEERMAYANK INOT INOT MENTIONEDNOT
IArb.Comm/40/2025 KUMAR DAS IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by02-09-2025 IM/S Luri Water System India PvfTushar INOT INOT MENTIONEDNOT
IArb.Comm/41/2025 Ltd Vs M/S National ProjectslParashar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Constructions Corporation Ltd SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 02-09-2025 IM/S TOYSONS INDIA Vs[PARAS INOT INOT MENTIONEDNOT
(Comm.)/209/2025 IMAYASHEEL RETAIL INDIAIAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
LIMITED SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by03-09-2025 [Kotak Mahindra Prime Ltd VsPARAS INOT INOT MENTIONEDNOT
|Arb.Comm/42/2025 ISHIVANI IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

RECIEVED AS  SINGLE

THROUGH MAIL  |PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

[Execution (Comm.)/211/2025

DATE
REGISTRATION

03-09-2025

OFPETITIONER NAME
RESPONDENT NAME

INITESH KUMAR JHA Vs

LTD

RHINOCEROS EQUIPMENTS PVT]

VSADVOCATE

M/SPPARAS
IAGGARWAL(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAIL
ID

INOT MENTIONED|
AS SINGLE PAGE IS
RECIEVED

THROUGH MAIL

DATE OF E-
FILING

INOT
IMENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL

Kaur Dhanjal

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

[Execution (Comm.)/212/2025/03-09-2025 PUNJAB NATIONAL BANK VsSunny Arora(P),[NOT INOT MENTIONEDNOT
IMANOJ KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Execution (Comm.)/213/2025/03-09-2025 PUNJAB NATIONAL BANK Vs M/s SNOT INOT MENTIONEDNOT
IMOHAN ENTERPRISES UAISWAL(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/214/2025(03-09-2025 IPUNJAB NATIONAL BANK Vgrajiv kumar(P), [NOT INOT MENTIONEDNOT
IMONICA MAGOTRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/215/2025/04-09-2025 union bank of india Vs Simranjitirajiv kumar(P), [NOT INOT MENTIONEDNOT
Kaur IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/216/2025(04-09-2025 Union Bank of India Vs Ashishjrajivkumar(P), [NOT INOT MENTIONEDNOT
|Awasthi IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/217/2025/04-09-2025 Union Bank of India Vs Kuldeepjrajiv kumar(P), [NOT INOT MENTIONEDNOT

AS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

MENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

[Execution

DATE

REGISTRATION

04-09-2025

OFPETITIONER NAME
RESPONDENT NAME

[Union Bank of India Vs Luks and|

VSADVOCATE

rajiv kumar(P),

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

(Comm.)/218/2025 Lyks IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/219/2025/04-09-2025 [Union Bank of India Vs Willson rajiv kumar(P), NOT INOT MENTIONEDNOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 04-09-2025 Union Bank of India Vs Dollyrajivkumar(P), [NOT INOT MENTIONEDNOT

(Comm.)/220/2025

ISharma

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/221/2025/04-09-2025 [Union Bank of India Vs Devenderjrajiv kumar(P), [NOT INOT MENTIONEDNOT

Singh IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 04-09-2025 Union Bank of India Vs AshwaniVarun INOT INOT MENTIONEDNOT
(Comm.)/222/2025 Kumar Sharma and Anr Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 04-09-2025 Q - Factor Finance And Investmentsjrajiv kumar(P), [NOT INOT MENTIONEDNOT
(Comm.)/223/2025 Pvt Ltd Vs Suresh and Anr IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 04-09-2025 Union Bank of India Vs Sunitajrajiv kumar(P), [NOT INOT MENTIONEDNOT
(Comm.)/224/2025 Benjamin IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

CS (COMM.)/603/2025

DATE

REGISTRATION

04-09-2025

OFPETITIONER

NAME VSADVOCATE
RESPONDENT NAME

IM/S VARDHAMAN INOX Vs RAM

ajiv kumar(P),

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

IMENTIONED AS

IMILAN PAL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 06-09-2025 IUNION BANK OF INDIA VSJITENDER INOT INOT MENTIONEDNOT
(Comm.)/227/2025 RAJEEV KUMAR [KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[KRANTI(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 06-09-2025 [UNION BANK OF INDIA Vs ShrutiANSHUMAN  [NOT INOT MENTIONEDNOT
(Comm.)/228/2025 Benjamin SRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
s SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 06-09-2025 [UNION BANK OF INDIA Vs INDUyvishnu INOT INOT MENTIONEDNOT
(Comm.)/229/2025 [TOMAR sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 06-09-2025 IDBI BANK LTD Vs Neeraj Tomar JITENDER INOT INOT MENTIONEDNOT
(Comm.)/230/2025 KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
KRANTI(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/231/2025/06-09-2025 IDBI BANK LTD Vs Kamal Chopra INOT INOT MENTIONEDNOT

AS SINGLE PAGE ISMENTIONED

(Comm.)/232/2025

IDinesh Yadav

Sharma(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 06-09-2025 IM/S Jai Vaishno Fruit Company Vs[Varun INOT INOT MENTIONEDNOT

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL
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CASE NUMBER
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REGISTRATION
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VSADVOCATE

ADVOCATE
MOBILE
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ADVOCATE EMAILDATE OF E-

ID

FILING

[Execution 06-09-2025 IROYAL SYNTHESIS Vs NIRMAUAnkit Dang(P), [NOT INOT MENTIONEDNOT
(Comm.)/233/2025 [TRADING COMPANY IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/606/2025 06-09-2025 IBANK OF INDIA Vs SEEMA rajnish ~ kumarlNOT INOT MENTIONEDNOT
banyal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED [THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/607/2025 06-09-2025 CANARA BANK Vs MANISHMOHINDER [NOT INOT MENTIONEDNOT
KUMAR MEENA PAL SINGH(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED [THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/608/2025 06-09-2025 IM/S UNITECH MATERIALHardik INOT INOT MENTIONEDNOT
IHANDLING Vs M/S ASHIANA|Gogia(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISPAT LTD SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/609/2025 08-09-2025 IBANK OF INDIA Vs SANSKARRituRana(P), [NOT INOT MENTIONEDNOT
IBHATEJA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED [THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1438/2025 08-09-2025 RAM PRASHAD GARG Vs RAMIANURAG INOT INOT MENTIONEDNOT
PATI SHRI KRISHAN AND SONS [MISHRA(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 09-09-2025 ISUNIL AGGARWAL Vs SAURAVANURAG INOT INOT MENTIONEDNOT
(Comm.)/235/2025 GERA IMISHRA(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED [THROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT
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REGISTRATION
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ADVOCATE
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ID

FILING

CS (COMM.)/616/2025 09-09-2025 IM/s Dev Bhumi Cold Chain PrivateNARENDER INOT INOT MENTIONEDNOT
Limited Vs YS Fruit Co Through itSINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Proprietor Vasimbhai IdrishbhaiSHARMA(P), [SINGLE PAGE ISRECIEVED IAS  SINGLE|
Vhora RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/617/2025 09-09-2025 Ibank of baroda Vs GEETA RAJESH INOT INOT MENTIONEDNOT
UVANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byj10-09-2025 IKOTAK MAHINDRA PRIME LTD VsRAJESH INOT INOT MENTIONEDNOT
|Arb.Comm/44/2025 IHITESH SHARMA JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/302/2025 [10-09-2025 SHRIRAM FINANCE LIMTED VSRAJESH INOT INOT MENTIONEDNOT
RANJEET UVANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/303/2025 [10-09-2025 SHRIRAM FINANCE LIMTED VslAnil DuttiNOT INOT MENTIONEDNOT
HARMEEN GHAI Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 11-09-2025 Suresh Kumar and company ImpexiSiddharth(P), [NOT INOT MENTIONEDNOT
(Comm.)/236/2025 Pvt. Ltd Vs Amyra Trading IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/305/2025 [11-09-2025 [TOYOTA FINANCE SERVICE INDIAISWATI INOT INOT MENTIONEDNOT
ILTD Vs KESHAV NANDAN SWATI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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CASE NUMBER

DATE
REGISTRATION

OF
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ADVOCATE
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ADVOCATE EMAILDATE OF E-

ID

FILING

OMP (I) (COMM.)/308/2025 [11-09-2025 [TOYOTA FINANCE SERVICE INDIAfamarendra INOT INOT MENTIONEDNOT
ILTD Vs ASHISH KUMAR kumar IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[dubey(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/309/2025 [11-09-2025 [TOYOTA FINANCE SERVICE INDIAManish INOT INOT MENTIONEDNOT
LTD Vs SHATRUHAN B IMalik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/620/2025 11-09-2025 Ram Binay Mehta Vs M/S One ORavi  ShankarNOT INOT MENTIONEDNOT
[Eights Architects and Engineers Garg(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 12-09-2025 IMANISH KUMAR AGGARWAL VsRavi ShankarlNOT INOT MENTIONEDNOT
(Comm.)/237/2025 IM/S SAHARSH INTERNATIONAL (Garg(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/621/2025 12-09-2025 INITIN ARORA Vs ADARSH RAJ vipin INOT INOT MENTIONEDNOT
tripathi(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/622/2025 12-09-2025 IM/S MEGATECH INTERNATIONALJMAYANK INOT INOT MENTIONEDNOT
Vs M/S ATLAS CYCLE PVT LTD IMAHAJAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/623/2025 12-09-2025 State Bank of India Vs Jagdev IMAYANK INOT INOT MENTIONEDNOT
IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

IMISC DJ/1450/2025

DATE
REGISTRATION

12-09-2025

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

ILTD Vs ANJANI KUMAR PANDEY

[KUMAR(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

(HUF) JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 15-09-2025 PRITHVI RAJ BANSAL Vs KIRAN|Deepak INOT INOT MENTIONEDNOT
(Comm.)/239/2025 LUTHRA IYadav(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 15-09-2025 IAnshul Jain Vs Nitesh Sareen Pranav INOT INOT MENTIONEDNOT
(Comm.)/240/2025 IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/241/2025[15-09-2025 Robin Kumar Jaiswal Vs KamalRAJESH INOT INOT MENTIONEDNOT
ISharma IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/311/2025 [15-09-2025 IDFC First Bank Ltd. VsMAYANK INOT INOT MENTIONEDNOT
SUKHWINDER SINGH IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/312/2025 [15-09-2025 IDFC  First Bank Ltd. VSANURAG INOT INOT MENTIONEDNOT
ISARABJEET SINGH IMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/313/2025 [15-09-2025 [TOYOTA FINANCE SERVICE INDIAMUKESH INOT INOT MENTIONEDNOT

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

[Execution 16-09-2025 Vishambar Dayal Aggarwal VsMUKESH INOT INOT MENTIONEDNOT
(Comm.)/242/2025 ISushma Sales Corporation IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/314/2025 [16-09-2025 IM/S SWARAJ ENTERPRISES VsfSriballabh INOT INOT MENTIONEDNOT
IMOHAMMAD SALMAN Sharan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/315/2025 [16-09-2025 IDFC First Bank Ltd. Vs AVTARIAMIT KUMARNOT INOT MENTIONEDNOT
SINGH SINHA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/316/2025 [16-09-2025 SHRIRAM FINANCE LIMTED VsPANKAJ INOT INOT MENTIONEDNOT
[Himanshu Uppal [KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/628/2025 16-09-2025 SUPREME INDUSTRIES LIMITEDYaspreet INOT INOT MENTIONEDNOT
Vs SUPREME PLASTICSingh(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
INDUSTRIES SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/629/2025 [16-09-2025 DR. RAJESH KUMAR GUPTA VgVarun INOT INOT MENTIONEDNOT
ISURESH KUMAR GOEL Dhingra(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/630/2025 16-09-2025 IMNG  Freight Services PrivatelPranav INOT INOT MENTIONEDNOT

Limited Vs Franco India Agro Tech
land Services Pvt. Ltd

IGupta(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

MENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

Ex.Comm - Award

by

DATE

REGISTRATION

17-09-2025

OFPETITIONER

NAME

RESPONDENT NAME

KOTAK MAHINDRA BANK Vg

VSADVOCATE

PANKAJ

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

|Arb.Comm/48/2025 IVISHAL KUMAR [KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 17-09-2025 Satin Finserv Ltd Vs SAGAR KUMAR|Saurabh INOT INOT MENTIONEDNOT
(Comm.)/244/2025 Jain(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 17-09-2025 ISATIN FINSERV LTD. Vs RAHISU [pulkit mittal(P), NOT INOT MENTIONEDNOT
(Comm.)/245/2025 IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 17-09-2025 IMS VINAYAK FUELS Vs MS VEENA{Abdullah INOT INOT MENTIONEDNOT
(Comm.)/246/2025 [TRANS SOLUTIONS INDIAlshahid(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRIVATE LIMITED AND ORS SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/635/2025 17-09-2025 |Auto Logistic India Vs The Oriental[Varun Gupta(P),[NOT INOT MENTIONEDNOT
Insurance Co Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/636/2025 17-09-2025 MANOJ GOYAL Vs NARESHIC P RAJAN(P), [NOT INOT MENTIONEDNOT
GUPTA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/637/2025 17-09-2025 SUPREME INDUSTRIES LID. VSC P RAJAN(P), [NOT INOT MENTIONEDNOT
ISHIVAM ENTERPRISES IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

IMISC DJ/1461/2025

DATE
REGISTRATION

17-09-2025

OFPETITIONER

NAME VSADVOCATE
RESPONDENT NAME

IM/S REAYANSH TRANSMISSIONMAYANK

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

[FOODS PVT LTD

[Thakur(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

IPRODUCTS Vs M/S ACCORDMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
I[ELECTRO POWER PVT LTD SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1462/2025 17-09-2025 TECHNO PRIME RMC PVT LTD VSANURAG INOT INOT MENTIONEDNOT
JAI SHIVA INFRA PROJECT PVTMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LTD SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Misc Ex/10/2025 18-09-2025 IVASU POLYMERS Vs J K FLEXIBLE[Hemant INOT INOT MENTIONEDNOT
IChoudhary(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Misc Ex/11/2025 18-09-2025 IVASU POLYMERS Vs R SCHITRA INOT INOT MENTIONEDNOT
IPRINTING AND PACKAGING IMALHOTRA(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 18-09-2025 (OMKARA TRANSPORT PVT LTD VslAnil KumariNOT INOT MENTIONEDNOT
(Comm.)/247/2025 IPHUAR AGROTECH Mishra(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/638/2025 18-09-2025 Ramesh Jain Vs Saini Udyog privatelDeepak INOT INOT MENTIONEDNOT
Limited lYadav(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1464/2025 18-09-2025 IMANISH PARWANI Vs L VENKA[Sarvajeet INOT INOT MENTIONEDNOT

AS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

MENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

Vs ASGAR ALI

Jain(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

IMISC DJ/1465/2025 18-09-2025 L. VENKA FOODS PVT LTD VSCHITRA INOT INOT MENTIONEDNOT
IMANISH PARWANI IMALHOTRA(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (COMM.)/25/2025 19-09-2025 [TOPLINE SOLUTIONS PVT LTD VsMukul INOT INOT MENTIONEDNOT
RAM KISHAN SHARMA Rawal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/325/2025 [19-09-2025 IDFC First Bank Ltd. Vs MOHD[BANISH INOT INOT MENTIONEDNOT
IRFAN BHARDWAJ(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/326/2025 [19-09-2025 SHRIRAM FINANCE LIMTED VsHARISH INOT INOT MENTIONEDNOT
TUSHAR BUILDING MATERIALJKUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IAND CEMENT STORE SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/327/2025 [19-09-2025 IM/S SWARAJ ENTERPRISES VSROHIT KUMARNOT INOT MENTIONEDNOT
IAMIR ALI IGARG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/641/2025 19-09-2025 CANARA BANK Vs PUNEETIANURAG INOT INOT MENTIONEDNOT
JARORA IMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/642/2025 19-09-2025 IMOHD UMAR alias HAJT MAMMA|Bharat BhushanNOT INOT MENTIONEDNOT

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

CS (COMM.)/645/2025

DATE

REGISTRATION

22-09-2025

OFPETITIONER NAME
RESPONDENT NAME

[THE DREAM KATCHERS Vs Omaxel

VSADVOCATE

ANURAG

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

World Street Private Limited IMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/646/2025 23-09-2025 KARTIK GUPTA Vs CHITRASENJANURAG INOT INOT MENTIONEDNOT
SINGH IMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/647/2025 23-09-2025 ICANARA BANK Vs PRIYA BAGGA [shubham INOT INOT MENTIONEDNOT
sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/331/2025 [24-09-2025 SHRIRAM FINANCE LIMTED VSNARENDER INOT INOT MENTIONEDNOT
IDHARAM PAL KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/651/2025 24-09-2025 IM/S SUDERSHAN STEEL Vs SEIKOAjit Singh(P), [NOT INOT MENTIONEDNOT
IPLAST MACHINES PRIVATEH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LIMITE SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/652/2025 4-09-2025 INDIAN BANK Vs M/S KUMAR[JSHIV INOT INOT MENTIONEDNOT
I[ENTERPRISES KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1513/2025 24-09-2025 JUPITOR POLYTEX INDIA PVT|RAJESH INOT INOT MENTIONEDNOT
ILTD Vs ANJU GUPTA JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

IMISC DJ/1515/2025

DATE

REGISTRATION

24-09-2025

OFPETITIONER NAME
RESPONDENT NAME

VS

Gaurav Sapra Vs Bhajanpura CO.OP

ADVOCATE

Deepak

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

Society U/T Society Ltd lYadav(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/334/2025 [25-09-2025 SHRI RAM FINANCE LTD. VsPranav INOT INOT MENTIONEDNOT
IMOHIT IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/335/2025 [25-09-2025 SHRI RAM FINANCE LTD. VSRAJESH INOT INOT MENTIONEDNOT
ISalman Khan IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/659/2025 25-09-2025 Gaurav Jain Vs Pankaj Gupta IMAYANK INOT INOT MENTIONEDNOT
IMAHAJAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/660/2025 26-09-2025 IM/S SHIV SHAKTI ENTERPRISESANURAG INOT INOT MENTIONEDNOT
Vs M/S GIRIRAJ ENTERPRISESMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IAND M/S NAPAR INDUSTRIES SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/661/2025 26-09-2025 IM/S SHASHI ENTERPRISES Vs INOT INOT MENTIONEDNOT
IM/S BANSAL PAPER MART AND IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IANR. SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 27-09-2025 SHAGUN FURNITURE Vs DINESH[PARAS INOT INOT MENTIONEDNOT
(Comm.)/253/2025 BHARDWAJ IAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE OF
REGISTRATION

PETITIONER
RESPONDENT NAME

NAME

VS

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

INVESTMENT AND|
IFINANCE CO. LTD.
Vs Vinod

CS (COMM.)/662/2025 27-09-2025 JAnkur Paints and Inks PrivatePARAS INOT INOT MENTIONEDNOT
ILimited Vs Rohit Verma IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
46 SH. UMED SINGH,/NORTH 303 ICivil ICS (COMM.)/612/2025 PUNJAB  NATIONAL01-09-2025 Advocate- not mentioned in gnot mentioned in
IDISTRICT JUDGE] BANK DEVANSH Ifiling portal filing portal
(COMMERCIAL) IVs Dinesh Sharma IGUPTA
[Ex.Comm - Award by Arb.ConjAxis Bank Ltd 02-09-2025 IMAYANK not mentioned in gnot mentioned in
Vs BEDI TRADING IMAHAJAN filing portal filing portal
ICOMPANY
IOMP (I) (COMM.)/300/2025[M/S 02-09-2025 IMahender Singhnot mentioned in enot mentioned in
ICHOLAMANDALAM filing portal filing portal

CS (COMM.)/610/2025 UNION BANK OFo02-09-2025 Subhash Kumarnot mentioned in enot mentioned in
INDIA Uha filing portal filing portal
Vs SANJEEV

CS (COMM.)/611/2025 IM/S COAST TO COAST02-09-2025 Jitender not mentioned in ¢not mentioned in
IDESIGNS LTD IGahlyan [filing portal filing portal
Vs ABHISHEKH]|
KHANIJA

OMP (I) (COMM.)/298/2025 [SHRIRAM  FINANCE03-09-2025 Sunny Arora not mentioned in gnot mentioned in
LTD filing portal filing portal

Vs YOGESH NAGAR



http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#

S.NO COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
IOMP (I) (COMM.)/299/2025 [SHRIRAM FINANCE03-09-2025 Sunny Arora not mentioned in enot mentioned i
LTD filing portal filing portal
Vs LALIT
CS (COMM.)/604/2025 Indian Bank 03-09-2025 BANISH not mentioned in gnot mentioned in e
Vs Mukesh BHARDWAJ  ffiling portal filing portal
[Execution (Comm.)/225/2025union bank of india 04-09-2025 rajiv kumar not mentioned in gnot mentioned in ¢
Vs sandeep sharma filing portal filing portal
[Execution (Comm.)/226/2029MANISH MANGLA|04-09-2025 lswati not mentioned in enot mentioned in e
FLAVOURS PVT LTD filing portal filing portal
Vs PINKI SOLANKI
CS (COMM.)/605/2025 PUNJAB NATIONAL04-09-2025 [PARAS not mentioned in gnot mentioned in e
BANK JAGGARWAL ffiling portal filing portal
Vs TANYA JAISWAL
[Execution (Comm.)/234/202§JUNION  BANK  OFo06-09-2025 rajiv kumar not mentioned in gnot mentioned in e
INDIA filing portal filing portal
Vs virender singh
CS (COMM.)/613/2025 IAYUSH TRADERS 06-09-2025 JANUJ KUMARnNot mentioned in enot mentioned in e
Vs  M/S  SAWERA SHARMA filing portal filing portal
[TRADERS
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CS (COMM.)/614/2025 BANK OF INDIA 06-09-2025 Varun Sharma ot mentioned in enot mentioned i
Vs SURAJ KUMAR filing portal filing portal

CS (COMM.)/615/2025 UNION BANK OFo06-09-2025 [Varun Sharma [not mentioned in e¢not mentioned in
INDIA filing portal filing portal
Vs ABHISHEK|
SACHDEVA PROP OM
IASSOCIATES

CS (COMM.)/618/2025 Shammi Agarwal 09-09-2025 SACHIN not mentioned in gnot mentioned in
Vs M/s Yess Retail LLP KUMAR JAIN [filing portal filing portal

[Ex.Comm - Award by Arb.ConfKotak Mahindra Prime10-09-2025 Sunny Arora  [not mentioned in enot mentioned in
Ltd filing portal filing portal
Vs AVTAR SINGH

[Ex.Comm - Award by Arb.ConfKotak Mahindra Primel10-09-2025 Sunny Arora  [not mentioned in enot mentioned in
Ltd filing portal filing portal
Vs PARVEEN KUMAR

IOMP (I) (COMM.)/304/2025 [Shriram Finance Limtedj10-09-2025 Sunny Arora not mentioned in gnot mentioned in
Vs TARUN KATARTIA [filing portal filing portal

CS (COMM.)/619/2025 S M ENTERPRISES10-09-2025 IMehak Gupta ot mentioned in enot mentioned in
THROUGH ITS| filing portal filing portal
PROPRIETOR AAYUSH|
BANSAL

Vs M/S HOUSE OF
FITNESS PVT LTD
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IOMP (I) (COMM.)/306/2025 [TOYOTA FINANCE[11-09-2025 RAJESH not mentioned in enot mentioned i
SERVICE INDIA LTD JANGRA filing portal filing portal
Vs VIVEK JAISWAL

OMP (I) (COMM.)/307/2025 [TOYOTA FINANCE[11-09-2025 RAJESH not mentioned in enot mentioned in
SERVICE INDIA LTD JANGRA Ifiling portal filing portal
Vs AMAR SINGH

[Execution (Comm.)/238/202§RAKESH KUMAR(f12-09-2025 JAVED ALI not mentioned in gnot mentioned in
KAPOOR filing portal filing portal
Vs SARIKA NARULA

CS (COMM.)/624/2025 Reebok Internationall12-09-2025 laastha sharma ot mentioned in ¢not mentioned in
Ltd filing portal filing portal
Vs Ashok Kumar
[Unknown

ICS (COMM.)/625/2025 ladidas AG 12-09-2025 laastha sharma ot mentioned in ¢not mentioned in
Vs Ashok Kumar filing portal filing portal
[Unknown

CS (COMM.)/626/2025 IMEGATECH 12-09-2025 lamarendra not mentioned in ¢not mentioned in
INTERNATIONAL lkumar dubey (filing portal filing portal
Vs SHRI SHYAM|
BEVERAGES

OMP (I) (COMM.)/310/2025 [TOYOTA FINANCE[15-09-2025 RAJESH not mentioned in gnot mentioned in
SERVICE INDIA LTD JANGRA filing portal filing portal

Vs KUMARA MIRGAN
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CS (COMM.)/627/2025 RADHA RANI FLOUR}15-09-2025 IVIRENDER not mentioned in gnot mentioned i
IMILLS SHAMBHARW (filing portal filing portal
Vs ROHTASH YADAV AL

[Ex.Comm - Award by Arb.ConRBL BANK LIMITED  [16-09-2025 JAAKASH not mentioned in gnot mentioned in
Vs VIRENDER KUMAR KUMAR filing portal filing portal

OMP (I) (COMM.)/317/2025 [TOYOTA FINANCE[16-09-2025 RAJESH not mentioned in gnot mentioned in
SERVICE INDIA LTD JANGRA filing portal filing portal
Vs SUNITA MISHRA

OMP (I) (COMM.)/318/2025 [TOYOTA FINANCE16-09-2025 RAJESH not mentioned in enot mentioned in
SERVICE INDIA LTD JANGRA filing portal filing portal
Vs MAMATA SETHY

OMP (I) (COMM.)/319/2025 SHRIRAM FINANCEj16-09-2025 IANURAG not mentioned in enot mentioned in
LIMTED IMISHRA filing portal filing portal
Vs TUSHAR BUILDING|
IMATERIAL AND
ICEMENT STORE

OMP (I) (COMM.)/320/2025 [TOYOTA FINANCE16-09-2025 RAJESH not mentioned in gnot mentioned in
ISERVICE INDIA LTD JANGRA [filing portal filing portal
Vs PARADISE TOURS N|
TRAVELS

OMP (I) (COMM.)/321/2025 [TOYOTA FINANCE16-09-2025 RAJESH not mentioned in gnot mentioned in
SERVICE INDIA LTD JANGRA filing portal filing portal
Vs SARASWATI KANDI
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OMP (I) (COMM.)/322/2025 [TOYOTA FINANCE16-09-2025 RAJESH not mentioned in enot mentioned i
SERVICE INDIA LTD JANGRA filing portal filing portal
Vs MOHAMMAD
IFARID

OMP (I) (COMM.)/323/2025 [TOYOTA FINANCE16-09-2025 RAJESH not mentioned in enot mentioned in
SERVICE INDIA LTD JANGRA filing portal filing portal
Vs DINESH TIGGA

CS (COMM.)/631/2025 IMITTAL CHEMPLAST|16-09-2025 BANKE BIHARInot mentioned in enot mentioned in
[PVT LTD SHARMA filing portal filing portal
Vs M S Comfort
International AND ORS

CS (COMM.)/632/2025 Ratna Sagar Pvt Ltd 16-09-2025 Deepak Yadav [not mentioned in enot mentioned in
Vs  Badaria Islamiq filing portal filing portal
English Medium School

CS (COMM.)/633/2025 [Manash Lifestyle Private[16-09-2025 INAGESHWAR ot mentioned in ¢not mentioned in
Limited KUMHAR filing portal filing portal
Vs Belle Herbals

IMISC DJ/1454/2025 INU FASHION[16-09-2025 Shram Vir Vats [not mentioned in enot mentioned in
IFOOTWEAR PVT LTD filing portal filing portal
Vs Bridgewater Overseas|
Private Limited

[Execution (Comm.)/243/2025Sanjay Kumarj17-09-2025 Shiv Tyagi not mentioned in enot mentioned in
Proprietor M/s Sanjay] filing portal filing portal

[Enterprises

Vs M/S AMBE AGRO
AND COLD STORAGE
[PRIVATE LIMITED
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OMP (1) (COMM.)/324/2025 [M/S MANGOTRAl17-09-2025 Deepak Yadav [not mentioned in enot mentioned i
IMOTOR FINANCE CO filing portal filing portal
Vs SAKINDRA KUMAR|
RAY

CS (COMM.)/634/2025 SUPREME 17-09-2025 [Pranav Gupta ot mentioned in enot mentioned in e
INDUSTRIES LIMITED| Ifiling portal filing portal
THROUGH THEIR
IAUTHORIZED
ISIGNATORY
Vs SUPREME TECHNO|
IPLAST THROUGH
THEIR OWNER

CS (COMM.)/639/2025 RENU ANAND 18-09-2025 sahib rajput not mentioned in gnot mentioned in ¢
Vs M/S PARADISE filing portal filing portal
[ELECTROMETAL

CS (COMM.)/640/2025 IPRITAM KUMAR[18-09-2025 Shriya Sirohi  [not mentioned in enot mentioned in ¢
IGUPTA filing portal filing portal
Vs RAM AVTAR GUPTA

[Execution (Comm.)/248/202dYATENDER ARORA 19-09-2025 SAKET not mentioned in gnot mentioned in ¢
Vs HARISH KUMAR IGAKHAR filing portal filing portal

[Execution (Comm.)/249/202§UCO BANK 19-09-2025 IMANOJ not mentioned in gnot mentioned in e
Vs MOHD JIRJISH KUMAR filing portal filing portal
IALIAS JIRGIS

OMP (I) (COMM.)/328/2025 [Kotak Mahindra Primel19-09-2025 IMAYANK not mentioned in enot mentioned in e
Ltd IMAHAJAN filing portal filing portal
Vs JAISWAL KUMAR
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Vs SUNIL AGGARWAL

OMP (1) (COMM.)/329/2025 [KOTAK MAHINDRA19-09-2025 not mentioned in gnot mentioned i
PRIME LTD IMAHAJAN filing portal filing portal
Vs KAJAL AGGARWAL

OMP (I) (COMM.)/330/2025[M/S SWARAJ|19-09-2025 Deepak Yadav [not mentioned in enot mentioned in
ENTERPRISES Ifiling portal filing portal
Vs MOHAMMAD
ISALMAN

CS (COMM.)/643/2025 RENU ANAND 10-09-2025 sahib rajput not mentioned in gnot mentioned in
Vs MS FUTURE INFO| filing portal filing portal
EDGE PRIVATE
ILIMITED

[Ex.Comm - Award by Arb.ConKOTAK =~ MAHINDRA[20-09-2025 Sagar Mishra  [not mentioned in enot mentioned in
PRIME LTD filing portal filing portal
Vs DEEPAK YADAV

[Ex.Comm - Award by Arb.ConfKOTAK =~ MAHINDRA[]20-09-2025 Sagar Mishra  [not mentioned in enot mentioned in
PRIME LTD filing portal filing portal
Vs DEEPAK YADAV

CS (COMM.)/644/2025 lc d garg and sons 22-09-2025 RAJKUMAR  [not mentioned in enot mentioned in
Vs s g star drink Pvt Itd PALIWAL Ifiling portal filing portal

[Execution (Comm.)/250/202fPUNJAB ~ NATIONALj23-09-2025 [PARAS not mentioned in gnot mentioned in
BANK JAGGARWAL ffiling portal filing portal
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BANK JAGGARWAL ffiling portal filing portal
Vs DHERAIN MAAN

CS (COMM.)/648/2025 IKARTIK GUPTA 23-09-2025 [Mukul Rawal ot mentioned in e¢not mentioned in
Vs RAGINI PATHAK filing portal filing portal

CS (COMM.)/649/2025 IACC LIMITED 23-09-2025 IMukul Rawal ot mentioned in enot mentioned in
Vs GROWTHPOND| filing portal filing portal
[TECHNOLOGY PVT]
LTD

CS (COMM.)/650/2025 ISATISH KUMAR PROP [23-09-2025 Jatin Arora not mentioned in enot mentioned in
OF M/S SATISH filing portal filing portal
KUMAR AND|
ICOMPANY
Vs Sushil Kumar

OMP (COMM.)/26/2025 SAURABH SEHGAL 24-09-2025 Parvesh Kundu [not mentioned in enot mentioned in
Vs AXIS BANK LTD filing portal filing portal

[Execution (Comm.)/252/2025BR GREEN|24-09-2025 IVikram Kumar ot mentioned in enot mentioned in
INDUSTRIES PVT LTD [filing portal filing portal
Vs AUROMEERA
PETROCHEMICALS

OMP (I) (COMM.)/332/2025 [SHRIRAM  FINANCE24-09-2025 JANURAG not mentioned in gnot mentioned in
LTD. IMISHRA filing portal filing portal

Vs MOHIT
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IOMP (I) (COMM.)/333/2025 [SHRIRAM FINANCE]24-09-2025 JANURAG not mentioned in enot mentioned i
LTD. IMISHRA filing portal filing portal
Vs Salman Khan

CS (COMM.)/653/2025 INDIAN BANK 24-09-2025 BANISH not mentioned in gnot mentioned in
Vs SAI TELECOM BHARDWAJ  ffiling portal filing portal

CS (COMM.)/654/2025 ISTATE BANK OF INDIA|24-09-2025 IMUKESH not mentioned in gnot mentioned in
Vs PRADEEP KUMAR) KUMAR filing portal filing portal
IPANDEY IGAUTAM

CS (COMM.)/655/2025 Ms ALUFINE24-09-2025 RAJ KUMAR [not mentioned in ¢not mentioned in
INTERNATIONAL filing portal filing portal
Vs Ms PNSC|
INFRASTRUCTURE
IPVT LTD

CS (COMM.)/656/2025 SATPAL GARG 24-09-2025 SANJAY not mentioned in enot mentioned in
Vs SUMIT GARG KUMAR filing portal filing portal

CS (COMM.)/657/2025 IBANK OF325-09-2025 5 SHAILESHmnot mentioned in ejnot mentioned in
IMAHARASHTRA KUMAR filing portal filing portal
Vs MAYANK
IAGGARWAL

CS (COMM.)/658/2025 SRO OVERSEAS PVT|25-09-2025 Prateek Mehta [not mentioned in enot mentioned in
LTD filing portal filing portal
Vs SHREE METAL
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BHASIN

look.com

IMISC DJ/1520/2025 IM/S. HIGHDREAM]|25-09-2025 AGAN not mentioned in gnot mentioned in ¢
POLYMERS PRIVATE KUMAR filing portal filing portal
LIMITED THROUGH| SINGHAL
IDIRECTOR
Vs NK INDUSTRIES
a7 SH. RAJ KUMAR,SOUTH- 603 ICommercial Suit CS COMM. 466/2025 01.09.2025 IKASC MARINE PRIVATE LIMITED |ABHISHEK 011-49066440 lassociate@ayassociat [25.08.2025
IDISTRICT IWEST IYADAV led.in
(COMMERCIAL
ICOURT-01
603 ICommercial Suit ICS COMM. 470/2025 02.09.2025 IPUNJAB NATIONAL BANK VSNITESH 8750191518 ladvoniteshsharma@g|26.08.2025
HIMANSHI YADAV SHARMA Imail.com
603 ICommercial Suit ICS COMM. 477/2025 03.09.2025 ICANARA BANK VS MONIKA SANJEEV 9711142200 chopra6791@gmail.c [01.09.2025
ICHOPRA lom
603 ICommercial Suit ICS COMM. 476/2025 03.09.2025 STATE BANK OF INDIA VS|VAIBHAV 9971336611 Vaibhav.yadav@hotm|22.08.2025
IMRINALINY SINGH IYADAV lail.com
603 ICommercial Suit ICS COMM. 480/2025 04.09.2025 IBANK OF INDIA VS RAJANIVARUN 9811161300 ladv.varunsharma@g |02.09.2025
KUSHWAHA SHARMA Imail.com
603 ICommercial Suit CS COMM. 481/2025 08.09.2025 IM/S LAKSHITA TRADING VS M/SS.K. TEWARI (9811479499 legalaffair.133@gmail(01.09.2025
MEERA SAMUH HOSPITALITY] .com
ISERVICE PVT LTD
603 ICommercial Suit CS COMM. 486/2025 10.09.2025 IPUMA SE VS RAM NIWAS GUPTA (GAUTAM 9999306881 leludication.legal@out|08.09.2025
BHASIN look.com
603 ICommercial Suit ICS COMM. 488/2025 10.09.2025 M/S MD AIR @ OCEAN FREIGHTPAI DEV|9873508880 ladv_jaidev@yahoo.co0(08.09.2025
IPVT LTD SOLANKI Lin
603 ICommercial Suit CS COMM. 495/2025 12.09.2025 [UNDER ARMOUR VS RAM NIWASGAUTAM 9999306881 leludication.legal@out{10.09.2025
GUPTA BHASIN look.com
603 ICommercial Suit ICS COMM. 496/2025 12.09.2025 M/S DE NOVO VS M/S RELCOMVARUN 9711760086 ladvocatevarunmudgil 10.09.2025
TECHNOLOGY PVT LTD IMUDGIL (@gmail.com
603 ICommercial Suit CS COMM. 498/2025 15.09.2025 [IPUMA SE VS JITENDER GOEL IGAUTAM 9999306881 leludication.legal@out{11.09.2025
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603 ICommercial Suit CS COMM. 504/2025 16.09.2025 H.K. ENTERPRISES VS FRVELIONNIKHIL 807646652 ladv.yogeshparashary {10.09.2025
OILS & INDIA PVT LTD ICHAUHAN ls5@gmail.com

603 ICommercial Suit CS COMM. 506/2025 17.09.2025 M/S DORSET INDUSTRIES PVTINIKHIL AVANA|8368982199 chamberofarchnayad [12.09.2025
LTD VS M/S SHAPOORJ]| lav@gmail.com
PALLONJI AND COMPANY PVT]
LTD

603 ICommercial Suit ICS COMM. 515/2025 22.09.2025 IAYON ALLOYS PVT LTD. VSPOONAM 0643501636 contact@prlegalhelps|15.09.2025
ISAMNEE AUTO (OPC) PVT LTD RIMAL L.com

603 ICommercial Suit CS COMM. 517/2025 24.09.2025 [PUMA SE VS SUMIT IGAUTAM 0999306881 leludication.legal@out|22.09.2025

BHASIN look.com
603 ICommercial Suit CS COMM. 520/2025 25.09.2025 IPUMA SE VS ASHOK KUMAR IGAUTAM 9999306881 eludication.legal@out23.09.2025
BHASIN look.com

603 IPETITION U/S 9 OMP(I) COMM. 68/2025 01.09.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgarg1@g [23.08.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS NARESH THAKRAN

603 IPETITION U/S 9 OMP(I) COMM. 69/2025 01.09.2025 M/S CHOLAMANDALAM|RAVI 9911883595 lassociatesrsgargl@g [23.08.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS antriksh jatav

603 IPETITION U/S 9 OMP(I) COMM. 73/2025 02.09.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgarg1@g (01.09.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
LTD VS PANCHU

603 IPETITION U/S 9 OMP(I) COMM. 75/2025 06.09.2025 IAXIS BANK LTD VS VIVEKIAMIT KUMAR [8860939556 lamitkumar.294@redi[13.08.2025
PAREWA ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 77/2025 09.09.2025 M/S CHOLAMANDALAM|RAVI 9911883595 lassociatesrsgarg1@g (05.09.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS SUDHIR RAJORA

603 IPETITION U/S 9 (OMP(I) COMM. 78/2025 09.09.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargl@g (03.09.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
ILTD VS SALEEM KHAN

603 IPETITION U/S 9 OMP(I) COMM. 76/2025 00.09.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g [03.09.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS RAHUL KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 86/2025 12.09.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g |09.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS ESTAKARK
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603 IPETITION U/S 9 OMP(I) COMM. 90/2025 16.09.2025 IM/S CHOLAMANDALA 0911883595 lassociatesrsgarg1@g [12.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS IRFAN M

603 IPETITION U/S 9 OMP(I) COMM. 91/2025 16.09.2025 IM/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargi@g [12.09.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS JAKIR KHAN

603 IPETITION U/S 9 OMP(I) COMM. 92/2025 16.09.2025 M/S CHOLAMANDALAM|RAVI 9911883595 lassociatesrsgarg1@g [13.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS KHEDA HI TECH SOLAR
ENERGY

603 IPETITION U/S 9 (OMP(I) COMM. 93/2025 16.09.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargi@g [12.09.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
ILTD VS GAGANDEEP N

603 IPETITION U/S 9 OMP(I) COMM. 94/2025 16.09.2025 M/S CHOLAMANDALAM|RAVI 0911883595 lassociatesrsgarg1@g [13.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS SHRI BABA TRANSPORT
ICARRIER

603 IPETITION U/S 9 IOMP(I) COMM. 95/2025 16.09.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgarg1@g [13.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
LTD VS BHAGWATI BUSINESS
MERCHANT

603 IPETITION U/S 9 OMP(I) COMM. 96/2025 16.09.2025 M/S CHOLAMANDALAM|RAVI 9911883595 lassociatesrsgarg1@g [13.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS SHRI BABA TRANSPORT
ICARRIER

603 IPETITION U/S 9 OMP(I) COMM. 127/2025  [19.09.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgarg1@g [15.09.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
ILTD VS LOKESH KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 128/2025 [19.09.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgarg1@g [15.09.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
ILTD VS RAMBIR

603 IPETITION U/S 9 OMP(I) COMM. 129/2025 [19.09.2025 M/S CHOLAMANDALAM|RAVI 9911883595 lassociatesrsgarg1@g [15.09.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS DAKSH LOGISTICS

603 IPETITION U/S 9 OMP(I) COMM. 130/2025  [19.09.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgarg1@g [15.09.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
LTD VS RAJNI

603 IPETITION U/S 9 OMP(I) COMM. 150/2025  [25.09.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g [21.09.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS KARAMBIR D

603 IPETITION U/S 9 OMP(I) COMM. 151/2025 25.09.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargl@g [21.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS PRAVEEN SINGH
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[Execution

ISUNITA DEV

SHARMA

m

603 IPETITION U/S 9 OMP(I) COMM. 152/2025 [25.09.2025 TOYOTA FINANCIAL VS JAGIR| 0013493108 ladvocateashok.1@gm [20.09.2025
ISINGH BHARDWAJ lail.com
603 IPETITION U/S 9 OMP(I) COMM. 154/2025 [25.09.2025 TOYOTA FINANCIAL VS NAVEENRAHUL 0013493108 ladvocateashok.1@gm [20.09.2025
ISAINT BHARDWAJ lail.com
603 IPETITION U/S 9 OMP(I) COMM. 153/2025  [25.09.2025 TOYOTA FINANCIAL VS YUNUSRAHUL 0013493108 ladvocateashok.1@gm [20.09.2025
KHAN BHARDWAJ lail.com
603 IMISC. APPLICATION IMISCDJADJ 579/2025 03.09.2025 IVIDHYA VS KAPIL YADAV & ANR (AAKASH 8010505957 ladvaakashsehrawat@ [02.09.2025
SEHRAWAT lemail.com
603 IMISC. APPLICATION IMISCDJADJ 600/2025 12.09.2025 ICANARA BANK VS AJAYABHIMANYU (7011668771 labhimanyukapoor82 [12.09.2025
ICOLLECTION KAPOOR @gmail.com
603 IMISC. APPLICATION IMISCDJADJ 618/2025 17.09.2025 IPRAKASH PIPES LTD VS UJJAWALMANOJ SINGH 9811078574 Imanoj.1968singh@g [15.09.2025
IAGROTECH Imail.com
603 JARBITRATION 34 IOMP COMM. 18/2025 02.09.2025 ID KALA VALLI VS SBI CARDS ANDIAAKASH 09818347727 lAakash.sirohi@gmail.21.08.2025
IPAYMENT SERVICE ISIROHI lcom
603 [EXECUTION [EX. COMM. 215/2025 06.09.2025 KOTAK MAHINDRA PRIME LTD/KUSHAL 7009793548 Rishabh.eruditelegal [03.09.2025
VS KANHAIYA LAL KUMAR (@gmail.com
603 [EXECUTION [EX. COMM. 214/2025 06.09.2025 M/S DHARAM BJUILDINGIPRADEEP 0971221616 Pradeepsehrawat74@|04.09.2025
IMATERIAL SUPPLIER VS VSR[SEHRAWAT lgmail.com
I[ENTERPRISES
603 [EXECUTION [EX. COMM. 211/2025 03.09.2025 IAXIS BANK LTD VS ALTAF ANSARIISHOBHA 0811192158 srshobhagupta@gmail30.08.2025
IGUPTA l.com
603 [EXECUTION EX. COMM. 212/2025 03.09.2025 IAXIS BANK LTD VS NAVEENSHOBHA 0811192158 srshobhagupta@gmaif30.08.2025
IAGGARWAL IGUPTA l.com
48 ISH. VIKAS DHULL,SOUTH- 613 ICommercial EX. COMM / 200/2025 01-09-2025 IPUNJAB NATIONAL BANK VS[SH. NITESH[8750191518 skadvosol@gmail.co [18-08-2025
IDISTRICT JUDGE[WEST [Execution IRAJNI CHAUHAN SHARMA Im
ICOMMERCIAL
ICOURT.
613 ICommerecial [EX. COMM / 201/2025 01-09-2025 PUNJAB NATIONAL BANK VSSH. NITESH[8750191518 skadvosol@gmail.co [18-08-2025
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613 ICommercial [EX. COMM / 202/2025 01-09-2025 IPUNJAB NATIONAL BANK VSSH. NITESH|8750191518 skadvosol@gmail.co [18-08-2025
[Execution IPURSHOTTAM KUMAR SHARMA Im

613 ICommercial [EX. COMM / 203/2025 01-09-2025 PUNJAB NATIONAL BANK VS[SH. NITESH|8750191518 skadvosol@gmail.co [26-08-2025
[Execution INEERAJ GUPTA SHARMA Im

613 ICommercial OMP(COMM)/17/2025 01-09-2025 IMEGHA SHARMA VS SBI CARDS & JITENDER 0599661673 jitenderk581@gmail.cj23-08-2025
Suit IPAYMENTS SERVICES LTD. KUMAR jom

613 ICommercial ExCOMM - Award by Arbo1-09-2025 IAXIS BANK LTD Vs SACHINSSHOBHA 0811192158 srshobhagupta@gmai28-07-2025
Suit Comm/20/2025 KUMAR IGUPTA l.com

613 ICommercial OMP (I)(COMM)/70/2025 [01-09-2025 m/s cholamandalam investment andRAVI 9911883595 lassociatesrsgargl@g [23-08-2025
Suit ffinance SHANKAR Imail.com

Coltd Vs Monu B

613 ICommercial OMP (I)(COMM)/71/2025 |01-09-2025 m/s cholamandalam investment andRAVI 9911883595 lassociatesrsgargl@g [23-08-2025

Suit finance SHANKAR Imail.com
Coltd Vs Amit Gupta

613 ICommercial ExCOMM - Award by Arbjo1-09-2025 IAXIS BANK LTD Vs KUSUM SHOBHA 0811192158 srshobhagupta@gmail29-08-2025
Suit Comm/21/2025 IGUPTA l.com

613 ICommercial ExCOMM - Award by Arbo1-09-2025 IJAXIS BANKLTD Vs NAZMA SHOBHA 0811192158 srshobhagupta@gmai29-08-2025
Suit Comm/22/2025 IGUPTA l.com

613 ICommercial ExCOMM - Award by Arbjo1-09-2025 IJAXIS BANK LTD Vs PRIYASHOBHA 0811192158 srshobhagupta@gmail29-08-2025
[Execution Comm/23/2025 SHARMA IGUPTA l.com

613 ICommercial ExCOMM - Award by Arbo1-09-2025 IAXIS BANK LTD Vs GAURISHOBHA 0811192158 srshobhagupta@gmai29-08-2025
[Execution Comm/25/2025 ISHANKAR IGUPTA l.com

613 ICommercial ExCOMM - Award by Arblo1-09-2025 IJAXIS BANK LTD Vs VIBHA RANI [SHOBHA 0811192158 srshobhagupta@gmai29-08-2025
[Execution Comm/24/2025 IGUPTA l.com

613 ICommercial ExCOMM - Award by Arbo2-09-2025 |Axis Bank Ltd Vs DHARMENDRA [MAYANK 09873347330 mayamk_mahajanos [13-08-2025
Suit Comm/26/2025 KUMAR IMAHAJAN (@yahoo.com

613 ICommercial ExCOMM - Award by Arbo2-09-2025 Axis Bank Ltd Vs ASHWANIMAYANK 9873347330 mayamk_mahajanos [13-08-2025

Suit Comm/27/2025 KUMAR BHARTI IMAHAJAN @yahoo.com
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613 ICommercial ExCOMM - Award by Arbo2-09-2025 |Axis Bank Ltd Vs ROHIT NAGPAL [MAYANK 09873347330 Imayamk_mahajanos [13-08-2025
Suit Comm/28/2025 IMAHAJAN (@yahoo.com

613 ICommercial ExCOMM - Award by Arbo2-09-2025 |Axis Bank Ltd Vs MONU KUMAR [MAYANK 9873347330 mayamk_mahajanos 13-08-2025
Suit Comm/29/2025 IMAHAJAN (@yahoo.com

613 ICommercial ExCOMM - Award by Arbo2-09-2025 |Axis Bank Ltd Vs ARUN KUMARMAYANK 09873347330 Imayamk_mahajanos [13-08-2025
Suit Comm/30/2025 IBALIYAN IMAHAJAN @yahoo.com

613 ICommercial ExCOMM - Award by Arbo2-09-2025 |Axis Bank Ltd Vs SUMIT IMAYANK 9873347330 Imayamk_mahajanos 13-08-2025
Suit Comm/31/2025 IMAHAJAN @yahoo.com

613 ICommercial ICS (COMM)/472/2025 02-09-2025 IBANK OF BARODA VS ASHISHISUDHA 9899913203 ladvsudhasukla@gmail20
Suit ISONI SHUKLA l.com

613 ICommercial CS (COMM)/479/2025 04-09-2025 IBANK OF INDIA VS SAROJ KUMARVARUN 9811161300 JAdv.varunsharma@g |21
Suit JHA SHARMA Imail.com

613 ICommercial ExCOMM - Award by Arbo4-09-2025 KOTAK MAHINDRA PRIME LTD/KUSHAL 7009793548 Rishabh.eruditelegal [22
Suit Comm/32/2025 IVS AJAY BHARDWAJ KUMAR (@gmail.com

613 ICommercial ExCOMM - Award by Arbo6-09-2025 IAXIS BANKLTD Vs SARA KHAN [SHOBHA 0811192158 srshobhagupta@gmail23
[Execution Comm/33/2025 IGUPTA l.com

613 ICommercial CS (COMM)/482/2025 08-09-2025 IPARULH MAHAJAN Vs RONALDASHWANI 021282412 Ino email 24
[Execution SIDHANA KUMAR(P),

613 ICommercial CS (COMM)/483/2025 09-09-2025 ICROSBY PROJECT PVT LTD Vs [ASHWANI 021282412 Ino email 25
[Execution lanuroop dahiya KUMAR(P),

613 ICommercial CS (COMM)/492/2025 11-09-2025 QUICKSHIP GLOBAL EXPRESSAshish Bansal (8750998800 Imeridianattorneys@g26
Suit IPVT LTD Vs Imail.com

WUBILANT BIOSYS LIMITED

613 ICommercial CS (COMM)/490/2025 11-09-2025 IM/s Yapy Enterprises Vs Ms ShardaBharat Garg(P), (9711979113 bharatgarg.1ikandbg @27
Suit Sikri and anr lgmail.com

613 ICommercial CS (COMM)/491/2025 11-09-2025 INEXT LOGISTICS AND SUPPLY|Ashish Bansal (8750998800 meridianattorneys@g28
Suit ICHAIN PVT LTD Vs Imail.com

(ONASSIS AUTO LTD
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613 ICommercial CS (COMM)/493/2025 11-09-2025 M/s WWSO ENTERPRISESARJUN .(P), 9711961568 ladvarjun11595@gmai [29
Suit ILIMITED Vs l.com
M/s IOTECHWORLD AVIGATION|
IPRIVATE LIMITED
613 ICommercial ExCOMM - Award by Arbj16-09-2025 INDUSIND BANK LTD Vs [PANKAJ 9958732424 roy.pankaj@yahoo.co |30
Suit Comm/35/2025 [EXPRESS SERVICES KUMAR(P), Im
613 ICommercial ExCOMM - Award by Arbj16-09-2025 THE BALUSSERY BENEFIT CHITIARUN 0818440502 laaloarim@gmail.com (31
Suit Comm/34/2025 I[FUND PVT LTD Vs KUMAR(P),
IM/S S N TRADING
613 ICommercial IARB A (COMM)/4/2025 16-09-2025 SAMMAAN CAPITAL THROUGHAmit Patra 0953994696 info@sndlawyers.co (32
Suit ITS AUTHORIZED Im
REPRESENTATIVE Vs M/
SHUBHAM HOUSING
613 ICommercial ICS (COMM)/505/2025 17-09-2025 INFINITY FREIGHT SERVICESKAMAL 9711747766 kamal @sethilawassoc|33
Suit INDIA PRIVATE LIMITED Vs SETHI(P), liates.com
M/S GLOBIZZ SHIPPING PVT LTD
613 ICommercial CS (COMM)/510/2025 18-09-2025 IMOGLI LABS INDIA PVT LTD Vs [Tarun 09871495838 estarunverma@gmail {34
Suit UTKAL FERRO PRODUCTS ANDVerma(P), .com
OTHERS
613 ICommercial OMP (I)(COMM)/102/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargl@g |35
Suit land Finance Co Ltd Vs PANCHU |[SHANKAR Imail.com
613 ICommercial OMP (I)(COMM)/103/2025 [18-09-2025 |Axis Bank Ltd Vs MAHENDRA [AMIT KUMAR (8860939556 lamitkumar.294 @redi|36
Suit SHUKLA ffamil.com
613 ICommercial IOMP (I)(COMM)/104/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargli@g |37
Suit lAnd Finance Company Limited SHANKAR Imail.com
Vs Gyanender Nagar
613 ICommercial OMP (I)(COMM)/105/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargi@g (38
Suit IAnd Finance Company Limited SHANKAR Imail.com
Vs Manish Mittal
613 ICommercial OMP (I)(COMM)/106/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 0911883595 lassociatesrsgargl@g (39
Suit lAnd Finance Company Limited SHANKAR Imail.com
Vs RajniDevi
613 ICommercial OMP (I)(COMM)/107/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargi@g 4o
Suit IAnd Finance Company Limited SHANKAR Imail.com
Vs Sahil
613 ICommercial OMP (I)(COMM)/108/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgarg1@g |41
Suit lAnd Finance Company Limited SHANKAR Imail.com
Vs ShubhamGupta
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613 ICommercial IOMP (I)(COMM)/109/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargi@g |42
Suit IAnd Finance Company Limited SHANKAR Imail.com
Vs Rattiputra Construction
613 ICommercial OMP (I)(COMM)/110/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 0911883595 lassociatesrsgargi@g 43
Suit lAnd Finance Company Limited SHANKAR Imail.com
Vs Shahin Khatun
613 ICommercial OMP (I)(COMM)/111/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargl@g 44
Suit |And Finance Company Limited SHANKAR Imail.com
Vs Mool Chand
613 ICommercial OMP (I)(COMM)/112/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 0911883595 lassociatesrsgargi@g 45
Suit lAnd Finance Company Limited SHANKAR Imail.com
Vs Ankit D
613 ICommercial OMP (I)(COMM)/113/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargl@g 46
Suit |And Finance Company Limited SHANKAR Imail.com
Vs Monu Tyagi
613 ICommercial OMP (I)(COMM)/114/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 [associatesrsgargi@g 47
Suit lAnd Finance Company Limited SHANKAR Imail.com
Vs Tkramuddin
613 ICommercial OMP (I)(COMM)/115/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargl@g 48
Suit |And Finance Company Limited SHANKAR Imail.com
Vs Rambir
613 ICommercial OMP (I)(COMM)/116/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargli@g 49
Suit IJAnd Finance Company Limited SHANKAR Imail.com
Vs Lokesh Kumar
613 ICommercial OMP (I)(COMM)/117/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargl@g |50
Suit lAnd Finance Company Limited SHANKAR Imail.com
Vs Farukh Mohd
613 ICommercial OMP (I)(COMM)/118/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgarg1@g |51
Suit IAnd Finance Company Limited SHANKAR Imail.com
Vs Mohd Ismail
613 ICommercial OMP (I)(COMM)/119/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 0911883595 lassociatesrsgargl@g |52
Suit lAnd Finance Company Limited SHANKAR Imail.com
Vs Dakshk Logistics Prop Akash
Gupta
613 ICommercial OMP (I)(COMM)/120/2025 [18-09-2025 M/s Cholamandalam InvestmentRAVI 9911883595 lassociatesrsgargi@g |53
Suit IAnd Finance Company Limited SHANKAR Imail.com
Vs Satish N
613 ICommercial OMP (I)(COMM)/131/2025 [20-09-2025 GLOBEX GTC LLP Vs BennyYATHARTH 8931909990 atharthsingh@aygle |54
Suit George Kunnalakattu SINGH(P), lgalllp.com
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613 ICommercial [Execution (Comm)/229/2025[24-09-2025 State Bank of India Vs ADAITA 9999132159 lakroutadvocate@gmalss
Suit IVISHAL BHATIA PROP OF A RAIKUMAR lil.com
TRADING ROUT(P),
613 ICommercial CS (COMM)/519/2025 25-09-2025 PUMA SE Vs RAM NIWASGAUTAM 9999306881 eludicatoin.legal@out|56
Suit SINGHAL BHASIN look.com
613 ICommercial ICS (COMM)/522/2025 27-09-2025 IANJU SHARMA VS NITIN GUPTA [S.N. SINGHAL [9810061558 scsinghal @rediffmail.|57
Suit lcom
613 ICommercial CS (COMM)/491/2025 11-09-2025 INEXT LOGISTICS AND SUPPLY|Ashish Bansal (8750998800 Imeridianattorneys@gl45905
Suit ICHAIN PVT LTD Vs Imail.com
(ONASSIS AUTO LTD
49 ISH. AMIT BANSAL,SOUTH- 614 ICOMMERCIAL SUIT CS (COMM)/467/2025 01-09-2025 [Punjab National Bank Vs SatishMR. NITESH|8750191518 JADVONITESHSHAR [26.08.2025
IDISTRICT IWEST [Kumar SHARMA IMA@GMAIL.COM
ICOMMERCIAL
ICOURT-03
614 ICOMMERCIAL SUIT CS (COMM)/468/2025 01-09-2025 [Union Bank of India Vs Rekha Bharti[MR. S.K|0868142331 SKVAISHISHT623@ [30.08.2025
IVASHISHT IGMAIL.COM
614 [EXECUTION [Execution 02-09-2025 KOTAK MAHINDRA PRIME LTD VsMR. 0891169252 SEF.LEGALITE@GM [20.08.2025
(Comm.)/206/2025 ILOVEKESH HARI SINGH IMITHLESH ATL..COM
KUMAR
IPANDEY
614 [EXECUTION [Execution 02-09-2025 [Punjab National Bank Vs SurindegMR. NITESH[8750191518 JADVONITESHSHAR [18.08.2025
(Comm.)/208/2025 Dogra SHARMA IMA@GMAIL.COM
614 [EXECUTION [Execution 02-09-2025 [Punjab National Bank Vs SelfigMR. NITESH|8750191518 JADVONITESHSHAR 18.08.2025
(Comm.)/209/2025 Destinations SHARMA IMA@GMAIL.COM
614 [EXECUTION [Execution 02-09-2025 [Punjab National Bank Vs RajaMR. NITESH[8750191518 JADVONITESHSHAR [18.08.2025
(Comm.)/210/2025 Kumar SHARMA IMA@GMAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/473/2025 02-09-2025 IBANK OF BARODA Vs MEENA IMR. AMIT|9899913203 IADVSUDHASHUKILA[27.08.2025
[PANCHAL @GMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/74/2025 [06-09-2025 |Axis Bank Ltd Vs SANDEEP KUMARMR. AMIT|8860939556 IAMITKUMAR.294@ [29.08.2025
SINGH KUMAR REDIFFMAIL.COM
614 [EXECUTION Execution (Comm.)/217/202506-09-2025 M/s Kotak Mahindra Prime Ltd. V§MR. KUSHAL{7009793548 RISHABH.EUDITEL [25.08.2025
IBEGRAJ SINGH KUMAR EGAL@GMAIL.COM
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614 [EXECUTION [Execution 06-09-2025 M/s Kotak Mahindra Prime Ltd. V§MR. KUSHAIL}{7009793548 RISHABH.EUDITEL [26.08.2025
(Comm.)/218/2025 IGYAN SINGH [KUMAR EGAL@GMAIL.COM
614 [EXECUTION [Execution 10-09-2025 Kotak Mahindra Prime Ltd VsMR. SUNNY[9910574027 IALBUSLAWFIRMS@ [06.09.2025
(Comm.)/220/2025 ISARIKA R JARORA IGMAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/485/2025 10-09-2025 [Puma Se Vs Sanjeev IMR. GAUTAM9999093893 [ELUDICATION.LEG [08.09.2025
BHASIN AL@OUTLOOK.COM
614 ICOMMERCIAL SUIT CS (COMM)/489/2025 11-09-2025 Vinay Goel Vs Dharamsheela DeviMR. JITENDERB8264561269 IADVJITENDER8922 [06.09.2025
Multi Speciality Hospital Foundation|[KALRA @GMAIL.COM
614 [EXECUTION [Execution (Comm.)/221/2025[12-09-2025 IMS SHRI BALAJI PROJECTS VIJAYMR. SAGAR 011-22377840 SAGARANDSAGAR [05.09.2025
IKUMAR Vs THE MOTHER DAIRY] @LIVE.COM
I[EMPLOYEES C G H S LTD
614 ICOMMERCIAL SUIT CS (COMM)/499/2025 15-09-2025 Central Bank of India Vs Ms SanjayMS. RAGINI9899669928 RAGINITRIPATHIZ0[12.09.2025
[Enterprises and Anr TRIPATHY 6@GMAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/500/2025 15-09-2025 IANJU RAI Vs HILLSMR. ARIJEET|9717845387 IADV.BANERJEE.A@ [12.09.2025
[ENGINEERING BANERJEE IGMAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/501/2025 16-09-2025 Reliable Travels and Cargo Pvt LtdMR.  VINEET|9811268978 [HANSVINEET@YAH [11.09.2025
Vs Onas Cargo Services Pvt Ltd HANS 0.CO.IN
614 IMISCELLANEOUS IMISC DJ ADJ/617/2025 17-09-2025 MR TEJPAL PROP OF M/S ASMIMS. JAGRITI8527506427 LAWFIRM@UNSOL [11.09.2025
[ENTERPRISES Vs M/S KRRJAIN VEDLEGAL.COM
INDUSTRIES PVT LTD AND OR!
[THROUGH ITS DIRECTORS
614 ICOMMERCIAL SUIT CS (COMM)/511/2025 18-09-2025 KARNATAKA BANK LTD VsMR.SANDEEP [8800892099 DHARIWALSANDEE[14.09.2025
ISAJJAN SINGH IPoo5@GMAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/513/2025 20-09-2025 [UCO BANK Vs RAVINDER KUMARMR. SUNILj9971955807 SUNILKUMARSIMP [18.09.2025
CHAWLA KUMAR LE199@GMAIL.COM
614 [EXECUTION Ex.COMM - Award by Arb/22-09-2025 121 SOLVE PRIVATE LIMITED Vsf]MR. ARIHANT|9811799646 JARTHANT1992@HO [14.09.2025
Comm./36/2025 OZONE PHARMACEUTICALSJAIN TMAIL.COM
LIMITED
614 [EXECUTION [Execution 23-09-2025 [Punjab National Bank Vs Bijli TenMR.  NITESH[8750191518 IADVONITESHSHAR (04.09.2025
(Comm.)/228/2025 land Caterers OPC Private Limited = |SHARMA IMA@GMAIL.COM
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614 ICOMMERCIAL SUIT CS (COMM)/518/2025 24-09-2025 [Puma Se Vs Pawan Gupta IMR. GAUTAM9999093893 [ELUDICATION.LEG [22.09.2025
BHASIN AL@OUTLOOK.COM

614 JARBITRATION OMP (I)(COMM.)/155/2025 [25-09-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[20.09.2025
INDIA LIMITED Vs ANUPBBHARDWAJ @GMAIL.COM
KUSHAWAHA 3144

614 JARBITRATION OMP (I)(COMM.)/156/2025 [25-09-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.120.09.2025
INDIA LIMITED Vs GURJIT SINGHBHARDWAJ @GMAIL.COM
4580

614 JARBITRATION OMP (I)(COMM.)/157/2025 [25-09-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[20.09.2025
INDIA LIMITED Vs GAURAVIBHARDWAJ @GMAIL.COM
ISINGH 7162

614 JARBITRATION OMP (I)(COMM.)/158/2025 [25-09-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[20.09.2025
INDIA LIMITED Vs UMESH SINGHBHARDWAJ (@GMAIL.COM
IYADAV 2190

614 JARBITRATION OMP (I)(COMM.)/159/2025 [25-09-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 JADVOCATEASHOK.1[20.09.2025
INDIA LIMITED Vs AARIF S 9290 [BHARDWAJ @GMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/521/2025 25-09-2025 [IPUMA SE Vs RAJAN UPPAL IMR. GAUTAM9999093893 [ELUDICATION.LEG [23.09.2025

BHASIN AL@OUTLOOK.COM
614 [EXECUTION [Execution 02-09-2025 INEXT LOGISTICS AND SUPPLYMR. ASHISH[8750998800 IMERIDIANATTORN [26.09.2025
(Comm.)/207/2025 CHAIN PVT LTD Vs NATURESBANSAL EYS@GMAIL.COM

INATURAL INDIA

614 [EXECUTION [Execution (Comm.)/216/2025/06-09-2025 IAXIS BANK LTD. Vs NAND LAIJMS. SHOBHA/9811192158 SRSHOBHAGUPTA [26.09.2025
IMAHTO IGUPTA @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/79/2025 [09-09-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR [05.09.2025
IAnd Finance Company Limited VSSHANKAR IGi@GMAIL.COM
IAmitKumar

614 JARBITRATION OMP (I)(COMM.)/80/2025 [09-09-2025 M/s Cholamandalam InvestmentfMR. RAVI9911883595 JASSOCIATESRSGAR [05.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Hardik Enterpries

614 JARBITRATION OMP (I)(COMM.)/81/2025 [09-09-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [05.09.2025
IAnd Finance Company Limited VSSHANKAR IGi@GMAIL.COM
ISohrab Ahmed

614 JARBITRATION OMP (I)(COMM.)/82/2025 [09-09-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR (05.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Bijender Singh
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614 JARBITRATION OMP (I)(COMM.)/83/2025 [09-09-2025 IM/s Cholamandalam InvestmentMR. 9911883595 JASSOCIATESRSGAR [05.09.2025
IAnd Finance Company Limited VSSHANKAR IGi@GMAIL.COM
[Raj Kumar

614 JARBITRATION OMP (I)(COMM.)/97/2025 [16-09-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [12.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
lAas Mohd

614 JARBITRATION OMP (I)(COMM.)/98/2025 [16-09-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR (12.09.2025
IAnd Finance Company Limited VSSHANKAR IGi@GMAIL.COM
Ibrahim U

614 JARBITRATION OMP (I)(COMM.)/99/2025 [16-09-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [12.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Satish

614 JARBITRATION IOMP (I)(COMM.)/100/2025 [16-09-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR (12.09.2025
IAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Amit

614 JARBITRATION OMP (I)(COMM.)/101/2025 [16-09-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [12.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
IRadhe Radhe Contractor And Earth|
Movers

614 JARBITRATION OMP (I)(COMM.)/84/2025 [09-09-2025 M/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR [12.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
[Rattiputra Construction

614 JARBITRATION OMP (I)(COMM.)/121/2025 [19-09-2025 IM/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [15.09.2025
IJAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
SHAHIN KHATUN

614 JARBITRATION OMP (I)(COMM.)/122/2025 [19-09-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR [15.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
ISH ANKIT D

614 JARBITRATION OMP (I)(COMM.)/123/2025 [19-09-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR (15.09.2025
IAnd Finance Company Limited VSSHANKAR IGi@GMAIL.COM
IMohd Ismail

614 JARBITRATION OMP (I)(COMM.)/124/2025 [19-09-2025 M/s Cholamandalam InvestmentfMR. RAVI9911883595 JASSOCIATESRSGAR (15.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
IPandit And Sons

614 JARBITRATION OMP (I)(COMM.)/125/2025 [19-09-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR (15.09.2025
IAnd Finance Company Limited VSSHANKAR IGi@GMAIL.COM
Ram Naresh Yadav

614 JARBITRATION OMP (I)(COMM.)/126/2025 [19-09-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR (15.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
ISSS Enterprise
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614 IEXECUTION [Execution 20-09-2025 Canara Bank Erstwhile SyndicateMR. 9871192225 IADV.SWAMIAKASH [12.09.2025
(Comm.)/226/2025 Bank Vs R K Enterprises SWAMI [@GMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/137/2025 [25-09-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [12.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Bijender Sharma
614 JARBITRATION OMP (I)(COMM.)/138/2025 [25-09-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR (12.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Gurjant Singh
614 JARBITRATION OMP (I)(COMM.)/139/2025 [25-09-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [12.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
[Parminder Singh
614 JARBITRATION OMP (I)(COMM.)/140/2025 [25-09-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR (12.09.2025
IAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Karam Singh
614 JARBITRATION OMP (I)(COMM.)/141/2025 [25-09-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [12.09.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
|Akshay Antil
614 IEXECUTION [Execution 19-09-2025 IAXIS BANK LTD Vs RUSTAM ALI MS. SHOBHA(9811192158 SRSHOBHAGUPTA [15.09.2025
(Comm.)/225/2025 IGUPTA (@GMAIL.COM
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ILtd Vs Mago Thermal Limited

PANDEY

509 [Execution (Comm.) 204/2025 01-09-2025 IS BANK LTD Vs RAHULSHOBHA 0811192158 srshobhagupta@gmai
KUMAR IGUPTA l.com

509 ICS (COMM) Kn69/2025 01-09-2025 lAnand Utilities Private Limited VSAAKASH 8743904246,99717jaakash86@gmai.com,|
Two Square Ecotechnologies PrivateCHOUDHARY [89710 hakash@amamri.lega
Limited, Il

509 IOMP (I)(COMM.) 72/2025 02-09-2025 IM/s Gambit Leasing and Finance PviVIKAS DEEP (9588100261 llawvikasgg @gmail.co
Ltd Vs FEDBANK FINANCIAL Im
SERVICE LTD

509 [Execution (Comm.) 205/2025 02-09-2025 IKOTAK MAHINDRA PRIME LTD VsKUSHAL 7009793548 rishabh.eruditelegal
[VINOD KUMAR [KUMAR, (@gmail.com

RISHABH
SAXENA

509 ICS (COMM) Ku71/2025 02-09-2025 State Bank Of India VsVAIBHAV 9971336611 vaibhavyadav@hotm
KHUSHNASEEB IYADAV lail.com

509 ICS (COMM) KU74/2025 02-09-2025 IBANK OF BARODA Vs PRAKASHISUDHA 0899913203 ladvsudhashukla@gm
IKUMAR FRIOZPURIA SHUKLA lail.com

509 IMISC DJ ADJ 568/2025 02-09-2025 JAI MAA VAISHANO STEEL VSSUMIT ARORA (9958202122,
IGULSHAN GUGNANI 0899218311

509 ICS (COMM) K75/2025 03-09-2025 [Raj Kumar Balyan Vs M/s GujaratJITENDER 08911064462 jitendersingh.moc@g
cooperative milk federation limited [SINGH Imail.com

509 ICS (COMM) ku78/2025 04-09-2025 [Eminence Engineering Services PviPRAVEEN 8982619082 praveen@ksandk.co

m
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509 [Execution (Comm.) 219/2025 06-09-2025 IAXIS BANK LTD Vs MANOJISHOBHA 0811192158 srshobhagupta@gmai
IPASWAN IGUPTA l.com

509 ICounter Claim 32/2025 10-09-2025 IM/S VALUEONE GREENTECH PVTIKAKRA &124335440 lkakra.associates@gm [603
LTD Vs M/S URBAN VILLAGEASSOCIATES lail.com
IPROJECTS PRIVATE LIMITED

509 JOMP (I)(COMM.) 85/2025 10-09-2025 IM/s Cholamandalam InvestmenthAVI 9958683230,9718 [associatesrsgargi@g 603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
IDeen Mohmmad IGARG

509 ICS (COMM) ku84/2025 10-09-2025 Don Construction Chemicals IndiaBHARVI 9736255917,98711 [bharvi.thakur@chugh|603
Private Limited Vs EXPERIVATHAKUR 32962 lul.com
IENGINEERING PRIVATE LIMITED

509 ICS (COMM) ku87/2025 10-09-2025 Vijay Singh Vs Subhash IVIPIN vipindilawari83@gm [603

IDILAWARI, lail.com
IMANJU BALA

509 ICS (COMM) K194/2025 11-09-2025 Vinay Goel Vs Curesta GlobaJITENDER 8264561269 ladvjitender8922@gm|603
Limited KALRA lail.com

509 ICS (COMM) KU97/2025 12-09-2025 IM/S SPECTRUM BOOKS PRIVATE[PRADEEP 9958949373 ladvgautampradeep@ (603
LIMITED Vs AMAZON SELLER IGAUTAM lgmail.com

509 IOMP (I)(COMM.) 87/2025 15-09-2025 IM/S Cholamandalam InvestmenthAVI 9958683230,9718 [associatesrsgargi@g (603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
IShree Shyam Enterprises IGARG

509 IOMP (I)(COMM.) 88/2025 15-09-2025 M/s Cholamandalam InvestmenthAVI 9958683230,9718 Jassociatesrsgargli@g (603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
Seerat Transport Service ProprietoflGARG
[Deepak Kumar Masson
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509 IOMP (I)(COMM.) 89/2025 15-09-2025 M/s Cholamandalam InvestmentRAVI 9958683230,9718 [associatesrsgargi@g (603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
Sumit IGARG
509 ICS (COMM) l502/2025 16-09-2025 IPuma Se Vs Dinesh Mangla IGAUTAM 9999093893 leludication.legal@out|603
BHASIN look.com
509 ICS (COMM) 503/2025 16-09-2025 [Puma Se Vs Rajesh Kumar IGAUTAM 9999093893 leludication.legal@out|603
BHASIN look.com
509 ICS (COMM) 507/2025 18-09-2025 IHbi Branded Apparel Enterprises VSGAUTAM 9999093893 leludication.legal@out|603
Rajesh Kumar BHASIN look.com
509 ICS (COMM) 508/2025 18-09-2025 IPUMA SE Vs GAUTAM SINGHAL (GAUTAM 9999093893 leludication.legal@out|603
BHASIN look.com
509 ICS (COMM) 509/2025 18-09-2025 Satya Prakash Aggarwal Vs VenolMANEESH 9911315304 lascentlawfirm @gmail|603
Motor Oil India Pvt Ltd IGUMBER, .com
TARUN
IGUMBER
509 [Execution (Comm.) 223/2025 19-09-2025 IM/S ALP OVERSEAS PVT LTD VSKULWINDER (9818143967 ladvomnattoo@gmail. 603
M/S PRECITECH ENCLOSURESSINGH lcom
ISYSTEMS PVT LTD AND ORS
509 [Execution (Comm.) 224/2025 19-09-2025 IKANCHAN GULATI Vs RAM AVTARIVINEET KALRA[9999274724 vineetkalralegal@gm [603
SHARMA lail.com
509 IOMP (I)(COMM.) 132/2025 22-09-2025 M/s Cholamandalam InvestmenthAVI 9958683230,9718 Jassociatesrsgargli@g (603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
Monu Tyagi IGARG
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509 IOMP (I)(COMM.) 133/2025 22-09-2025 M/s Cholamandalam InvestmentRAVI 9958683230,9718 [associatesrsgargi@g (603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
[Farukh Mohd IGARG

509 IOMP (I)(COMM.) 134/2025 22-09-2025 M/s Cholamandalam InvestmenthAVI 9958683230,9718 Jassociatesrsgargi@g (603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
Bilal IGARG

509 JOMP (I)(COMM.) 135/2025 22-09-2025 IM/s Cholamandalam InvestmenthAVI 9958683230,9718 [associatesrsgargi@g 603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
Suneel J IGARG

509 [Execution (Comm.) 227/2025 22-09-2025 Punjab Kashmir Finance Ltd VSMOHAN S 9372249197 Imohan.s@mlcpartner|603
JITENDER Is.in

509 ICS (COMM) 514/2025 22-09-2025 Continental Carriers Private LimitedRAJAN 9728410090 rajanmiglani@gmail. 603
Vs KEVGEE SOLUTIONS IMIGLANI lcom

509 ICS (COMM) 516/2025 22-09-2025 SANJAY MITTAL Vs ASCENTYITENDER 0868010526 ladvikj1965@gmail.co 603
ICONSTRUCTION PVT LTD KUMAR JHA Im

509 IOMP (I)(COMM.) 136/2025 24-09-2025 IM/s Cholamandalam InvestmenthAVI 9958683230,9718 Jassociatesrsgargl@g (603
IJAnd Finance Company Limited VSSHANKAR 222050 Imail.com
IDeen Mohmmad IGARG

509 IOMP (I)(COMM.) 142/2025 25-09-2025 M/s Cholamandalam InvestmenthAVI 9958683230,9718 [associatesrsgargi@g (603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
IMANISH MITTAL IGARG

509 IOMP (I)(COMM.) 143/2025 25-09-2025 M/s Cholamandalam InvestmenthAVI 9958683230,9718 Jassociatesrsgargli@g (603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
ISAHIL IGARG
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509 IOMP (I)(COMM.) 144/2025 25-09-2025 M/s Cholamandalam InvestmentRAVI 9958683230,9718 [associatesrsgargi@g (603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
IShribaba Transport Carrier IGARG

509 IOMP (I)(COMM.) 145/2025 25-09-2025 M/s Cholamandalam InvestmenthAVI 9958683230,9718 Jassociatesrsgargi@g (603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
Sapna S IGARG

509 JOMP (I)(COMM.) 146/2025 25-09-2025 IM/s Cholamandalam InvestmenthAVI 9958683230,9718 [associatesrsgargi@g 603
IAnd Finance Company Limited VSSHANKAR 222050 Imail.com
SHUBHAM GUPTA IGARG

509 IOMP (I)(COMM.) 147/2025 25-09-2025 M/s Cholamandalam Investment1RAVI 9958683230,9718 [associatesrsgargl@g (603
lAnd Finance Company Limited VSSHANKAR 222050 Imail.com
IRATTIPURA CONSTRUCTION IGARG

509 IOMP (I)(COMM.) 148/2025 25-09-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 603
INDIA LIMITED Vs DADA DEVIBHARDWAJ
IRETAIL TRADERS 6223

509 IOMP (I)(COMM.) 149/2025 25-09-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 603
INDIA LIMITED Vs NANDUBHARDWAJ
KANWAR 8206

TOTAL

2534
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